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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH AT NEW DELHI 

IN 
ORIGINAL APPLICATION No. 19 OF 2014 

(M.A. Nos. 216/2015 & 1027/2015) 

IN THE MATTER OF: 

Dr. Kashmira Kakati 
... APPLICANT 

Versus 

THE UNION OF INDIA & ORS. 
. .. RESPONDENTS 

REPLY-AFFIDAVIT ON BEHALF OF THE UNION OF 
INDIA THROUGH MINISTRY OF ENVIRONMENT, 
FOREST AND CLIMATE CHANGE (RESPONDENT N0.1) 

I, Rajendra Kumar son of Sh. Madan Singh, aged about 50 years, 

resident of A-287 East Gokalpur, Delhi-94, do hereby solemnly 

affirm and state as under: 
.. 

1. That I am working as Scientist 'C' in the Ministry of 

Environment, Forest and Climate Change (hereinafter 

referred as 'MoEF&CC'), Government of India, which has 

been arrayed as Respondent No. 1 in the present Original 

Application (hereinafter referred as 'OA'). Thus, I am 

conversant with the facts of the present OA. In response to 

the present OA, Reply Affidavit is being filed and being 

stated that the same has been drafted under my instructions, 

is based on records, is in the normal course of business and 

is true & correct. 
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STATEMENT OF FACTS: 

2. The present OA was filed by Dr. Kashmira Kakati before 

this Hon'ble Tribunal under which this Hon'ble Tribunal had 

laid down certain directions to be complied with by the 

Respondents with a view to protect the elephant population 

and other related issues. This Hon'ble Tribunal, in its 

judgment dated 08.12.2017 passed m the present 

Application, issued certain directions to the Central 

Government which are mentioned below: -

1. To declare the area inhabited or used by elephants as 

conservation reserves while exercising the power as 

conferred by Section 5 of the Environment Protection .. 
Act, 1986 read with the provisions of Wildlife 

(Protection) Act, 1972. 

11. To declare Bogapani Corridor which connects upper 

Dehing via Bogapani tea estates as forming part of the 

elephant corridor and issue notification in this regard. 

111. To conduct a survey of the elephant population in each 

state and consequently declare the area surrounding 

thereto as eco-sensitive zone. 

IV. To declare south Bramhaputra elephant ranges known 

as Dihing-Patkai Elephant reserve established on 17th 

April, 2003 by Project Elephant as the elephant 

reserve/ elephant corridor. 

v. To exercise its power under Section 5 of the .. 

Environment Protection Act, 1986 and Wildlife 

Protection Act, 1972 to give legal recognition and 

status to the elephant corridors at Golai and Bogapani . ·' 
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and other areas to ensure free passage of the 

endangered wildlife animals. 

VI. To mandate before any proposed development within 

the established elephant habitat a prior wildlife 

clearance from the standing committee of the national 

board of wildlife is mandatory. 

vn. Respondent No. 1 (MoEF&CC) shall consult project 

elephant to specially assess the impact of development 

as part of EIA process and ensure such assessment 

under Section 36 (4) of the BioDiversity Act. 

vn1. To constitute a Core Committee through MoEF&CC 

to be headed by Officer not below the rank of 

Additional or Joint Secretary in the Ministry who shall 

examine the report received from each State and to 

recommend declaration of area inhabited by the 

elephants as elephant reserve or elephant corridors by 

the Central Government an elephant reserve .. · 

IX. The Core Committee shall recommend to the Central 

Government further action in the matter relating to 

protection of elephants, declaration of elephant 

corridors, elephant reserves and for such other 

direction as may be necessary to fulfil the 

recommendations as contained in the Gajah (The 

Report of the Elephant Task Force). 

x. The Core Committee shall submit its report to the 

Tribunal within a period of one year from now and the 

Applicant will be entitled to approach this Tribunal for . 

further direction as circumstances may require. 
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This Hon'ble Tribunal had also directed for registration of separate 

case against the Coal India Limited and Oil India Limited for further 

enquiry in the matter relating to adverse effect caused to the 

environment consequent to the act of commission and omission in 

respect of oil extraction and coal extraction in their respective 

mines. Further, the Coal India Limited was directed to prevent 

discharge of toxic pollutant i.e. yellowish-orange water flowing out 

of old mines, abandoned by it within Jeypore RF and Dihing-Patkai 

Elephant Reserve. The Coal India Limited under Civil Appeal No. 

9710-9711 of2018 challenged these directions, as laid down in the 

Judgment dated 08.12.2017 passed in the present OA, before the 

Hon'ble Supreme Court ofindia and after considering the said Civil 

Appeal, Hon'ble Supreme Court of India remitted the matter back 
.. 

to this Hon'ble Tribunal for fresh look. 

REPLY ON MERITS: 

It is being most humbly submitted before this Hon'ble Tribunal that: 

3. The Government of India launched the Project Elephant in 

1992 as a Centrally Sponsored Scheme (herein as 'CSS ') for 

protection of elephants, their habitats and corridors, to 

address issues of human-elephant conflict and welfare of 

captive elephants in the country. The mandate of the Project 

Elephant is to look after administrative as well as policy 

related matters for management of both wild and captive 

elephants. One of the main objectives of this CSS is to 

provide technical and financial support to all the elephant 

ranging states in the country, including the State of Assam. 

The CSS Project Elephant has been merged with CSS Project 

Tiger in 2023-24 and now known as "CSS Project Tiger & 
... ~ 
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Elephant". The merger has been done to maximize the 

resources and to bring both the species in focus so far as 

conservation and management is concerned. 

4. The answering Respondent had filed its Reply Affidavit 

before the Hon'ble Supreme Court of India in Civil Appeal 

No. 9710-9711 of2018 titled as 'Coal India Limited vis Dr. 

Kashmira Kakati & Others'. A true copy of the Reply 

Affidavit along with the annexures filed before the 

Hon'ble Supreme Court of India in Civil Appeal No. 9710-

9711 of2018 is placed hereto and marked as Annexure-Rl. 

The answering Respondent in its reply mentioned about the 

Steering Committee as well as the Central Project 

Elephant Monitoring Committee (hereinafter referred as 

'CPEMC'). These Committees were established by the 

MoEF &CC under the Project Elephant. The answermg 

Respondent respectfully submits that the Steering 

Committee was constituted in the year 1995, whi.ch is the 

Apex Committee of Project Elephant and is headed by the 

Hon'ble Minister of Environment, Forest & Climate 

Change. The mandate of the Committee is to review the 

implementation of Project Elephant and to provide suitable 

guidance from time to time and functions as a core 

committee. It is further submitted that the CPEMC was 

constituted, in light of the Supreme Court's Order dated 

22.10.2018 passed in W.P. (C) No. 48912018 titled as 

'Prerna Singh Bindra & Ors. vis Union of India & Ors. ', 

with the objectives to monitor the implementations of 

directions/ instructions/ guidelines of the Ministry and the 

Hon'ble Courts related to conservation and protection of 
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elephants. The CPEMC is headed by the Additional 

Director General ofF orests level Officer. 

5. It is also submitted that for the welfare of captive elephants, 

Project Elephant had constituted a Captive Elephant 

Health care and Welfare Committee (hereinafter referred as 

'CEHWC') to look into the issues related to healthcare, 

welfare and management of captive elephants in the 

Country. The committee is headed by the Inspector General 

of Forests & Director of Project Elephant. A true copy of the 

Office Memorandum (O.M.) dated 22.08.2019, by which 

CEHWC was constituted, is annexed herewith as 

Annexure-R2. 

6. The answering Respondent submits that there are three .. 
Committees at present, as mentioned above, working 

synchronously for the welfare of Wild as well as Captive 

Elephants. As far as notifying and declaring area inhibited 

by elephants as elephant corridors/ reserves is concerned, the 

State Government may, by notification, declare its intention 

to constitute any area other than an area comprised within 

any reserve forest or the territorial waters as a sanctuary if it 

considers that such area is of adequate ecological, faunal, 

floral, geomorphological, nature or zoological significance, 

for the purpose of protecting, propagating or developing 

wild life or its environment under Wildlife (Protection) Act, 

1972. Therefore, it is asserted that the State Governments ai·e 

authorized to identify and thereby notify the areas as 

protected area including Conservation Reserves for 

regulation, conservation and management of elephant. ',· 

habitat and minimization of development activities in order 
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to provide safe passage to elephants and other wildlife under 

the Wildlife (Protection) Act, 1972. 

7. The answering Respondent requested to the State 

Governments to notify and declare the corridors, including 

the implementation of recommendations of Gajah Report of 

the Task Force. Reiterating the Order, while disposing of the 

OA No. 246i2018 titled Pradeep Kumar Bhuyan vis Union 

of India & Ors., this Tribunal passed the Order on 

16.05.2019 considering the very fact that the CPEMC, as 

constituted, coordinates with the concerned elephant bearing 

States on issues relating to safety of elephants in elephant 

protection zones, any further surviving issue may be raised 

before the Committee and the Committee may look into the 

same in accordance with law. The Order dated 16.05.2019 

passed by Hon'ble NGT, Principal Bench in O.A. No. 

246/2018 is annexed as Annexure III in Annexure-R1 of 

this Reply-Affidavit. .. 

8. The answering Respondent issued various directions to all 

the elephant range States for taking up the matter of securing 

elephant corridors on top priority in conformity with the 

orders of Hon'ble Supreme Court in Writ Petition (C) No. 

275i2015 (Vidya Athreya vis Union of India & Ors.) 

regarding protection of endangered species that are facing 

threat of extinction. The communications of directions made 

by the answering Respondent to the State. ~<?rest 
. '·.., 

Departments regarding protection of elephant corridors is 
annexed as Annexure-IV in Annexure-R1 of this Reply­

Affidavit. 
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9. It is submitted that in pursuance of the landmark judgment 

passed by the Hon'ble Supreme Court of India in Civil 

Appeal No. 3438-3439/2020 (Hospitality Association of 

Mudumalai vis In Defence of Environment and Animals & 

Ors.), recognizing the importance of elephants and 

protecting their habitat and corridors all over the country, a 

communication dated 14.12.2021 was forwarded to all 

elephant ranging States to take necessary action to 

implement the observations made by the Hon'ble Court in 

respect of securing the corridors. The true copy of the said 

letter dated 14.12.2021 is annexed as Annexure-V in 

Annexure-Rl of this Reply-Affidavit. 

10. It is submitted that the MoEF&CC, in coordination with the .. 
State Forest Departments, have identified 150 elephant 

corridors across 15 elephant range states including the State 

of Assam in the country. Afterwards, the identified corridors 

were presented before the Steering Committee and 150 

elephant corridors were ground-validated. In respect to 

this, Project Elephant, MoEF&CC vide letter dated 

22.08.2023 circulated the Report titled "Elephant 

Corridors in India (2023)" to all the States & Union 

Territories to take necessary steps to protect and conserve 

the elephant corridors. A true copy of the letter dat~d : 

22.08.2023 along with the repmi of Elephant Corridors in, 

India is annexed herewith as Annexure-R3. It is also 

submitted that the Bogapani and Golai corridors have been 

identified as Elephant Corridors in the said repmi. 

11. The answering respondent, in response to notify the 

Elephant Reserves, hereby submits that Government of 
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Assam, by notification dated 17.04.2003, had already 

declared Dihing-Patkai as Dihing-Patkai Elephant Reserve 

of area 937 sq.km divided into three blocks. However, the 

South Brahmaputra elephant areas have not been included in 

the Dihing-Patkai Elephant Reserve. There are four other 

notified Elephant Reserves in the State of Assam along with 

Dihing-Patkai Elephant Reserve. A copy of the Notification 

dated 17.04.2003 is annexed herewith as Annexure-R4. 

Moreover, it is submitted that critical elephant habitats are 

notified as 'Elephant Reserve' for focus and synergy m 

elephant conservation and to reduce conflict. So far, 33 

Elephant Reserves of about 80,777.778 Km2 area have been 

established and notified in 14 major elephant States 

including the State of Assam. A true copy of the list of 33 

notified Elephant Reserves is annexed herewith as 

Annexure-R5. 

12. The answering Respondent is hereby stated that the 

management of wildlife habitats including elephant 

conservation is primarily the responsibility of State 

Govemments/UT Administrations. Considerable part of the 

Elephant Reserves which overlaps with Tiger Reserves, 

Protected Areas, Reserved Forest and Protected Forest areas, 

are protected under Wildlife (Protection) Act, 1972, Indian·. 

Forest Act, 1927 and other State Acts. The activities related 

to infrastructure development projects are regulated as per 

* the existing Acts, Rules and Guidelines. Significant and 

impmiant elephant habitats are notified as National Parks, 

Sanctuaries, Reserve Forest and Elephant Reserves. Some of 

the elephant habitats have also been notified as Tiger 

2248



10 

Reserves. In addition, areas, including elephant habitats, 

around most of the national parks and sanctuaries are 

declared as eco-sensitive zones. Proposals for the use of area 

in National Parks, Sanctuaries, Tiger Reserves are being 

considered by the Standing Committee of the National Board 

for Wild Life as per the provisions contained in the Wild Life 

(Protection) Act, 1972. 

13. To comply with the directions as laid down by the Hon'ble 

NGT in its Judgment dated 08.12.2017 in OA 19 of2014 and 

the Supreme Court's Order dated 10.08.2022 passed in the 

Civil Appeal No. 9710-9711 of 2018, the MoEF&CC had 

formed a committee to inspect and conduct an inquiry, in 

Dihing Patkai Wildlife Sanctuary and in the Bogapani & 
.. 

· Golai corridors, after taking assistance of State Government 

and State Pollution Control Board. A copy of the Order 

dated 10.08.2022 ofHon'ble Supreme Court passed in the 

Civil Appeal No. 9710-9711 of 2018 is annexed herewith as 

Annexure-R6. The answering Respondent had also filed a 

compliance affidavit along with the Inquiry Report of the 

Committee constituted in pursuance of the Supreme Court's 

Order dated 10.08.2022 in the Civil Appeal No. 9710-9711 

of 2018 before the Hon'ble Supreme Court of India on 

08.02.2023. The findings ofthe Committee in respect of the 

directions passed by this Hon'ble Tribunal are elaborately 

mentioned in the Report itself. The committee concluded the 

Report with the view that most of the directions passed by 

the Hon 'ble Tribunal vide Judgment dated 08.12.2017 in OA 

No.19/2014, Dr. KashmiraKakativ/s Unionoflndia& Ors. 

has not been complied with by the State Government of 
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Assam. As the area adjacent to Dihing -Patkai Elephant 

Reserve is very critical for elephant and other wildlife, it is 

important to protect these habitats with priority for long 

term conservation. Restoring the Golai and Bogapani 

elephant corridors are very crucial for movement of 

elephants between the habitats. IOCL Petroleum Products 

Disposal Terminal, hotels and number of residential 

bZfJldings are effectively blocking the movement of elephants 
'' .·' ~~ .•·. ' ";( ~) 

t!$P'?'siR:llY in Golai corridor. The State Government needs to 
: ;.'':'"r 1;·:·: ,: ':\·j:i 

" :.~\adClY:~ss these issues on the top priority. A true copy of the 

Compliance Affidavit along with Committee Report filed 

before the Hon'ble Supreme Court of India in Civil Appeal 

No. 9710-9711 of 2018 is placed hereto and marked as 

Annexure-R7. 

14. It is to submit that the last All India Elephant estimation was 

conducted in the year 2017 and as per the estimation, there 

are 29,964 Wild Elephants in the Country. A tru0 copy of 

the State-wise details of Elephant population as per the 

estimation of2017 is annexed herewith as Annexure-R8. 

15. It is humbly submitted that the MoEF&CC is taking all the 

. ·-. ..Jl~cessary steps for the protection and conservation of 
· . .I'":- ·,c:%" j; 

':;~:·"~"~-~-'.·:' · , .... ' , .',\)~~~17$ants and their habitats & corridors by way of 

·!' '· '¢@:d'ucting capacity-building workshops, taking up matter 

with the appropriate authorities and concerned stakeholders. 

To reduce death of elephants by electrocution, train-hits, 

illegal poaching and other factors, the MoEF &CC provides 

technical & financial assistance to all the elephant range 

States & Union Territories in the country. Various· other 

Centrally Sponsored Schemes including Integrated 
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Development of Wildlife Habitat are being implemented by 

this Ministry to contribute the improvement in the natural 

habitat of elephants by augmenting water sources, planting 

of fodder trees, regeneration of bamboo etc. 

Date: 29.11.2024 

VERIFICATION 

Denonent 
(<!n. ~ ~) 

·(Dr. RA.JENDRA KUMAR) 
~ ""fl\"/Sclentlst ·c· 
~.lR~~~~ 
M/o Environment,Forest and Climate Change 
-..mm~.~~ 

Govt. of India, New Delhi 

I, the answering Respondent do hereby verify at New Delhi on this 

291
h of November, 2024 and declare that the contents of paragraphs 

from 1 to 15 of the above affidavit are true to the best of my 

knowledge derived from the office records maintained in the office. 

No part of it is false and nothing material has been concealed 

therefrom. 

DATE: 29.11.2024 

PLACE: NEW DELHI 

Solemnly affirmed b f 
over & explained to 

~2 9 NOV 2024 

Deponent 
(<!n. ~ ~) 

·(Dr. RA.JENDRA KUMAR) 
~ ""fl\• /Scientist 'C' 
~.lR~~~~ 
M/o Environment.Forest and Climate Change 
~~-~~ 

Govt. of India, New Delhi 
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IN THE HON'BLE SUPREME COURT OF INDIA 
Civil Appellate Jurisdiction 

Civil Appeal No. 9710-9711 of2018 

IN THE MATTER OF: 

Coal India Limited ... Appellant 

Versus 

Dr. Kashmira Kakati & Ors. ... Respondent 

INDEX 

S. No. Particulars Pg . .No. 
··-

1. Reply Affidavit on Behalf of The Ministry of Environment, Forest 1-10 
and Climate Change 

2. Annexure-I: Copy of the order of Hon'ble Supreme Court dated 
ii-i~ 

07.01.2022 in C.A. No. 9710-9711 of2018 

3. Annexure~JI: Tnte copy of the Affidavit filed by Ministry of 
Environment, Forest and Climate Change in O.A. No. 246/2018 .i?> -{;3 
(Pradeep Bhuyan Vs. Union of India & Ors.) 

4. Annexure-III: Copy of the judgment of NGT, Principal Bench £4.-b1-
dated 16.05.2019 in O.A. No. 246/2018 

5. Annexure-IV: Copy of the letters dated 24.08.2017, 17.11.2017 r,S- :t9 . 
and 01.05.2018 issued to the State Forest Depmtments 

·~-= 
A n•~P.lt: U._I$,_V- • :r:.Fue-Ge-_f>Y--ef-the-lette~OL-1 forwaruea go-B' 
to the elephant ranging States 

Annexure-VI: Copy of the judgment of NGT, Eastern Zone dated 7. 8~- j~ 
25.11.2021 in O.A. No. 77(THC)/2017/EZ 

Date: 

Place: 

Counsel for Respondent 
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IN THE HON'BLE SUPREME COURT OF INDIA 

Civil Appellate Jurisdic,tfon 
Civil Appeal No. 9710-9?Jl of2018 

IN THE MATTER OF: 

Coal India Limited ... Appellant 

Versus 

Dr. Kashmira Kakati & Ors. ... Respondent 

REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF 

ENVIRONMENT, FOREST AND CLIMATE CHANGE 

I, Dr. K. Muthamizh Selvan, ·son of M. Kanagaraj, aged about 36 years, 

resident of House no. 208, C Block, Pragati Vihar Hostel, Lodhi Road, 

New Delhi, do hereby solemnly atlirm and state as under> 

1. That I am working as the Scientist D, Government oflndia, Ministry of 

Environment, Forest & Climate Change (Project Elephant Division). 

2. That I am fully conversant with the .facts and circumstances of the case 

from records maintained in the office. I have read and understood the 

----·---'G~f-the-petitffin-thereof-and-as such-authorized and competent to 

swear the present affidavit. 

3. That I deny all the averments and contentions made by the Petitioner 

stated in the present petition so far as it is contrary to or inconsistent 

nothing _shall be 
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4. That the Petitioner, in the above- cited subject matter has challenged the 

validity of the judgment dated 08.12.2017 passed by Hon'ble National 

Green Tribunal, Principal Bench, New Delhi in O.A. No. 19/2014, Dr. 

Kashmira Kakati Vs. Union of India &Ors. In the judgment dated 

08.12.2017, Hon'ble NGT, while disposing of the application, also held 

as follows: 

"We direct registration of separate case against the Coal india 

Limited and Oil India Limited for further enquiry in the matter 

relating to adverse effect caused to the environment consequent 

to the act of commission and omission in respect of oil extraction 

and coal extraction in their respective mines." 

The Tribunal further held: 

"We hereby direct Coal India Limited to prevent discharge of 

toxic pollutant i.e. yellowish-orange water flowing out of old 

mines, abandoned by it within Jeypore RF and Dihing-Patkai 

The detailed directions given by the NGT vide impugned judgment 

dated 08.12.2017 has been referred to in the fmthcoming para 6 of the 

ng Respondent to file the cuiTent status report regarding the 

1~ 
i 
I 
I 
l 
I 

I 
! 
! 
i 
! 
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in the impugned judgment dated 08.12.2017. Copy of the order of 
i 

Hon'ble Supreme Court ~ated 07.01.2022 in the present matter 1s 

herewith annexed and marked as Annexure- I. 

6. That vide judgment dated 08.12.2017 in O.A. No. 19/2014, the Hon'ble 

NGT had prescribed certain directions to be followed by the 

Respondents for protection and conservation of elephant population and 

their cotTidors. The dir{(ctions given are reproduced below: 

"50. For the aforesaid reasons discussed in the text of the Judgment we 

shall make the following direction to be complied by the Central 

Government and State Government with a view to protect the elephant 

population and other related issues: . 
1) The Central Government shall in exercise of the power conftrred by 

Section 5 of the Environment Protection Act, 1986 and read with 

the provisions of Wildlife (Protection) Act, 1972 declare the area 

inhabited or used by elephants as conservation reserves. 

2) We direct registration of separate case against the Coal India 

Limited and Oil India Limited for further enquiry in the matter 

relating to adverse effect caused to the environment consequent to 
--------- .. 

the act of commission and omission in respect of oil extraction and 

coal extraction in their respective mines. 

Declare Bogapani Corridor which connects upper Dehing via 

Bogapani tea estates as forming part of the elephant corridor and 

issue notification in this regard. 

16~ 
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4) Conduct a Survey of the elephant population in each state and 

consequently declare area surrounding thereto as eco-sensitive zone. 

5) Declare south Bramhaputra elephant ranges known as Dihing-

Patkai Elephant Reserve established on 17th April, 2003 by Project 

Elephant as the elephant reserve/elephant corridor. 

6) We hereby restrain the Digboi Town Municipal Corporation from 

dumping municipal waste and garbage in Dihing-Patkai Elephant 

Reserve. 

7) Respondent No. 7 i.e. Oil India Limited to forthwith stop releasing of 

untreated oil ejjluent in open sludge pits and seepage areas around 

oil rigs in the Digboi Oil field which falls within upper Dihing RF 

(East Block) and the Dihing-Patkai Elephant Reserve. 

8) We hereby direct Coal India Limited to prevent discharge of toxic 

pollutant i.e. yellowish-orange w(]ter flowing out of old· mines, 

abandoned by it within Jeypore RF and Dihing-Patkai Elephant 

Reserve. 

9) We direct Digboi Town Committee, Assam not to allow any 

construction activity in and around the Digboi reserve. 

1 0) We direct the State of Assam to work out a viable solution for 

handing over of the abandoned Coal mine of the Coal India Limited 

to the Forest Department for its proper maintenance and to prevent 

harm to the flora and fauna. 

Golai Corridors by the Municipalities and Respondent Nos. 5, 6, 7 & 

8 or private individuals. 

17, 
I 
I 

i 
! 
I 

! 
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12) We direct Central Government to exercise its power under Section 5 

of the Environment Protection Act, 1986 and Wildlife Protection Act, 

1972 to give legal recognition and status to the elephant corridors at 

Golai and Bogapani and other areas to ensure free passage of the 

endangered wildlife animals. 

13) Respondent No. 1 to mandate before any proposed development 

within the established elephant habitat a prior wildlife clearance 

from standing committee of national board of wildlife is mandatory. 

14) The Respondent No. 1 shall consult Project Elephant to specially 

assess the impact of development as part of EIA process and ensure 

such assessment under Section 36 (4) of the BioDiversity Act. 

15) We fitrther direct the State Governments to constitute a State Level 

Committee comprising of Senior Officers headed by the Chief 

Conservator of Forest to conduct survey of elephant population in 

each district in the State and demarcate the area of their habitation. 

16) In the first instance the committee shall complete survey within a 

period of one year and submit the report to the Core Committee. 

17) The Core Committee shall be constituted by the Central Government 

headed by officer not below the rank of Additional or Joint Secretqry 

in the _Ministry who shall examine the report received fi·om each 

State and to recommend declaration of area inhabited by the 

elephants as elephant reserve or elephant corridors by the Central 

Government an elephant reserve. 

8) The core committee shall recommend to the Central Government 

further action in the matter relating to protection of elephants, 
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declaration of elephant corridors, elephant reserves and for such 

other direction as may be necessary to fulfil the recommendation as 

contained in the Gajah (Report of the Elephant Task Force). 

19) The State level Committee and Core Committee shall submit its 

report to the Tribunal within a period of one year from now and the 

Applicant will be entitled to approach this Tribunal for further 

direction as the circumstances may require. " 

7. Therefore, it is most respectfully submitted by the answering 

Respondent that:-

a. Under the Wildlife (Protection) Act, 1972 (hereinafter referred to 

as the "Act"), State Government has been authorized to identify 

and thereby notify the areas as Protected Area including 

Conservation Reserves for regulation, conservation and 

management of elephant habitat and minimization of development 

activities in order to provide safe passage to elephants and other 

wildlife. 

b. In a.r1other Original Application 1Vo. 24612018; titled Pradeep 

Kumar Bhuyan Vs. Union of India & Ors., the grievance of the 

th the orders ofNGT, Principal Bench dated 08.12.2017 in O.A. 

19/2014 (supra). Hon'ble NGT, Principal Bench, vide Order dated 

02.05.2018, directed the answering Respondent to file respQ_nse as~ 
/ 

b ~ 

19, 
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to the steps taken for compliance c-i directions issued by NGT in 
I 

O.A. No. 19/2014 vide judgment.:'dated 08.12.2017. Thereafter, the 

answering Respondent filed an affidavit before the Tribunal stating 

that the a Central Project Elephant Monitoring Committee 

(CPEMC) as well as the Steering Committee have been 

established by the Ministry and fmancial and technical support is 

being provided to elephant bearing States under the Project 

Elephant Scheme. The affidavit filed before NGT on behalf of the 

answering Respondent in this matter is placed hereto and marked 

as Annexure- II. As also iterated by the Tribunal vide judgment 

dat€d 16.05.2019, it was submitted by the answering Respondent 

that the State Governments have been requested to notify and 

declare the conidors, including the implementation of 

recommendations of Gajah Report of the Task Force. The NGT, 

while disposing of the application, further ordered that CPEMC 

has been constituted by the Ministry, which coordinates with the 
--------

conce1ned elephant bearing States on issues relating to safety of 

elephants in elephant protection zones; therefore, any further 

surv1vmg issue may be raised before the Committee and the 
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--c. The mandate. of the Scheme of .Project- Elephant ... is to supp01t 

States for conservation, protection and management of elephants 

and their habitats and cotTidors and also provide scientific, 

technical and policy support to meet the objectives of the Scheme. 

d. As far as notifying and declaring area inhibited by elephants as 

elephant corridors/ reserves is concerned, the same has been 

empowered on the State Government under the Act. Therefore, in 

conformity with the orders of Hon'ble Supreme Court in Writ 

Petition (C) No. 275/2015 (Vidya Athreya Vs. Union of India & 

Ors.) regarding protection of endangered species which are facing 

threat of extinction, the Ministry issued various directions to all the 

elephant range States for taking up the matter of securing elephant 
' 

corridors on top priority. Copy of the communications dated 

24.08.2017 and 17.11.2017 and reminder dated 01.05.2018 issued 

to the State Forest Depattments are annexed as Annexure- IV. 

e, Moreover~ in pursuance of the landmark judgment passed by this 

Hon'ble Court in Civil Appeal No. 3438-343912020 (Hospitality 

~Sl~ Association of Mutlumalai Vs. In Defence of Environment anti 

* :~;,eng:lh~umar) # imals & Ors.), recognizing the impmtance of elephants and 
. Kc:;!d. No. 578u 

CJ__ Da~e _M Exr:Jiry 'Op otecting their habitat and conidors all over the country, a \v1 27tn April .. :>ny _ _....., 
~/'- --~~~\~ communication dated 14.12.2021 was forwarded to all elephant "---. n F · /. 

~___::_ __ ~., 
ranging States to take necessary action to implement the 

'-

~ 

2f~ 

I 
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observations made by the Hon 'ble Court in respect of securing the 

corridors. True copy of the said letter dated 14.12.2021 is attached 

and marked as Annexure- V. 

f. Furthennore, the answering Respondent submits that in O.A. 

77THC/2017/EZ- Society for Protecting Opltiofauna and Animal 

Rights (OPORS) Vs. State of West Bengal & Ors., the Hon'ble 

NGT, Eastern Zone had directed the answering Respondent to file 

an affidavit showing the compliance of directions given by 

Hon'ble NOT vide judgment dated 08.12.2017 in O.A. No. 

19/2014. While passing the judgment on 25.11.2021, NGT 

observed that the affidavit had been filed on behalf of the-Ministry, 

bringing on record the compliances of the directions of NGT, 

Principal Bench, and therefore dismissed the O.A. No. 

77(THC)/20 17/EZ as having become infructuous. The copy of the 
':'.;h .. 

·.''·";:.:j;\.ldgment ofNGT, Eastern Zone dated 25.11.2021 is enclosed and 

marked as Annexure- VI. 

8. Therefore, in light of the submissions made hereinabove, it· :is ·. ·' 

respectfully submitted that the answering Respondent has, time and 

again been taking up policy related measures such as, constituting the 

~- eering Committee as well as CPEMC and providing financial and 
/~~}.--
),_ RaienJ;YKumart c ·cal aid to the States, including, conducting workshops an~ 
><{ Delhi * 

Regd. No. 5780 b' · . I d' · · · 1 1 h 'd ~ Dat.e of Expiry -w ~ ars, 1ssmng etters regar mg securmg cntica e ep ant corr1 ors 
0 ~th liori!-2\1?:~/ ""~.. · 
·~,...,r').;~·<(" ' ·. 

I' o·····c '\<'\:'' • . r· l 
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and assisting the States for better management and conservation of 

elephants in India. The State; however, has the primary authority to take 

action under the Acts and effectively execute the orders/ directions of 

the Hon'ble Courts and Guidelines and Operating Procedures issued by 

the Ministry from time to time. 

9. The answering Respondent craves liberty to file additional information, 

if any, till pendente lite. 

10. In view of the above, it is prayed that this Hon 'ble Court may take on 

record and consider above submissions while passing an appropriate 

order, which the answering respondent shall duly comply with and thus 

render justice. 

VERIFICATION: 

S.EOO~ if~ 
Dr. K: MUTHAMiZH SELVAN 
~-nf.'lll; '"ii'/Sclentist 'D'(Projact Eleohant) 
-<mhrorr, ~ ~ ~ -q~ ~ 
Min.ol Environment,Forest and Climate Change 
~~-~~ 

Govt. of India, New Delhi 

I, the answering Respondent herein do hereby verify at New Delhi on this 

15 MAR 2922 
.... of February, 2022 and declare that the contents of the above affidavit are true 

to the best of my knowledge derived from the records maintained in the office 

r.?.RI!FIF.Cr iHA.T iiiE COilTE:!IS EXf'i.f-,INEO 10 ;:-:~ 
DEPO~;!;:trf Ei;:ZCUTP.NT \'.'!Kl IS SEEMEO PERFEi. ;· 10 
UND£JtSliSI~!U A~IRI~POSED BEFORE ME AT 
DELI·il tll~ .... r..L ................................ ..INDENTIFIE~ flY 

!:;~_';_·_~;;,tfltN~t~lcrfrE_,~s 

\ 
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ITEM N0.35 Court 15 (Video Conferencing) SECTION XVII 

S U P R E M E C 0 U R r 0 F I N 0 I A 
RECORD OF PROCEEDINGs· 

Civil Appeal No{s). 971G-9711/2G18 

COAL INDIA LIMITED Appellant(s} 

VERSUS 

DR . KASHMIRA KAKATI & ORS. Respondent(s} 

(IA No. 1G7966/2G18 - STAY APPLICATION) 

Date : e7-G1-2G22 Thesematters were called on for hearing today. 

CORAM : 
HON'BLE MR. JUSTICE SANJIV KHANNA 
HON'BLE MS. JUSTICE BELA M. TRIVEDI 

For Appellant(s) Mr. Vikramjit Banerjee, ASG 
Mr. Neeraj K Gupta, AOR 
Ms. Liliaan Dass, Adv. 
Ms. Shruti Agrawal, Adv. 
Mr. Ranjeet K Singh, Adv. 

For Respondent(s) Mr. Aishwarya Bhati, ASG 
Mr. Gurmeet Singh Makker, Adv. 
Ms. Ruchi Kohli, Adv. 
Mr. Shibashish Mishra, Adv. 
Mr. Pashupati Razdan, Adv. 
Ms. Archana Pathak Dave, Adv. 

Mr. Sanjay Upadhyay, Adv. 
Mrs. Mayuri Raghuvanshi, AOR 
Mr. Vyom Raghuvanshi, Adv. 
Ms. E]sha Krishn, Adv. 
Ms. Mansi Bachani, Adv. 
Ms. Purvat Wali, Adv. 

Mr. Avijit Roy, AOR 

Mr. Sridhar Potaraju, Adv. 
Mr. sudhir Mishra, Adv. 
Ms. Petal Chandhok, Adv. 
Mr. Gaichangpou Gangmei, Adv. 
Ms. Rupali Gupta, Adv. 
Ms. Simran Gupta, Adv. 
Ms. Shiwani Tushir, Adv. 
Mr. Aayush, Adv. 
MIS. Trust Legal, AOR 

~ 
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Mr. Shuvodeep Roy, AOR 

UPON hearing the counsel the Court made the following 
0 R D E R 

Union of India will within two weeks file current status 

report with regard to the steps taken in terms of the directions 

given by the National Green Tribunal. Response to the status report 

to be filed by the respondent no. 1 within two weeks after service. 

List the matter for hearing on a non-miscellaneous day in the 

month of March, 2922. 

(BABITA PANDEY) 
COURT MASTER (SH) 

ll 

{DIPTI KHURANA) 
COURT MASTER (NSH) 

2~ 
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f.. IN THE NATIONAL GREEN TRIBUNAL~ NpW DELHI 

\ 

~: . 

IN THE MATTER OF: 

Pradip Kuttra.r 'Bhuyan Ai?PLICANJ' 

V&. 

Union oUndia .&Ors. RESPONDENTS 

:AFFIDAVIT .ow· BEHALF OF .. THE··.: .REsPONDENT. N0.1 

i~¢~M1m~TRY· •o:F .• ·:EmR.o:N:E:M:NT. • F'oRisi' .. AND· . cLIMATE 

C!I.ANGE 

t, br. It 1vluiliamizl:r ·s~lva:n S/o. M.I\Magaraj' , aged about $4 

years r¢·sident:Hguse.no~· 55l,S'~d;tl~ja~. New :D.elhi,. db hereby . 

. $Olemn1y a.llrrm ·ap~l sb.lte ai:unci~r :-. 

J_. That!. ·am W():r;.kl,lig a~ the. Sci~hti;;t n;· Q:qye:rnment of India,. 
. . .... ,_.····. . -.- . . . . ·. 

" __, 
1-Vnn~w.--e -lL 

. . . 

Ministry of J.Bn'4fo:nin~i1t; For~sts and Cfunate Cl:l'ffige {Project 

Elephant· Di..,;qsion) an:a· as such well. convers:cit with the facts of 
. . 

the case fro!ll· records ma.lntained in the office. I am competent and 

authorized to swear in thi.s affidaVit on behalfof the :respondent no. 

1. 

2. That in compliance of the Hon"ble Tribunal judgement ct·ated 

08th December, 2017 in O.A. no. 19[2014 Dr,. Kashmira Kakati Vs. 

UOI & Ors., the core -co:ro:mittee in the form of steering committee 

. . ~ 
for the project elephant is already established and taking· t..~e steps 

mentioned in foregoing paras for protection and conservation of 

elephants and their habitats. 

, .. ''''"~·"·'·'' , ... • ., .. • • ,_,.,, ·""-·'"···· " ..... , "'"'"''''.-v.•·•.·•.•.•.. ,,. •·. '•v· ... , .. •• 
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3. Before submitting the action taken as per recommendations of 

the core committee a brief background on the efforts of Govt. of 

· India 'with respect to the conservation and protection of Elephants · 

is givert below: 

A. That the elephant is a Schedule I species and also a National 

Heritage Animal. Therefore, highest degree of protection has been 

accorded under the provisions of the Wildlife (Protection) Act, 1972. 

Financial and technical support is being provided to major elephant 

bearing States in the country under a centrally sponsored scheme 

of Project Elephant. The objectives of the scheme are to protect 

elephants, their habitat & corridors, address issues of man-animal 

conflict and Welfare of captive elephants. 

B. That the fmancial and technical support is being provided to 

major elephant bearing States in the country by the answering 

respondent. Under the Project Elephant Scheme, 90:10 (For 

Himalayan region) and 60:40 (for rest of India) !mancial assistance 

is provided to the concemed State Gover.P...ment for undertaking 

various activities for scientific management of elephant habitats. 

That Rs. 683.3308 lakhs have been released to the State Govt. of 

Assam in the last five years for protection and conservation of 

elephant habitats. 

C. That in the last three censuses in Assam, the elephant 

population shows in increasing trend, in 2007 the population was 

5281 and in 2012 and 2017 the population was 5620 and 5719 

respectively. This shows the effectiveness of the conservation 

measures in the states. 

Ill 

271 
I 
i 
i 
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p. That as per the Wildlife Protection Act, 1972 the State Govt. 

of Assam is the authority on declaring and notifying the areas as 

under various Protected Area categories. The Ministry can only 

provide financial, technical support and helping them in legal issues. 

E. That the Ministry of Environment, Forests and Climate Change 

(MOEF&CC for short) constituted Elephant Task Force in 2010 which 

have identified critical elephant corridors in the country. The elephant 

task force suggested the following points 

a. Creation of Community or Conservation Reserve, 

b. Declaring the corridor as high priority Ecologically Sensitive, Area 

under Environment Protection Act 1986 with maximum regulation of 

ecologically destruc-pve activity, 

c. Declaring corridor land as Reserved Forest or Protected Forest 

under Indian Forest Act, 

d. Community forests under the Forest Rights Act, 

e. Increase boundary of existing Protected Area and make corridor 

part of the existing PA. 

The State Govts. ate at liberty to act upon these suggestions for 

conservation of elephant landscapes in their State. States only have 

to formulate their own rules and regulation as per their needs and 

necessity in tune with the c~ntral acts and rules. 

4. That a Steering Committee of the Project Elephant was 

constituted in the year 1995 under the Chairmanship of Hon'ble 

Minister of Environment, Forests and Climate Change. The Chief 

28: 2267
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Wildlife Wardens of elephant range states including Assam, Director 

of Wildlife Institute of India, Zoological Survey of India and Botanical 

Survey of India are the permanent members of the Committee along 

with select, elephant· e_?CPerts who are nominated by the Chair for 

duration of 3 years. A true copy of the O.M. of the Ist Steering 

Committee constituted in 1995 are placed on record and annexed 

herewith as AD.nexure-R/1. 

5. That the Steering Committee of the Project Elephant Division 

which.also act as the Core Committee re;riews the implementation of 

the Project Elephant Division and address all issues related to 

protection and conservation of elephants including declaration of 

elephant reserves, elephant corridors, human - elephant conflict, 

captive elephant welfare etc. 

6. That the· Steering Committee was reconstituted in 2014 by 

the Hon'ble Minister of Environment, Forests & Climate Change and 

its meeting was held on 17.12.2014, wherein the Committee 

recommended for constitution of two Working Groups for 

(a) Stqdy feasibility and implementation of the Recommendations of 

Elephant Task Force report, Gajah. and 

(b) Strengthening of Elephant Corridors and Reserves. Accordingly, 

two Working Groups were constituted on 24.03.2015. 

A true copy of the working groups ar<; placed on record and annexed 

herewith as Annexure-R/2. 

7. That working group to study feasibility and implementation of 

the Recommendations of Elephant Task Force report, Gajah. 

recommended for :-

29, 
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(i} Strengthening the Project Elephant Division, in terms of 

funds, technical expertise and manpower :in Elephant division for 

addressing these crucial issues. 

(ii} Suggested to develop a Standard Operating Procedure {SOP) 

for dealing with the Human Wildlife Conflicts situations. 

(ill) Recommended for requesting the State Governments to notify 

the Elephant Corridors 

(iv) Preparing guidelines for consultation with local peoples for · 

conservation of elephants and mitigation of Human -Eleph?fit 

Conflicts. 

(v} Evolving alternative measure to avoid wild elephants in the 

railway track and road, measures like animal detection system, 

construction of under passes and over passes, ·SMS based alerts for 

the safe passage of wild animals. 

8. The Ministry is already taking action on recommendations of 

working groups mentioned in above para. 

(i) Ministry in already working on establishment of the Elephant cell 

in the Ministl:y. 

(ii) For developing Standard Operating Procedure {SOP), Ministry in 

coordination with GIZ (Govt. of Germany) is taking up an Indo -

German technical cooperation project on Human Wildlife Conflicts 

mitigation strategy, where in, Standard Operating Procedure (SOP) 

for selected species will be developed i:ri consultation -vvith key 

stakeholders and experts 

I 

I 
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( (iii) The Ministry of Environment, Forest & Climate Change has 

already requested state Government to notify the Elephant corridors. 

Copies of the letter dated 24-08-2017, 17-11-2017 and 01-05-2018 

issued to State Government in this regard are placed on records and 

marked as Annexure R/3. 

{iv) Further guidelines for Human Elephant Conflicts has already 

been formulated and circulated on 6th October 2017. A true copy of 

the guideline are placed on record and annexed herewith as 

Annexure-R/4. 

(v) As regarding the alternative measures to avoid train accidents 

following has been taken up by Ministry :-

(a) The Standing Committee of National Board for Wild Llie has 

taken a decision that in future no proposal of linear infrastructure 

passing through Protected Areas will be. accepted w-lless it is 

accompanied by the animal passage plan prepared on the basis of 

Wildlife Institute of India (WII) guidelines named "Eco Friendly 

Measures to Mitigate I;rnpacts of Linear Infrastructure on Wildlife" 

(b) Ministry have taken up a project on developing Seismic Sensor 

Project along with Uttrakhand Forest Department and Wildlife 

Institute of India for early detection of elephant movement to avoid 

the Elephant collision with train. 

(c) Ministry has already taken up this matter with Ministry of 

railway, Ministry of Road, transport and Ministry of Power for 

evolving comprehensive Man- Wildlife Conflicts mitigation plan for 

the Protected Area and Wildlife rich areas though which railway 

31 ' 
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tracks, roads highways and power trans:cy;.ission lines are passing 

and also to evolve a mechanism for funr:ing such mitigation plans. 

9- That working group for Strengthening of Elephant Reserves and 

Corridors recommended for 

(i) Requesting the State Governments to issue the notifications of 

Elepl}ant conidor~. 

(ii) Preparing the long tenn perspective plan ·for conservation and 

management of Elephant areas. 

(ill) . Initiating dialogues with Bhutan. and Nepal in the line of 

dialogues between India and Bangladesh for trans-boundary 

movement of elephants. 

10. That in compliance of the recommendation of the working groups 

mentioned at para 9 above. 

(a) Ministry has already requested the State Govemments to notify 

the elephant corridors as mentipned in the para 8(iii). The Ministry 

is still pursuing this matter with the respective States for an 

expeditious response. The letters have been issued on dated 24-08-

2017, 17-11-2017 and 01-05-2018 to the States in this regard. 

_(b_) ______ E_ur_ther:,_the__M:inis:t.cy_ _ __ia. ... iaking_uP---JD.atter___@th_S_tate ______ .. -- -------.---

Government for preparing for the 10 years perspective plan for 

management of the Reserves. Ministry is giving financial support to 

22 State Govt. to protect and conserve the Asian elephant 

population and its habitats. 

11. That the Steering Committee also as its mandate evaluates 

the proposals submitted by elephant range states. to declare . 

Elephant Reserves. Based on the recommendations received from 

1~ 
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.. ··· the Steering Committee members, Miclstry accords approval of the 

Elephant Reserve. The State Governments thereby declares the 

Elephant Reserve through a Gazette notification. The proposal 

submitted by Karnataka Forest Department for declaration of 

Dandeli Elephant Reserve was evaluated by the Steering Committee 

in its 13th meeting held on 17/10 j 20 i 4 and as a follow up it was 

declared as an Elephant reserve by the State Govt. on 26.03.2015. 

12. That the steering committee in its 13th meeting held on· 

17/10/2014 also suggested constitution of expert committees in 

state and regional level to study human- elephant conflict and devise 

viable and practical site specific solutions to mitigate human-

elephant conflict. Based on the suggestions, interstate committee's 

district level committees have been constituted to deal with human-

elephant confliCt and regular meetings ate organized to deal with the . 

issue. 

13. That the steering committee in the aforesaid meeting had 

recommended that ex-gratia amount may be enhanced to Rs. 3 lakh. 

The Ministry now has increased the ex-gratia amount to Rs. 5 lakh 

(as per the noili1cation dated 09.02.2018} as the conflict situation 

has aggravated in many states. 

14. That recently the Steering Committee was again reconstituted 

in 04-09-2017. A true copy of the O.M. of the reconstitution of 

steering committee is placed on record and annexed herewith as 

Annexu:re-R/ 5. 

15. That in its 14th Meeting held on 09.10.2017 the steering 

committee inter-alia recommended that 
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(i) Elephant mortality data should be compiled year wise, sector · 

wise to identify particular rail tracks where train accidents were 

likely. Ministry has been regularly collecting data on elephant 

mortality due to train hits from the states and providing information 

to all states as well as to Parliament. The sector wise date is being 

compiled. 

(ii) It was recommended to constitute a committee to draft the 

Strategic Action plan to mitigate human - elephant conflict for the 

Eastern-Central landscape as the conflict is intense due to the 

migration of elephants from Dalma Wildlife Sanctuary to Odisha and 

South BengaL rhe drafting committee has been constituted and the 

data has been collated by involving ANCF and WII. 

{iii) It recommended the preparation of management plan of 

Elephant Reserves. It was suggested that states should revisit the 

notifications of Elephant Reserves and make notifications. Nagaland 

Forest Department requested for declaration of "Singphan Elephant 

Reserve". The matter was dealt in the Ministry and as per the 

evaluation report of the Steering Committee member this Ministry 

has approved the declaration of Singphan Elephant Reserve. 

34 

:_ ____ ~) ___ Steering Conu~alsQ..:ce.commenderl.._Jnitiating-dialog:ue-.----·----·----------·-

between India and Nepal on the issue of trans-boundary movement 

of elephants across borders. The matter is under process. 

{v) Steering Committee suggested initiating dialogues with state 

forest departments to mitigate human - elephant conflict at a 

regional level. Accordingly, regional level meetings have been 

convened for Southem at Kerala from lOth to 11th January, 2018 at 

Thiruvananthapuram and for North -Eastem region from 20th to 21st . . Jr/ 
9 

,;tl 
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April, 2018 at bcujeeling where intensive deliberation was held to 

devise ways to mitigate human-elephant conflict in the region 

involving other stakeholders such as line departments (National 

Highways, Railways, Power and Canal}, civil societies group, 

elephant experts to fmd measures to protect the elephant corridors 

and methods to mitigate human - elephant conflict. 

16. That it has been strongly advocated in these workshops that 

linear infrastructures project within elephant habitats in the 

Prote.cted.Areas should be avoided as they pose a major threat for 

survival of elephants" Wildlife Institute of India, Dehradun in 

collaboration with NTCA, NHAI and World Bank Group has come out 

with guidelines named "Eco friendly measures to mitigate impacts of 

linear infrastructure on wildlife» suggesting desired modifications in 

the designs of the linear infrastructures passing through wildlife rich 

areas. A mechanism for establishing a human wildlife management 

fund should be evolved to ensure that conflict mitigation plan is 

executed unhindered. The linear development line agencies are 

encouraged to redesign their existing linear infrastructures through 

Protected Areas and wildiife habitat as per these guidelines of WII on 

smart green infrastructure. 

17. That in compliance of the directions of the Hon 'ble Supreme 

Court in the matter of Vidya Athreya vs. UOI [ W.P.(C) No.275 of 

2015], this Ministry and the Standing Committee of National Board 

for Wild Life is exami..1ing tt"le various issues related to human 

wildlife conflict including issues like Securing of elephant corridors 

to minimize human-elephant conflict, Mitigation measures for 
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reduciri.g animal deaths on roads/highways and Animal deaths due 

to electrocution etc. 

18. It is submitted that the present reply may kindly be taken 

on record and into. consideration and the Hon 'ble Tribunal may pass 

appropriate Order(s)/Direction(s) as deemed fit and proper under the 

facts and -circumstances of the present case w:hich the am;wering 

Respondent sh,all du1y· comply with. 

19. That other ancillary issues raised in the application under 

reply do not perta:iri to the answering respondent. The answering 

respondent seeks leave to make additional submissions~ if required, 

during the course of the proceedings. 

20. That the facts stated in this affidavit are true and correct to 

my knowledge based upon the record maintained by the office of the 

\\ 

deponent. 

~ 
VERIFICATION 

{'l!II.~.~~) 
(Dr.K.MUTHAMIZH SELVAN) 
~ '*ISclenUr:t 'D'(ProJI!Ct Elephant) 
~.11'1>:'i~~~ 

Mlnlstty of EnvtlGM*ti,Fcrftt 111<1 <:llmato Cflllllgo 
~-.wQ~ 

Govt. of India,. N~...v Oetlhl 

I, the deponent above named, do hereby ve.rifY that the contents 

of the above affidavit are true to my knowledge based on the official 

records maintained in daily course of business, no part oflCis:false _____ _ 

and nothing material has been concealed therefrom. 

Verified at New Delhi on this the · day of '2018. 

11 
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AV~Ile]L~'""" ~-\;L ~~ OR: 
Telegram: PAAYAVARAN. ------

NEW DELHI 

~~: 
Telephone: 
Telex : (bi-lingual) : W-66185 DOE IN 
FAX: 

'liffi'i m<lJR 

q~iq\(01 ~ q.=f ~ 
. GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT & FORESTS 

4L!hWlt 'llfCPI'. ~ _ u1r. ~. q;TIOtJcliffi 
PARYAVARAN BHAVAN, C.G.O. COMPLEX 

~ ~. ~ ~-110003 
No.S-3/95 WL I LODHi ROAD, NEW DELHI-110003 

Dated 29.7.98 

OFFICE MEMORANDUM 

Sub: Constitution of the Steering Committee of Project Elephant. 

In supersession of this Ministry's Office Memorandum oi even 
number dated 24th July, 1995, the Government of India.have decided 
to re-constitute the Steering Gonmi t tee for Project Elephant as 
follows·: 

l. 

2. 

3. 

4' 

5. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

Union Minister for Environment 
& Forests 

Secretary ,{Environment and Forests) 

Inspector General of Forests & 
Special Secretaxy 

Addl. Inspector General Forests (WL) 

Joint S~cretary & FA 

Director General, Tourism, G.o.r. 

Shri D.K. Lahiri Chowdhury 

Shri .J .C. Daniel 

Shri R. Sukumar 

Sh:d S.C. Dey 

Sbri R.N. Hazarika 

Dr. D.S. Srivastava 

Dr. J.V. Gheerao 

Director, Project Elephant 

Chairman 

Vice-Cbai rroan 

Member 

Member 

Member 

Member 

Member 

Member 

Member 

Member 

Member 

Member 

Member 

Membe...-- Secret a ry 

j 
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! 

I 
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2- In 
Director. 
of lndi .... 
Wildlife 
pe:rmanent 

addition, Director, WildUf e ~nsti tute of India, 
Zoological Survey o£ Indi .. , Director, Botanical Survey 
Director, Indian V~terina.y Reseirch Institute and Chie£ 
.Wa%'dens of States having P:r:r.iject .E:l~pbant would be 
invitees fo~ the ~etings. 

3. The term. of the Steering Committee of Project Elephant will 
be for a duration of three years with ef.fcc t from the date of 
issue of this order. 

4. The Gommittae will watch the implementation of Project 
Elephant l'oDd provide suitable guid~nce .from t"ime to time for which 
the CoiZiltli't:tee may meet as and when neces.aa:ry. 

5. Travelling allowances and Daily allowance will be payable to 
non-official ml'!mbe:rs of the Con:mittee as admissibl., to Grade 1 
Officers of the Government of India. 

Copy 
1. 
2. 
3. 
4. 

-------- -- ------ ---------·-- ----~-:;::.-:J:;:~--t . .-~::.-·-. ~:---t:== 
( SARWESHWAR JHA ) . 

JOINT SECRETARY TO TH£ GOVT. OF INDIA 

forwarded for in£ormation and necessary action to: 
PS to Minister (E&F) 
Secretary (E&F} . 
All members of the Steering Commi.ttee 
All the State Goverllale'nts/UTs Chief Secretaries and Forest 
S•oretaries. 

S, Planning COO:mi.asioo 
6. P&AO, M/'o .Env. e. Foresta. 
1. Director of ~pablic Relations, Directorate of Public 

Relations •. Ministry of Euv. &. ForeGts. 
8. Pr. Chief ·Cons. of Forests of ail the States I U'!s. 
9, Chief Wildlife Wardens of all States and UTs. 

··- -------------~- ---------

. "· 

( S!\RWESHWAR 
JOiNT S£GR:r::rAB.:! TO THE GOVT. OF 

-- ~- -- -----~ --------
------~-~-----~--------

--~~-~.--.-:-~·~;~, .. ·:: . 
.. ..,..\- ..... _ .. :._q:{'f-,r 

·./ .· .. ·--,-' 
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F. No. 2-7/1998 ~ PE 
Government of {ndia 

Ministry of Environment and Forests 
Project Elephant Division 

I 

Indira Paryavaran Bhawan, 
jorbagh Road. New Delhl-110003 

Phone No. 24695292 
Dated 24tb. March, 2015 

OFFICE MEMORANDUM 

Sub: Constitution of the Working Group to Study Feasibility and implementation 
of Recommendation ofTasks Force Report· Gajah. 

As per the decisions in the 1.3<11 Steering Committe~ Meeting he!d on l7ti' 
December. 2014·. the "World11g Group to Study Feasibility and implementation of 
Recommendation of 'Tasks Force Report· Gajah" is reconstituted. The composition 
is as follows: 

(ii Additional Ojrector Genera! (WUdlife J. MnEF&CC 

lti) Shri S. K. Pande, Ex DGF 

(iii) Shri Rajesh Gopal. Global Tiger Porum 

(iv) Shri M.D. Madhusudan, NCF 

( vj Shri jayant Kulkarni; Ex-IFS 

t vi") Director. Wildlife lnscitute ot' India, D~hradl\n 

1 vii} !GF & Din::t:tor (Project Elephant) 

Chairman 

Member 

Member 

Member 

Member 

Member 

MBmber Secre(ary 

1. The Working Group shall have the foi!owing Terms and Conditions: 

{ i) To .::valuate the Recommendations of the t:Ieph.:mt Task Force and prepare an 
action plan w implement its recommem!ations. 

[iiJ 'To review wild elephant and population estimation methods. 

(iilj To propose site specific modern, tnJditiunell and unconventional melhGds to deal 
with incidents of human-eleph<:~nt con.t1icts. 

2. The Worldng Group will have a tern of 1 {one) year 

\'-\ 
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3. ChiefWildlife Wardens of Elephant Range States will be special invitees to tht> 
meeting of the Working Group. 

4. TA/DA will be payable to Non-official Members of the Working Group as 
admissible to Grade 1 officer of Gov-ernment of India As per Government of [udia 
instruction Non-officials members will have to travel by Air India and book the tickets 
llirettly through Government approved travel agent or directly from Air lndia. 

5. ~This issues with the approval of the Ho~'ble Minister of Environment. Forests 
and Climate Change (Independent Charge). 

Distribution: 

l. PS to Hon'ble- MOS (ljC). EF &CC. 

1. PPS to Secretary, EF & CC 

3. PPS toDGF&SS, EF & CC . 

4. PPS to Add!. DGF (WL). EF &CC 

5. PPS to !GF (WL), EF & CC 

-t~,~~~:-~;:i ::::f:.l~ <~ 
· (R. K. Srivastava) 

Inspector General of Forests 
(Project Elephant] 

6. Principal Secretary (Forests), All Elephant Range States. 

7. Chief Wildlife Warden, All Elephant Range States, 

8. All Members l'lf the Committee 

_I 
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F.No. 2-7/19'18-PE 
Government of I.ndia 

Mlnisrry of Environment and Forests 
Proje~.:t Elephant Division 

Indira Paryavaran Bhawan, 
jorbagh Road, New Delhi-110003 

Phone No. 24695292 
Dated 24th March, 2015 

OFFJCE MEMORANDUM 

Sub~ Constitution of the Working Group for Strengthening of the Elephant 
Reserves/Elephant Corr!dors. 

As per the decisions in th~: Brn Steering Commlttee Meeting held on l7ll> December, 
2.U14·, rhe "Working Group uf the Strengthening of the Elephant ReservesjEh~pilant 
Corridors" is reconstituted. The composition is as t"ollows: 

(i) 
(iij 
(iii l 
(iv) 

(vi 
(vi} 
(v1i) 
l viii) 

Additional Director Gen\:lral (Wildlife), MoEF&CC 
Shri R. Sukumar, Scientist, HSC 
.Shri A. N. Prasad. Retd. PCCF(WL), )barkhand 
Sllri N.C. Bahuguna, Retd. PCCF (WL}, West Bengal 
Shri Suresh Chand, Retd.I'CCF (WL}, Assam 
Shri S.S, Bisht, W!l. Emerirus Scientist 
Secretary Gen!:!ral, WWF or his representat:ivE~ 
IGF & Director (Project Elephant} 

Chairman, Ex-oftit:iu 
Member 
,t1ember 
Member 
Member 
Member 
Meniber 

Member Secre<at·y 
Ex-officio 

1. Tlte Working Group shall have the following Terms and Conditions: 

(i} Th.; Working Group wilt have :J term of rwo year:; including field vistt~ ro submit its 
;epon. 

(ii) Thr Workiag Group may co-opt any <Jt'tki<~i/individual as ~ts member as per it~ 

n::quirement. 

(!ii) Tht• Worldng Group can engage consu!cams.fexperts if tt is nol possible to engage 
wnsultantsfexperts for each state, the services of cGnsu!ranr/eKperts can be tahn for a 
rluster ol' States. 

(iv) 'l'he Wul·kmg Group can comp1!e- 21nd t'.ll!'relme all report~ rt>striccing its fl!!ld v1,;i;:s tn ;1 

bare minimllm. 

l 1:) The traveling ;~Jlowance and dally allowance will be payable w Non-ot'tkial Memb<~r:; or 
the Working Group and consultants; experts engaged under clause 1 (ii} as admissible 
to Gr<Hle ! officers of Go1rernment of lndia. As per Gov~mment of India instruction 
Non-officials members •viii have ro travel by Air India and book the tickets 
directly through Governmenl approved tr;;wel agent or directly from Air Ind.i<J. 
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(vi) Chief Wildlife Wardens of E_lepbant Range States will be special invitee!> to the meeting 
ol' the committee. 

2. The Working Group shall have the following Term~ of Reference: 

( i) Tr; study the pattern of elephant dispersat and migration. 

(.it) To consider zonation of elephant corridors and its parameters and management 
princlples. 

(lil.l 'fo suggest sult.Jble methods/techniques for tl'anslm:ation of rogue pmblem elephants. 

(ill) To review sysr.em of elephant corridors in the country. 

tv) To examine the existing legal coverage available under various laws [including WLPA· 
1972, State l;orest Acts anq EPA·1986}for protection and management of existing and 
poqmtial' Elephant Reset'Ye and Elepharir Corridors in the munty and suggest ways for 
extending and strengthening such legal coverage a:; recommended by the ETF report 

tvi] To assess th~ impacts on communitie:; living inside br utilizing the- !and inside the 
Eteph<mt geserves and· Elephant Corridors on the protection and management of 
elephants and m:ake suitable recommendations for mitigating the adverse impacts. 

l vii) To examine he status of Dalm-a elephants and other isolated etephants populations and 
suggl!!st meastwes to be undertaken by Project Elephant to deal with problems of 
Human-Elephant Cont1icr and conservation of elephants. 

(vii;} To examinll the sta.rus and r:.eed5 of Rescue/Heh;.lbi!itation Centers in tlw country and 
i~~ue related to Captive: Elephants in the country. 

3. This issues with the approval ofthe Hon'ble Minister of Enviromnent, Forests and 
Climate Change {Independent Charge). · ,, 

Distrin:.mon: 
L PS to Hon'ble MOS i:t/C), EF &CC 
2. PPS to Secretary, EF & CC 
:3. PPS to DGr&SS. EF & CC 
;1. PPS to Addl. DGF (WL). EF &CC 
5. PPS to IGF (WL), Er &CC. 
o. PrincipaiSecret<H)•-fEoresD;},.All ElephtmtHange State~ .. 
7. Chief vVildllfe Warden, All Eleph<mt l't:1nge Stares. 
~- ,1\II.Mernbers of the CommHree 

. -~r.~.-i ~. {;~(;;; 
(R. K. Sriva..">rava) 

!nspe(.i:or Gener.al ofFo~:ests 
(Project Elephant) 
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F .. No.6~15/2017 PE 
Government of India 

SUPREME CGURT MATTER 
'l'.i:tv!E BOUND 

Ministry of Environment, Forest and C~te Change 
Project Elephant Division 

IP.dira Pa:ryavaran Bhawan 
Vayu Wing, Jor Bagh Road, Aliganj 

New De.UU-110003 
Date: ~h August, 201.7 

Sub: Or.d.er of the Hon"ble Supreme Court dated 04-08~2017 in Writ 
Petition (C) no. 2:75 of 2015 titled Vidya Athi'eya & Am. Vs. 
Unio:Q. of India ~. 

Sir, 

Kindly find enclosed the order ~f the Hon 'ble Supreme Court order 
dt. 04-08-2017 Wrk Petition (C) no. 275 of 2015, wl).erein the Hon'ble 
Supreme Court has di:rected the MoEF&CC to consider protection of 27 
high priority elephant corridors in nine States by acquiring land, if 
necessary. 

In this regard, you are requested to assess the feasibility of 
protecting these corridors in your respective state and if any, land 
acquisition is to be done, make it expedltiously. 

If any financial assistance is required for this task, the Ministry may 
consider fundir).g ~t, subject to budgetary restraints. 

lt is further requested to furnish a:o action taken report \Vithin 60 
days fo:r filing of the affidavit in Hon 'ble Supreme Court. 

Encl: As above 

Copy for kind wonnation and. necessary action to ~ 

1. The ChlefWrld Life Warden, Government ofUttrak:hand. 
2. The Chief Wild Life Warden, Government of Odisha. 
3. The Chief Wild. Life Warden, Government of West Bengal. 
4. The Chief Wild Life Warden, Gov.emmen.t of Assam. 
5. The Chief Wild Life Warden, Government of Arl.u:lachal Pradesh. 
6. The Chief Wild Life Warden, Government of Meghalaya. 
7. The ChiefWild Life Warden, Government ofKamataka. 
8. The Chief Wild Life Warden, Government of Tamilnactu. 
9. The Chief Wild Life Warden, Government of Kerala. 

43, 
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i'.'Ho.6-15/:201'1 PE 
Government of India 

Ministry of Environment, Forest and Clhn~ Cbange 
Project Elephant Division 

-

Indira Parya.varan Bbawan 
Vayu Wing. Jor Bagh Road, AliswU 

• ~ew Delhi· 110003 
Date: J 7 l'fC)Vembo1'1~17 

r;., The undersigned Is dir<:cteq to refer this. Mixrlatry"s letter dated 24-
. 08-2017 on the above cited subjcx:t. The Hon'bl~ Supreme Court .has 

directed the MoEP&CC to coris1der protection o~ 27 liigh pri6rlty e!epha.Dt 
corridors in niile StatE;:> by a<:4uiring land, ifnecessary. · · 

.-. - " 
In· this regard,. this. Mir,list:Iy req~ted Chief Wildlife WSEd..;us to 

assess the feambliliy or protecting these coxrldOJ;S in your Tl;Spe~ St;ates 
and land aCquisition if any, is to be done and if any financial assis'i:allce is 
requited fOr this _task, the Ministry may\consi<kr funding it, subject to 
budgetary restraints. "--- . . 

It is to infoi:m that reply from your State is ~till awaited. Therefore, it 
is once again requested .to kindly conmder the ~stion of the H01.1'ble 
Supreme Court· and furnish an action taken :rep<)rt on the sru:ne at the 

·earliest for filing of affidavit in the Hon"ble Suprexne C'AQrt cif India. 

. The matter may please be grnnted top priority. k1v 
iN~ Tho~} 

Deputy inspectM General ofFwcillta & 
Director, Project ltlephant 

1cW~ <111-:'1-%95323 
E-cnail: pro.i=Jt:phant.moel@I>'Jl:llLCOin 

hcl: Copy of the letter dated 24-D8-2017 

l. The Chief Wild Life Warden , Government of Ottrakband. 
2. The Chief Wild Life Warden, &vcr.nment of Odisha.. 

i 
I 

I 

I 

! 
I .3. Th~; Chief Wild Life Warden, Government of West Bengal. 

·· · · -4.--The-Ghief-Wild-!Me-Wanleu,-Government..of-Ass.,..a .... m..,___ 
5. The Chief Wild Life Warden, Go<lemmen.t of Arunachal Pradesh. 
6. The Cbie.f Wild Life Warden, Government. of Meghalaya. 

. .... -·---·-----!--·-··-·---. -·------· -·- -·---------
1 

7. The CbiefWiB Life Warden, Government of Kamataka. · 
8. The Chie£W:lld Life Warden, Go>.n:!rnment ofTamilnndu. 
9. The Chid' Wild Life War&ln, Government of Kerala. 
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~.·<A-q<j.~~~ 
. GOVERNMENT OJ' tiDtA 

Mlll\STRY OF ENVlRONNENi; FOREsT AND CUMATE CHANGE 
W<ro ~. 1f<R'; ~ <Wt·m-. 

F.No.6-3/2010-PE.(VoL I) 

-uf ~-111) 003 . 
lNDIRA PAAYAVARN:I BliAWAN, JoRMGH RoAD, 

. NE.WDW!1-11t.oo3 
Webslfi: mooif.nk:.Jn 

. Dated 1$ May, 2018 

· Sub: Order of the Hon'ble Supreme Cp~ ~}e·d 23.M.201.S fa Writ Petition (c) no. 897 of 
1996 titled A: Rangarajan & Ors(:Vs..','l;JJiion o,f India & .Ors. ·m~d. In the Hon'ble 
supremeCourt_reg · · · · · · · 

Ref: Order of the Hon'bie Supreme Court dated 04.06.2017 In WrU: Petition (c) no.Z7S of 
201S titled VidyaAtherya &Anr. vsp.mon of India. · 

Kind attention is invited to the subject. Please find. eJlr;!osed the order of tti~ Hon'ble 
Supreme Court dated.23.04~201B in the matter for securing the ·cri~cal higll priority elephant 
corridors to mfuimise. the ,human- elephant confliets: It is· requested to ~dly p~vide the response. 
of the states· on critical elephant c()rridors as ·soug/lt by tbls Mini:;ny and furnish an action taken 
report of the same within three weeks to this ministry. . 

In this regard, attention 1s also, hw!:ted to· this MiniStry vide letter mentioned under 
referenc~ requesting tbe Chief Wildlife Wardens to assess !:lie feasibility of protecting th.ese 
corridors jn.your respective states.Inspite o~the·reminder on 17.1:1..2017; the response from the 
respective states to this Ministry 'is' still awaited and the order of Hanble Supreme CoUrt may also 
be perused in this context. 

~ence, it is <?nee aga.i.n requested to send the responses immediately to this mlxltstry for 
final !zing the view of this Ministry on the matter. · 

This may be treated on top priority. 

Ends: as above. 

Distribution for kind information and necessary action: 

1. The ChiefWildilfe Warden, GovernmentofUttarakhand. 
2. The ChiefWIIdlife Warden, Government afOdisha. 
3. The Chief Wildlife Warden, Government ofWest Bengal. 
4. The Chief Wildlife Warden, Government of Assam. 

You:rsJ:l'thfull, 

. II( 
{Noy o~) 

IGF & Db-ector (Project Elephant} 
Telephone No. 011-24695.249 

Email: noyalifs1963@gmail.com 

5. The Chief\VIldlife Warden, Government of An.mac..'lal Pradesh. 
6. T.lie ChiefWildlife Warden, Government of MeghalaYlL 
7. The ChiefWildlife Warden, Government ofKarnataka. 
8. The CbiefWi!dlife Warden. Government ofTam.il Nadu. 
9. The Chief Wildlife Warden. Government of Kerala .. 

,..tl)@~ 

I 

I 
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10~· The Chief Wildlife Warden, Government of Andhra Pradesh. 
11. The ChiefWJldiife Warden, Government ofTripura. 
12. The Chief Wildlife Warden, Government of Nagaland. 
1,3. The CbiefWildllfe Warden, Government of Uttar Pradesh. 
14. The ChiefWildlife Warden, Government of Bihar, 
lS. The ChiefWUdlife Warden, Government ofJharkhand. 
16. The ChlefW:Ildlife Warden, Government ofChhattisgarb. 
17. The Chief Wildlife Warden, Government of Rajasthan. 
18. The CbiefWildllfe Warden, GovemmentofManipur. 
19. The ChiefWlldlife Warden, Gm11~mment of Madhya Prad8!lh. 
20. The ChieJ,'WilUiifeWarden, Government of Haryana. 
21. The Chief Wildlife Warden, Government ofGujarat 
22. The ChlefWildllfe Warden, Government of Andaman and Nlcobar. 

Copy to: Sbrl A. N. S. Nadkarnl, Senior Addl. Government Advocate, Supreme Court of 
India for kind information and necessary action 

~-~if1 IGF & Director (Project mephant) 
TelephOne No. 011•24695249 

. Email: noyalifs1963@gmail.com 
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F. No.14-l/20.16·PE 
Gove.mme.ntof Iridia 

Ministry ofHnv.ironment, Forests i~d Climate Change 
Project Elephant Division 

Indira H~vara:n.: Bha:wan, 
Allganj; Jor B<igh.:Road/N~V?'Ilelhi~110003 

Phone' No. 24695292/8'4 (FJ 

Dated -6th October, 2017 

To, 
1. Principal Chief Conservator afForests (HoFF) of all States and UTs. 
2. ChiefWildlife Warden of~ll States and UTs. 
3. Director. Wildlife· Intltute of India, Dehradun. 
4. All Members ofthe Steering Committee (Non·official) 

Sub: Guidelines fur-Manage~ent.of Human Illepbant Coilflcits; 

Sir, 

As per decision taken in the 13th Meeting of the Steering Committee -held on 17th 

December. 2014, Working Group to Study the uFeasibility and Implementation of 

Recommendation of Task Force· Report, Gajah" was constituted. ·As· mandate ·of the Working 

Group also include mitigation of Human Elephant Conflict, th~ Working Gr0up- proposed 

comprehensive "Guidelines fo.r Management of Humane Elephant Cpnflict':. The "Guidelines for 

Management of Human Elephant Conflicts" duly approved by the competen~t authority .. is 

enclosed for. your information and needful action. 

En cis: As above. 

Copy forwarded for information and necessary action to: 

1.· PS to Hon'ble Minister; EF&CC 
2. PS-to Hon'ble.MinisterofState, EF&CC. 

Yours faithfully. 

-~ 
(R.K. Srivastava) 

Inspector Gener:al of Forests 
(Project EEephant) 

Email: ig!Je-mef@nic·!n 

3. PPS tq Secretary, Ministry of Environment Forests& Climate·.Change~ 
4. PPS to DGF&SS; Ministry ofEnvironment Forests & Climate Change. ·· 

5. PPSto Addl. DGF (WL)JPPS to ADGF (NTCA)/PPSto IGF (WL)/ PA tG jf> (VVL/PE), EF&CC 
6. The Chief Secretaries and Forest Secretaties ofallthe- State Governments jUTs. 

. .... ' 
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Guidelines for Management of Human Elephant Conflicts 

INTRODUCTION 
1. Definitions 
Human elephant conflict: The Elephant Task Force (ETF) defines human-elephant 
conflict (HEC)as the adverse impact people and elephants have on each other 

Hard boundary: The Elephant Task Force (ETF) defines hard boundary as distinct 
boundaries between human use areas and elephant habitat areas 

Diffused boundary: The ETF defines diffused boundary as where the boundary 
between human use and elephant habitat areas is not clear, especially under 
conditions of complex land use mosaics 

Deterrent measure: These are measures used to prevent entry of elephant in human 
use areas such as villages, agricultural fields and urban areas etc. 

Repellent measure: These are techniques used to drive away elephants when they 
have already entered human use area 

Obligate crop raiding:· The ETF defines obligate crop raiding as situation ·where 
elephants are forced to raid crops due to insufficient forage resources in their 
natural habitat. 

Opportunistic crop raiding: The ETF defines opportunistic crop raiding as situation 
where elephants raid crops due to their availability and attractiveness rather than 
shortage of natural forage resources in forests. 

Kunki: Captive trained elephants used for elephant drive and capture operations 

Seasonal migration of elephants: Elephants· are migratory species and generally 
follow the same migratory routes annually depending on ecological conditions. 
Asian elephants in deciduous forests of southern India, with numerous water 
sources, reported elephant migration to extend between 20 and 50 km. 

48 

···--------z-: Background ___________ ·······---·· -----------··· ··- .. -··-----· 

, Human elephant conflict (HEC) has emerged as one of the most challenging 
problems for elephant management and conservation in recent times. It creates 
considerable economic hardships for the affected farmers. There are several regions 
that experience crop damage by elephant year after year. Human deaths due to 
encounters with elephants are also an issue of serious concern. It is estimated that 
every year approximately 400 persons are killed by elephants across the country 
and more than 100 elephants are also killed annually, mostly as retaliatory killings 
by people. 

1 
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HEC has proved to be quite intractable and managing HEC is a big problem for forest 
officers and frontline staff, who have to deal with it, often on a regular basis. Often 
they have to face the ire of the affected farmers, especially when there is a human 
death or severe injury. There are innumerable incidents when frontline staffs have 
faced the ire of affected people due to HEC, ·sometimes at risk to their personal 
safety. 

Considering these. factors management of HEC is one of the most important issues 
that need to be addressed in planned way for conservation of elephants. 

The main types ofHEC are: 

i. Human injury or deaths in encounters with elephants 
ii. Damage to standing agricultural and plantation crops 
iii. Damage to harvested and stored agricultural crops, often accompanied by 

damage to the storage facility 
iv. Damage to property such as sheds, houses, pipelines and irrigation facilities. 
v. Death/ injury to cattle and other domestic animals. 
vi. Injury and death of elephants mostly due to retaliatory attacks by humans 

due to electrocution by power lines or poisoning 
vii. Death of elephants due to train collisions 
vm. The development activities and houses in movement path of elephants 

(especially labour lines in tea gardens) are also causes of encounter between 
human and elephants leading to HEC 

The single most important reason, elephants enter human use areas are to feed on 
agricultural and plantation crops. The second reason is for water, with damage to 
property and human life arising as incidental damage, from trampling or some 
feeding on crops by the elephants. 

The ETF defines describes obligate and opportunistic crop raiding. In many 
circumstances it is difficult to identify the type of crop raiding. Therefore in these 
guidelines the approach is taken of symptomatic treatment of HEC rather than trying 
to identify the cause of crop raiding. The issue of habitat improvement to meet the 
elephants forage and spatial needs within forest areas has been addressed in detail 
in the ETF report. 

Retaliatory or accidental killing of elephants is the other face of HEC. The affected 
community or individuals sometimes retaliate against elephants, either in revenge, 
or to prevent further attacks by elephants. Practices adopted for retaliatory killings 
include shooting the elephant or electrocution (sometimes by accident as these are 
often meant to deter other wildlife· such as wild pig). Therefore elephants are also 
the victims of HEC. 

2 
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Complete solutions to HEC probably do not exist. However, good HEC management 
and mitigation practices can go a long way to minimize the adverse impacts of HEC 
on societies. 

3. Factors Influencing Intensity ofHEC 
HEC intensity is highly variable, ranging from very occasional to chronic. Density of 
elephant populations obviously plays an important role in HEC intensity. The nature 
of the interface between human areas and elephant habitat also determines conflict 
intensity, where an irregular and diffuse boundary with a long perimeter is thought 
to increase intensity of conflict. Highly fragmented elephant habitat interspersed 
with human use areas is also likely to increase conflict frequency and intensity. In 
some cases dispersing herds wander into extensive agricultural habitats with hardly 
any forest and cause high intensity of conflict, at least in the initial years. In some 
regions the agricultural damage is lower and the conflict is mainly due to loss of 
human life. Train-elephant collisions occur frequently in Bengal, Assam, Odisha, 
Kerala and Tamilnadu, where railway tracks pass through forests with sizeable 
elephant populations. The HEC management strategy also needs to be adjusted to 
suit. the particular situation and both short and long term measures should be 
adopted based on the field situation to mitigate HE C. 

4. Organization of these guidelines 
These guidelines are written in three parts - an introduction, an overview of current 
HEC management practices, and prescribed guidelines to minimize and mitigate 
conflict. 

OVERVIEW OF CURRENT HEC MANAGEMENT PRACTICES 

5. Installation of Barriers 
Barriers are used for preventing elephant exit outside reserve forest areas or entry 
into cultivated fields or human inhabited areas. Barriers may be used to guide 

... ------elephants-through funneling to-ove~--bridg;;s or -~nd~~-p~~~~;-·~e·t-~p -fu~ the~-to- --··- -------- -

negotiate railway lines, highways or canals safely. The principal types of barriers 
used against elephants: 

• Elephant proof trenches (EPT) 

• Solar-powered high voltage electric fences 

• Rubble walls 

• Other types of fences made from railway tracks, steel channels and bars etc. 
There are different strategies to install barriers. 
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i. Construction of barriers around forest areas to keep elephant inside the 
forest. 

ii. Sometimes barriers are constructed across the landscape, between two 
states, two districts and even between two countries. 

iii. Barriers can be constructed around the settlement to be protected such as a 
village or an enclave 

Given below is a: review of effectiveness of barriers for managing HEC. 

Barriers achieve only partial success at best. Elephants often find their way around 
barriers, over or through barriers and gain entry into the desired area. 

Though it is commonly used, Strategy (i) is not useful or advisable around small 
forest blocks because such forests cannot . provide all the space and food 
requirements of elephant dans or even bulls. It may be moderately useful around 
large forest blocks that are capable of providing the resource requirements of 
elephant clans. They may be effective in protecting adjacent inhabitations. However 
it is nearly impossible to completely encircle forest blocks. Hence, barriers at the 
edge of forest blocks can at best be installed as a local protection measure. Barriers 
are more likely to be effective in case of hard boundaries where there is a clear 
boundary between elephant habitat and human use landscape. 

If inappropriately placed, barriers have the disadvantage that they can block or alter 
traditional migration routes of elephants and prevent genetic interchange between 
populations. They may therefore, at times, be contrary to the scientific principles of 
wildlife management. Therefore, large scale barriers need careful study before . 
implementation. They need to be planned at a landscape level taking into account 
the presence and seasonal movement patterns of elephant clans. 

Strategy (ii) is practically useless because it is impossible to create effective barriers 
at landscape level. It is also futile to put up barriers between States/ Countries (or 
other political/administrative boundaries) because elephants need to move across 
ecological landscapes and not be confined to administrative units. 

Strategy (iii) is most effective for protection of crops from elephants, but it can be 
used only in specific situations wherever there is a compact area that needs to be 
protected. Barriers are moderately effective if used to protect small enclaves. They 
are not so effective if used around large enclaves. In a largely agricultural landscape 
it becomes difficult to create effective barriers. 

Involvement of the local community or the stakeholder is most important for 
effectiveness of barriers. The stakeholders must be actively involved in installation 
and the maintenance of the barrier. The process needs to be inclusive, and Gram-
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sabha may be consulted in such discussions. Otherwise the barriers, exposed as they 
are to the elements, soon deteriorate and become ineffective. This is true for all 
types of barriers. In many states stakeholder involvement has proved ineffective 
because of poor interaction between the community and Forest Department. 

Of the various barrier types, elephant proof trenches (EPT) require high investment 
and-·are--difffciilrto-maintarn: They-·a::re-prone-to soil."Efi'osion~-especiallyalortg -slopes-· 
in high rainfall regions. The recommended design of EPTs cmisists of segments 
separated by walls - known as septa - to prevent water flow. This precaution is 
sometimes overlooked causing severe soil erosion. EPTs should be strongly 
discouraged in regions with rainfall higher than about 1500-2000 mm per annum. 

Solar electric fences require lower investment than EPTs. However maintenance of 
solar fences by the community is generally poor. Solar fences work best when 
installed by institutions and individuals. Elephants are known to cross solar fences 
by breaking those using tusks or branches of trees. 

Nowadays strong barriers are being created using steel channels, railway tracks and 
concrete waUs. Such barriers may be successful in stopping elephants but they need 
high investment. They may be useful over small distances at critical locations. At a 
larger scale it is difficult to justify the cost. 

Spikes are also being installed on the barriers as an additional deterrent measure. In 
one design a concrete strip is erected at ground level all around the area to be 
protected and metal spikes are inserted in the barrier. If an elephant steps on it, its 
feet pads will be seriously injured. In another design spikes are created on concrete 
walls or strong concrete walls. Such spikes are dangerous and may seriously injure 
elephants, wild animals, livestock and humans. 

6. Anti Depredation Squads (ADS) 
Anti-depredation squads are commonly used in North Bengal, Assam, Odisha and 

52 

· --- ---------·--Ehhattisgarh--where--large~groups-·of~elephants-rai-d--agrieultJ:Iral-crops;-A-DS~are------~---··- ····-------- ·· 
equipped with a vehicle, torch, siren, fire crackers and sometimes even double 
barrel guns, especially in Sukhna - Mahananda region of North BengaL The presence 
of ADS gives the community a sense of reassurance that the government is 
protecting them and their property. ADS is effective if it is managed by technically 
competent persons, trained mahouts and kunki elephants. It requires high level of 
coordination between divisions. However, the manner in whfch it is often 
implemented operations of ADS is not systematic and there is a lack of standard 
operating procedures. There is lot of chaos in activities of ADS, with participation of 
local mobs which reduces their effectiveness. Shots are sometimes fired in the 
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ground riear the elephants to keep them moving towards the forests. Elephants, 
including calves, are also poked with iron spears to drive them. 

7. Elephant Drives 
Elephant drives are often carried out by the Forest Department. Often the aim is to 
drive the elephant herd out of their range so that it becomes someone else's 
problem. Another objective is to drive it towards the forest. Sometimes cruel scaring 
tactics are used to drive the elephants. In one recent case a young calf got 
permanently separated from the mother, and later died of stress and starvation. 

In some states elephant drives are the mainstay of conflict mitigation. Herds of over 
100 elephants are regularly driven towards the forests. The elephants take shelter in 
the forests and return to feed on crops when people go away. This to and fro 
movement causes stress for the elephants. They become agitated when surrounded 
by people. In such cases they often charge at people and the conflict aggravates. 

8. Kunki Elephants 
Kunki elephants are used in Assam, West Bengal, Karnataka and Tamil Nadu. Odisha 
FD is also building up a kunki squad. They are found to be fairly effective in driving 
away elephants from villages, for monitoring/capturing/ tranquilising/ 
translocatingj training/ hunting of problem elephants. Kunkis are generally used in 
unmanageable situations as a last resort. However there is high cost involved of 
hiring kunkis and feeding them. Sometimes, kunki elephants may not be able to 
reach the conflict site quickly. Moreover there are few, well-trained kunki elephants 
available nowadays. However, training should be imparted to elephants and 
mahouts to develop their skills for use during HEC situations. 

9. Commonly used repellent methods 
A variety of local repellant methods are used by farmers. 

Loud noises and crackers 
This is the most common technique used because it is simple and can be used by 
everyone. Typically these consist of drum beating, shouting, and bursting crackers. 
These measures are sometimes effective and at other times ineffective, depending 
on the habituation of the elephants. Male elephants are generally more resistant to 
such measures. Sometimes presence of a large crowd is most effective in driving 
away elephants. However, in certain case e.g. in urban settings and congested places 
crowd management becomes biggest challenge and may lead to injury to people. 

Other repellent methods 
Other repellent methods such as electric torch, kerosene torch (mashal) and 
swinging fireball are used. These are all moderately effective if done systematically. 
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10. New repellent methods 
Bee sound 

I 

Elephants are known to be afraid of bees. Bee sound played has been used as a 
repellent method in Africa and found to be very effective, especially if it is backed by 
beehive fences . 

.. ---- -··-·- ····-···-

Carnivore sounds 

Playback calls of predators such the tiger or even smaller carnivores such as 
leopards may evoke negative responses in elephants and keep them from entering 
agricultural areas. 

Drones 
Drones have been recently used in· Africa to drive away elephants over long 
distances, and found to be very effective. Elephants are scared of drones and quickly 
run away from the site when buzzed by a drone. 

Drones use the same principal as the bee fences where the sound of the drone is 
perceived as swarm of bees and elephants beat a hasty retreat. It is a good option to 
implement if the resources for drones are available. However drones are difficult to 
fly at night due to limited visibility. Permission from various authorities is also 
required to use drones, particularly near international borders. Also drones may be 
less useful in heavily populated areas because of the risk of trampling of crops and 
people by elephants. 

· 11. Deterrent Methods 
Trip alarm 
Trip alarm consists of a string stretched across entry points of elephants and 
connected to a switch of a battery-operated electric bell. The alarm bell rings when 
elephants cross the trip. This gives sufficient warning to the community to come to 
the point and drive away elephants. Trip alarms are very effective in situations when . 
(;!lltrypoints of elephants are 1ulo.wn. _ 

Sensor based alarm system 

Sensor based alarm system could be tried to detect animals in or near 
village/agriculture land or even to detect elephant near railway tracks. These are 
solar powered infra rayed system and could be even fitted with camera and can alert 
villagers/ driving squad when elephants are detected close to human settlement or 
agriculture land through SMS/lightsjsound, etc. The PRT and RRT could then come 
in action to drive the elephant. This will help from physically guarding the 
agriculture field by villagers. 
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Night Guarding 
Night guarding is a traditional way of protecting crops against wild animals but it is 
falling into disuse because of disintegration of the traditional joint family system in 
rural India and increasing labour costs. Use of old and physically challenged persons 
for night guarding is known to be a major cause of human mortalities and injuries by 
elephants 

Therefore, community guarding is one of the most effective ways of protecting 
crops. Farmers should sleep on watch towers created in their fields or on machans 
(platforms constructed on trees). This should be a community activity. It needs to be 
done only when elephants are known to be active in the area for crop raiding. It is 
more effective when combined with trip alarms. 

Chilli-based methods 
Chilli is known to have an irritating effect on olfactory nerves of elephants. Hence 
chilli-based methods are found to effective against elephants. It may also act as a 
psychological barrier. Chilly as a repellent can be used in the form of chilli smoke, 
chilli rope, chilli curtain and chilli bricks. Chilli ropes were found to be more 
effective against elephant family groups than bulls, and in drier regions as compared 
to high rainfall regions (Chelliah et al. 2010, Current Science); thus it is more 
appropriate to use this deterrent for only a few weeks prior to harvest of cereal 
crops to minimize the chances of elephants being conditioned to recognize this as 
harmless. 

Chilli smoke is one of the effective methods as elephants are known to sneeze and 
cough while inhaling the smoke. Elephants change their paths if they come' across 
chilli smoke. Chilli smoke can be generated in many ways, limited only by human 
ingenuity. It can be generated by incorporating chilli in slow burning grass bundles 
or dung cake, sprinkling on slow burning embers and camp fires. 

Beehive fences 

Elephants are known to be afraid of bees. In Africa bee hive fences have been found 
to effective in deterring elephants. A series of bee hives is created at short intervals 
along fences at the boundary of the enclave. The bee hives are connected to the 
fence. The bee hive model commonly used is the top bar model. When elephants try 
to enter the bees get disturbed and start buzzing around the elephant thus driving 
away the elephants. It is also said that if elephants encounter bees, they will alert 
other members of their herd through low frequency sounds (inaudible to humans). 
Farmers get additional benefit of income from honey and better pollination. 
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VHF pairing and setting up direct hotline: For avoiding rail collisions, VHF pairing 
with railway authorities, round the dock deployment of forest staff in control rooms 
of DRMs of Railways and erection watch tower and temporary sheds has to be done 
in strategic locations. Measures should be taken to set up direct hotlines to contact 
with railway authorities, where passage of elephants across railway tracks is 
regular. 

Alternate cropping: 
Alternate cropping with non-edible crops crops like chilli, citrus not consumed by 
elephants could be grown in forest fringes as well as areas near settlements in forest 
fringes may deter elephants from reaching and raiding the crop fields. Some forms of 
vegetative-barriers may be effective. 

Other methods 
Elephants are known to be afraid of any unfamiliar sight, sound or smell. Therefore 
various inventive methods can be used that create unfamiliar visual, aural and 
olfactory effects can be effective in repelling and deterring elephants. The key is to 
keep alteringthe methods to prevent familiarization by the elephant. 

12. Community Based Conflict Management (CBCM) 
The main concept is that the community should take responsibility for crop 
protection with emphasis on low cost deterrent methods such as trip alarms and 
chilli based methods such as chilli-smoke and chilli-rope. There is strong emphasis 
on night guarding. In case elephants enter they are driven away by some of the 
repellant methods described above. In Africa studies have shown that there is an 
80% reduction in crop damage where crops are protected by the community. The 
strategy has been found to be effective where it is implemented in Africa and India. 
Sometimes individual farmers proactively protect their crops but CBCM works best 
at the community level when all farmers come together to protect their crops. The 
challenge is to get communities to implement it because it. needs additional work 
from their side and they prefer to let the Forest Department handle it. Some 

----·-. ----· .... ······--- ···-·- .. .. -

traditional communities are not· afraid of elephants and drive away elephants 
effectively. When they encounter such communities, elephants prefer to change their 
path and go to other areas. 

A large extent of elephant habitat in the north-eastern India is managed directly by 
the communities and CBCM in such areas is not a matter of choice but an imperative. 
Capacity building of the autonomous councils and Local Bodies in these areas should 
be carried out in the same way as that of the SFDs. 
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There is a lot of scope for involving communities in planning, constructing and 
maintaining barriers; recruiting night guards and labour for ADS f Rapid Response 
Teams; and verification of claims for ex-gratia relief. Insurance cover should be 
provided to the community members involved in HEC management. Selected 
community leaders can be recognized as Honorary Wildlife Wa.rdens and some 
limited powers under Section 11 of the WPA-1972 (e.g. capturing of macaques, 
hunting of wild bQars and blue bulls) can be delegated to them. 

Logic of CBCM 
The Forest Department has limited number of staff that can participate in HEC 
management. If an elephant enters a village the manpower available in the village is 
far more than the Forest Department can provide. By empowering the community 
and capacity building it is possible to have a much stronger manpower force for 
protection of crops from elephants. In many states shortage of staff is a major hurdle 
in HEC management and for working in cooperation with the community. 

Due to natural inertia, acceptance of CBCM by the community is slow. Acceptance 
and implementation of CBCM is better when it is supported by the Forest 
Department. CBCM should be implemented through JFM committees because this is 
the accepted institutional mechanism for cooperation between the community and 
the Forest Department. An active and vigorous JFM movement is a prerequisite for 
effective cooperation between the community and Forest Department for CBCM. 

13. Ex-gratia payment 
In recent years ex-gratia for damage to crops compensation has beco:ne an 
important mechanism to redress grievance and assuage feelings of community 
affected by human elephant conflict 

Ex-gratia is paid in case of crop damage and, in some states, property damage. The 
damage is reviewed by an authorized officer from the Forest Department or a 
committee consisting of representatives of Revenue, Agriculture and Animal 
Husbandry Departments and Gram Panchayat members. A compensation case is 
prepared and submitted to higher authorities for sanctioning ex-gratia according to 
rates prescribed by State Government GRs or GOs. 

In case of injuries to human beings the affected person is provided treatment by the 
Forest Department free of charge and may be given an additional ex-gratia. In case 
of human deaths the Forest Department provides ex gratia payment to next of kin of 
the deceased at State Government approved rates. 

This system of ex-gratia has helped to assuage the feelings of the persons affected in 
the case. 
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The main criticisms of these schemes, especially by the farmers, have been as 
follows: 

i. The ex-gratia rates provided in case of crop damage are insufficient 
ii. The ex-gratia process is too lengthy and time consuming so many affected 

persons prefer not to file complaints 
iii. The ex-gratia is disbursed too late 

There is some merit in all these points. Ex-gratia rates are indeed low in many states. 
In some states, because of shortage of funds, only some farmers are given ex-gratia. 
On the other hand, studies have shown that farmers often perceive the crop damage 
to be higher than actual, so their expectations are also higher. In some states the 
excessively high ex-gratia rate can give rise to fraud claims. 

In some states ex-gratia is paid very late while it is very efficient in other states. In 
Karnataka, in some divisions, the ex-gratia is given within two weeks. Karnataka is 
in process of incorporating crop damage ex-gratia in its HULI software/ app that will 
enable much faster resolution of ex-gratia cases. 

A novel methGd of community-assessed ex-gratia for crop damage that is resistant to 
cheating is worth trying on a pilot scale in some regions (Watve et al. 2016, Global 
Ecology and Conservation). 

The ex-gratia rate for human deaths due to elephants varies from state to state. The 
rate provided by Government of India is Rs. 2 lakhs. The maximum ex-gratia, in 
Maharashtra State, is Rs. 8 lakhs. The Gajah (Elephant Task Force) report has 
recommended that ex-gratia in case of human death should be at least Rs. Slakhs. 

As ex-gratia support for crop loss by elephants, the farmers could be provided with 
"grain for grain". This is aimed at providing grain as a replacement for the crops lost 
by the farmers due to elephant depredation as an alternative to the scheme of 
providing monetary relief as ex-gratia support to the farmers. The scheme also helps 
to promote food security (money not being used for other purposej to the affected 
people with the idea of providing grain to compensate for lost grain aiming to 
prevent retaliatory attacks. 

PROPOSED STRATEGY 

The HEC management practices often have a short term objective of cns1s 
management. However for effective management of HEC one needs to have a long 
term strategy. The guidelines presented herein are . presented specifically for 
managing human elephant conflict. It needs to be dovetailed with other strategies, 
such as landscape habitat planning, protection of corridors, habitat management, 
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consolidating elephant habitat, managing elephant population through reproductive 
control* measures as well as limited capture where essential for a more 
comprehensive solution. 

14. Community Involvement and Empowerment in HEC 
management 
14.1 Advantages of community involvement in managing HEC 
The Forest Department frontline staff is often burdened with several 
responsibilities. They are unable to devote sufficient time and attention to managing 
HEC. Neither do they have sufficient manpower to counter HEC on their own. 
Involvement of the community in HEC management is known as community based 
forest management (CBCM). CBCM is a means of empowering the community to 
share responsibility of HEC management with the Forest Department. The 
advantages of CBCM are: 

• The community members are already present at the site so they are capable 
of more rapid response 

• They have a vitalstake in protecting the crops and property 

• The community has far more manpower than does the Forest Department 

• They often have detailed knowledge of the village layout compared to Forest 
Department 

In the beginning it may be difficult to involve the community in HEC management. 
There is commonly reluctance on part of the community to participate in HEC 
mitigation activities. This stems from the community attitude that HEC management 
is the Government's responsibility. At the outset this attitude needs to be changed in 
order to gain participation of the community in HEC mitigation. The community 
needs to be told that HEC management is a partnership between the community and 
the Forest Department, and the community stands to benefit considerably from 
protecting their own crops. Building confidence and capacity of the community is 
the next step to achieve success in CBCM. 

In some states communities are already involved informally in HEC mitigation. 
However in most states it is the Forest Department that manages HEC. it is 
suggested that a CBCM program should be implemented through JFM/ EDC 
committees, wherever they exist, or through the Gram Sabhas, where there are no 
JFM committees. The Forest Department should play a strong role in hand holding 
and capacity building. Good relations between the Forest Department and the 
Community are essential for promoting CBCM. 
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Other stakeholders should also be involved in HEC management according to the 
local situation. Some of these are tea estate owners, coffee estate owners and local 
institutions. 

* At present the Ilon'ble Supreme Court of India has barred State Forest 
Departinents to take up control of elephant population through immuno­
contraception methods under . WP (C) 107 of 2013 Shakti Prasad Naik Vs 
Government of India and others. The Ministry of Environment Forests and Climate 
Change and West Bengal Forest Department have filed affidavit in the Supreme 
Court of India to permit elephant population through immuno-contraception 
methods. The case has not come up for hearing till date. 

14.2 Hierarchy of HEC mitigation measures 
The commonly accepted hierarchy ofmitigating any kind of impact is: 

Analogous to this strategy, iri case of HEC mitigation, the recommended hierarchy of 
mitigation me,asures is: 

Thefirst priority should be to prevent elephants from entering agricultural 
fields. To achieve this, deterrent measures should be adopted. If deterrent measures 
fail, early warning .systems will give alarm of elephant presence a.nd enable the 
community to drive away the elephants. In spite of this if elephants enter 
agricultural fields, then repellent measures should be used as a last resort to drive 
away elephants. If the measures are not successful and elephants damage crops, 
compensation should be paid to the affected farmers. 

14.3 Strengthening capacity of communities 
Capacity of communities should be strengthened by providing them required 

~ 60 
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guarding squads should be set up for crop guarding and elephant scaring. The crop 
guarding squads should function as a unit. 

The most basic equipment for community guarding of crops is an electric torch. 
Powerful LED torches are available cheaply nowadays. All communities should be 
provided such LED torches for anti-depredation work. For this purpose yardsticks 
should be decided such as one torch for a certain number of households. 

Other material may be provided for crop protection such as firecrackers. 

14.4 CBCM techniques 
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Deterrent techniques 
Communities should be trained in deterrent techniques for protection of crops from 
elephants and preventing elephants from entering crop fields. Chilli-based deterrent 
techniques such as chilli rope and chilli smoke have been found to be very useful in 
certain situations. Techniques based on sound of humming bees and beehive fences 
have been found to be useful in Africa and need to be tried in India. 

Early warning techniques 
Night guarding on watch towers, machans, or any tall structure is one of the most 
effective early warning and deterrent techniques. Trip alarm has been found to be 
effective to give early warning of elephant arrival. Night guarding supported by trip 
alarms is very effective in deterring elephantS. 

Bulk SMS alerts 
In Valparai Pla.teau in Tamilnadu SMS ·alerts have been found to be useful in 
informing people of elephant presence in the area. This system has helped to reduce 
accidental encounters between elephants and people and has reduced mortalities of 
people in the area (The SMS alert system is useful in specific locations where there is 
a problem of regular encounters with elephants). In areas where there is crop 
damage the farmers require support in preventing elephant entry in their crop field .. 
Also SMS alert requires investment in technology therefore the farmers is dependent 
on either the Forest Department or an NGO. 

SMS alerts have also been used successfully in west Bengal to alert railway 
authorities about presence of elephants on railway tracks to minimise d~ath of 
elephants due to train hits. 

Repellant techniques 
Crackers and drum beating are the most common repellent measures but their 
effectiveness is low in most situations because elephants have become habituated to 
them. Some innovative local repellent techniques, such as swinging fireball, have 
been found to be moderately effective for driving away elephants. 

Communities are resistant to adopting new methods. NGOs should be involved in 
motivating and training the community in different crop protection techniques. 

A manual should be created for deterrent techniques and repellent techniques of 
crop guarding by community. This manual, translated into local language, should be 
widely distributed in the Forest Department and to other stakeholders. 

Community crop guarding techniques are to be situation specific. All techniques may 
not be applicable to each situation. Techniques should be identified that are useful 
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for specific situations. Simplified booklets in local language that are useful for the 
local situation should be distributed to the community. 

14.5 Dissemination 
Training workshops should be conducted for Forest Department frontline staff in 
community crop guarding techniques. The frontline staff in turn should train the 
community in these crop guarding techniques. Literature and training manuals 
should be made available in community crop guarding techniques to the frontline 
staff and community. 

15. Implementation of Barriers 
15.1 General guidelines on barriers 
Barriers should not be created across the landscape or along administrative 
boundaries. Such barriers are useless because they invariably have gaps such as 
roads, streams and rivers that elephants can use to pass through. 

It is found that barriers are most effective when they are used to keep elephants out 
of small blocks of land such as a small hamlet or an institution. They are less 
effective when used around large blocks of land, such as large villages. 

15.2 Barriers on forest boundary 
Barriers should not be created around small forest blocks of a few square kilometers 
in size because they are not very effective. 

Barriers may be created on larger forest boundary if there is severe human elephant 
conflict. In such cases barriers should be created only if the following conditions are 
satisfied: 

• The boundary is "hard", i.e. there is a clear and sharp demarcation between 
forest and human landscape. 

• The boundary is fairly straight without much convolution. 

- 62 
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such openings will leave gaps for elephants to move in and out, thereby 
defeating the purpose of creating the barrier. 

• The local community should not have an interest in entering the forest for 
grazing their cattle or collecting firewood because they will create openings 
or crossings that will defeat the purpose of creating the barrier. In some cases 
appropriate gates may be tried. 

Barriers on forest boundary, if created, should be used only as a local measure for 
controlling local HEC. Barriers should never be created around the entire forest 
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block if this is small, because this will confine the elephant population and 
compromise their long term genetic viability. 

If barriers are to be created a map should be prepared showing location of elephant 
groups, seasonal migration patterns of elephants and locations of elephant 
corridors. The map should show location of proposed elephant barriers. A proposal 
should be prepared with all information and submitted to the Project Elephant 
Director of the state. Who will take a decision about it after reviewing the entire 
information and take the advice of elephant experts when needed. 

15.3 Types of barriers 
Elephant proof trenches should be installed with discretion only where the situation 
demands. They should not be constructed in sloping or hilly terrain or in regions 
with high rainfall (1500-2000 mm per annum and above). Technical specifications of 
EPTs recommend internal walls, known as septa, of 10-20 em width, at intervals of 
10 to 20 metres, to divide it into segments so that water does not flow along the EPT 
and cause soil erosion. These specifications should be adhered to. 

Solar (high voltage) electric fences should be installed only under specific situations 
such as to protect small enclaves, institutions and individual farms. Community 
involvement is essential for maintenance of solar fences. Written agreement should 
be made with the community that they will take responsibility for its maintenance. 
Communities should be given monetary support for maintenance of fences provided 
they take responsibility of maintenance. 

Barriers with sharp spikes that have potential to injure elephants, wildlife, li'-"estock 
and humans should be strongly discouraged. 

16. Anti-depredation squads (ADS) 
Anti-depredation squads (ADS) are an essential component of HEC management in 
some states such as West Bengal and Assam. In these states groups of elephants 
congregate and enter human use areas in large numbers. In such situations the local 
community needs the support of the ADS to protect their crops and property. 

ADS should be well equipped and the State Government should provide sufficient 
funds to ensure this. Each ADS should be supported by at least two kunki elephants. 
However, the use of guns by ADS needs to be strictly controlled. ADS should also not 
be allowed to use spears and sharp instruments. 

ADS should be composed of trained staff with technical knowledge of elephant 
behaviour and elephant management techniques. ADS should work in a planned 
manner. At the beginning of every season training sessions should be conducted for 
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ADS. Trial runs and mock operations should be carried out before the main HEC 
season. Senior forest officers should take interest in operation of ADS and should 
participate in some ADS operations. Coordination between territorial and wildlife 
divisions supervised by a senior forest officer is very important for effective 
functioning of ADS. 

ADS should use humane te~hniques to drive away elephants. They _should not fire at 
elephants, poke them with sharp instruments or beat them with sticks. ADS staff 
should be sensitized to humane management of elephants. 

When the elephant herd splits into smaller groups it becomes difficult for the ADS to 
manage the group. ADS should work in partnership with the community so that the 
community can manage the situation, where ADS cannot reach. This requires 
empowerment of the community with equipment, material and training. Such· 
operations should be monitored· to ensure that the community does not misuse the 
capacity delegated to it. 

17. Compensation (Ex-Gratia Payment) 
The rates for'Crop compensation should be commensurate to the crop damage. It is 
recommended that compensation for crop damage should be about 60% of the 
estimated crop damage. If the compensation is close to 100% of the crop value there 
will be no incentive for the farmer to protect his crops. 

Adequate financial provision should be made for compensation for HEC by the states 
with support from Project Elephant. 

The process of spot inspection, preparation of case papers, forwarding to higher 
authorities and award of compensation and payment should be expedited. 
Procedural changes should be made by the states wherever necessary. Ready to fill 
formats should be circulated so that the inspecting staff does not have to write long 
descriptions. Cases should be received by the Range Officer, or even the Beat Officer, 

·· -- --· -···- .. so-that-the -affeeted-f-armer-s-do-not-have·to-travel-clong-distances-to--file-the-case-or -- ---- -
receive compensation. The entire process should be time bound. ltis recommended 
that farmers should receive compensation within 15 days from date of the incident. 

False compensation claims should be detected and rejected. Above a certain value, 
revenue authorities should be· involved. If the amount is high, a gazetted officer 
should do the inspection. If the value is exaggerated, there should be penalty for 
false claims. 
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Computerization of cases of crop and property damage by elephants should be 
initiated by all states to hasten the pr'ocess of compensation. A database should be 
prepared so that the data may be used in future use and manipulations are reduced. 

In case of human injury the victims are sometimes seriously injured and lose their 
jobs and livelihood. Provisions should be made for free treatment in Government 
hospitals. If medicines are not available, the hospitals authorities should make the 
ami.ngement or send the patient to better hospital at their cost. The costs should be 
reimbursed to them directly by the Forest Department without involving the patient. 
Medical treatment continues long after discharge from hospital and considerable 
expenses are incurred. The Government should pay these expenses as long as the 
treatment continues, even if it takes a year or two. The affected person should be 
suitably rehabilitated. NGOs with appropriate expertise should be involved so that 
they can do the necessary hand holding for rehabilitation of the person. 

In case of human death the compensation should be minimum Rs. 5 lakhs. In such 
cases also an NGO with requisite expertise should be involved to rehabilitate the 
next of kin. 

18.Croplnsurance 
The Pradhan Mantri Fasal Bima Yojana (PMFBY), which was introduced in 2016, 
provides insurance to a wide variety of crops at a very low premium. The MoEFCC 
has requested for inclusion of crop damage by wild animals in the scheme. As and 
when this feature is incorporated in the scheme the State Governments and the 
Forest Departments should promote this scheme vigorously in regions wher,e there 
is crop damage by elephants and wild herbivores. 

19. Elephant Drives 
Elephant drives with the objective to push elephants from one administrative area 
to another should be avoided. In no situation elephants should be driven for long 
distances. This causes stress to the young calves in the group and they may die. 
Elephant drives, if at all they are carried out should be solely with the intention of 
herding elephants away from a human populated zone. In some situations elephants 
may be herded away from hazardous situations such as at international boundaries 
where they may be endangered. Once they are outside the human use zone or the 
danger zone they should be left alone. Care should be taken to ensure that the 
driving operation does not split the herd. This increases the conflict and also 
disturbs the social structure of elephant groups. 

20. Early warning SMS alert systemsjWhatsApp Group 
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Systems based on laser beams have been used on Valparai Plateau in Nilgiri Hills, 
Tamil Nadu to provide early warning of elephant arrival. A system of sending SMS 
alerts of elephant pres.ence has been developed to warn of elephant presence. A 
system of pulsating warning lights on towers that warns of elephant presence in the 
area has been developed. These methods are useful in reducing incidents of human 
mortality due to encounter with elephants. These methods are useful in situations 
where encounters with elephants are high. Warning about elephant presence may 
also be advertised through localf cable TV channels. They should be implemented in 
other areas where similar situation exists. 

Early warning system through WHATS APP and regular broadcasting of herd 
locations every day and their possible route may also be followed. 

21. Primary Response Teams & Rapid Response Teams. 
In some areas elephants are prone to .enter high population density areas in large 
numbers. In such situations quick response by the Forest Department is important 
for preventing loss of human life or damage to property. 

AUS have worked reasonably good in North Bengal but ADS cannot reach out to all 
places. We need to develop primary response team (PRT) in each village who could 
work as first level of defense to drive the elephant and keep crowd away till the time 
the Rapid Response team (RRT) reaches. The RRT should ideally consist of a 
biologist, veterinarian and a biologist to address all aspect of the conflict. Both the 
teams have to be adequately trained and equipped in HEC mitigation. The PRT and 
RRT should also be insured to take care of their families in cases of accidents/ 
deaths during HEC mitigation and continuous medical facilities be provided in case 
of severe injury till the person recovers. 

These teams should work in a planned manner and carry out the operations quickly 
and effectively. Their main job should he to herd the eleph;mt.<o r~w<~y from h11m;:m 

. - -~·-··---~----~---·------· . . . --. ---.,...-~·-----,-~~--------~·-. _, ____ ----· 
inhabited areas. They should be well equipped and disciplined. A 24 hour control 
centre should be formed in critical areas and the toll free telephone number of the 
control centre should be given wide publicity. Such a strategy has been used 
effectively by the Tamil Nadu Forest Department in Valparai Plateau and by 
Chhattisgarh Forest Department. 

22. Minimizing Human Encounters with Elephants 
Human injury and deaths are the result of human encounter with elephants. The 
key to minimizing loss of human lives is minimizing unexpected encounters with 
elephants. 
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In some regions for e.g. Valparai encounters with elephants often take place in low 
light conditions when people bump into elephants accidentally when returning from 
work in the evening or going for work in early morning. A large number of cases of 
human deaths j injuries in the country involve people who trespass into elephant 
habitats or indulge in collection of timber, firewood, fodder, tendu leaves, mahua 
and other NTFPs. The villagers visiting forests for attending nature's call often fall 
victims to elephants. Elephants are also known to be attracted by country liquor 
stored in houses. The possibility of fatal encounters is higher when the person is 
alone. Knowledge of these factors can help to prevent such encounters. 

At the beginning of each HEC season the Forest Department should launch an 
awareness campaign about important Dos and Don'ts for avoiding chance 
encounters with elephants. 

In regions where possibility of such encounters is high public alerts should be sent 
about presence of elements. The SMS alert system implemented at Valparai is a good 
example of the effectiveness ofthis system. 

23. Capture and relocation of elephants 
In regions where elephants have moved out of the more intact forest areas, 
especially protected areas or large reserve forests, into human-dominated 
landscapes primarily for crop raiding, the levels of chronic conflicts are usually 
unacceptably high. These elephants may either be solitary bulls or bull groups, as 
well as family groups. Usually these elephants become virtually resident in 
commercial plantations such as coffee estates, orchards or small plantations that . 
offer excellent canopy cover, or use. smaller patches of forest (such as those 
regenerated under Joint Forest Management programmes) to take shelter during the 
day and raid the surrounding crop fields at night. Examples of these situations 
include districts in Karnataka such as Hassan and Kodagu with extensive coffee 
plantations, and southern Bengal with regenerated forests under JFM. 
Ther~ may be no other option but to capture these elephants. The question then 
arises as to what should be the course of action after capture; should the elephants 
be released back into a forest or should they be retained in captivity. The first option 
is obviously the more desirable one when this is feasible. If a state has forests 
suitable for relocation, the option of releasing the elephants there should be first 
examined. There are indications that subadult or young adult bull elephants of the 
age of emigrating from their natal families are likely to settle down in another forest 
area through such "assisted dispersal". However, it should be emphasized that there 
is no foolproof guarantee of success in relocating elephants that have been in 
conflict with people. This is a learning process in elephant management. In the past, 
most experiments in capturing and relocating adult male elephants have failed with 
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the bulls going back to their original place of capture. Relocated elephants should be 
fitted with GPS-based collars to monitor their movement with the option of 
recapturing them in case they again come into conflict. The site of release should be 
at sufficient distance (typically of the order of 200-300 km or greater) such that it is 
unlikely that the elephant would be familiar with the new site and attempt to go 
back to the place of capture. "Soft release" options can also be experimented with; 
this would involve keeping the animal in a stockade for some limited time period at 
the proposed site of release before letting it free. 

In some instances the best option or the only optionmay be to retain the captured · 
elephant or elephants in captivity, especially if the animal has killed people on 
multiple occasions and the risks of release into the wild are too great. In recent 
times, Karnataka and Tamil Nadu have exercised this option after seeking e:(!:pert 
opinion. Only some states have the skills to capture and train large bull elephants, 
and other states should build their own capacities with the assistance of the former. 
If elephants are retained in captivity it is essential to consider their use and their 
welfare. 

The availabillty of immobilization drugs and competent veterinarians during 
capture operation are important issues and these should be made available to SFDs 
all the time. 

Z4. Reducing Retaliatory Killing of Elephants 
Communities affected by HEC sometimes resort to retaliation against elephants that 
can result in their death. Electrocution is one of the common methods use for killing 
elephants. There are cases where the electric wire was set for other animals like 
wild pig or gaur and resulted in death of elephant. There is a need to introduce 
people to the safer option of using power fences to protect crops rather than using 
unguarded electric wires (power lines). Poisoning due to retaliation is also a major 
cause of killing of elephants. In other cases people have been known to shoot 
eh:phaut::;. The animals are either buried (a herculean task) or the death is faked a::; 
accidental death. Sometimes bullet wounds don't kill the animal immediately but it 
dies a slow death later due to infection of wounds. 

At the beginning of each season the Forest Department should hold meetings in all 
villages and warn people against using practices such as electrocution or shooting. 
They should be informed about the seriousness of the offence and option of legal 
action against the culprits in case deliberate killing of elephants. 
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The various measures outlined in these guidelines will help to reduce retaliatory 
killings. Generation of sympathy towards the animal can play a major role in 
reducing such killings. 

25. Seasonal Planning for HEC Management 
There should be effective planning at the forest division level and range level for 
management ofHEC at the beginning of each season. This local knowledge should be 
tappeq and used for planning HEC management for the season. Responsibilities 
should be allocated and strategy for HEC management should be decided. 
Similar planning workshop should be held at forest range level for all the frontline 
staff of the range to plan HEC management for the entire season. 

26. Documentation oflocal knowledge 
In each region there is considerable local knowledge about seasonal elephant 
migration routes, elephant groups and their sizes, entry points and crop raiding 
patterns. This information is available with the field staff but generally not 
documented. This knowledge should be documented for . use of elephant 
conservation and elephant management in future years. The documentation should 
be done in a simple format circulated by the Chief Wildlife Wardens. These 
documents will provide valuable information that will help in HEC management. It 
can also form basis of elephant conservation in the state. 

27. Mob Control 
Often presence of mobs makes management of HEC situations very difficult. 
Sometimes human deaths take place when people get in the way of .fleeing 
elephants. In such circumstances mob control becomes an important part of HEC 
management. An effective mob/crowd control plan should be chalked out in areas 
where such situations are frequent. Help of District Administration particularly 
Police Department should be taken for mob control. For this communication and 
planning with the Police Department is necessary at the start of the HEC season. 
Police officers should be educated and trained about management of elephant 
groups so that they take prompt and effective action in such situations. 

28. Managing Private and Temple Elephants 
There are several instances of private elephants and temple elephants getting scared 
and going out of control, often during processions, due to loud music, crackers and 
presence of large crowd, etc. As far as possible, elephants should be kept away from 
congested places and large crowds. Assembly of elephants in temples or other public 
places should not be permitted unless the organizers have taken adequate measures 
to deal with any emergency. It should be ensured that the elephants, particularly 
bulls, participating in public functions are manned only by trained and experienced 
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mahouts. A dossier should be maintained of all elephants which have the history of 
being ill-tempered. Standard operating Procedures (SoPs) should drafted for 
tackling such situations. Rapid response teams should be formed by the Forest 
Department in big cities to tackle such situations. 

Captive elephant w~lfare committees should be constituted at State and District 
levels to ensure welfare and humane treatment of captive elephants, particularly in 
private custody. Chief Wildlife Wardens should periodically monitor ownership 
certificates/ microchips of elephants. The implementation of the guidelines for 
welfare and management of captive elephants, issued by the Ministry on 8.01.2008, 
should be enforced in letter and spirit The Ministry has also issued on 29.09.2017 
standards/ norms for giving recognition to elephant housing facilities for captive 
elephants, including temple elephants. 

29. Managing Trans boundary Elephant Movement 
Some· elephant populations are known to regularly cross international and state 
boundaries. In India this occurs regularly on the international boundary with Nepal, 
Bangladesh, ~hutan and Myanmar. Elephant populations regularly cross interstate 
boundaries in many. elephant states. There is a tendency to push the elephant 
populations back to the home state/country using harsh methods, resulting in much 
hardship to elephants, especially young calves. Elephants are even shot with 12 bore 
shotguns. The gun shots cause injury and death of elephants due to festering 
wounds.· Such injured elephants are extremely dangerous. All efforts should be made 
to avoid such practices~ 

Interstate coordination committees should be formed at the local level and at the 
level of Chief Wildlife Wardens. They should meet regularly, share information and 
plan for management of elephants. The practice of coordination committees should 
be followed even within the state between neighbouring divisions and between 
territorial and wildlife divisions. The Central Government has signed a MoU with the 
Government of Bangladesh for transboumlary conservation of elephants in India 
Bangladesh elephant landscape on 27.7.2017 at Shillong, The Joint Working Group 
has been constituted by two countries to develop standard operating procedures 
and protocol for conservation of elephants. Similar arrangements should be 
established with other neighbouring countries e.g. Nepal, Bhutan and Burma. 

Sympathy is needed by forest officers and people on both sides of the boundary. 
Strong communication should be established between forest officers on both sides 
to ensure that no harm comes to elephants. Elephants should be allowed to follow 
their natural migratory paths. Preparations should be carried out to ensure that 
there is minimum damage and hardship to people during their stay on the other side 
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of the boundary. The recommended strategy in such cases should be to prevent the 
movement of elephants to undesirable areas with the help of suitable barriers and to 
translocate I capture the straying elephants. The more experienced and 
knowledgeable partner should share their knowledge of elephant management and, 
if necessary, conduct training session for the partner on the other side of the 
boundary to help in managing HEC. Such dialogue should contin.ue throughout the 
HECseason. 

Elephants are known to be expanding their range to non-elephant districts of 
Northern Andhra Pradesh, Chhattisgarh, Bihar, MP, Maharashtra and Goa. Similarly, 
suitable elephant habitats no longer exist in parts of Nepal adjoining North Bengal 
and parts of Bangladesh adjoining Garo Hills (Meghalaya). The recommended 
strategy in such cases should be to check the movement of elephants to undesirable 
areas with the help of suitable barriers and to translocate I capture the straying 
elephants. 

30. Rescue and Rehabilitation Centers 
A number of elephant rescue and rehabilitation cen,ters have been formed in the 
states, with support from Project Elephant. Some of these centers do not have 
requisite approval of the Central Zoo Authority (CZA). All elephant rescue can 
rehabilitation centers should get approval of CZA and follow CZA guidelines for their 
management. Other states that have presence of elephants should also set up at least 
one elephant rescue and rehabilitation centre. Elephant rescue and rehabilitation 
centers should be well managed and should be provided adequate funding. 

Chief Wildlife Wardens should ensure that Rescue and Rehabilitation Centers for 
elephants as well as housing facilities for captive elephants are maintained properly 
to avoid complaints about cruelty I ill treatment of elephants, received from various 
quarters. 

31. Training of Mahouts and Kawadis 
India has a long history of keeping elephants in captivity. The relationship between 
elephant and mahout is very complex. It is essential that mahouts and kawadis are 
imparted training regularly in proper handling of elephanis. Registration of 
mahoutjkawadis as trained and licensed handler of elephants with the forest 
department also needs to be considered. 

32. Humane Treatment of Elephants 
Though elephants have to be kept away from human use areas the techniques used 
should be humane and should not cause harm or suffering to elephants. This is 
especially true in case of some harsh techniques used by anti-depredation squads 
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and frontline staff during elephant drives. Communities also need to be educated 
about humane treatment of elephants. 

33. Attitudinal Change 
A campaign for creating awareness of elephant needs to be instituted. The Elephant 
Task Force has also recommended a campaign named Hathi Mere Sathi for this 
purpose. Communities also need to be educated to take responsibility in managing 
HEC The community should be educated about habitat fragmentation due to 
encroachments and it role in increasing HEC. There is also a need to extend 
educational and awareness programmes for the development agencies, railways, 
power, irrigation, highways, mining companies, tourism industry, district 
administration, etc. 

34. Communication 
Effective communication is an important aspect of managing HEC. The 
recommended communication flow is given in Figure 1. The flow chart is indicative 
only and not meant to imply that communication flow is one way. 

The Chief Wildlife Warden and PA Managers/ DFOs should decide the policy and 
strategy for managing HEC for the entire state. They should decide the publicity 
literature and training material for the frontline staff and the community. This 
information should be communicated to the field officers. 

Figure 1: Chart for Flow of Communication of HEC Management Strategy & 

Literature 

Figure 1 

The Field officers will communicate the HEC management strategy to the frontline 
staff along with detailed planning for their forest divisions. They will provirle thP. 
communication literature to the frontline staff. They will conduct trainings for the 
frontline staff for implementation of HEC management in the field. 

The frontline staff will communicate the HEC management techniques to the 
community along with the publicity and awareness literature. They will train the 
community in HEC management techniques. 

Communication channels between the community and Forest Department should 
remain open at all times to ensure good management of HEC. The community should 
be informed contact numbers of the local member offrontline staff in case of arrival 
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of elephants or crop damage. SFDs also need to set up a grievance redressal system 
for communities and the frontline staff. 

3 5. Training of frontline staff and farmers 
Training goes hand in hand with communication. Frontline staff as well as 
community should be trained in techniques for management of HEC. At present the 
most commonly used techniques are noise making techniques. followed by drives. 
The stakeholders should be educated in alternative techniques for deterrent 
measures, early warning systems and effective repellent techniques. The training 
program should be coordinated by the State Director, Project Elephant 

3 6. Research and Development 
Elephants are highly intelligent animals. They soon learn about HEC mitigation 
measures and become habituated to them or learn to circumvent them. Therefore 
many HEC mitigation measures gradually become ineffective .. New techniques 
should be constantly introduced to keep elephants away from human use areas. 
Methods .should be constantly altered and modified' to avoid habituation by 
elephants. The Forest Departments, research institutes and NGOs. involved in 
elephant conservation should carry out experiments to develop novel techniques for 
mitigation of HEC. The PE Division should play a nodal role in disseminating this 
information to the states by conducting workshops and circulating reports and 
publications. 

We should also upfront ask for a comprehensive policy framework for elephant­
human conflict mitigation. Guidelines can only be framed to help implement a policy . . 
Research should be carried out on a number of repellants and deterrents that need 
to be tried and tested in the Indian conditions before applying on a large scale to 
mitigate HEC. 

Climate change is likely to be a major factor in near future influencing elephant 
behavior and habitat thereby leading to escalation of HEC. Research is required to 
understand the possible impacts of climate change on elephants and their habitats 
and develop plans for mitigating adverse impacts. 

Research and Development is also required for developing reproductive control 
measures (using immuno-contraceptives or any suitable alternative) and protocol 
for dealing with local abundance of wild elephants leading to high levels of HEC and 
regulating captive elephant populations in camps. 

There is lot of data being maintained by SFD on conflict but not effectively used 
except for ex-gratia support. There is no systematic analysis of the data at landscape 
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level to understand the pattern and level of conflict and to predict the overall trend 
and places of conflict hotspots based on which mitigation measures could be 
planned and adapted. The information could also be analyzed based on LULC the 
landscape to understand the main drivers of conflict and plan accordingly. 

37. Assessment of HEC zone 
A data base has to be maintained by each state for effective assessment of damage 
and compensation. But the data has to be also analyzed extensively to understand 
the pattern of conflict, trends and identify conflict hotspots to predict the trend and 
places of conflict based on which mitigation measures could be planned and 
adapted; 

The HEC zone should be assessed and mapped for deciding on the type of 
intervention to be taken for conflict mitigation. The vulnerable areas should be 
identified and the ·damage to crops and human deaths should be assessed across 
landscape. 

38. Implementers of guideline/Involvement of Stakeholders 
Multiple stakeholders like MoEFCC; Ministry of Agriculture (including Department 
of Animal Husbandry), Ministry of External Affairs (MEA); Research Institutes; State 
Departments of Finance, Agriculture, Animal Husbandry and Health; District 
Administration; Local Bodies; Police; linear developmental agencies (Railways, 
NHAI, power, etc), Ministry of Homes, District Administration and Civil Societies 
should be involved along with the State Forest department and local communities 
for effective planning and implementation of mitigation measures. With so many 
agencies being responsible for executing the guidelines, a coordinating mechanism 
must be put in place. 

39. Enrichment of deemed forest: 

74· 
! 

-- -- · --------- -- --- · -Fhere-an:some--goo-d-p-atrhes of '<::lee mea -forests'-or--forestS-nofundertlie fOrest- 7
--- · - -- --- -- - --

department, though classified as forest according to the judgment of the Hon'ble 
Supreme Court. Some of them are degraded, but can be improved as good elephant 
habitats. They need be enriched to serve as elephant habitats. 
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F. No.:2·7/1998·PE {VoL!) 
Government of India 

~Y\1:._!X <.J~- 1\)S' 
Min!st:Jy of Environment, Forests and Climate Change 

Project Elephant Division 

-~,\'-'\ 

Paryavaran·Bhawan, CGO Complex, 
Aliganj, )or Bagh Road, New Delhi·110003 

Phone No. 24695292/84 (F) 

Dated 4th September, 2017 

OfFICE i\-U::MORANDUM 

Sull: Cuu!;tltutlon of the Steermg Committee of Project Elephant. 

In supersession of this Ministry's Office Memorandum No. 2·7/98·PE dated Sth November, 

2012 .. the Steering Committee of Project Elephant is reconstituted as under; 

1. Minister in charge of Environment, Forests & Climate Change 

2. Secretary, Environment Forests & Climate Change 
3. Director General of Forests & Speed a! Secretary 

4. Additional Director General of Forests (Wildlife) 

5. ,_..Additional Secretary & Financial Advisor 

•o/ ~hr! R.P.Agarwalla,IFS(Retd.) ./ 
.?_,..- ·shri Vinod Rishi, ExADG (WL), MoEF&CCv" 

8. Ms. Parbati Barua. Gauripur, Assam 
f/ Dr. Ma~esh Rangarajan, Wildlife Conservationist ./ 
10. Dr. V. Gopinath, IFS (Retd.), Ex·PCCF,Kerala ...­

t_;Jr."Dr. K. K. Sharma, Veterinary Doctor / 

12. Shri Soumyadeep Datta, Assam (Ashoka Fellow) 

13. Inspector Gen.e_ral of Forests & Di>ector (Project Elephant) 

Chairperson 

Vice· Chairperson 

Member 

Member 

Member 
Member 
Member 
Member 
Member 
Member 
Member 

Member 

Member Secretary 

2. ln addition, Director, Wildlife Institute of India, Director, Zoological Survey of India, 

Director, Botanical Survey of India, Commissioner, Animal Husbandry, Ministry of Agriculture 
and Chief Wildlife Wardens of States having Project Elephant scheme would be permanent 
invitees for meeting. 

3. The term of the Steering Committee of the Project Elephant will be for duration of three 

years from the date of issue of this Office! Memorandum. 

4. The committee will review the implementation of Project Elephant and provide suitaJ;lle 

guidance from time to time for which the committee may meet as and when necessary. 
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.,~~;\_ Travelling Allowance and Daily Allowance will be payable· to non-official members of the 

)if}· · Committee as admissible to Grade I officers of the Governmen.t oflndia. 

;~: 

Copy forwarded for information and necessary action 'to: 

1. PS to Hon'ble MOS (1/C), EF&CC 

~c::::::­~~ 
~Cf-2..0'(. 
. (R.K.Srlvastava) 

Inspector General of Forests 

(Project Elephant)' 

Email: igpe-m~f@nic.in 

2. PPS to Secretary, Ministry of Environment Forests & Climate Change. 

3. PPS to DGF&SS, Ministry of Environment Forests &Climate Change. 

4. PPS to Add!. DGF (WL)/PPS to IGF QNL)/ PA to JD (WL/PE), EF&CC 

5. All Members of the Steering Committee (Non-official) 

6. The Chief Secretaries and Forest Secretaries of all the State Governments jUTs. 

7. The Advisor, Forest and Wildlife, Planning Commission. 

8. PAO, Ministry of Environment Forests & Climate Change. 

9. Director, Public Relations, Ministry of Environment Forests & Climate Change. 

10. Principal Chief Conservator of Forests (HoFF) of all States and UTs. 
11. Chief Wildlife Warden of all the concerned States. 

-2 of 2-

-~ 
~~.z.._OI'/, 

(R.K. Srivastava) 

Inspector General of Forests 
(Project Elephant) 

li>"llail: igpe-mef@nic.in 
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Court No.1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 246/2018 

Pradip Kumar Bhuyan& Ors. Applicant(s) 

Versus 

Union of India &Ors. Respondent(s) 

16.05.2019 

Mr. Sanjay Upadhyay alql;,J._g 
. · hnatt; Mvocate :~: 

-)J,.!;-:,.,::.~· 

~t~~~ 

Tribunal dated 

19 of 2014, Dr. Kashmira 
· .. 

Kakati u. Union.oJihar~. & i>is~; ;F.qniring notification of 'Elephant 

Reserves' under the Environment (Protection) Act, 1986. According 

to the applicant, railway tracks, national and state highways and 

transmission lines should be declared as elephant protection zones 

in the nature of ecological sensitive areas. Elephant deaths are 
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taking place due to train accidents, electrocution and other human 

interventions which result in degradation of forest habitats. The 

Central Government launched the 'Project Elephant' in 199~.· but the 

elephant reserves have not been brought under a protected area 

regime. The areas have been identified as elephant reserves, still 

such areas have not been notified as such. There are nine elephant 

ranges overlapping with the railway tracks but in absence of 

safeguards, several tragic deaths of elephants have taken place. 

railway accidents, deaths 

t of electrocution. 

order passed in Original Application No. 19/201 

Ka~~ri v. Union of India fi"Gp., recording the <>.u<:t.Lcu~<;uo: 
~;~~~ .!"" t~~~-~--. . ;; 1 "t • 

St f Assam t?t-.c.,pro ltpn w11l be t~n m . 
~· .if: ~:J 

r,,. e order wa'~, ""'Vfue order dat~~~ 14. 1 .2 
"'~)~,~ . ~/~~~; 

Envtro~:nent, F . Climate ,-!l;~pange 
~~ ... '5!.!.;_;:,, J • • "11; . : 

to 'r&l'lkinto t e matter an mtkl.oa solut' 
·~ :.r<:·u.l~~:·j;:. B '"·v ..... , .... ,. - ;,..,.,~.;·; . • ~~~~'!,· ... 

to be fii~i gy th~'~d;"Wildlife, 

place on 

dated been filed by the . .. 
.. .-

ADG, MoEF&CC. r(is stated 'tha:t in pursuance of the order of the 

Hon'ble Supreme Court dated 04.08.2017 in Writ Petition (C) No. 275 

of 2015, Vidya Athreya & Anr v. Union of India & Ors, the Ministry 

has requested the States to notify the corridors. A meeting with the 

Project Elephant States was held on 29.05.2018 and it was decided 

2 

65 
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I 
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I 

that suggestions given in Gajah Report be implemented by the State 

Governments. The Ministry issued letter dated 13.06.2018 to all the 

States. Again, in the light of the order of the Hon 'ble Supreme Court 

dated 22.10.2018 in W.P (C) No. 489 of 2018, Prema Singh Bindra & 

been constituted. Financial and technical support is being provided 

been notitled 

the elephants 

--..... ·· el~p hant-p:mtection zO~es,an;cfurthe.r-SUFViving-issae--may be-raised- -- -···-···--- ----- · ---

before the Committee and the Committee may look into the same in 

accordru.1ce with law. 

3 
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,· 

The application stands disposed of. 

Adarsh Kumar Goel, CP 

S.P. Wangdi, JM 

K. Ramakrishnan, JM 

Application No.246/2018 

....... 

4 
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Jf,::No.6;,;1'5/2Q.l;7 PE 
G!)vemment of lndia. 

M.inistryof Ettvir.onmertt, For~~t -~9, QUm.ate Change 
P,nJjyGt ·:mi~phant Div~sio:n 

Ip.tfu-a,. P~rya:Vatan Bh~}Va.J:l 
VayuWing, .J'Qr Bagh Ro.ad~.Alig?nJ 

· · NewDelhi--110003 
D~~e: :tx'i A..,;~.t, 20L7 

su'h: .o~•r pf the ·:Hon.,le §'lJPn~me C(lu:tt dated..()4;.08~2o-rr. in wrlt­
.e,e·~~~~~-- (~); :i1:clf 275 of ~(l~~ titl~d, Vidya 40tr~~ & AJu'.; :v•• 
ltmoq of 1-ndi.:a ors~ 

prote~itg~:~=g=~d~: :~Y::;\l:~~~c~~e =~==~s !;; ;~::.~1lan~ 
1il<;XfJJhi1tion is to be:'d()ne~ mak¢ :i.t exped1ti$w,~ly-

t.r ·anY. financ~~ g~'$JS:tanc.e is required :fqp th,is t:a~k~ the Ministry ·~~Y 
ccm~;li¢~r ifu·ndh:ig itr .. sribj€ct to bu'd~e~ .testtaints. 

It:: i-s i'url:b¢r tequeste<i tq. f1-:1r.riish an: aetion t~~n r-ep ott within 60 
·days for trih·);g .of :the affid?.vit.ifi Hori'hl~·.:$.upr¢rne Oottrt. 

·E:nc1: As gl()o:v:e. 

Yours faithfully . . · .. ·-~£ 
~· 

·(~~~~ $#V~UJtava) 
f:qspector Gene~ 9f Fpr~sta & 

· Director, ;?roj~ct ~phlutt 
teieta:x: oti~24·~~q~_92 
E~ll'!!ill; illpe:-meJ@nic.in 

C(fpy tot kincJ ij:l{o_nna.~lon. and nec~$sary aption to : 

1. Tht:i Chief Wild. L.ife Warden , Go:vetntnentuf tJttr~and. 
~. The. Qhief Wild Lif~ Wa::rplen, · Govetnnient of odi.~ha.. 
3. The OhiefWilcf Life War~~:n., Government of West Bengal. 
·4. Th~ 'Chief Wild Life W~qen, Government. of Assam~. 
5. ·The Ph;lefWUd Life Wfirden, Qovern,tnent of Arunachal Pr1,1de~h. 
·6. The Chi.ef Wild Life· Warden, Govel'111,lle:tl;t ofMeghalaya. 
7. The ChiefWil't:J. Lite Warden, Gtrvernroent of:Kamataka. 
8. The Chief Wild Life Wardert, Governme,n:t ()f Tm.mlnadu. 
9. The Chief Wi1d Life W~den, Oovernmen t of Kera1a. 

81 
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(i/P(C)No.275/15 

ITEM N0.6 COURT N0.1 SECTION PIL-W 

SUPREME COURT OF INDIA 
RECORD OF PROCEEDINGS 

Writ Petition(s) (Civil) No(s) .275/2015 

VIDYA ATHREYA & ANR. Petitioner(s) 
VERSUS 

UNION OF INDIA & ORS. Respondent(s) 

Date : 04-08-2017 This petition was called on for hearing today. 

CORAM : 
HON'BLE THE CHIEF JUSTICE 
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD 

For Petitioner(s) 

For Respondent(s) 

Mr.Shyam Divan, Sr.Adv. 
Mr.P. K. Manohar, AOR 

Ms.Pinky Anand, ASG 
Mr.Wasim Qadri, Adv. 
Mr.Deepak Goel, Adv. 
Ms.Somya Rathore, Adv. 
Mr.Gur.meet Singh Makker, AOR 

Mr.S.K.Mishra, Adv.Genl. 
Mr.Pawan Upadhyay, Adv. 
Mr.Sarvjit Pratap Singh, Adv. 
Ms.Sharmila Upadhyay, AOR 

Mr. Ami t Sharma, Adv. 
Mr.P.K.Mullick, Adv. 
Mr.A.C.Pradhan, Adv. 
~rs.Neha Nagpal, Adv. 
Mr.Raj Bahadur, Adv. 

Mr.Joseph Aristotle S., Adv. 
Mrs.Priya Aristotle, Adv. 
Mr.Ashish Yadav, Adv. 
Ms.Romsha Raj, Adv. 

Mr.Debojit Borkakati, Adv. 
Ms.Diksha Rai, AOR 

Mr.Deepak Goel, Adv. 
Mr.Milind Kumar, Adv. 

Mr.S.Udaya Kumar Sagar, Adv. 
Mr.Mrityunjai Singh, Adv. 

Ms.Hemantika Wahi, Adv. 
Ms.Jesal Wahi, Adv. 
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liJP (C) No. 27 5/15 2 

1. 

Ms. Puja Singh, Advl. 
Ms . Shodhika Sharr.ia, Adv. 

Mr.G.Prakash, Adv. 
Mr.Jishnu M.L., Adv. 
Mrs.Priyanka Prakash, Adv. 
Mrs.Beena Prakash, Adv. 

Mr.Mahaling Pandarge, Adv. 
Mr.Nishant Katneshwarkar, Adv. 

UPON hearing the counsel the-Court made the following 
0 R DE R 

Even though this Court, by its motion bench order dated 

31.03.2017, required respondent Nos.l and 3 to file counter 

affidavits, the same are not forthcoming. Ms.Pinky Anand, learned 

Additional Solicitor General, seeks a short adjournment, so as to 

enable her instructing counsel, to file counter affidavits on 

behalf of respondent Nos.l and 3. 

2. Mr.Shyam Divan, learned senior counsel appearing on 

behalf of the petitioner has handed over to us in Court today, some 

suggestions on behalf of the petitioner. The suggestions are taken 

on record, and marked as 'Annexure-A'. A copy thereof has been 

handed over to the learned Additional Solicitor General. 

3. The learned Additional Solicitor General undertakes to 

take into consideration the suggestions of the petitioner, while 

filing the counter affidavits on behalf of respondent Nos.l and 3. 

4. Prayer is allowed. 

5. Counter affidavits on behalf of respondent Nos.l and 3 be 

positively filed within three months. 

6. List on 21.11.2017. 

(SATISH KUMAR YADAV) 
AR-CUM-PS 

(RENUKA SADANA) 
ASST.REGISTRAR 
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r··· P.l'fo.6-1512017 PE 
Government of India 

REMIRDIB 
§UPREU cgyttT JIATTM 

Mini~ try of Environment. Fo:re~t and Olhnate Change 
· Project Elephant Division ., 

· Indira Pl;eyavaran Bhawan 
Va.yu Wing, Jo.r &gh Road, Aligaqj 

, · Jfew Delhi410003 
Date: {7 Ifo.-ember,2017 

Bub:~/Order Df the Uon'tble Supreme Court dated 04-08~2017 in Writ 
I ~titl4m (Cl 'no. 2'1$ q£ 2015 tltbKI \f!dya Athraya as Anr. Vs. 
vmonrot~luclla & ou.. · , · 

~ 

(_ . · The_ undersigned is direeted to refer thls Wnis~s letter dated 24-
, 08-2Ql1 on the above cited subject. The Hon'ble Suprem,e Court . has 

directed .. the MoEF'&CC. to. consider protection .of27 high piiorley e"k!phant . . 
corridors in nine Stat~ by acquiring la.nd, if necessary. · 

- - ' 
In this regard, ~ Ministry reque$ted Chief Wildlife Wardens to 

a~ the feasibility of protet.'fing the~ corridors in your respective States 
and land acquisition if any, is to be done and if any Jinan.cial assistance is 
required for tbis task, the Ministty may\con~ider funding it, sut!_ie~;:t to 
budgetary restraints. "-...._ . 

• It is to inform that reply from your State is :<$il11 awaited. Therefore, it 
is once· again requested to kL":!dly consider th~ sug~stion of the Hon'ble 
Sup.rome Court and fu:rtrl$h ru:i action taken report on the same at the 
earliest foil" filing of affidavit ·in the- Hon'ble Supreme Court oflndia. 

'l'he :tnatter may please be granted top priority. ·~Jv 
tNoyd Tho~} 

Deputy ~ctar General of Fo:relltB & 
D.IJector, Project ~hant . 

Eno11 Cnpy of the letter dated 24-08-2017 

TeleJt:.x: Qil-:H695323 
8-mall! prnjectelcphan!.m~gmailcom 

Copy for kind information and neces•a~ actJ.oJ& to ~ 

1. The ChiefWild Life Warden , Government of Uttrakhano. 
2. The Chief Wild Life Warden, Government of Orusha. 
3. The Chief Wild Life Warden, Government of West Bengal. 
4. The Chief Wild Life Warden, Government of Ass~nt .. 
5. The Chie!Wlld Life Warden, Government of Arunachal Pradesh. 
6. The Chief Wild Life Warden, Govemment ofMeghalaya. 
7'. The Chief Wild Life Wanlen, Government of Karnata.ka. 
8. The Chief W:!ld Life Warden, Govemment of Tamilnadu. 
9. The ChiefWild Life Warden, Government ofKerale.. 
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ITEM N0.3 

1 

COURT N0.4 SECTION PIL~W 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Writ Petition(s){Civil) No(s}.897/1996 

A. RANGARAJAN &. ORS •· 

VERSUS 

UNION OF INDIA 
MINISTRY OF ENVl:RONMEIIIT AND POREST & ORS. 

WITH · 
SLP(C) ~o.· 5176/2G12 (XII) 
SLP(C) No. 2666/2912 (XII) 
SLP(C) No, 7619/2012 (XII) 
S.L.P.{C) •.• CC No. 5161/2012 (XII) 
SLP(C) Mo. 28154/2811 {XII) 
SLP(C) No. 37332/2913 (XII) 
S.L.P.(C) •.• CC No. 9291/2912 (XII} 
SLP(C) No. 21460/2011 (XII} 
SLP(C) Mo. 17313-17314/2911 (XII) 
SLP(C) No. 21463-21464/2911 (XII) 
SLP(C) No. 21461/2011 {XXI} 
SLP(Cj No. 16~ES8/2911 (XII) 
SLP(C) No. 17169/2811 (XII) 
SLP(C) No .. 171BS-17156/2911 (XI!} 
SLP(C) No. 17169-17151/2911 {XII] 
SLP(C) No. 21480/2011 (XII) 
SLP(C) No. 21467/2911 (XII) 
SLP(C) No. 21472/2(U.1 (Xn) 
SLP{C) No. 21477/2911 {XII) 
SLP(C) No. 2:1.478/2B11 (Xl:I} 
SLP(C) No, 2147!!1/2011 (X:I:I) 
SLP(C) No-. 21468/29:1.1 (XII) 
SLP(C) No. 21469/2811 (XII) 
SLP{C) No. 24826/2811 {XII) 
SLP(C) No.· 19112/2011 (XII) 
SLP{C) No. 2581B/2911 (XII} 
SLP(C) No. 31581/2311 {Xri) 
SLP(C} tlo. 35559/2613 (XII) 
SLP(C) No. 39535/2011 (XII) 
SLP(C) No. 35644/2913 (XII) 
SLP ) No. 39536/2911 (XII) 

) No. saes12e12 (XII) 
,(C) ••. C~ No. 5278/2912 (XII) 

P.(C) •.• CC No. 5312/2612 (XII) 
Diary No(s). 16319/2917 (XII) 

Petitioner{s} 

Respondent(s) 

Date : 23-e4-2318 These mattars were called on for hearing today. 
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CORAM 

2 

HON 1 BLE MR. JUSTICE MADAN B. LOKUR 
HON 1BLE MR. JUSTICE DEEPAK GUPTA 

Mr. Harish N. Salve, Sr. AdV.{A.C.)(NP} 

Ms. Aparajita Singh, Adv. (A.C.) 

MY. A.D.N. Rao, Adv. (A.C.) 
Mr. sudipto Sircar, Adv. 
Ms .. Tulika Chikker, Adv. 

Mr. Siddhartha Chowdhury, Adv·. (A.C.) 

For Petitioner(s) Mr. Salman Khurshid, Sr. Adv. 
Ms. Madhavi Divan, Adv. 
Mr.. Manan Verma, Adv. 
Ms. Palak Mahajan, Adv. 
Ms. Kanika saran, Adv. 
Ms. Diksha Rai, AOR 

Mr. Rahul Shyam Bhandari,. Adv. 
Mr. Vinodh Kanna B. , AOR 

Mr. Sudarsh Menon, AOR 

Mr. ·K. V. Mohan, AOR . 
Mr. K.V. Balakrishnan, Adv. 

Mr. Nikhil Nayyar~ AOR 

Mr. s. Ravi Shankar, AOR 
Yamunah Nachiar, Adv. 
Ms. Priyanka Das, Adv. 

Mr. Avishkar Singhvi, Adv. 
Mr. Abhimanyu Bhandari, Adv. 
Ms. Roohina Dua, Adv. 
Mr. Naveen Kumar, AOR 

Mr. Sridhar Potaraju, AOR 
Mr. Prabhat Kumar, Adv. 

--··----- ·-···-Mr;· Uday-Khanna;;--·Adv;·----· · 
Ms. Ankita Sharma, Adv. 

Mrs. Lalita Kaushik, AOR 
Mr. Sanjay Upadhyay, Adv. 
Ms. S. Shukla, Adv. 
Ms. Eisha Krishen, Adv. 

Mr. Shakil Ahmed syed, AOR 
~1ohd. Parvez Dabas, Adv. 
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For Respondent(s)/ 
applicant(s) 

Tamil Nadu 

3 

Mr. Uzmi Jameel Husain, Adv. 
Mr. Pulkit Chandra, Adv. 

Mr. R. Anand Padmanabhan, Adv. 
Ananya Mukherjee8 Adv. 
Mr .. Rornil_Pathak, Adv. 
Mr. Shashi Shushan Kumar, AOR 

Mr. Kaustubh Shukla, AOR 
Mr. Ankur Kashyap, Adv. 

Mr. v. Balachandran, AOR 
Mr. Siddharth Haidu, ~dv. 

Mr. Vikas Mehta, AOR 
Ms. Anushree Menon, Adv. 

Mr. K.N. Balgapal, Sr. Adv. 
Mr. L. c. Agrawala, AOR 
Mr. A.P. Mukundan, Adv. 
Ms. Nitya Nambiar, Adv. 

Ms. Rukhsana Choudhury, AOR 

.Mr. Gopal shankara Narayanan, Adv .. 
Mr. Senthil Jagadeesan, AOR 
Ms. Shruti Iyer,. · Adv. 
Ms. Sonakshi Malhan, Adv. 
Ms. Suriti Chc~~hary, Adv. 
Mr. Shrutanjaya Bhardwaj, Adv. 

Mr. P. K. Manohar, AOR 

Mr. Manoj V. George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shi~pa Liza George, Adv. 
Mr. Faisal M. Aboobaker: Adv, 
Ms. Lakshmi·sree Puthenpurackal, Adv. 

Mr. Atmaram N.S. Nadkarni, ASG 
Mr. s. Wasim A. Qadri, Adv. 
Mr. D.L. Chidanand, Adv. 
Mr. Ritesh Kumar, Adv. 
Mr. Gurmeet Singh Makker, AOR 
Mr. B. Krishna Prasad, AOR 

Mr. Subramonium Prasad, sr. Adv.· 
Mr. M. Yogesh Kanna, AOR 
Ms. Sujatha Bagadhi, Adv. 
Ms. Maha Lakshmi, Adv. 
Ms. Nithya, Adv. 
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Kerala 

Assam 

Tripura 

Bihar 

I 

Mr. G. Prakash, Adv. 

Ms. Aparna Bhat, AOR 
Ms. Joshita Pai, Adv. 

Ms. Anitha Shenoy, AOR 

Mr. Sridhar Potaraju, AOR 

Caveator-in-person 

Mr. K. v, V1jayakumar, AOR 

Mr, Vinodh Kanna B. , AOR 
Mr. A. Sriram, Adv. 
Mr. Manikandan, Adv. 

Mr. B. Krishna Prasad, AOR. 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P .• S, AOR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
Ms. lakshmi sree Puthenpurackal, Adv. 

Mr. B. Balaji, AOR 

Mr. Annam D. N. Rao, AOR 

Mr. P. A. Noor Muhamed, AOR 
Ms. Giffara s., Adv. 

Mr. Parijat Sinha, ADR 

Mr. M. A. Krishna Moorthy, AOR 

Mr. Shuvodeep Roy, AOR 
Mr.· Sayooj Mohandas N. , Adv. 
Mr , Naman Kamboj , AdV •. 

Mr. Shuvodeep Roy, AOR 
Mr. Rituraj Biswas, Adv. 

Mr. Anil Shrivastav, AOR 

Mr. Gopal Singh, AOR 
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5 

Mr. Manish Kumar, Adv. 

Mr. R. N. Keswani, AOR 

Meghalaya Mr. Ranjan Mukherjee, AOR 
Mr. s. Bhowmick, Adv. 
Mr. Daniel Stone Lyngdoh, Adv. 

Mr. Edward Belho,.AAG 
Ms. K. Enatoli sema, Adv. 
Mr. Amit Kumar Singh, Adv. 
Mr. K. Luikang Michael, Adv. 

UPON hearing the counsel the court made the following 
0 R D E R 

Learned Additional Solicitor General has submitted 

that the Project Elephant Scheme is being implemented in 

22 States. 

Letters have been written to all these 22 states an 

24th August, ZG:17 and 171h November, 2017. In the letter 

dated 24~ August, 2G17, an Action Taken Report within 60 

days had been sought. While· iii the letter dated 17th 

November, 2017 the states have been informed to take up 

the matter on top priority. 

!n spite of the aforesaid letters and time bound 

requirements given by th{! Union of India., n~iy three 

States, Le., Kerala, Meghalaya and West Bengal have 

responded. The following States have not given any 

response to the Union of lndia: 

1. Andhra Pradesh 

2. Aru~achal P1adesh 

3. Assam 

4. Chhattisgarh 

s. Jharkhand 

l 
f 

I 
l 
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6 • Karnataka 

7. Maharashtra 

8 • · Magala.nd 

9. Odisha 

10. Tamil Nadu 

11. Uttar Pradesh 

12. Uttarakhand 

13, Tripura 

14. Rajasthan 

6 

15. Andaman & Nicobar Islands 

16, Bihar 

17. ·punjab 

18. Gujarat 

19. Haryana (Where an elephant rescue centre has 

been set up supported by Project Elephant) 

Response shoul<l be given by the aforesaid· ·States 

within four weeks from today positively. 

Learned counsel appearing in Writ Petition (C) No.Z75 

of 2015 (Vidya Athreya & Anr. Vs. Union of India & ors.) 

says that he will not press the issue of elephant 

corridor in the aforesaid case. 

List the matter on 12~ July, Z018. 

(SANJAY KUMAR-I) 
AR-cur4-PS 

{KAILASH CHANDER} 
COURT MASTER 

90 
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'lffif~ 

~ •. q.J"{'i,~~~ 
- GOVERNMENT OF INO~ 

MINISTRY OF fNIJIRONMI:Nt FOREST AND CU~T.E CHANGE r 

. ~ ~ 1Ji'Fi,. \ilR VlJTf' ~. . 
,. . ~ ~-110 00.3 . 

iNCJRA PATf!'AVARAN ~HAWAN, ~OR BAGH ROAI?· . 

·'· ·, .' .: .. ; ' . \~e::=~~;.~~~ 
F. No.· 6-3 /2010-PE. (Vol. I} .;::.;::;;h);}·> .~ .· riated tstMay,201.8 

·: ";1. 

Sub: Or~er of the Hon'bJe Supreme ~P~~ ~~~d 2a.o~.2010· i~ Writ P~~on {c)· ~o •. 897 of : 
1~6. titled A~ Rangarajan • Or~J\'Vs.:J;lnion of Inilla & :o!s. ·~f~d In th~ Hon'ble 
SupremeCoul-t_reg · ··< : ·: .. = · · · · · · 

Ref: . ~rder of the Hon'ble.Supreme CouJt dated 04.08 •. 2017 In Wr.l.~ petition (cJ" no.275 of 
2015 titled Vic,lya Athecya & Anr. Vs Union f)f India; · 

. . . . . . . i 
·! 

· ·Kind attention js fnvited to the subiect.. Please find. ~l}closed tb,e order of t}J·~- Hon'ble. I 
Supreme Court dated.23.04.Z018 in the. mati:er for securing the.'crltjcal Wgli priority. elephant . ! 
corridors to minimise the human· elephant·confli~s: rt is· requested to kindly p~~.vide the response. 

:of Ute states ·on CJitfdll elephant corridors a~ ·iiought by. this M.inistry and 'funu~h an action taken 
report oftb.e same within three weeks to this mlnistry. . . .. . ' 

· IIi thf~ regard, attention is also:. lnv~t~d to· this Ministry vjde Jette~ mentioned UJ1der 
. reference· requesting: the Chief Wildlife Wardens to assess t:Iie feasibility of protecting tliese 

corridors in your respective states.lnspite·ofthe-remlnder. on17.11.201'l; the response from the 
respective states to this Ministry Is' ~i:ill awaited and the order of.Hon'ble Supreme Cout:t may a1so 
be perused In this context 

~eri.ce, it is once. ag~in requested tp :·send the responses immediately. to this mJllistry for 
fin~izlng tbe View ofthfs Ministry on the matter. · 

This may be treated on top priority. 

' Ends: as above. il( . . i 

Distribution for ki?d information and necessary action ; 

1. The Chief Wildlife Warden, Government ofUtt:lrakhand. 
· 2. · The Chief Wildlife Warden, Government of Odlsha. 
3. The ChiefWildlJfe Warden, Government ofWest Bengal. 

· 4. The Chief Wildlife Warden, Government of Assam: 

(No o.pas) 
IGF & Director (Project Eleph~nt) 

Telephone No. 01:1.-24695249 
Email:.noyalifs1963®gmail.com 

5. The Chief Wild.life War.den, Government of Arunachal Pradesh. 
6. The Chief.Wildllfe Warden, Government of Meghalay;i. 
7. The 'Chief Wildlife Warden, Government ofKarnataka. 
8. The .Chief Wildlife Warden, Government ofTamil Nadu. 
9. The ChiefWlldllfe Warden, Government of Kerala. 

I 

I 
I 
I 
I 
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10. The ChiefWHdlife Warden, Government of Andhra Pradesh. 
11. The ChiefWildllfe Warden, Government ofTripura. 
12. TheChiefWildlire·warden, Government ofNagaland. 
13. The Chief Wildlife Warden, Government of Uttar Pradesh. 
14. The CbiefWildlife Warden, Government of Blbar, 
15. The Chief Wildlife Warden, Government of Jharkhand. 
16. The ChiefWildlife Warden, Government of Chhattisgarh. 
17. The Chief Wildlife Warden, Government of Rajasthan. 
18. The Chief Wildlife Warden, Government ofManlpur. 
19. The ChiefWilcllife Warden, Government of Madhya Pradesh. 
20. The Chief Wildlife Warden, Government of Haryana. 
21. The ChiefWildlife Warden, Government ofGujarat 
22. The ChiefWildlife Warden, Government of Andaman and Nicobar. 

Copy to~ Shrl A. N. s. Nadkarni, Senior AddL Government Advocate, Supreme Court of 
India for kind information and necessary action 

. (No~lki 
IGF & Director (Project IDephant} 

Telephone No. 011-2~(:i9!i249 
Email: noyal!fs1963@gmail.com 

i , 
r 

i 
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To, 

Flle No.ti-3J2U1U·PE(VOI.I} 

I 
F. Nu. 6-3/2010-PE 

G,r:.vernment of India 

Ministry o.f Environment, Forest & Climate Change 

(Project Elephant Division) 
************ 

Indira Paryavan Bhawan, 
Jor Bagh Road, Allganj 

New Delhi- 110003 

Date: .1ft.12.2021 

Principal Chief Conservator of Forests & 

Chief Wildlife Warden 

All PE range States/UTs 

Sub: Civil Appeal No. 3438-3439/2020, in the matter of Hospitality Association of 

Mudmnalal Vs. In Defence of Envi~onment and Animals & Ors.- reg. 

Sir, 

The undersigned is hereby directed to bring to your notice that the Petitioners, in 

the above-cited subject matter had challenged the judgment of the Hon'ble High Court of 

Madras for upholding the validity of the Tamil Nadu Government Notification G.O.jMs.) No. 

125, dated 31.08.2010 (Annexure- 1), which had notified an 'Elephant Corridor' in the Sigur 

Plateau of Nilgiris District. Following the passing of said Notification, the resort owners and . 
other private land owners were directed to vacate the lands falling within the notified 

elephant corridor to the District Collector, Nilgiris within three months from the date of the 

judgment. 

Hon'ble Supreme Court, vide its judgment dated 14.10.2020, while upholding the 

order of the Hon'ble High Court of Madras, recognized the importance of elephant 

corridors for protection and preservation of elephant species and stated: 

" ... As forest lands continue to be lost, these relatively narrow and linear patches 

of vegetation form vital natural habitat linkages between larger forest patches. 

They allow elephants to move between secure habitat freely, without being 

93 

-

2332



6335:'i~3/2022/PE 
"-L_.J 

I 

disturbed by humans." 

The Hon'ble Supreme Court further observed the following:· 

"Elephant corridors allow elephants to continue their nomadic mode of survival, 

despi!'e shrinking forest cove~ by fi1cilitating travel ~etl;l!een distinct forest 

hpbltats: Corridors are narrow and linear patches offorest which estabffsh and 

jqc_iliti::t~e connectivity across habitats~ In the rxmtext of todai/s world, where 

habitat fragmentation has become 'increasfJ'!gly {:cimmon, .th~se corrir;lors, pli:w a 

crucial role in sustaining wil~life by reduCing the impact afhabitdtisolaf:ions; In 

their qb~erice, e.t¢p!iants woW! {Je unable io indv~ iree!y, wfikii. wbvldin turFJ 

of!&ct many other animal speCies and th.e ecosystem baiante o/sever.ai wild 

.hab.itdts would be unalterabivupset; It woulcl ttls/J eve,ntua}IY lead to the /peal 

extinction of elephants; a species which 1$ Wfldly teve.red induttculntry and qcross 

tlfe. weir/d. To Sf?CUre wfld efephants~future, it is essential that we ensure th~ir 
- . 

uhihtetttJpted movement betW~en dlfterent forest habitats. For thi$j elephant 

corridprs must be protected." 

In view of the above stated observations iteri}ted by the Hori'ble Supreme Court of India, 

the copy of the judgment is herewith aita'ched (Annexure· II) along with this 

communication and submitted for your information ·and needful please. 

Eilcl; As above 

8\ 

Yours faithfully · . 

Scientist 'D' {Project Elephant} 

Emailld.: km.selvan@g{)v.in 

Telephone No.· 011-24695067 
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I 
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, 
KOLKATA 
•••••••e~••e••111 

ORIGINAL APPLICATION No. 77(THC)/2017/EZ 

IN THE MATTER OF: 

2. 

Department of 

LA- lOA, Block III, West Bengal, .... ~'"'·"""-~i!' ... ..,a·:·'"7,UIOU198 

Wholly owned by Government of West Bengal, Service through 

the General Manager (North), having its office at KB19, Sector­

III, Salt Lake, Kolkata 700098 
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I 

5. State of West Bengal service through the Divisional Forest 

Officer, Jalpaiguri District, Forest Department, 

Govt. of West Bengal having its office at Aranya Bhawan, P.O. & 

Dist. Jalpaiguri-735101 

6. State of West Bengal i'' ·:.· ;,,, .~·-. ·· 

Service through the Princii*;j,,:(i~~~~I~~nservator of Forest, Head 

of Forest Force, Forest De;~~ffl~~t~lthaving its office at Aranya 

Bhawan, lOA, Block LA, Sec;t9r-iltl;·.$;;tlt Lake City, Kolkata 
7ooogs \iW~WJ~f ····-<>. ·;'·····- "\;. . 

oA ;,;•"::;; 

•,'1'" .,,,_.,.~,..;.',: • v• 

. , '~·' {r~::s:~~=i;j3·~~l\ .:i~ ~,\---..... -.,., .. _, .. , ... 
···'" , .. ~'P:~e,t~cyjt:Mini~teyf of~~nvironmenttFo}.'est and''Clj:qi}.lt 

i~~~~~ ~i f. l·.;··:.. ;;l:,,i;&--~~;:'h<i~0. §: , .. \. ·;;::.;.~,:~:t\;);~;~ii· ri) : ;, 
Iljq~r,~~Pityavaran Bhawan, _olgrbag,·' ·N·ew Delhi-11 0003 

-~~!illi0 ;\~~~:-~== --~1. -,~- ; ~~~: .. ~·::" .. :~"-.:; .. · ... .·:_:}'- l:; 

9·-~~~~~~t~\ft<~oad Tran~port·--~-~~ighways 
Th~p';i)gh i · ~ecretary, TranspQ_t~h~hawan, 

·=·-,· .. , __ ::_ ~~~-\.= .. !. ''··:<.~~~ .. :,. -~ -~s~~:( ....... :-:::!·,\;~;::,_ 

1, Pari~~ .... t'~~tre~~/.N~w D~lhi-110001 
<Oij';"c' ~('.iC . ";·, '•.. ,, ' .,;,'"· . ,·, 

10. Minist~',a0~i:Rail~~!;s -. ···.·. __ · ... , _ .. .._·._ : ... 
:r:otice through the··c,hii;irmari Ra:ilway Bq!l¥"-i 

Rail Bhawan, 1, Raisinha Road, New Delh~~110001 

.... Respondent(s) 
. ·-:' •:; '' ' ' .· ··~ 

With ,::v:~~~~ ::\:\::··, 
.:;. :!":; ... ~. 

•.:; >i/-i( 
1. Sri BiswilJit Mukh~rjee ·' 
Son of late Ajit Kumar Mukherjee, residing at Burrabazar, 
Chandannagar, District Hooghly-712136 

2. Pa:-ibesh Premi Joutha Mancha 

2 
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A organization, working for protection of environment, having 
their office at Gorumara, Post and P.S. Lataguri; District 
Jalpaiguri, West Bengal being represented by its convenor 
Anirban Majumdar, a resident of Gorumara, Post and P.S. 
Lata:guri, District Jalpaiguri, West Bengal-735219 

•... Applicantfs) 

1. Union of India 

5. The Chairman, 

Having office at Paribesh •·E :haLvan·:·;, 

Salt Lake ~ity, Kolkata-700098. 

700106 

7. The Principal Secretary, 

Department of Public Works Department, Govt. of West Bengal, 

Having its office at NABANNA, 325, Sarat Chatterjee Road, 

Howrah-711102 

3 

I 
/ 
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s.· The District Magistrate 

Jalpaiguri District, Govt. of West Bengal, 

Having his office at Jalpaiguri, Post Jalpaiguri, District 

Jalpaiguri-735219 

x-':·)~f .. /{J~?;:·.:·?'>. 
9. The Principal Secreta~'~ ····o. · .)~servator of Forests & World 

Life and Chief Wild Life ~~ovt. of West Bengal 

Having his office at Bikash ~Jik~~~~ North Block, 3rd Floor, Salt 

Lake City, i .· ~~-70009t~JS':f:!~~:)• .::ReSP 
"7R2APPLICANT~::((S::A;: .N6::'77THC/ il'O.l'f 

-- -;;my, AdY~,·;t~"ft""'·· ... ! \~~\ -
:~!fOR RES ENTS: (O.A. No;]t~'r-fTHC/201//;;J 

M~: R,JJJ~:!~v ~-,~\?~~~~z~~~~~,!~~ ~~1:r· __ -, 
;;~~r1\f~~~d Roy Chou~!~fY, ~4Y.;f?;,cate for R-8~ :._:; ,'.i,,_':·_: .•. :' 

·~aly~~ s·~rkar, Advoc;rte"tor,0fR- :J-,0 .?, 
. \~.\ r!~(;;. r~, 'i<\;"~~~~~.,:i,;·:';~·:,,/' ' >~,,. /i :;; 

ViFOR·RESPONDEN1'S:'\f(O.A. No. 124/~01'/l.~~)d\j~;: ,,;'iii'/ 

~~~i~l~~!i;~!}~~~~;:;f~~~;~;~!~oti 
~r. ~a~ib RaJl.tJf~~:yg;§~~~:·fo~,,~~?~~~<J~·~· ·· 
Mr. K.aiyan ~ar.Kar, Aq,:y,p:pat:e ror K-.tu 

-.:···-(~:·(;': "'"'' 

JUDGMENT 

PRESENT: 
HON'BLE :M:RI~JusTic:E;:s. AMI'l\si'B:A.':LE:KAR tJlin1otA.r;;,.NJ:1DMBERI 
HON'BLE :MR.¥~-$A.IBAii::I!)~SGt,J~A'!EXPE:£fi\,MEMBER)_{.' ...... 

~t~f;~~~ 

2. Whether the Judgment is allowed to be published in the 
NGT Reporter? Yes 

4 
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0 . . 

JUSTICE B. AMIT STHAL~KAR (JUDICIAL MEMBER) 

Heard learned Cq1,~.nsel for the Applicant as well as the learned 

Counsel for the Respondents and perused the documents on record. 

6. It is stated that two trains use the railway line in question 
.. :;~~~~;:i, :;t~~~t1.:~: 

·- -uiroughou~~[iij~~~·, day; :~i;fi" .~·-·-if 
Junction vi 

is from Si 

therefore dc.1t contdn 

infrastructural development in the form of further over-bridges 

since the traffic on the particular National Highway is not heavily 

affected by the railway traffic. 

5 

8b 

2338



633~}3/2022/PE 
100' 

I 

7. The applicant's contention is that about 551 trees have been 

earmarked by the Respondent No.5 for felling and that several trees 

which have already been felled had a circumference of about 60 

::~:::: ::te:o:;·,:h:~~~~J~~f:::: :::alar:~:~::: 
stated that the entire activity -~f fet~k of trees is in violation of the 

,-;~rl:;,•Sif. , ,r:~-A~ ~-~ . '! {~':~ gr·\. 
Forest (Cgnst~l:[twn) Act, H}8.0J. sj'Qe.~Jpese trees ' i~in 'forest' 

landt' ";."'~'(section ?;;~~~'~;;~st (Cons~~~~ ,',~980 
ancVno ''fm;esfclearancec):1as Qf,!:~J~f/:nted for-Jelling ciLspch fre~~. 

atJ::;~;;~~ ~;~~::::~%::::;~~: as~~~~~:~~&~ 
~)~: 2f[17. )h t!f,i,,,~;;ccou:~·R{ c · .. "nd ~:?;1 ''' '' 
8:9imi$;$iO:b: the Division Ben,ch.,.of tne•rH~gh Court had .. di~c;de,~~Jli(:i;tt 

::~:·~~~;~:·~:~t\> :- .. -~ --·==~: .. :c· }·.:J_;~~\~,~.·.~· ":: = ~~-- f iW \!"tW: ~T~~~;· 
th~re shail -~be .. flo felling of t~~~~:tW1{fue' next date;:cit;li$Bhg: i.e~- tlll 

1 }t_·._·-.4.·.~.:~~1 ~-'-··. ,<_.··· ... ,. .· ..... ;-•·.··· [\i . :' :,. <i. ~1'\·~~:i~~;f 
.··.-.·.:~~,~·''':- ·. . ,,. _, ''':'' 

··;~~.' -:•;-·. , .. ·.·. /'{~;\~/· .. #~~~:. 
. . :::;x::- ,.; '~< " -? :1t;~;~t,-:~':l~~~(-

9. Th:el'erute'f;jhe: q1se was t~~n; \lp :py •the; pj;,i~ign B~r{(;h of the 

High Courtd:r-;$~1cu1t~··~r' ~·:illentiori hem:·~ .. ~~~~. ~~~fB~;,,~ounsel for 
.... .. 

the petitioners that aboht 30d0 trees were to be felled for a rail 

bridge which would be crossing the railway line near Lataguri. The 

Division B~§,f~- of tlf¢')~igh pt(:>\lfiby'·.§Ltl ord~f cl~ti~Jf().04.2017 

directed th~/:f'~~:~,~~~ to ~~an aRrr;~~ate pe,~n in the High 
Court since: the Natwnal Green Trihti:n'a1, Easte:r:h· Zone Bench, 

-; .. ¥'. \-.:_:··:; .;.: ""',' '·- ~ 

Kolkata w~g_<not r~i~ill~ioning:':~Att :·ii:! \t~~ direct~~ithat the writ 

petition would be transferred to the National Green Tribunal, 

Eastern Zone Bench, Kolkata. 

6 
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10. Upon transfer the National Green Tribunal, Eastern Zone 

Bench, Kolkata directed notices to be issued. In the meantime an 

application was filed before the MoEF&CC for grant of Forest 

Clearance as required under S 
s:"f! 

l~~···\' 

Act, 1980 in respect of the\', 

·~,f'~c of the Forest (Conservation) 
···:.<·--:. ,,?..,~~: 

tion and the MoEF&CC by 

its letter dated 28.09.2017 

Stage-r 

Society for Protecting Rights (SPOAR) Vs. 

State of West Bengal & Ors. 

12. 

Paragraph' dated 

18.12.201 > 

"50. For the aforesaid reasons discussed in the text of the 
Judgment we shall make the following direction to be complied 
by the Central Government and State Government with a view to 
protect the elephant population and other related issues: 

7 
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1) The Central Government shall in exercise of the power 
conferred by Section 5 of the Environment Protection Act, 1986 
and read with the provisions of Wildlife (Protection) Act 1972 
declare the area inhabited or used by elephants as conservation 
reserves. 

2) We direct registration ojsepClirate case against the Coal India 
Limited and Oil India l(;i''' ·· ' ; (Jf:Q,E:TJ:trther enquiry in the matter 
relating to adverse effebqi·,· - :ff{:@"f;the environment consequent 
to the act of commission ·ffi: ... , <. }!£f§}{ion in respect of oil extraction 
and coal extraction in thei~'P~Ifp:?{P,tjve mines. 

•. ;: : .; .. ~ i £'i 

3) Declare,JJggapani Cor;tfr.Jo(J. iJJ~~~l;t connects· 
Bogapani!tt"€fl' estates as fb'miif{!:/J;!P:ft of the ele 
issu 'P· otfficatjpn in this i'i!gdl!tJ,,;;;:;}(/'' 

er Dehing via 
· corridor and 

·ftl;, 
~ ~-

. ~{t~~-;m~~y-:- .. ~;~;":;:~:.~;) ; ~~:. :·.~ ...... :.:·f ·r:- -~ ,_,, .. _~~·~~.i· 
1.) , .dfiil/tl¢f/(1; 'Survey of the elephant population 'ir.f;', . 

•{ .JifU,(irytly declQi[e thg,,_,rli~9r. ,§;urrmJJ!?.ding ih'?teto __ 
'tirJ~/zone. ~~::· ' . ·:-"'· · , ... i~\7''"'"' ·.-,:·, · ···:· · · · ··r:· • 

... _ . l/ .... /iJtl;.~ - ···::}rl.i:-,j. . ... ;. ~\~ 
::~·~ S)Jj)ex;ilare~:'f3outh1l3t,O.fi:l.haputra elephafjt rtd'rL_ges knoW,; qs'. 

co-

,,i~;#.@f(ltk&i} ~{~phan:f r~se'lfve established/ o~ ~'k?th AJ)l;izj t2 
······· ... ·15:ajlff ~~,~fhant~g~f-tgr~~zeph~,~t:rse~~{;{~z~~liant :0frTifr. _·~·'···,. 

'We' hereby restrain theilDigboi:·Jiown MunicipaL·: <!:a 
rbmiT/iuTfij)ing ·municipd('~a£te an~ garbage iri_•·pzt'fdng 

''t:;;~:~;:o 7' ;:.: l~~,: Limired''fb ;q~(jt::P 
re.~easJtJ,g'".;pf u.flrtregted q,~~.:· effluent•• m ~OPf"l): 9l'yd[J,if.,; ptt::>, and 
s~fiP.IJ.'f/# ar~qs drooun.d.oilrigs in the pig'J:?o{ Qil,/j'ield';~f)?Q:iph falls 
wiihi'h ,upf/~i ·.Qihing • W (Ea.st . E.lQck) ·. q:ry:J< tl:J/¢ Dihfng-Patkai 
Elephan;,fR.~~'er!J~. · · . . · ' .. ~ .. ~~ .. '. ':;i[':;;,g;;·. 

8) We her~by diriicii'Coal India LimitE'c~·-·tb:.:p;ev~~t discharge of 
toxic pollutant i.e. yellowishcorange water flowing out of old 
mines, abandoned by it within Jeypore RF and Dihing-Patkai 
Elephant Reserve. 

9) We dlrer;t Digboi Town. Comtriiti~p, As~afri/?iji/(Ltd>ttllow any 
constm{;tiqfipctivity:dn ar[d around tlik Digboi re,$.~rve. 

f:;~iJ~~i'~~t~f(t~~~~}TI ;~:6i~re~~~:~!; 
to previint harm t&:iheflorciafi.a'Jdiln6.. :>: 

11) We restrain permanent structure including residence in and 
around Golai Corridors by the Municipalities and Respondent 
Nos. 5, 6, 7 & 8 or private individuals. 

8 
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12) We direct Central Government to exercise its power under 
Section 5 of the Environment Protection Act, 1986 and Wildlife 
Protection Act, 1972 to give legal recognition and status to the · 
elephant corridors at Golai and Bogapani and other areas i:o 
ensure free passage of the endangered wildlife animals. 

13) Respondent No. 
development within t 

. wildlife clearance from 
board of wildlife is mand. 

14) The Respondent N 
specially the i . 

· ···;r!Jt:tndate before any proposed 
J*~h$4- elephant habitat a prior 
.'Jjq~~g committee of the national 
i)Y):;;)' 

cons.ult project elephant to 
velopment,"""'gs part of EIA 
under se'Etl&~ (4) of the 

-~!'!'=~··~"··. . 

18) The core c ·-·'·' '·' _. tteEL shall Central 
Government furthe('qction iftc.~~he to protection of 
elephants, declaration of elep'harJ.t:: elephant reserves 
and for such other direction as may be necessary to fulfill the 
rec:om./'M~rn.datl·I01 · · · of the 

13. Thereafter, the Respondent No.1, MoEF&CC was directed to 

file an affidavit showing compliance of the directions given by the 

National Green Tribunal, Principal Bench, New Delhi as well as the 

9 
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matter relating to felling of trees in the forest area of Bichabhanga 

at the periphery of Gorumara National Park for constru.ction of 

over-bridge. 

~: ... -: .r:~_:;.(\/:: ... _,~- ~-
14. An order was passed qnJ~-~~ ·;.,:. 2•J, observing therein that tbe 

. =;.~· .. _,-:_. ., ·~~.:~jV 

MoEF&CC had been directe~-i;tS .. ·:}:~heir response with regard to 
\~~:-';;~.6~-~\t~r . ;.~f:~f 

Stage-II Forest Clearance in} ;,~dci-t,'}of Public Works Department 
_:;,_ . )5 {t,;:~~_t;;L 'i"'"" 

(Roads) of G __ f West Ben'g<!-Lfo:fictJp,$~ruction of 

J~~) and its;:-~:;;;~;~~:s in repl~~~ ;
1
;; 

<.--H" 

over f level 
. :: ;'~~~-

,,_ ~;~pra 
\> ·~:::·~:~· 

{.i: --- ;c . J7s- 652.o~iJr~::~'~t,tg~f-r:F!~"~~~"~~-(NH) 3 1\~~;~, 
~~rj under Jw~aiguri Forest DivM3!p,p., West J?ep;g' 
//,· ·:;-. ,? t: 'L :)·:; 1t \; ------ ~t-~rr;. 't:;:,,~,, 

,,, i 1Nu:;~ancijj:,J~~)e j>£~onS~~,,J,e T~~r~f :~"':~ 
l,p,d\016{20:~:1. · ... a:'J:ld 12.08.207J,-:·· affidavit has been' -·filed~ ~~t -~tli¢ 
t:T'}'T - ~,'\. ·;i,··: !t"~,;~ {{:' .. / . > /f' . ;:,;~- (,t;[:}i' 

MoEF<'¥i~Q:.1;nipging on re(iprq:;tq¢:"'cmn:pliances of .the qi_r'eftpons of 

:::~=t~i~:~~~:::5;~~~2~:;:::::~~~Jf£f!:s: 
~ ~- . '• . '~-

Clearance ~'~tJi\>o:; ~t: ~"~ ~~~~t ~~~~" ~e~t (Roads) 
Directorate and for div'c\rsion .qf 4. 031 ha<<?f'forest land in its favour 

for construction of twin 2 lane Road over Bridge (ROB) and its 

approaches ig replac~m<:!nt of lev~!·H;;fo§sing ()fk,m~ §;J~.QO on NH-
:~"Y<~;;.>.. ~;_::;~~-:_:; ::/ :·· \\;;:;T:~~-7~-i.:~:._:::.. .;::_:·.:- ·:?--:<::oU.~i-~:_:::;t;:::-i 
-:·::.~.-:-~:<·<.. _:;:].:;.-·:; :Y": ... ··<'"-· ·'>:::-.-.;:;·.:_, ... ;:,;?·:·: 

31 between'. N¢:~:t"t~ ancl,;;j:;ata ··:r,i, imder Jali)aiguri For~~st Division. 

16. A co~~jif~~il!J~~caJ~~~F~s'~!f1;~~-d as A~~~(ure-R-1/1 to 

the affidavitijiifated 09~0S.202Llt'!is'·~'f;lb'cfmentioned}therein that the 

compensatory afforestation shall be raised over 8.062 ha of 

degraded forest land identified in Range: Diana, Beat: Carron of 

Jalpaiguri Forest Division against the area of forest land being 

10 
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diverted within a period of three years with effect from the date of 
I 

issuance of Stag~'cir clearance and maintained thereafter in 

accordru1ce with the approved plan in consultation with the State 

1 7. In this view of the further remains to be 

18. No. 

Kolkata 
November 25,2021 .,,, . 

~~ :;~::::::;: ::;~;~;~;~;,EZ,;,;,C,~~~~f' '~~ 
%":~~~~\~'; 
l~~vAg: 

11 
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F. No. 2-7/98-PE (Vol.II) 
Government of India 

Annexure-R2 

Ministry of Environment, Forests and Climate Change 
Project Elephant Division · 

Indira Paryavaran Bhawan, 
Aliganj, Jor Bagh Road, New Delhi-110003 

Dated zznd August, 2019 

OFFICE MEMORANDUM 

Sub: Constitution of the Captive Elephant Healthcare and ·Welfare Committee 
(CEHWC), Project Elephant, Ministry of Environment Forest & Climate Change 
(MoEF&CC). . 

In compliance of the decision taken during the 15th Steering Committee meeting of 
Project Elephant, a Captive Elephant Healthcare and Welfare Committee Captive is 
constituted to look into the issues: related to healthcare, welfare and management of .· 
captive elephants in the country. The composition of the committee is as follows: 

(i) Shri. Noyal Thomas, IGF & Director, Project Elephant 
(ii) Dr. K. K. Sharma, Member, Steering Committee, 

Project Elephant 
(iii) Dr. Easwaran E.K., Sr. Forest Veterinarian, Kerala Forest 

Department, Kerala 
(iv) Dr. Rajeev, Professor Kerala Veterinary University, Kerala 
(v) Dr. N. S Manoharan, Addl. Director, Department of Animal 

Husbandry, Government of Tamil Nadu · 
(vi) Dr. Bhaskar Chaudhary, Coordinator & Head Veterinarian, 

Wildlife Trust of India, Manas Tiger Reserve 
(vii) Dr. Prajna Panda, Consultant, Elephant Cell, MoEF&CC 
(viii) Dr. K. Muthamizh Selvan, Scientist D, Proj'ect Elephant 

-Chairman 

-Member 

-Member 
-Member 

-Member 

-Member 
-Special Invitee 
- Member Convener 

2. The Committee shall have the following Terms of References: 

(i) To suggest the detailed veterinary care plan for management of the captive 
elephants to be implemented by the Government and private agencies 

(ii) To suggest the various activities for which the captive elephants could be utilized 
while fully ensuring welfare and wellness of the captive elephants. 

(iii) To review the functioning of the existing state level captive elephant welfare 
committees. 

(iv) Verification of health status of captive elephants as and when referred by the 
Ministry of Environment Forest & Climate Change. 

(v) Any other issues related to captive elephants managementto be decided by the 
Ministry. 
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3. (i) The committee will be at liberty to constitute a inspection team/sub committee of 
veterinary experts for fulfilling the mandate assigned to it or may also visit the 
captive elephant sites for the verification of the health .status of the captive 
elephant/s for discharging its duties. 

(ii) The travelling allowance, daily allowance and sitting fees etc. will be payable to Non~ 
official members of the Committee through RTGS as per SR~ 190 after submission of 
original bills of Airlines, Taxi etc. whereas official members will get TA/DA from 
their respective organizations. 

4. The term of the Captive Elephant Healthcare and Welfare Committee (CEHWC) 

shall be for two years from the date of issue of this Office Memorandum and extendable 
depending on the completion of the tasks assigned. 

5. This issues with the approval of the Hon'ble Minister, Environment, Forests & 
Climate Change. 

Distribution: 

• All the members of the Committee. 

(Dr. K. Muthami Selvan) 
Scientist 'D' (Project Elephant) 

Email id: km.selvan@gov.in 
Telephone No. 011-24695067 

• The Principal Chief Conservator of Forests & Chief Wildlife Wardens, All Elephant 
Range States. 

Copy to: 
• PS to Hon'be Minister, EF&CC 
• PS to Hon'ble MoS, EF&CC 
• PPS to Secretary, MoEF&CC 
• PPS to DGF&SS, MoEF&CC 
• PPS to Addl. DGF (WL),MoEF&CC 
• PPS to IGE (WL), MoEF&CC 

• PPS to Joint Director, PE/WL, MoEF&CC. 
• Shri Surender Gugloth, Scientist 'D', MoEF&CC. 
• Shri R.K. Srivastava, Consultant, PE, MoEF&CC. 
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F.No. 7-112021-PE 

Government of India/3fr«f ~ 

Annexure-R3 

Minish'Y of Environment, Forests & Climate Change/ q:djq(OJ, cranrc:r \71i>JcH'll qfiqdG'I ASIIcl'll 
.:> 

To 

(Project Tiger & Elephant Division I O'liN llCf tmft qfhl~cilcrtl Wcm7l) 

********* 

The Principal Chief Conservator of Forests (WL) & 
Chief Wildlife Warden, 
All States!UTs. 

6th Floor, Jal Wing, 
Indira Paryavaran Bhawan, 

Jor Bagh Road, Aligaru, 
New Delhi-11 0003 

Dated 22nd August, 2023 

Sub: Report on Elephant Corridors oflndia -reg. 

Madam/Sir, 
Elephant is long ranging landscape species which moves from one habitat to another 

through corridors. Long- tenn conservation of elephants can be ensured only by maintaining 
viable population within suitable habitats, which could be well connected, with other habitats 
by protecting and strengthening the existing coiTidors. 

·The Elephant Task Force Report, 2010 'Gajah' had listed 88 elephant corridors in the 
country. The Ministry had been communicating to the States/UTs to assess the feasibility of 
protecting and conserving these corridors and take appropriate measures. 

In continuation of the efforts being made by the States/UTs, the Ministry along with 
the support of State Forest Departments initiated the ground validation of elephant corridors 
across the country in August 2021 and completed the task in July, 2023. 

As a result, 150 elephant corridors have been identified with their significance and 
conservation needs. A report titled "Elephant Corridors of India (2023)" comprising 
information pertaining to all the identified elephant corridors was released by the Hon'ble 
Minister, EFCC during the World Elephant Day 2023 held on 12th August, 2023 at 
Bhubaneswar, Odisha (copy enclosed). The report was deliberated in the 19th Steering 
Committee meeting of Project Elephant wherein Chief Wildlife Wardens or their 
representatives were present. 

As reiterated in the report, the number of elephant corridors presented is best 
considered minimum, and can be subject to modification based on the field data and inputs. 
The Sates/UTs are requested to take necessary steps to protect and conserve the elephant 
corridors and keep updating the Ministry with their field inputs and actions taken for further 
updating the report in future. 

A copy of the report is enclosed herewith for consideration and necessary actions. 

Encls: As above 

Yours faithfully, 

~ -;u •• g·). _; 
(Ramesh Kumat· Pandey) 

Inspector General of Forests (PT&E) & Director (PE) 
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Preface 
Asian elephants (Eiephas maximus) are among the most endangered species in the world. 
Currently, elephants occur in highly fragmented populations across 13 range countries in 
Asia. Among these countries, India holds the largest (> 60%) and one of the most stable 
elephant populations within its political boundary. India's population of wild elephants has 
been holding steady in the range of 28,000 to 30,000 during the past decade. This population 
occurs in 1,00,000 to 1,20,000 km 2 of diverse habitats across four major elephant-bearing 
regions in the country. Being a highly mobile species with relatively large home ranges 
spanning 100 to 3000 km2 as recorded in India, integrity of elephant habitats rests on 
maintaining contiguity between habitat patches. 

Wildlife corridors can be envisioned as strips of habitat or movement pathways that connect 
otherwise disconnected habitat patches. Wildlife corridors facilitate animal movement 
between habitat patches; and in the process maintain the long-term demographic and 
genetic viability of elephant populations. It is amply recognized that demographic isolation 
and lack of genetic viability could threaten elephant populations with extinction risks. 
Considering this, securing elephant corridors remains a central strategy for elephant 
conservation in the country. The Indian Government's Elephant Task Force report of 2010 
(known as the Gajah report) listed 88 corridors across the country. In India, the elephant 
corridors have not only been identified, but efforts were invested towards restoration. Due to 
concerted collaborative efforts involving the state Forest Departments, MoEFCC, and with 
due support from non-governmental institutions, few of the critical corridors across India have 
been successfully restored during the last few decades. This include: (1) Kaniyanpura -
Moyar corridor in Bandipur landscape of Karnataka (2) Chilla - Motichur corridor in the Rajaji 
landscape of Uttarakhand (3) Thirunelli - Kudarakote corridor in the Wayan ad landscape of 
Kerala (4) Segur elephant corridor in Mudumalai landscape of Tamil Nadu (5) Kuldiha -
Hadgarh corridor in the Similipal landscape of Odisha (6) Edayarahalli - Doddasampige 
corridor in MM Hills and BR Hills landscape of Karnataka (7) Mudahalli - Talavadi corridor 
in the BR Hills and Sathyamangalam landscape in Tamil Nadu and Karnataka and a few 
others that are in the process of being restored. 

Drawing from the aforementioned examples across India, it is certain that timely identification 
and continuous monitoring of elephant corridors often serve as precursors towards 
successful restoration of elephant corridors. Therefore, institutionalizing management of 
elephant corridors assumes greater importance in the country. Apropos this standpoint, the 
Project Elephant, during its 16th Steering Committee meeting held during 2022 under the 
chairmanship of the Hon'ble Minister of Environment, Forests, and Climate Change, 
Government of India informed that the task of ground-validating the elephant corridors listed 
in the Gajah report has been embarked upon in collaboration with the state Forest 
Departments of the elephant range states. The ground-validation of elephant corridors listed 
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in the Gajah report was deemed to be pertinent as the report is over 1 0 years old and tracking 
the changes to the corridors would be timely. 

The Gajah report listed 88 corridors, which was used as the basis in the current endeavor of 
ground-validating elephant corridors. Additionally, the elephant range states were also 
sought to provide the list of identified elephant corridors in their respective states so that 
those corridors can also be ground-validated for inclusion in the report. 

For a long-lived, wide ranging mega-herbivore like elephants that occur in a mosaic 
landscape comprising of forests interspersed with human-use areas, and often involving two 
or more states, identifying corridors is challenging. It would require long-term elephant 
movement data to accurately delineate the boundaries of the elephant corridors. The 
objective of this report is to just indicate the location of the identified elephant corridors in a 
map. The exact bounds of the corridor are not provided although some of the states have 
already demarcated the exact outline of the elephant corridors including that of the land-use 
within each of the corridor. Some of the states like Odidha for instance have even ground­
marked the elephant corridors with demarcation pillars. 

The Project Elephant reiterates that the first step towards safeguarding an elephant corridor 
is to identify it on time. After identification, it would be important to delineate the boundaries 
both in a map as well as in the ground, and assess the land-use within the corridor. Project 
Elephant envisions that the exact boundary of all the elephant corridors listed in the report 
can be delineated following a data-driven approach through the collective efforts of the state 
Forest Departments, Project Elephant, Research Institutions, and other stakeholders in the 
future. 

A word of caution pertinent to note is that the list of corridors presented in the report is best 
considered as the minimum number of elephant corridors occurring in the country. Further, 
the number of elephant corridors presented in the report is subject to modification based on 
field data and inputs from the State Governments, particularly in light of the observed fluxes 
in elephant movement range use patterns possibly triggered by complex underlying 
processes. This is particularly true in case of elephant populations, which are often 
dispersing across landscapes with fluid home ranges as observed in the east-central region. 

Given the strategic importance of maintaining habitat connectivity through a network of 
elephant corridors, it would be pertinent to start periodically monitoring the elephant corridors 
in line with the periodic population estimation of elephants. Such focused monitoring could 
not only be helpful in the timely securing of the corridors, but also aid in understanding 
elephant movement patterns, predicting human-elephant conflict so as to devise proactive 
conflict mitigation strategies. 

II 

Ramesh Kumar Pandey, IFS 
IGF (PT&E) & Director, Project Elephant 
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Synopsis 
1. Background: 

Securing elephant corridors has long been considered an important strategy to conserve 
elephants and minimize human-elephant conflict in the Indian context. The Elephant Task 
Force report of the Government of India (known as the Gajah report) pertaining to the year 
2010 listed 88 elephant corridors. During the 161h Project Elephant Steering Committee 
meeting in April 2022, it was reflected that the Gajah report was published 13 years prior, 
and thus, it would be pertinent to ground-validate the status of the elephant corridors in India 
in the present. 

2. Definition of corridor: 
• The parsimonious definition of the elephant corridor is that it is a strip of land that 

facilitates the movement of elephants between two or more viable habitat patches. 
Movement of elephants away from forest habitats into the human domain without 
connecting to viable habitat patches may not be considered elephant corridors. 

• In this report, the elephant corridors were classified as "active" if effectively used by 
elephants, as reported by the State Forest Department during ground-validation surveys. 
The elephant corridors where elephant use was perceived to be virtually nonexistent by 
the Forest Department were graded as "impaired". For elephant corridors that were 
reportedly active, different categories of current use of corridors by elephants have also 
been mentioned. 

3. Approach followed for ground-validation and mapping: 
• The Forest Departments have provided the list of elephant corridors for the respective 

states for ground validation. Such lists also included the interstate elephant corridors. 
For states that did not provide the list, the corridors listed in the Gajah report of 201 0 
were used for ground validation. Subsequent to ground validation, the duly filled-in data 
forms elucidating the attributes of elephant corridors were obtained from the state Forest 
Departments to prepare the maps and tables presented in the report. 

• All the elephant corridors listed in the Gajah report and additionally provided by the state 
Forest Departments were validated in the field by a joint team of Forest Department 
personnel from the respective Forest Divisions and personnel nominated by the Project 
Elephant, often involving experts with local knowledge. 

• In maps presented in the report, only the indicative direction of the elephant corridor has 
been shown. The forest cover map has been used as the base layer. The exact 
boundaries of the elephant corridor have not been demarcated. 

4. Summary: 
• A total of 150 elephant corridors were reported from 15 elephant range states across the 

four elephant-bearing regions of India. For Uttarakhand and Karnataka, both the list of 
corridors, and the filled-in data forms were not received. Therefore, the list of corridors 
provided in the Gajah report was used for ground validation. 

Ill 
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• West Bengal has the highest number (n = 26) of identified elephant corridors in India, 
accounting for over 17% of all the reported elephant corridors in the country. 

• Among the four elephant-bearing regions, nearly 35% (n = 52) of the elephant corridors 
were in the East-central region, followed by 32% (n = 48) in the North-east region. The 
Southern region, which harbors the largest elephant population in India accounts for 
21% (n = 32) of the elephant corridors in India. The Northern region that harbours the 
smallest of the four regional elephant populations, has the least number of elephant 
corridors, accounting for 12% (n = 18) of all the reported elephant corridors in the 
country. 

• About 84% (n = 126) of the identified elephant corridors occur within the state 
boundaries. About 13% (n = 19) are interstate elephant corridors that extend into two or 
more states. There were 6 transnational corridors between India and Nepal. 

• In 40% (n =59) of the elephant corridors, the intensity of use by elephants has reportedly 
increased. In about 19% (n = 29) of the elephant corridors, the intensity of use by 
elephants has been observed to be stable with minimal changes during the last few 
years. However, in another 19% (n = 29) of the elephant corridors, the intensity of use, 
as observed during the last few years, was perceived to be decreasing. Fifteen (10%) 
elephant corridors have been impaired over time and would require restoration to 
facilitate elephant movement. 

• Of the 88 elephant corridors that were listed in the Gajah report, 7 4 were found to be 
presently active with respect to elephant use. 

• To protect and further augment elephant corridors so as to improve the resilience of 
elephant habitats, continuous monitoring of the elephant corridors would be critical. The 
priority of the states would be to delineate the boundaries of the elephant corridors and 
include them in their respective working plans and management plans . . 

Disclaimer 

This report is an outcome of the collective efforts of Project Elephant of the MoEFCC and the State Forest 
Departments with technical support from the Wildlife Institute of India, and involved the ground validation 
of 150 elephant corridors across 15 States, which took nearly two years to complete. Being a large 
mammal with high mobility, elephants are landscape species with dynamic range needs that often span 
state boundaries. Therefore, the number of corridors presented in the report is best considered a 
minimum. As and when additional information is obtained from the States, the report will be modified 
suitably. There are landscapes in which elephant ranges have expanded recently and even extending 
into States where elephant presence was not reported earlier. In such States, after assessing the long­
term prospects of harboring viable elephant populations, a data-driven approach to identifying elephant 
corridors needs to be prioritized. It is envisaged that the elephant range State Forest Departments 
continue to monitor elephant corridors in their respective landscapes and furnish information to Project 
Elephant so that the report can remain updated. 

iv 
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GENERAL INTRODUCTION 

Wildlife Corridors in Landscapes Fast Changing 
Globally, the natural environment is undergoing rapid changes in the face of human advancement, 
resulting in fragmentation, shrinkage, and degradation of wildlife habitats. These landscape changes can 
have profound and widespread implications for biodiversity conservation. In particular, habitat 
fragmentation can have long-term negative consequences for the persistence of endangered wildlife 
populations. The rate of fragmentation of natural habitats has been unprecedented in the known history 
of the planet. Given this, the long-term persistence of several species of wildlife would depend on their 
ability to survive in human-dominated fragmented landscapes. In such human-dominated landscapes, 
wildlife movement is often facilitated by the network of corridors. 

Wildlife corridors are referred to in different terms, like 'conduits', 'landscape linkages', 'stepping stones', 
'green belts', 'green ways', and myriad others (Bennet, 2003). All these different terms tacitly imply that 
wildlife corridors are essentially landscape linkages that facilitate wildlife movement between habitat 
patches in fragmented landscapes. As corridors are directly beneficial in buffering wildlife populations 
from the perils of·habitat fragmentation, they have become a cornerstone for wildlife conservation across 
the globe. Wildlife corridors help retain permeability between habitat patches and enable animal 
movement. Vital functions of wildlife corridors include facilitation of wildlife dispersal; seasonal migrations, 
and gene flow within and across populations. For large herbivores like elephants with voluminous range 
needs, corridors are also essential in mitigating human-wildlife conflict in human-dominated landscapes. 
Loss and degradation of corridors can exacerbate threats of population isolation, such as inbreeding 
within a small group of animals, that compromise the long-term viability of wildlife populations. 

There are three extant species of Proboscideans in the world. Among them, two species, namely 
Loxodonta Africana and Loxodonta eye/otis occur in Africa. The third species, Elephas maximus occurs 
in Asia, where it is distributed in 13 range countries in the wild. The Asian elephant range has suffered 
major contraction and fragmentation (Leimbgruber et al 2003). The remnant populations occur as 
"metapopulations", whereby, otherwise geographically isolated elephant populations are connected 
through the dispersal of a few individual elephants. Such dispersals are often facilitated by the network 
of wildlife corridors. Since elephant habitats in India are distributed over human-dominated areas, 
maintaining connectivity among populations is achieved through a network of corridors. In the Indian 
context,. an elephant corridor is usually a linear strip of vegetation that provides a pathway between two 
or more forest patches. 

Distribution and Population of Elephants in India 
The global population of the Elephas maxim us is around 50,000 (Williams et al. 2020). In that c. 30,000 
(>60%) elephants occur within the political boundary of India. The distributional range of elephants in 
India is around 1,00,000 to 1,20,000 km2. Within India, elephants occur in four broad geographic regions 
namely the Northern, North-east, East-central and Southern with discrete regional metapopulations. 

1 

2356



Additionally, there is a small population of feral elephants in the Andaman & Nicobar Islands. The region­

specific elephant population is provided in T able-1. 

Table-1: Population Estimates of Elephants as per the Synchronized Elephant Census, 2017 

1 Northern Uttarakhand 1839 

2 Uttar Pradesh 232 

3 Bihar Not reported. Sporadic 

4 Haryana 7 (sporadic) 

5 Himachal 7 (sporadic) 

6 North-east Assam 5719 

5 Arunachal Pradesh 1614 

6 Meghalaya 1754 

7 Nagaland 446 

8 Manipur 9 

9 Northern West Bengal 488 

10 Mizoram 7 

11 Tripura 102 

12 East-central Odisha 1976 

13 Jharkhand 679 

14 Southern West Bengal 194 

15 Chhattisgarh 247 

16 Madhya Pradesh 7 

18 Southern Karnataka 6049 

19 Kerala 5706 

20 Tamil Nadu 2761 

21 Andhra Pradesh (southern) 65 

22 Maharashtra (southern) 6 

23 Island Andaman & Nicobar Not available 
*The population status of elephants in many states have changed since the 2017 synchronized elephant census. The all-

India population estimation is currently being carried out and the country-wide estimates are expected to be available by end 
of 2023. 

An Overview of Elephant Corridors in India 
In India, the importance of corridors in maintaining integrity of elephant habitats is long recognized. 
Pioneering scientific studies on elephant ecology across different landscapes of the country using field 
intensive methods like the radio-telemetry and other approaches have indicated elephant home ranges 
to be large spanning 100 to 3,000 km2 of diverse habitats (Sukumar, 2003). These home ranges often 
encompass forest patches connected through a network of elephant corridors. 

-----------------------------~[ 2 
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As a Pan-India effort, with support from the Project Elephant, the Wildlife Trust of India (WTI) came up 
with "Right of Passage: Elephant Corridors of India" during the year 2005. The Right of Passage provided 
a comprehensive insight into elephant corridors across the four regional landscapes. Subsequent to this, 
the Elephant Task Force of the Government of India listed 88 corridors in to the Gajah report published 
during 2010. 

In addition to these published reports on elephant corridors, numerous State Forest Departments of the 
elephant range states have also taken cognizance of the importance of corridors and started objectively 
identifying them by closely monitoring elephants. The States have also included the corridors in the 
working plans of the territorial divisions and the management plans of the protected areas. 

Scope of the Report 

• In the report, elephant corridor is defined as the pathway/s that elephants use to move between 
habitat patches to fulfill basic life history requirements, including within home range habitat-use, 
seasonal migrations, and dispersal. The occassional movement of elephants into new areas that 
do not have viable habitats to support elephant populations is not considered a corridor. 

• In the report, elephant corridors are depicted as indicative pathways connecting habitat patches. 
The leng'th and width of the elephant corridor provided in the report are indicative. The exact 
dimension of the corridor is not provided, as very few States have delineated the boundaries of 
the elephant corridor. Based on the indicative location of the elephant corridors, it is desired that 
the State Governments demarcate the boundaries of the corridors using data on forest cover, 
elephant movement, land-use, and human-elephant conflict around the corridors. 

• The current status of elephant use of the corridors was ascertained based on the information 
provided by the State Forest Departments during the ground validation surveys carried out by 
the teams nominated by Project Elephant. For ground validation, a structured questionnaire was 
provided to the field officers of the Forest Department (Annexure-3). All the elephant-range 
States in the country, with the exception of Uttarakhand, Karnataka and Chhattisgarh have sent 
the duly filled-in questionnaires from which the basic details were collated. For Chhattisgarh, the 
elephant corridors were identified by the Wildlife Institute of India in consultation with the 
Chhattisgarh Forest Department. For Uttarakhand and Karnataka, details of the elephant 
corridors were obtained from the Gajah report and Right of Passage (2017 version) 

• It is important to note that unlike the seasonal intensity of habitat-use, important functions of the 
corridors like gene ftow and dispersal are difficult to assess in the field, even if elephants are 
regularly monitored. Therefore, the current status of corridors elucidated in the report is to be 
considered indicative. 

• Elephant corridors are dynamic landscape elements that can be potentially influenced by myriad 
factors like elephant distribution, abundance, habitat configuration, and other landscape 
characteristics. Therefore, the corridors listed for each region and the state therein are best 
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considered minimum. In regions where elephant distribution .is fluid, such as in the states of the 
east-central region, delineating corridors can be challenging as elephants keep shifting their 
ranges constantly. Similarly, in highly fragmented landscapes where the forests and human-use 
areas are highly interspersed and thus the boundaries are diffuse, delineating corridors is 
challenging. 

Approach Followed in the Report 

1. Ground Validation 
For every elephant range State in India, a committee comprising members from Project Elephant and 
experts from other institutions was constituted. The committee's mandate was to visit the elephant 
corridors along with Forest Department officials and fill out the questionnaire provided by Project 
Elephant, which gauges whether the corridor is active or not. The committee worked under the direct 
supervision of the Director, Project Elephant and the Chief Wildlife Wardens of the respective States. The 
duly filled-in datasheets were forwarded to the Project Elephant Division by the respective States. 

2. Mapping 
Mapping elephant corridors entailed indicating the location of the corridor (through a series of arrows) on 
a forest cover raster layer overlaid with administrative boundaries like forest beats, forest divisions, and 
protected areas. The outline boundaries of the corridors were not provided. 

3. Organization of the Report 
The elephant corridors detailed in the report have been organized based on the four regional elephant 
populations. Corridor-specific maps, along with baseline information related to dimensions, administrative 
details, intensity of use by elephants, and the current status of use, were provided in,a table. Wherever 
appropriate, recommendations provided by the Forest Department staff to improve the status of the 
corridors were included. 

4 ~ 
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1. Basanta Corridor (transnational corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects the Dudhwa National Park, India to Bardia National 
Park, Nepal. This is a transboundary corridor with majority of its portion in 
Nepal, and a very narrow connectivity exists with Dudhwa National Park. There 
are two different routes used by elephants pertaining to this corridor. 
Uttar Pradesh (and Nepal) 
Leflgth = 30 km, Width = 10 km 
28.464199°, 80.908027" 
North Nighasan and Belrayan range 
5 
Basanta corridor is used by elephants for movement between Dudhwa NP, India and 
Bardia NP, Nepal 
Sal and Mixed forest 
River, Forest, Ag_riculturalland and Settlements 
Seasonal 

13 

Near Raghunagar in Indian side and along Mohana river in Nepal side 

Proposed Indo-Nepal Border road 
1) Trans-boundary co-operation with Nepal to jointly restore Basanta corridor. 
2) Build flyover along Indo-Nepal Border Road 
3) Regular and intensive monitoring of elephants jointly with Nepal 
4)Radio-collaring of elephants to understand habitat use and migratory routes 
Active. Intensity of use by elephants stable. 
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2. Chhedia Corridor (transnational corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects the Katerniaghat Wildlife Sanctuary, Bahraich in the 
Indian side with Bardia National Park, Bardia district in Nepal. This is a 
transboundary corridor with majority of its portion in Nepal, and with a very 
narrow connectivity existing with Katerniaghat Wildlife Sanctuary 
Uttar Pradesh (and Nepal) 
Length = 30 km, Width = 0.5 km 
28.399743°, 81.063869° 
Katenriaghat range 
2 
Chhedia corridor is used by elephants to move between Katenriaghat WLS, India and 
Bardia NP, Nepal. Tigers and rhinos also move between Katenraighat WLS and Bardia 
NP via this corridor 
Sal and Mixed forest with interspersing riverine tracts 
River, Forest, Agricultural land and Settlements 
Seasonal 

56 

Rapid expansion of human habitation in Nepal side, dependency of people on forest 
corridor 
Proposed Indo-Nepal Border road 
1) Trans-boundary co-operation with Nepal to jointly restore Basanta corridor. 
2) Build flyover along Indo-Nepal Border Road 
3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collarinq of elephants to understand habitat use and migratory routes 
Active. Intensity of use by elephants stable. 
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3. Dudhwa-Katerniaghat Corridor 

Connectivity 

State 
Indicative length and width 

Gee Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 

Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department 

Status of the corridor 
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This corridor connects the Katerniaghat Wildlife Sanctuary with Dudhwa 
National Park. 
Uttar Pradesh 
Length= 13 km (along Mohana river in north and 20 km along Suheli river in 
soutl1}, width= 10 km 
28.352212°, 80.967671° 
Belrayan and Katenriaghat range 
60 
Dudhwa-Katerniaghat corridor is used by elephants to move between Dudhwa NP 
and Katerni~ghat WLS through buffer zone of Dudhwa TR 
Northern tropical semi-evergreen forest, northern Indian moist deciduous forest, 
tropical seasonal swamp forest and northern tropical dry deciduous forest. 
Predominantly agricultural 
Occasional 

13 elephants in Belrayan range of Dudhwa NP 
66 elephants in Katerniaghat range of Katenriaghat WLS 
Mohana river and Suheli river are critical areas whereas human habitations act as 
bottleneck 
1) Proposed Indo-Nepal Border road 
2)Meter gauge from Mail ani to Nan para 
1) Regular and intensive monitoring of elephants 
2) Developing participatory conservation approach to allow safe passage for 
elephants through farmlands 
3) Radio-collaring of elephants to understand habitat use and migratory routes 
Active. Intensity of use by elephants stable. 
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4. Khata Corridor (transnational corridor) 

Connectivity This corridor connects the Katerniaghat Wildlife Sanctuary, India and Bardia 
National Park, Nepal. This is a trans boundary corridor. 

State Uttar Pradesh (and Nepal) 
Indicative length and width Length= 20 km, Width= 10 km 

Geo Coordinates 28.357627", 81.213294° 

Forest ranges falling within corridor Katenriaghat and Nishangara Ranges 
Revenue villages falling within corridor 5 
Ecological importance Khata corridor is used by elephants to move between Katenriaghat WLS, India and 

Bardia NP, Nepal. Tigers (Panthera tigris) and rhinos (Rhinocerus unicornis) also 
move between Katenraighat WLS and Bardia NP via Khata corridor 

Habitat type Sal and Mixed forest 
Major land use River, Forest, AQriculturalland and Settlements 
Elephant movement status Regular 

No. of elephants using the corridor 56 elephants in Katerniaghat range 

Major bottleneck Near Katiyara and Rampurwa beats in Indian side and Khata area in Nepal side 

Linear infrastructure in the corridor 1) Proposed Indo-Nepal Border road 
2) About 10 km of high-tension power line 

Recommendations by the forest 1) Trans-boundary co-operation with Nepal to jointly restore Khata corridor 
department to improve the corridor 2) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road 

3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collarinr~ of elephants to understand habitat use and migratory routes 

Current status of the corridor Active. Intensity of use by elephants stable. 
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5. Laggabagga-Tatarganj-Shukhlaphanta Corridor (transnational corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants using the corridor 
Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the Pilibhit Tiger Reserve and Buffer Zone Division 
(North Kheri), Dudhwa Tiger Reserve, India to Shukhlaphanta National Park, 
Nepal 
Uttar Pradesh (and Nepal) 
Length= 25 km, width= 10 km 
28.765669° 80.199006° 
Barahi and Sampuran~g_ar ran~es 
25 
Lagga-bagga corridor is used by elephants and other mammals viz. tiger (Panthera 
tigris), leopard (Panthera pardus), rhinos (Rhinocerus unicomis) and swamp deer 
(Rucervus duvauce/1!} to move between Pilibhit TR in India and Shukhlaphanta NP, 
Nepal. 
Sal-dominated mixed forest and ~rasslands 
River, Forest, Agricultural land and Settlements 
Seasonal 
22 
Near Tharupatti, Gunhan, Tatarjang in Indian side 

Proposed Indo-Nepal Border road 
1) Trans-boundary co-operation with Nepal to jointly restore Lagga-Bagga corridor 
2) Deploying sufficient mitigation measures like ftyover along Indo-Nepal border road 
3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collaring of elephants to understand habitat use and migratory routes 
Active. Intensity of use by elephants increased. 
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6. Laljhadi Corridor (transnational corridor) 

•( 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages fallingwithin corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Curremt status of the corridor. 

Legend 

........ tJ~rliJr-;1o:J.f(Y}.:f 

• Maprio,yn 

L"·~-; Sra~-n t•:,undar, 
Pt'.;":h~Jt~:l '\n~il 

CJ F'r~sl Di'lis.c(l tc•J•rdiJiY 

Fcrast Br...:.t be<11j;;ry 

l~ 

This corridor connects Dudhwa Tiger Reserve, India to Shukhlaphanta National 
Park, Nepal. This is a transboundary corridor with majority of its portion in 
Nepal side and a very narrow connectivity along Dudhwa NP 
Uttar Pradesh (and Nepal) 
Length = 20 km, width = 3 km 
28.669241 °' 80.502309° 
Gauriphanta range 
1 
Laljhadi corridor serves as a migratory route for elephants for movement between 
Dudhwa NP, India and Shukhlaphanta NP, Nepal 
Sal and Mixed forest 
River, Forest, Agricultural land and Settlements 
Seasonal 

79 

Rapid expansion of human habitations in Nepal side 

1) State Highway 90 (Palia to Gauriphanta road) 
2) Proposed Indo-Nepal border road 
3) Trench for 2 km 
1) Transboundary co-operation with Nepal to jointly restore Laljhadi corridor. 
2) Afforestation along Donda river on Nepal side to develop cover for wildlife 
3) Dep!oying sufficient mitigation measures like flyover along Indo-Nepal border road 
4) Regular and intensive monitoring of elephants jointly with Nepal 
5) Radio-collari119 of eleQhants to understand habitat use and miQratorv routes 
Active. Intensity of use by elephants stable. 
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7. Rawasan· Sonanadi (Rajaji ·Corbett) Corridor (interstate corridor) 

Connectivity This corridor connects Sonanadi Wildlife Sanctuary to Rajaji Tiger Reserve 
through the Bijnor Plantation Forest Division close to Najibabad 

State Uttar Pradesh and Uttarakhand 
Indicative lel}gth and width Le[]gth = 22 km, Width = 11 km 
Geo Coordinates 29° 40' 46" - 29° 48' 9" N 

78° 19' 31" - 78° 31' 38" E 
Forest ranges falling within corridor Bahrhapur, Kauraya, Sahanpur and Rajgarh Ranges 
Revenue villages fallil!9 within corridor 5 villages and 12 settelements 
Ecological importance This is an important corridor used by elephants and tigers moving between Corbett 

and Rajaji Tiger Reserves. 
Habitat type Tropical dry deciduous forest and forest plantations. 
Major land use Forests, settlements 
Elephant movement status Regular 

No. of elephants using the corridor 103 

Major bottleneck 1) Farm lands and settlements along the Najibabad- Kotdwar road (NH-119) and 
railway line 
2) Bounder mining in the Malain river 
3) Numerous settlements of Van Gujjars 

Linear infrastructure in the corridor 1) Meerut- Pauri National highway-119 with heavy traffic 
2) Broad gauge, single track and electrified railway line - 10 km 

Recommendations by the forest 1) Elevated bridge for Meerut- Pauri Highway 
department to improve the corridor 2) Reduced train speed in Najibabad- Kotdwar section 

3) Demarcation of the forest boundary and increasing the Protected area on Terai 
Arc Landscape 
4) Purchasing of specific tracts of land in Shankurpur Farm area 
5) Reducing the forest dependency of Gujjars. 

Current status of th,e corridor Active. Intensity of use by elephants increased. 
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8. Shivalik Corridor (interstate) 

Connectivity This corridor connects Rajaji Tiger Reserve to Mohand Range to Shakumbri 
Range to Barkala Range to Kalesar National Park 

State Uttar Pradesh and Uttarakhand 
Indicative length and width Length = 32 km, width = 23 km 
Geo Coordinates 30° 0', 30° 25' N 

77o 32', 78° 1' E 
Forest ranges falling within corridor Mohand, Shakumbri and Barkala Ranges 
Revenue villages falling within corridor 19 
Ecological importance It is one of the major stretches connecting Rajaji NP and Kalesar NP. 

Habitat type Tropical dry deciduous forest 
Major land use Forests and settlements 

Forest = 33229.46 ha 
Elephant movement status Occasional 

No. of elephants using the corridor 18 

Major bottleneck National Highway- 72A (307), Heavy human pressure (by Gujjars) 

Linear infrastructure in the corridor 1) National Highway- 72A (307), 18 km 
2) Irrigation and power (Eastern Yamuna Canal) - 6 km 
3) 400 Kv Dehradun- Abdullapurl transmission line in Barkala Range and 
400 Kv Dehradun- Baghpat transmission line in Mohand Range 

Recommendations by the forest 1) Elevated bridges along canals. 
department to improve the corridor 2) Relocation of Gujjars from the corridor area & reducing their dependency on forests. 

3) Water holes and habitat improvement work is needed inside the corridor. 
4) Eradication of Lantana and other invasive plants. 
5) Increase in the number of forest staff and watch towers. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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9. Chilla· Motichur Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Motichur Range with Chilla Range of Rajaji Tiger Reserve 
across river Ganga through the Motichur river and strip of forests around the river. 
Uttarakhand 
Len~th = 4 km, width = 1 km 
30°01'12.8", 78°12'8.1" 
30000'33.9", 78011 '30.6" 
30°00'18.2", 78°13'14.2" 
30000'00.2", 78°12'38.2" 
Motichur and Chilla Ranges 
2 
This is a very critical corridor that connects the western Rajaji with eastern Rajaji across 
river Ganga. The corridor is used by elephants, tigers and other wildlife. 
Tropical dry deciduous sal forest and teak plantation 
Forests and Settlements 
Regular 

Khand gaon, Army ammunition dump, settlement area 

1) National Highway 34 
2) 2 km of Haridwar-Raiwala Railway track 
3) Canal powerhouse canal in Chilla Range 
4) HTpower lines, 220 KV & ler19th approx. 500 M, 132 KV, len~th approx.500 M. 
Information NA 

Active. Intensity of use by elephants increased . 
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10. Motichur • Gohri Corridor 

Connectivity This corridor connects the Motichur and Gohri Ranges of Rajaji Tiger Reserve 
. G d I th R' S across nver anga an a on_a e tver on_g. 

State Uttarakhand 
Indicative length and width Length = 5 km, width = 1 km 
Geo Coordinates 30°03' 11 ,42", 78013' 8.57" 

30°03' 8.65", 78013' 5.68" 
30003' 3.60", 78013' 1.42" 

Forest ranges falling within corridor Motichur and Gohri Ranges 
Revenue vill(lges fallin_!l within corridor 2 
Ecological importance This is a very important corridor that connects the Gohri range and Motichur ranges of 

Rajaji Tiger Reserve across river Ganga and through the river Song. 
Habitat_ty_~ T ro~ ical dry deciduous sal forest and teak Qlantation 
Major land use Song River, plantations and forest 
Elephant movement status Seasonal 

Major bottleneck Gaurimafi, Thakurpur, settlement area 

Linear infrastructure in the corridor 1) National Highway 34 
2) 500m of Raiwala - Rishikesh Railway track 

Recommendations by the forest Information NA 
de~artment to im~rove the corridor 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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11. Teenpani Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
d~artment to improve the corridor 
Current status of the corridor 
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This corridor connects the Motichur Range of Rajaji Tiger Reserve with the 
Barkot and Rishikesh Ranges of Dehradun Forest Division. 
Uttarakhand 
Length = 1.5 km, width = 2 km 
30004'13.14", 78°12'18.52" 
30004'50", 78°12'24.55" 
30004' 16"' 78°12'29.95" 
Motichur, Barko! and Rishikesh Ranges 
2 
Sal-dominated tropical dry deciduous forest and teakj)iantation 
Forests, A~riculturalland, River and Settlements 
Seasonal 

Sahabnagar, Chidderwala settlement area 

1) 700m of National Highway 7 
2) 400m of irrigation canal 
3) 500m of 220 kv high-tension power line 
4) 300m of electric fencir19 
Information NA 

Active. Intensity of use by elephants increased. 
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12. Kilpura-Khatima-Surai Corridor (interstate and transnational corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

Uttatakhand 

Lsg&nd 

..._.. !:;e:-;,)~lllf't1·:.xHrxf.o.:r 

• r.la})rTcwn 

Sr.;'H! tJ;,tmdar~ 

PY~.'!ItYtt"Xi J\n?/t 

CJ F~wsl Di·•ii'F.(I l"<.'ll'tti&')' 

Fcrasl Bea1 bcu1d,;;y 

l.l i ... 

This corridor connects Haldwani Forest Division and Nandhaur Wildlife 
Sanctuary of Uttarakhand with Pilibhit Tiger Reserve of Uttar Pradesh and 
Shuklaphanta National Park of Ne~>_al 
Uttarakhand and Uttar Pradesh. Also into Nepal 
Length = 22 km, Width = 3 km 
29° 05 17.6, 80° 01 09.6 
28° 42 41.9, 790 57 05.6 
28° 46 43. 9, 800 03 10.4 
28° 49 31.4, 790 55 09.7 
Kilpura, Khatima, Surai and Sarada RanQes. 
13 
Only connectivity between Nandhaur WLS and Pilibhit TR. 

Moist deciduous forest 
Forest, AQriculturalland and Settements 
Regular 

Chakarpur-Jagbura River, Lalkothi bridge-Lohia head 

1) National Highway 125, 3.5 km 
2) Broad gauge and electrified railway line, 4 km 
3) Sharda Canal with gentle earthen slope, 15 km 
4\ Solar fence, 3 km 
Information NA 

Active. Intensity of use by elephants stable. 
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13. Kosi River Corridor 

Connectivity 

State 
Indicative lerJgth and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
deg_artment to improve the corridor 
Current status of the corridor 
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This corridor connects Corbett Tiger Reserve to Ramnagar Forest Department 
across River Kosi in multiple locations. 
Uttarakhand 
Len!:lth = 23 km, width = 2.5 km 
29° 25' 15"-29° 27' 8' N 
79° 7' 18"-79° 9' 4" E 
Bijrani (Corbett TR) and Kosi (Ramnagar}_ Ranqes 
2 
Connectivity between Corbett TR and Ramnagar FD 

Sal dominated Tropical dry deciduous forest 
Forest, Riverbed, human settlements, IMPCL (Indian Medicines Pharmaceutical 
Corporation Limited) 
Regular 

Ladua chaur to Garjia chowki, Garjia temple to Sunderkhal, Dhangadi to Mohaan 

1) 23 km of National Highway 121 
2) High-tension power line near ladua chaur 
3) IMPCL industry 
Information NA 

Active. Intensity of use by elephants stable. 
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14. Nihal· Bhakra (Fatehpur· Gadgadia) Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects the Fatehpur Range of Ramnagar Forest Division with 
the Gadgadia Range ofTerai Central Forest Division. 
Uttarakhand 
Length= 10 km, width= 10 km 
29• 13' 1"-29° 15' 0" N 
79° 21' 36"-79° 25' 0" E 
Fatehpur and Gadgadia Ranges 
4 
Used to be connectivity for Terai East FD via Terai Central FD 

Tropical moist deciduous 
Forests and settlements 
Regular 

Kaladhungi-Haldwani highway 

5 km of Kaladhungi-Haldwani highway 
Information NA 

Active. Intensity of use by elephants stable. 
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15. Kansrau • Barkot Corridor (Lal Tappar corridor) 

Connectivity This corridor connects the Kansrau Range of Rajaji Tiger Reserve and the 
Barkot and Rishikesh Ranges of Dehradun Forest Division 

State Uttarakhand 
Indicative length and width Length = 2 km, width = 800 m 
Geo Coordinates 30°04'55.0" 78009'00" 

30004'48.0" 78009'11.0" 
30°05'50.0" 7801 0'47.0" 
30005'57.0" 78010'42.0" 

Forest ranges falling within corridor Kansrau (Rajaji TR), Barkot and Rishikesh Ranges (Dehradun FD) 
Revenue villages falling within corridor Information NA 
Ecological importance It is an important corridor that connects the elephant populations of Rajaji Tiger 

Reserve with Dehradun Forest Division. 
Habitat tyjl_e Tropical dry deciduous 
Major land use Forests and Settlements 
Elephant movement status Regular 

Major bottleneck Near Lal Tappar Industrial Area 

Linear infrastructure in the corridor 1) National Highway 7 
2) High-tension power line (132 KV) 

Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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16. Rawasan-Sonanadi (Via Lansdowne FD) Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

Pu:lf<.tt!<:lArc~;l 

This corridor connects Rajaji and Corbett Tiger Reserves. Elephants use the 
foothills between Rawasan (at the eastern end of Rajaji Tiger Reserve) and the 
Khoh River (western end of Corbett Tiger Reserve). 
Uttarakhand 
Length =. 21 km, width= 2 km 
29° 45' 25", 29° 48' 32" N 
78° 22' 46", 78• 33' 27" E 
Najibabad Reserve Forest 
35 
This is a very crucial corridor that connects the elephant and tiger populations between 
Corbett and Rajaji Tiger Reserves. 
Tropical dry deciduous and riparian forests 
Forest 
Regular 

Not provided by forest department 

1) National Highway 119, and associated high traffic 
Information NA 

Active. Intensity of use by elephants stable. 
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17. Chilkiya· Kota Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor. 
Habitat typ_e 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Chilkiya Reserve Forest of Corbett Tiger Reserve and 
Kota RF of Ram nagar Division. 
Uttarakhand 
Length= 0.7 km, width= 3.9 km 
29° 29' 36", 29° 31' 30" N 
79° 5' 58", 79° 8' 37" E 
Sarpduli, and Kosi Range 
35 
Tro!Jical dry deciduous 
Forests , AQriculturalland and Settlements 
Regular 

Information NA 

1) National Highway 121, and associated high traffic 
2) A high-tension line passes through the Kosi Range 
3) Garjiya temple 
Information NA 

Active. Intensity of use by elephants not available. 
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19. Gola Corridor 

Connectivity 

State 
Indicative lellgth and width 
Gee Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Gola Rankhu and Gorai Reserve Forest of Terai East 
Forest Division and the Tanda Protected Forest of Terai Central Forest 
Division. 
Uttarakhand 
LenQth = 5 km, width = 2.5 km 
29°05'10"- 29°05'37" N 
79°31'02"-79°31'04" E 
Haldwani 
8 
Important for the population continuity between forests of Gala Rankhu, Gorai and the 
T and a Protected Forest. 
Dry deciduous forest 
Forest and settlements 
No Movement 

Haldwani and Lal Kuan towns 

1)Expansion of Haldwani township and setting up of Lal Kuan industrial complex 
2) Heavy traffic on Haldwani-Lal Kuan road 
3j Boulder mining in the Gala River area 
Information NA 

Impaired. 
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1. Jamui· Jhajha· Chakayi Corridor 

Connectivity 

State 
Geo coordinates 
Indicative length and width 
Beats falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 

Major land use 

Elephant movement status 
Number of elephants using_ this corridor 
Linear infrastructure in the corridor 
Bottlenecks in the corridor 

Recommendations by the forest 
department 

Status of the corridor 

Elephant movement is between the Garhi beat of Jamui range, Charkapatthar 
and Batia beats of Jhaja ral}9e and Madhwa sub-beat of Chak~ range. 
Bihar 
24.747494, 86.126023 to 24.523028, 86.326086 
Length =46 km, width = 30 -50 m 
Garhi, Charkapatthar and Batia Beat, and Madhuwa Sub- Beat 
Jamui, Jhajha and Chakayi Ranges 
Three 
Moist deciduous Sal Forests, Tropical deciduous Sal Forests, Dry deciduous mixed 
Forests, Boswellia Forests, Aegle Forests, Scrub Forests and Euphorbia Forests 
Forest = 80 ha 
Agriculture= 34 ha 
Habitation= 10 ha 
Occasional. 
9 
Information not provided 
Near Garhi, Batia and Simultala there are breaks in the corridor. 

1) Data-driven proper identification of corridor is required. 
2) Habitat management enrichment along the elephant corridor/migration. 
2) Awareness programs for local people. · 
Active. Intensity of use by elephants not available 
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2. Charmar- Jingol corridor 

Connectivity Connects Dharamjaigarh to Raigarh Forest Division and then on to Odisha 
towards the east 

State ChhattisQarh 
Indicative length and width Length = 20 km, width = 2.5 km 
Geo coordinates 22.134361, 83.219990 

22.061002, 83.406998 
Compartments falling within corridor 1264P, 1267, 1263P, 1253P, 1268, 1269, 1252P, 1270, 1273, 1272, 1244P, 1276, 

846,847,848,849,850P,842P,838 
Beats falling within corridor Dehradihi, Charmar, Chharratangar, Amalidh, Samaruma, Kachkoba, Tamnar 
Forest rang_es fallin_g_ within corridor Ghargoda and Tamnar 
Ecological importance Important corridorfor elephant movinQ from Odisha to interiors of Chhattisgarh. 
Habitat type Tropical Dry Deciduous 
Major land use Forest, agriculture and settlements 
Elephant movement status Regular 

No. of elephants using the corridor 80-100 

Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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3. Nagdhara· Baraud corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Beats falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Connects habitats in Raigarh and Dharamjaigarh Forest Divisions 
Chhattisgarh 
Length =10 km, width= 2.5 km 
22.355827 83.283188 
22.297178 83.364202 
1286P, 1287,1312, 12880A, 1291P, 1289P, 1293, 1292P,413,414 
Nagdhara, Pusalda and Baraud 
Ghargoda (Raigarh FD) and Dharamjaigarh (Dharamjaigarh FD) 
Information NA 
Important corridor that is used by elephants moving from Odisha to interiors of 
Chhattisgarh. 
Sal-dominated tropical dry deciduous 
Forest, agriculture and settlements 
Regular 

80-100 

Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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4. Hati-Kudmura corridor 

Connectiv_i!y_ Korba and Dharamjaig_arh FD 
State Chhattisgarh 
Indicative length and width Len!lth = 10 km, width= 3.2 km 
Geo coordinates 22.35684, 83.04527 

22.29613, 83.12690 
Com_partments falling_ within corridor 555P, 562, 554, OA 1425, OA 1424, P1139, OA 1423 
Beats falling within corridor Kudmura (Korba FD), Chachiya (Korba FD), Hati (Dharamjaigarh FD), Samarsingha 

(Dharamjaigarh FD) · 
Forest ranges falling within corridor Chaal and Kudmura ranges 
Ecological importance 

Habitat type 
Major land use 
El~hant movement status 
No. of elephants using_ the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

Logond 

This is the main corridor used by elephants to 
Dharamjaigarh Forest Divisions across River Maand. 
Sal-dominated tropical dry deciduous forest 
Forests, agriculture and settlements 
Regular 
80 
Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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5. Chaal- Kartala corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 

Beats falling within corridor 

Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Linear infrastructure in the corridor 
No. of elephants using the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Korba and Dharamjaigarh FD 
Chhattisgarh 
Length = 21 km, width= 2 km 
22.263807, 82.960300 
22.143325, 83.148465 
512, 513, 506P, 511, 507P, 510, 509P, 508, 541, 542, 543, P1156, OA 1468, OA 
1467, P1154, P1155, P1153, OA 1466, 1180, P1149, OA 1462, P1150 
Chaal, Bangarsuta (in Dharamjaigarh FD) and Nondarha, Chaal part, and Chorbhatti 
(in Korba FD) 
Chaal and Kartala ranges 
Some of the peripheral herds (that moves primarily along the boundary areas) in 
Dharamjaigarh and Korba Forest Division use this corridor by crossing across River 
Maand 
Tropical Dry Deciduous 
Forests, agriculture and settlements 
ReQular 
Information NA 
Not recorded by forest department 
Information NA 

Active. Intensity of use by elephants stable. 
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6. Korondha • Rupunga corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 

Beats falling within corridor 
Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of ele13_hants using_ the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Elephant movement with Dharamjaigarh Range, which is disjunct and 
connected only by this corridor 
Chhattisgarh 
Length= 16 km, width= 3.5 km 
22.49530, 83.08785 
22.36575, 83.19266 
450,377,452,454,453P,451P,476P,455P,456P,457P,458P,461P,462P,463, 
464P, 460P 
Korondha and Rupunga 
Dharamjaigarh 
This corridor is frequently used by elephants, but the connectivity can be broken by 
ongoing infrastructure development. 
Sal-dominated tropical dry deciduous forests 
Forests, agriculture and settlements 
Regular 
Not recorded ~ forest department 
Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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7. Balco • Etma Nagar corridor 

Connectivity Korba and Katghora Forest Divisions across River Hasdeo 
State Chhattisgarh 
Indicative length and width Length= 7.5 km, width= 1.5 km 
Geo coordinates 22.58413, 82.54890 

22.55741, 82.62051 
Compartments falling within corridor OA 736, P529, OA 763, OA 762, OA 1223 
Beats falling within corridor T anakhar, Patha, Kachar 
Forest ranges falling within corridor Etma Nagar (Katghora) and Balco (Korba) 
Ecological importance This is the main corridor used by elephants to move between Korba and Katghora 

Forest Divisions. 
Habitat type Sal-dominated dry deciduous forests 
Major land use Forests, agriculture and settlements. 
Elephant movement status Regular 
No. of elephants using_ the corridor Not recorded by_forest department 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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8. Balco- Katghora corridor 

Connectivity Korba and Katghora Forest Divisions across River Hasdeo 
State Chhattisgarh 
Indicative length and width Lef!gJh = 4.5km, width = 1 km 
Geo coordinates 22.52544, 82.62007 

22.50223, 82.66176 
Compartments falling within corridor OA 1229, OA 766 
Beats fallingwithin corridor Podikhoha, Katghora 
Forest ranges falling within corridor KaJghora (Katghora) and Balco (Korba) 
Habitat type Tropical Dry Deciduous 
Major land use Forests, aQriculture and settlements 
Elephant movement status Regular 
No. of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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9. Khod·Rihand corridor 

Connectivity 

State 
Indicative leJlg_th and width 
Geo coordinates 

Compartments falling within corridor 
Beats falling within corridor 
Forest ranges falling_ within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants usin_g_ the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

32'40U'E 

IOM>i11iSir.r.IHrl 

~ Fe.-est 8·?at tvunt.:Br/ 

1:1 c::::J Fcn;sl 0 ··hm•t tomt~tiry 

c::::J 5tllv t..JH<~lf',· 
.\lr 

Guru Ghasidas National Park and Tamer Pingla Wildlife Sanctuary across 
River Rihand 
Chhattisgarh 
Length= 13.5 km, width= 2.5 km 
23.774510, 82.693394 
23.720701' 82.822966 
914, 896, 897, 899, 900, 898, p 561, p 588, p 557 
Khod, Khod (W}, Kachiya 
Khod (Tamar Pinlga WLS}, Biharpur and Rihand 
This is an important corridor that connects elephant populations 
Ghasidas National Park and Tamar Pingla Wildlife Sanctuary across 
Surajpur Forest Division 
Sal-dominated dry deciduous forests 
Forests, aQriculture and settlements 
Regular 
Not recorded by forest department 
Information NA 
Information NA 

Active. Intensity of use by elephants increased. 
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10. Ghat Pendari-Pakni corridor 

Connectivity_ 
State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Beats falling within corridor 
Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Surajpur to Tamer Pingla Wildlife Sanctuary 
Chhattisgarh 
Le119_th = 3 km, width = 0.8 km 
23.52804, 83.12699 
23.51064, 83.15176 
p 112, p 111, p 109 
Ghat Pendari and Pakni 
Prat<3ppur 
This is an important corridor connecting elephant populations of Surajpur and 
Tamar Pingla Wildlife Sanctuary. 
Sal-dominated dry deciduous forests 
Forests 
Regular 
Not recorded by forest department 
Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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11. Bhagabilla· Ratnasai Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 
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Hatgamharia Range of Chaibasa Forest Division to Rairangpur Forest 
division in Odisha 
Jharkhand 
Length = 19 km; width = 2 to 7 km 
N 22°15'44.9", 22°12'2"/ E 85° 53'54", 85° 58'27.38" 
Hatgamharia Range 
39 
The area is an important migratory corridor with increasing number of elephants 
this corridor on a regular basis. 
Dry deciduous, Sal-dominated forests 
Forest = 3,224 ha 
Agricultural land= 12,000 ha 
Regular, more frequent from October to February 
26 
High tension power line (11 ,000 V) 
Habitat improvement activities in the corridor. 

Active. Intensity of use by elephants not available 
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12. Jampani· Bhagabilla Corridor 

Connectivity Elephant movement is from Noamundi Range to Hatgamharia Range of 
Chaibasa Forest Division in Jharkhand to Keonjhar Forest Division in 
Odisha 

State Jharkhand 
Indicative length and width Lef!glh = 120 km; Width= 2 to 5 km 
Geo coordinates N 22"5'41.98", 22°15'44.98"/ E 85° 33'19.79", 86° 53'54" 
Forest ranges falling within corridor Hatgamharia and Noamundi Ranges in Chaibasa Forest Division 
Revenue villages falling within corridor 44 
Ecological importance The corridor is important in sustaining seasonal elephant migration between 

Odisha and Jharkhand. The number of elephants using the corridor has been 
increasing. 

Habitat type Dry deciduous Sal dominated forest 
Major land use Forest= 1551.9 ha 

Agriculture+ human-use= 12,000 ha 
Elephant movement status Regular, more frequent from October to February 
Number of elephants using_ the corridor 20-25 
Linear infrastructure in the corridor High tension _])Ower line_ ( 11,000 V) 
Recommendations by the forest department to Habitat improvement in the corridor. 
improve the corridor 
Current status of the corridor Active. Intensity of use by elephants not available 
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13. Siyaljora· Dhobadhobin Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 

Ktuujhn 
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I 
fndicaliva length; 50 km ji ·•··" ·· 

' lndicativl! Width: 6 km 
I 

It • ~ I z 

Jllarkhllnd 

This corridor is used by elephants for moving from Keonjhar Forest 
Division in Odisha to Sayiljora RF of Noamundi Range towards 
Dhobadhobin RF of Hatgamharia Range in Chaibasa Forest Division and 
eventually into Rairangpur Forest Division of Odisha. 
Jharkhand 
Length = 50 km, Width = 2 - 6 km 
N 22° 5' 5.15", 22° 3' 36.40"/ E 85° 37' 48.49", 86° 56' 44.59" 
Siyaljora, Noamundi, Dhobadhobin and Hatgamharia Forest Ranges of 
Chaibasa Forest Division 
33 
Sal-dominated dry deciduous forests 
Forest land= 667.7 ha 
AQriculturallands +human-use areas= 9200 ha 
ReQular, more frequent from October to February 
26 
Information NA 
Habitat improvement in the corridor. 

Active. Intensity of use by elephants not available 
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14. Sangajata· Haldipokhar Corridor 

Connectivity 

State 
Indicative length and width 
Gee coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the Forest Department 
to improve the corridor 
Current status of the corridor 

,,,_ ' 
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~ I Indicativa length· 9~ km I 
Indicative Widlh: 6 km I 
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Elephants use this corridor to move from Saraikela Forest Division in 
Jharkhand to Haldipokhar Range in Chaibasa Forest Division. Some 
elephants also go up to Rairancmur Forest Division in Odisha. 
Jharkhand 
Lenqth = 96 km, width = 2 to 6 km 
N 22° 40'25.83", 22° 9'45.06"/ E 85° 51'55.15", 85° 0'55.65" 
Haldipokhar Ranqe in Chaibasa Forest Division 
74 
Sal-dominated dry deciduous forest 
Forest= 3226.7 ha 
Aqriculture +human-use= -21,500 ha 
Reqular, more frequent from October to February 
26 
Two HiQh tension power lines (11 ,000 \!) 
Habitat improvement in the corridor. 

Active. Intensity of use by elephants not available 
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15. Lepang- Dumuria Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using this corridor 
Linear infrastructure in the corridor 
Recommendations by the Forest Department 
to improve the corridor 
Current status of the corridor 

l lnc!ic~ti~o Llh'lgUi: 3S km 
Indicativa Wid1h: 7 km 

I 

Jharkhond 

0 dIsh il 

Elephants use this corridor to move from Lepang RF of Noamundi Range 
in Chaibasa Forest Division to Keonjhar Forest Division in Odisha 
Jharkhand 
Length = 33 km, width = 2- 7 km 
N 22° 5'8.55", 22° 8' 44.96"/ E 85° 35' 7.03", 85° 42' 57.14" 
Noamundi Forest Ran!Je 
18 
The corridor connects the Haldipokhar Reserve Forest to the Sangajata 
Reserve Forest and maintains the connectivity with Simlipal Tiger Reserve in 
Odisha. 
Sal-dominated dry deciduous forest 
Forest= 540.5 ha 
Agriculture +habitation = 5200 ha 
Regular, more frequent from October to February 
26 
High tension power line (11 ,000 V) 
Increasing the green cover in the corridor 

Active. Information on intensity of use not available. 
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16. Ankua- Ambia Corridor 

Connectivity 

State 
Indicative length and width 

Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using this corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 

Pur!ltdf 
f01t1i~ Oni4~111 

The corridor links that Ambia-11 ,12 Reserve Forest in Saranda Forest 
Division to Dimbuli Reserve Forest in Kolhan Range, Kolhan Forest 
Division 
Jharkhand 
Length= 8 km 
N 22° 20'53", 22° 29'34"/ E 85° 14'41", 85° 14'46" 
Kolhan Forest Range 
18 
In addition to elephants, several other wildlife uses this very important corridor 
Sal-dominated dry deciduous forest 
Forest = 1908 ha 
Agriculture = 343 ha 
Elephant movement has decreased over years. Elephants mainly use this 
corridor from August to March 
Not recorded by forest department 
1) High tension power line (11,000 V) 
2) State Highway, around 3 km of the road passes through the corridor, with 

frequent heavy vehicle movement 
Overpass for the elephants to cross the State Highway (Gua- Salai) passing 

through the corridor. 

Active. Intensity of use by elephants decreased. 
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17. Raibera- Pulbaburu Corridor 

Connectivity 

State 
Indicative length and width 

Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

Elephants move between Raibera of Kolhan Forest Division to 
Pulbaburu of Porahat Forest Division along Raibera PF, Derwan PF, 
Panta PF, Anandpur (PF 13 & 14) and Ambia RF 
Jharkhand 

· Length = 8.5 km 

N 22°28'42", 22°29'36"/ E 85° 17'52", 85° 17'56" 
Kolhan Range of Kolhan Forest Division 
4 
In addition to elephants, several other wildlife in the area uses this corridor 
Dry deciduous Sal dominated forest 
Agricultural land and Sal dominated forest 
Seasonal, mainly from August to March 
Not recorded by forest department 
1) Triple Railway lines of S.E.R connecting Goilkera and Manoharpur Station 

of Chakradharpur division, around 3 km of railway track falls under the 
Kolhan Forest Division 

2) Railway Bridge on Karo River 
3) 3 km of High-tension power line (11 ,000 V) 

1) Overpass for the elephants is required in the state highway passing 
through the corridor. 

2) Monitoring Railway lines and imposing speed restriction very important 

Active. Intensity of use by elephants decreased. 
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18. Dalapani • Suklara Corridor 

Connectivity This corridor connects Dalma Wildlife Sanctuary to Kankrajhor Reserve 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Linear infrastructure in the corridor 
Number of elephants using this corridor 
Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

l}•ki 
t.~p_I.Ut'!t 8-tnt."::t'.lrl 

Forest/ Dalapani Reserve Forest of Jamshedpur Forest Division of 
Jharkhand to Kankrajhor Reserve Forest, West Bengal. 
Jharkhand 
Len~th = 2.10 km, Width = 0.05 km 
N 22°47'14.932", 22°45'8.375" 
E 86° 24'12.399", 86° 26'50.412" 
Ghatshila Ran~e 
No villa~e within the corridor 
Tropical dry deciduous forest 
Forest= 9.75 ha 
Agriculture= 0.5 ha 
Habitation= 0.25 ha 
Regular 
Information NA 
28 
1) Habitat enrichment along the elephant corridor/migration. 
2) Creation of water bodies inside corridors 

Active. Intensity of use by elephants increased. 
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19. Dalma- Chandil Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of eleQ_hants using this corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

111>'1l'll'( . 
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l
lncficative Length: 5 km 
lndicame Wililh: 0.9 ~m 

This corridor connects Chandil, Dalma Wildlife West Range, to Chandil 
Territorial Range, Saraikela Forest Division 
Jharkhand 
Length= 5 km, width= 0.9 km 
N 22°56'7.077", 22°56'3.106" IE 86°03'24.923", 86°0'47.038" 
Chandil Range 
Six 
Sal-dominated tropical dry deciduous forest 
Forest -180 ha 
Agriculture = 90 ha 
Habitation = 30 ha 
Occasional 
4-5 
1) National Highway 33 and associated high traffic volume in the road 
2) Broad gauge railway line 
3) 200 m of Subarnarekha irrigation canal with cemented embankment 
4) 2 km of High tension power line 
1) Corridor use by elephants decreased due to Subarnarekha canal, habitat 
degradation, Railway line and human habitation expansion. These factors to be 
looked into for corridor restoration. 
2) Habitat enrichment along the elephant corridor/migration. 
3) Creation of water bodies inside corridors 
4) Over pass on Railway track passing through the corridor. 
Active. Intensity of use by elephants decreased. 
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20. Dalapani • Kakrajhor Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue viiiC!f!es fallir19 within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

lll'2tWIC 

Jh.arllhand 

Ohllbhum 
·'" 'foron Dill!.iou 

This corridor connects Dalapani Reserve Forest of the Jamshedpur 
Forest Division, Jharkhand to Kakrajhor Protected Forest to West 
Midnapur Forest Division in West Bengal. 
Jharkhand and West Bengal 
Length = 25 km, Width = 2.5 km 
N 22°38'60", 22°47'32"/ E 86° 23'54", 86° 36'05" 
Ghats hila, East Singhbhum and Kankrajhor Ranges 
10 
Tropical dry deciduous forest 
Forest, agriculture lands, settlements and revenue lands 
Regular 
Around 45 
1) State Highway connecting Galudih to Bandhuan (1 km) and associated 
high traffic 
2) 200m of Chandil canal with cemented embankment 
3) 12 km of High tension power line 
1) Habitat enrichment along the elephant corridor/migration. 
2) Creation of water bodies inside corridors 
3) Forest fire protection measures 
4) Creation of Quick Response Teams for any elephant related issue. 
5) The West Bengal FD has dug up a trench along the inter-state boundary. 
This has to be reviewed. 
Active. Intensity of use by elephants increased. 
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21. Dumariya • Nayagram Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

•' J~ 
.. fl>dishal 

Indicativa Length: &.5 km I 
lndicma Will1h: I km 

The corridor connects the Dumriya Reserve Forest of Musabani Range 
with the Nayagram Reserve Forest of Chakuliya Range under 
Jamshedpur Forest Division. 
Jharkhand 
Length = 6.5 km, Width = 1 km 
N 22°23'34", 22°25'46"/ E 86° 32'52", 86° 38'24" 
Chakulia and Musabani Ranqe 
11 
Tropical Dry deciduous forest 
Forest, Agriculture land, settlements 
Regular 
70-80 
1) National Highway- 33 and associated high traffic 
2) Subarnarekha irrigation canal with cemented embankment, 15 km 
3) High tension power line, 5 km 
1) Habitat enrichment along the elephant corridor/migration. 
2) Creation of water bodies inside corridors 
3) Forest fire protection measures 
4) Creation of Quick Response Teams for any elephant related issue. 
5) The West Bengal FD has dug up a trench along the inter -state boundary. 
This has to be reviewed. 
Active. Intensity of use by elephants increased. 
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22. Silli -Angara 

Connectivity 

State 
Indicative length and width 
Gee coordinates 
Forest ranges fallingwithin corridor 
Revenue villages fallingwithin corridor 
Habitat ty~>_e 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 
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~ Indicative length: 25 km 1' . 

g lndiC<l1ivD W1!11h: 3 km . , . , . 
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The connectivity is between Mahilong in Ranchi East Forest Range of 
Ranchi Forest Division to Tamar Range of Khunti Forest Division. 
Jharkhand 
Length = 25 km, Width = 0-3 km 
23.353216° N, 85.600742° E 
Mahilong Range 
16 
Sal-dominated dry deciduous forest 
Forest= 2582.5 ha 
Agriculture = 1231.6 ha 
Habitation = 578.7 ha 
Regular 
24 
1) National Highway-33 and associated high traffic 
2) 15km of Subarnarekha irrigation canal with cemented embankment 
3) 5 km of HiQh tension power line 
Trench along the West Bengal border 

1) Habitat enrichment along the elephant corridor/migration. 
2) Forest fire protection measures. More funds required in FFPM, CSS for 
this region, especially and firefighting squad. 
3) Dedicated rapid reSQ_onse teams. 
Active. Intensity of use by elephants increased. 

~a""l?lh 
fort~t Oh-'!ikH'I 

"''' 

J h ~f,~~~~i~> 
lo\~U:, '·' 

~hu~ti 
fort."U Civi!inn 

47 

WliTU'E 

., 
" Bo.i:~ro 

~~iu ·-.~,~rc\1tlt~is~"' 

?~Uild 
Fohls.~ Ohlt.lctl 

~'\·h~~ 

Lllgond 

....._.. Ele~nt cm:dJr 

P::.;te:K~7:J.~\1H:l 

Fl;:esl Cr.J~'t!f 

1/t;'-.::.:'J! 

kwrt i {Ji:.~~~~:t !K.) 

Fcr;;st B~at tcunCC!)' 

CJ Fmst Cwls C<1 toJnuo::y 
L : St,:;t1UbJtll\t:l,trf 

2402



23. Bharno • Bero • Kara 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling_ within corridor 
Revenue villages falli1!9_ within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 
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The connectivity is between Mahilong in Ranchi East Forest Range of 
Ranchi Forest Division to Tamar Range of Khunti Forest Division. 
Jharkhand 
Length = 35 km, width = 0-3 km 
23.29095° N, 84.988069° E 
MahilongRa11ge 
16 
Sal-dominated dry deciduous forest 
Forest= 1714.5 ha 
Agriculture= 1285.8 ha 
Habitation= 1143.0 ha 
Regular 
24 
1) National Highway- 33 and associated high traffic 
2) Subarnarekha irrigation canal with cemented embankment, 15 krn 
3) High tension power line, 5 km 
Lamkana, Khirda, Hathu areas 
1) Habitat enrichment along the corridor 
2) Fire protection measures to be taken up 
3) Dedicated Rapid Response Teams 
Active. Intensity of use by elephants increased. 
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24. Dalma· Asanbani 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

I 
indicativa Length: 1 km i 
lndir.olfiva 'liitf1h; 0.45 krn [ 

Uh;~;~l•um 
Forwe.1IDh\tio!t• 

The connectivity is between Dalma Wildlife West Range, Chandil to 
Chandil Territorial Rang_e, Chandil. 
Jharkhand 
LenQth = 1 km, Width = 0.28- 0.45 km 
N 22.51' 25.618", 22• 51' 46.484" toE86. 12' 29.242"to86• 11' 50.127" 
Dalma Wildlife West Range and Chandil Range 

Information NA 
Tropical dry deciduous forest 
Forests 
Regular 
8-10 
1) National Highway- 33 and associated high traffic 
2) High-tension power line, 0.5 km 
National HiQhwav- 33 

1) Habitat enrichment along the elephant corridor/migration. 
2) Overpass construction for vehicles for unhindered movement of 
elephants. 
Active. Intensity of use by elephants decreased. 
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25. Dalma • Rugai 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 
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The connectivity is between Dalma Wildlife West Range, Chandil to 
Chandil Territorial Range, Chandil. 
Jharkhand 
Length= 1.5 km, Width= 1 km 
:N 22° 52' 56.978", 22° 52' 29.049" toE 86° 09' 57.16" to 86° 9' 47.303" 
Dalma Wildlife West Range and Chandil Range 

1 
Tropical Dry deciduous forest 
Forests, Agricultural land and Settlements 
Regular 
8-10 
1) National Highway- 33 and associated high traffic 
2) High-tension power line, 0.5 km 
31 Subarnarekha irrigation canal, cement embankment, 1 km 
Ramgarh 
Habitat enrichment along the elephant corridor/migration 

Active. Intensity of use by elephants decreased. 
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26. Anjadbera • Bichaburu Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Curren status of the corridor 

lndicatin Length; 13 ~m 
fndkatNu Vl"ldlh: 2 km 

Bichaburu Protected Forest with Anjadbera Protected Forest 
leading to Kolhan and Saranda Forest areas. 
Jharkhand 
Length= 13 km, Width= 2 km 
22°20' N 
85°45' E 
Chaibasa and Hatgmaria Ranges 

5 
Tropical Dry deciduous forest 
Forests, Agricultural land and Settlements 
None 
None 
1) Railway track (Noamuni-Chaibasa) 
2) Road (Chaibasa-Champua) 
RamQarh 
1) Declaration, demarcation and legal protection of the corridor under various 
laws appropriate for the state 
2) Regulate road and rail traffic 
3) Habitat im[Jrovement of the deQraded connectinQ forest 
Impaired 

i5'L11J"E 
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27. Dumria-Kundaluka and Murakanjia Corridor 

Connectivity 
State 
Indicative length and width 
Gee coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

S6"lU)J'f 

Mosabani Range with Rakhamines Range in Dhalbhum 
Jharkhand 
Length = 8 km, Width = 2 km 
22°27'-22°29' N 
86?24'-86°28' E 
Musabani Range 
10 
Tropical Dry deciduous forest 
Forests, Agricultural land and Settlements 
None 
None 
Road (Ghatsila-Dumuriya-Hata) 
Road (Ghatsila-Dumuriy_a-Hata). 
1) Declaration, demarcation and legal protection of the corridor under various 
laws appropriate for the State 
2) Monitoring the land-use pattern of the corridor area to ensure no further 
constructions take place 
3) Seek alternatives for settlements in the corridor, especially in Pal as bani and 
Murakanjia. 
4) Improvement of forest cover by natural regeneration 
Impaired 

Jharklland 
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28. Karlapat-Urladani Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor . 

l<tt.:~tm1di!4ortto. , 
For~t CWI.slon .:'<~; _, 

This corridor connects Karlapat reserve forest in Kalahandi North Forest 
Division and Kalahandi South Reserve forest via Rayagada Division 
Odisha 
Length = 75 km, width = 0.5 km 
N20.142841 E83.241914 
N 19.703743 E. 83.596708 
Muniguda, Biswanthpur and Karalapat Sanctuary Range 
17- Rayagada Division 
Tropical Dry Deciduous Forest 
Forest and Agricultural land 
Not recorded by forest department 

6 in Rayagada Division 

Agricultural field found between Forest Blocks 

Rayagada Division 
1) 3 km of State Highway 6 passes through the corridor 
2) 6km of Double track electrified Broad gauge railway line 
3) 8 km of High-tension power line (11 KV) 
1) Habitat shall be developed with active cooperation of local people using sound 
silvlicultural techniques and taking up mix plantation with Fruit and Fodder species. 
2) Elephant proof trench to be dug out to protect the agricultural crop and prevent 
human animal conflict. 
3) Waterholes in more number to be created in the forest area. Renovation of old 
water holes inside forest is to be done periodically. 
4) Salt licks to be developed near to water body and nallahs found in foothills of the 
forest in elephant movement area. 
Active. Intensity of use by elephants not available 
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29. Kotagarh· Chandrapur Corridor 

Connectivity This corridor connects Kotagarh Wildlife Sanctuary with Pankhalgudi Reserve Forest 
under the Muniguda Range of Ray:agada Forest Division. 

State Odisha 
Indicative length and width Length - 77 km, width - 22.4 km 
Geo Coordinates N 19.96o92 E 83.48061 

N 19.42070 E.83.94061 
N 19.97575 E 83.51303 
N 19.51982 E 83.93684 
N 19.71410 E 83.63915 
N 19.73760 E 83.72767 

Forest ranges falling within corridor Muniguda, Tumudibandha, Belghar, and Chandragiri ranges 
Revenue villages fallingwithin corridor 214 
Habitat_type Tropical Dry deciduous Forest 
Major land use Forest, Agricultural land and settlements 

Forest= 42489.2 Ha 
Agriculture = 9000 Ha 
Habitation = 3900 Ha 

Elephant movement status Regular 

No. of elephants using the corridor 28 

Major bottleneck Agricultural field found between Forest Blocks 

Linear infrastructure in the corridor 1) 7 km of State Highway 5 
2) 18 km of High-tensionpower line ( 11 kv) 

Recommendations by the forest 1) Habitat shall be improved with active cooperation of local people using sound Silvicultural 
department to improve the corridor techniques and mix plantation with raising of Fruit and Fodder species in the denuded land" 

{b) Elephant proof trench is to be dug out to protect the agricultural crop and prevent Human 
Animal Conflict at a large. 
{c) WHS in more number is to be dug out in the forest area to augment water during pinch 
Summer. 
{d) Salt licks to be developed in the forest close to /river bank inside the dense forest. 
e)Watch tower and other protection infrastructure to be strengthened. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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30. Badampahar • Dhobadhobin Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Ch!!baSJ 
rer!~t'Ciyisio·f, 

lndlcati'o'e length:t6 km r > '•· • 

lndh:-u1!-.·o Whfth: 1.5 km 
I 

85'5o'D''E 

This corridor connects the Badampahar Reserve Forest to Dhobadhobin 
Reserve Forest. 
Odisha and Jharkhand 
Length= 16 km, width= 1.5 km 
N 22.02019 E 86.003795 
N 22.33106 E 86.43209 
N 22.08617 E 86.16170 
N 22.33087 E 86.43185 
Dudhiani, Karanjia, Bisnoi, Rairangpur and Badampahar Range 
15 
Sal-dominated forest 
Forest, Agricultural land and settlements 
Forest= 2000 ha. appx. 
Agriculture= 1580 appx. 
Habitation= 120 appx 
Seasonal 

03 

Villages, National Highway 220 

1) 1 km of National Highway-220 
2) 3 km of High-tension power line 
1) Prevent forest fire with the help of VSS/Public 
2) Make public aware about ill effect of loss of bio diversity and of threatened flora 
crimes. 
3) Enforce provisions of the wildlife (Protection) Act 1972 
4) Detail study of animal behavior & public participation in management 
5) Creation of public awareness & public participation in management. 
Active. Intensity of use by elephants decreased 
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31. Buguda· Central Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

0<1'41\l'E 

This corridor connects Central Reserve Forest of Daspalla Range to Baisipalli 
Reserve Forest of Banigochha West Range of Mahanadi Wildlife Division Links 
Simlipal Tiger Reserve. 
Odisha 
Length= 2.6 km, width = 0.8 km 
N 20.37986, E 84.72706 
N 20.40438, E 84.72670. 
Daspalla and Banigochha West Range 
1 
Northern and Southern dry mixed deciduous forest 
Agriculture, Settlernent, River, Plantation(Cashew) 
Regular 

11 

1) Passing of Brutanga river 
2) NH57 is crossing through the corridor 
3) Proposal for Construction of Khurdha- Balangir Railway line. 
1) Proposed railway line and canal (Brutanga Irrigation Project) 
2) High-tension power line (33 KV), 4 km 
Construction of ramp, watch tower, anti-poaching barrack, animal cross overs at 
specific locations. 
Active. Intensity of use by elephants decreased. 
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32. Nuagaon - Baruni Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest rang_es falling_ within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

. 

Current status of the corridor 

This corridor connects the Athmallikl Nuagaon Reserve Forest to Baruni 
Reserve Forest /Angul 
Odisha 
Length = 4.5 km, width = 4.6 km 
N 20. 83111, E 84.44200 
Madhapur Range 
2 
It connects Mahanadi Elephant Reserve and Sambalpur Elephant Reserve by linking 
Satkosia Gorge Wildlife Sanctuary to Khalasuni Wildlife Sanctuary of Sambalpur 
Elephant Reserve, creatinQ a large landscape complex for elephants 
Dry deciduous forest, Sal dominated 
Forests, Agriculture and settlements 
Revenue Forest= 75 Ha. 
Forest land = 2000 Ha. 
Regular 

14 

None 

1) Bamur-Madhapur PWD Road and associated vehicular traffic, 5 km 
2) Manjore Dam Left canal and Right canal with concrete embankment, 3.5 km 
3) High-tension power line (11 KV), 1.5 KM 
4) Government Establishment of Manjore Irrigation Project, 4 ha 
1) The corridor should be notified by the State Forest Department and legally 
protected under appropriate law to prevent encroachment, diversion of forest land for 
non-forestry activities and developmental activities in the corridor critical to animal 
movement. 
2) In consultation with the villagers, the identified land near Manarbeda and 
Patrapada village should be secured . 
3) Construction should be avoided in the areas downstream of the Manjore Dam, 
especially in the forest fringe. 
4) Notification of the Khesra Forest in the corridor area as Reserve Forest. 
5) Ensure that illegal felling of tree and collection of stone is stopped. 
6) Establishment of new stone crushers should not be allowed at least 500 Mtr from 
the area (Near the Dam). 
Active. Intensity of use by elephants increased. 
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33. Kanheijena- Anantapur Corridor 

Connectivity This corridor connects Angul Forest Division- Dhenkanal Forest Division 
State Odisha 
Indicative length and width LenQth = 3 km, width = 0.5 km 
Gee Coordinates N 21.04833, E 85.15555 

N21.07388, E85.18472 
Forest ranges falling within corridor T alcher and Mahabir Road Range 
Revenue villages falling within corridor 8 
Habitat type Tropical Dry Deciduous Forest 
Major land use AQriculturalland, river and settlements 
Elephant movement status Seasonal and Occasional 

No. of elephants using the corridor Angul Division - 40 
Dhenkanal Division - 165 

Major bottleneck Canals, Highways, Brick kilns, Industries and Factories 

Linear infrastructure in the corridor 1) National Highway 23 
2) State Highway 
3) 2 km of RenQali irriQation canal with concrete embankment 

Recommendations by the forest 1) Bridge along the Brahmani river and Rengali canals. 
department to improve the corridor 2) Protection to adjoining forest areas from industrialization. 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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34. Karo • Karampada_ Corridor (Interstate corridor) 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

·l~'1Q1l"E 

"'··)' 

.L .... " ·•·· ... 

llndlcaiive langlll: 15 km l 
lndlca1~:u:h'lri1h:.2.3 l;m .. 

~ ,:J.JI' l 

This corridor connects Karo Reserve Forest to Karampada Reserve Forest 
Odisha 
Length= 15.17 km, width= 2.3 km 
N 22° 00' 20.2" E 85° 14' 41.7" 
N 22° 07' 41.1" E 85° 16' 25.5' 
Barbil Range 
0 
Sal dominated dry deciduous forest 
Forest, 1588.88 ha 
Occasional 

Not recorded by forest department 

Bolani Mines of SAIL 

1) Mine roads, 2 km 
2\ Factory, 50 ha 
Information NA 

Active. Intensity of use by elephants decreased. 
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35. Telkoi • Pallahara Corridor 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

ftl.\~m 

1

·. lndlca1iva length: JQ.41!.m 
lndlca1fvo 'ffld1h: 0.& ~m 

"<fi'"() -·····. . •.•..••..•• 

This corridor connects Telkoi Reserve Forest to Khamar Reserve Forest 
Odisha 
Length= 30.4 km, width = 0.6 km 
N 22°27' 22.8" E 85° 22' 16.7" 
Saleikena-Siriabahai-Kalapohari RF, Samakoi RF, Mankadachua RF, Tungurubahal 
DPF, Dobalapal PRF, Dhinkeswari DPF & Kakudiamba DPF 
12 
Important corridor for connecting population of Telkoi Reserve Forest to Khamar 
Reserve Forest 

Mixed deciduous Forest dominated by Sal 
Revenue land and Agriculture 
Forest = 579.2 ha 
Agriculture= 747.7 ha 
Regular 

Not recorded by forest department 

Human settlement, Agriculture field & Road 

1) 150m of National Highway 49 
2) Hight tension power line, 220 KV = 400 mtr, at Bans pal and 220 KV= 500 mtr at 
Lokanathpur 
Information NA 

Active. Intensity of use by elephants increased. 
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36. Tal· Kholgarh Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects Tal Reserve Forest of Badbahal Range to Kholgarh 
Reserve Forest of Redhakhol Range 
Odisha 
Length= 6.4 km, width = 0.8 km 
N 21°03' 51.", E 84°19'2.29" 
N 20°55' 21.8" E 84°16'13.12" 
Badbahal Range and Redhakhol Range 

4 
Soil dominated mixed deciduous forests 

Forest, Agricultural land and Settlements 
Seasonal 

Not recorded by forest department 

1) National Highway- 55 
2) Angul to Sambalpur Railway line 
1) 1.3 km of National Highway- 55 
2) 1.2 km double track & electrified railway track 
The corridor area needs specific legal attention like in PAs is protected by the 
strength of Forest and Wildlife laws. The legal implications are to be very specific 
regarding the developmental interventions emphasizing the protection of the animal 
along with its habitat. 
Active. Intensity of use by elephants decreased. 
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36. Badampahar • Karida East Corridor (Interstate corridor) . 

Connectivity This corridor connects Badampahar Reserve Forest to Dhusura Reserve Forest 
State Odisha and Jharkhand 
Indicative length and width Length = 43 km, width = 2.6 km 
Gee Coordinates N 22.05198, E 86.09086 

N 22.06586, E 86.98804 
N 22.05197, E 86.09084 

Forest ranges falling within corridor Badam[J_ahar Rar19_e, Bisoi WL Range, Rairanggur Range, Mushabani RanQe 
Revenue villages falling within corridor 4 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

/, 
,\ " 

,,. lndi<:.;dwe lerr~th: 43 km it 
, lnd;calwa Wldln: 2.6 km 
I 

Soil dominated mixed deciduous forests 
Forest, Agricultural land and settlements 
Forest= 2000 ha 
Agriculture= 1580 ha 
Habitation= 120 ha 
Seasonal and occasional 

7 

1) Khadakhai Dam and its feeder Irrigation Canal 
2) State Hjghway~50 
lrriQation canal 
1) Prevent forest fire with the help of VSS/Public 
2) Make public aware about ill effect of loss of bio diversity and of threatened flora 
crimes. 
3) Enforce provisions of the wildlife (Protection) Act 1972 
4) Detail study of animal behavior & public participation in management 
5) Creation of public awareness & public participation in management 
Active. Intensity of use by elephants decreased .. 
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37. Similipal· Hadgarh Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

16'H'IJ'E 

16'1i'l'E 

This corridor connects Similipal Wildlife Sanctuary to Hadgarh Wildlife 
Sanctuary through Kuldiha Wildlife Sanctuary. The entire corridor has been 
declared as a Conservatio Reserve under the Wildife(Protection) Act, 1972 
Odisha 
Len_gth = 25.2 km, width = 3.4 km 
21.3707 N 86.22472 E 
Satkosia wildlife RanQe 
21 
Soil dominated dry deciduous forests 
Forests 
Occasional 

Not recorded by forest department 

Information NA 

None 
Information NA 

Active. Intensity of use by elephants constant. 
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38. Barapahad · Tarva · Kantamal Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

~, l' 

i3'4il'l"E 

This corridor connects the Barapahad Reserve Forest (Sonepur range) to 
Putputigarh Reserve Forest (Kantamal Range) of Boudh Division 
Odisha 
Length- 10.5 km, width= 1.1 km 
N 20° 50' 40.20', E 83° 42' 48.09" 
N 20° 46 14.86", E 83° 45 51.93" 
Sonepur and Kantamal Ranges 
22 
Dry deciduous forest 
Forest = 295.43 ha 
Agriculture= 467.66 ha 
Habitation= 5.71 ha 
River Suktel = 97.12 ha 
Occasional 

Not recorded by forest department 

Construction of NH-57, Absence of contiguity in the Forest covers between two 
habitats, sporadic human settlement in the corridor area. 
1) National Highway- 57 
2) Broad Gauge I Electrified (KHU-BGR Railway Line) 
3) Two HT (132KV) power lines from Meramunduli to Damanjodi for about 0.70 KM 
4) 4.21 ha of Sheetallndustries (Kharjura). 
1) Plantation of fruit and fodder trees in the degraded reserve forest. 
2) Creation of water body inside Barapahad RF & Bahirkhaman RF. 
3) Cabling of transmission lines inside the corridor area. 
Active. Intensity of use by elephants decreased. 
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39. Maulabhanja • Jiridamali - Anantapur Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
d8):l_artment to improve the corridor 
Current status of the corridor 

llndlcativ<Jlength: 25 km 
l~dlc~11·1n. 'ffld1h: 0:5 km ... 

~ ..:;'~'t'\ ) 

6Y3C'ifE 

" '" 

This corridor connects the K. Nagar East Range to K. Nagar West Range 
connecting the Anantpur Reserve Forest of Dhenkanal Division & Kapilash 
Wildlife Sanctuary 
Odisha 
Length = 6.5 km, width = 1 km 
N-20°-50'-19", E-85°-34'-32" 
N-20°-59'-29", E-85°-46'-17" 
K.Nagar East and K.Nagar West Ran[.le 
20 
Sal-dominated tropical dry deciduous forest. 
Forest = 65 ha 
Agriculture= 60 ha 
Habitation= 30 ha 
Occasional 

Not recorded by forest department 

Irrigation Canal NH- 200 connecting Talcher & Chandikhol 

1) National Highway- 200, 20 km 
2) Rengali Canal, 10 km 
Information NA 

Active. Intensity of use by elephants decreased. 
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40. Deuli- Suliapada (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat!Ype 
Major land use 

Elephant movement status 
Linear infrastructure in the corridor 
Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 
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fndicma 'lt'1d1h: 0.7 ~m , 
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Earlier the elephant movement was observed from Deuli to Suliapada in 
Deuli Range of Baripada Forest Division. Lately, the elephant movement 
has been shifted to Rasgobindpur and Betnoti Ranges, all the way up to 
Nilagiri outside Kuldiha Wildlife Sanctuary. 
Odisha 
Length = 72 km, width = 0.7 km 
N- 22 05 26.4 E- 86 55 22.6 
N- 21 50 36.4 E- 87 0717.7 
Rasgovindpur and Betnoti Range 
238 
Sal-dominated secondary deciduous forests. 
Forest= 5264.82 ha 
Agriculture= 30525.00 ha 
Habitation= 1947.37 ha 
ReQular 
None 
Information NA 
Information NA 

Impaired. The corridor is seldom used by elephants. 
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41. Kalikunda·Chandra through Manikpara Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

JI"'OTE 
I 

~ 1· lndicativ~ Lon91h: >G km ~( 
lndicali·•e Width; 3 km 1 

The corridor links Kalaikunda to Manikpara range in Kharagpur Forest 
Division, passing through Chandra Range 
West Bengal 
Length = 36 km, width = 6- 40 m 
22.33562459, 87.16449294 
22.15879933, 87.05297854 
Sankrail, Jhargram and Kharagpur 1 Block 
Kalaikunda, Manikpara and Chandra range 
65 
Tropical dry deciduous 
Forest= 100 ha 
Agriculture= 150 ha 
Habitation = 50 ha 
Regular 

1) National Highway- 6. 3 km of the road passes through the corridor 
2) Broad- gauge, double track electrified railway track, 0.5 km 
3) Kangsabati irrigation canal with concrete embankment, 5 km 
4) High tension power line (33KV), 2 km 
5) Elephant Pro ofT rench- 3 km 
6) Kodopal eco-tourism and solar project 
Private plots between the river and forest along the Medinipur to Jhargram road. 
1) Improvement of habitat in the corridor area 
2) Recruitment of frontline staff, wildlife squads and trackers. 
3) Increase in the amount of compensation for crop or hut damage. 
4) Providing street light for better visibility around the village on all roads. 
Active. Intensity of use by elephants increased. 
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42. Nayagram • Jamboni through keshorrekha Corridor 

Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forest 
Division, passing through Chandra Range 

State West Bengal 
Indicative length and width Length = 45 km, width = 40 m 
Geo coordinates 22.108739/87.047986 

21.865306/87.067815 
Compartments falling within corridor Khasjungle 76-Rangium, Baksol, Ghoratulia, Dokra, Patharband, Damdasol, 

Satpatia, Banskhali, Khasjungle 325, Jamboni, Jhaurishol 
Forest ranges falling within corridor Nayagram and Keshorrekha range 
Revenue villages falling within corridor 35 
Administrative details of the corridor Nayagram block 
Ecological importance This corridor provides easy movement for elephants through the fragmented forests 

of Kharagpur Division 
Habitat type Tropical dry deciduous 
Major land use Forest 

Agricultural land 
Settlements 

Elephant movement status Regular 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor 1) State Highway- 9: 4km of the road passes through the corridor 
2) Jambhira irrigation dam and canal with concrete embankment, 25 km 
3) High tension power line (33KV), 2 km 
4) EleQ_hant ProofTrench- 9 km 

Recommendations by the forest 1) Improvement of habitat in the corridor area 
department to improve the corridor 2) Providing monitoring vehicle for the frontline staff 

3) Increase in the amount of compensation for crop or hut damage. 
4} Providing street light for better visibility around the village on all roads. 

Current status of the corridor Active. Intensity of use by elephants increased. 

s.r~t·ro"'E J1'15'l'r 

.~~~0~----~----------b-----~--~---------L--------~~--------~~ 

i ;,.,_,,~""' ~·. ~;..·l(;;.J,J. 

J. .jlndicofr.-. Longlh. 45 irn 
lndlcotc.-. 'flid-.11: 40 m 

Jt..ctg.Jn 
fot,:Gr.1 q~is•w 

J ••• .,funr~t~. 

f"~r<!lt o:v.$;0r< 

Odisha 

i ... '"'' 
i 

68 

!i,t~lltl~tJI 
fulftil'.k-~~·,lfl 

\ WestBengnl 

"""" LeiJend 

·---· .,..._... ~l?:ta:te>:('l>:b· 

r- J r.cl_.;r.;.;.J .v.. 
F"a·:!r.tCI:•'."!"}" 

W:J:-st 

• l:Jflfl I Dsh:l HO 

f o·::d ra~;r: !"k.,"'i.n!;u·, 

0 f·Y?:.t Dh;s~n :.'..r~ur( 
0 :S!.3t~ ~.JYi~Jr~ 

2423



~ 
1:l 

r 
p 
!;< 
i:.J 

43. Chandabila Tapoban- Dhumsi through Keshorrekha Corridor 

Corridor name 
State 
Connectivity 

Indicative length and width 
Geo coordinates 

Compartments falling within corridor 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat ty_IJ_e 
Maior land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

.... ,,;- .. 

3>,1;>-llll 
f1;ui:tn OC•Itian · 

0 dis II a 

Chandabila Tapoban- Dhumsi through Keshorrekha. 
West Bengal 
This corridor links Chandabila range in Kharagpur Division to Dhumsai range in 
Kharagpur Forest Division, passing through keshorrekha Range 
LenQth = 34 km, width = 40 m 
22.158799/87.052978 
21.897336/87.017596 
Deulbar, Tiakati, Khasjungle 11, Tapoban, Ataldiha, Dulki, Raisol, Khasjungle 96, 
Pathrasol, Madhupua, Lakhaidihi, Bhalukbasa, Ramkrishnapur, Dhumsai 
Nayagram, Keshorrekha ranges 
35 
Tropical dry deciduous 
Forests, Agricultural land and Settlements 
Regular 

Not recorded by forest department 

1) 2 km of State Highway-9 passes through the corridor 
2) 25 km of Jambhira irrigation dam and canal with concrete embankment 
3) 9 km long trench from Bhalukbasa to Bonisal along the West Bengal and Odisha 

boundary 
4) 3 km of tourism impacts at Tapoban Ashram and Rameswar temple 
1) Improvement of habitat in the corridor area 
2) Providing monitoring vehicle for the frontline staff 
3) Increase in the amount of compensation for crop or hut damage. 
4) ProvidinQ street liQht for better visibility around the villaQe on all roads 
Active. Intensity of use by elephants increased. 
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44. Kalaikunda· Chandra through Satpadi Ghat Corridor 

Connectivity 

State 
Indicative length and width 
Gee coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Jh<>-grom 
Far~s1 Oht5;;:.,_"'~ 

Bl':i'll'£ 

This corridor connects the Manikpara range of Jhargram division to Chandra 
ran_g_e of Medinipur division 
West Benf.lal 
Length = 9 km, Width = 2 km 
22Q27'42.44' N /87" 6' 5.72" E 
22°31'53.92' N /87° 7' 35.50" E 
Manikpara and Chandra rang_e 
12 
This corridor provides easy movement for elephants through the fragmented forests 
between Kharagpur and Medinipur Division 
Tropical dry deciduous 
Forests, Af.lriculturalland and Settlements 
Regular 

Not recorded by forest department 

1) 2 km of State highway 9 passes through the corridor 
2) Kangsabati canal with concrete embankment, 1 km 
3) High tension power line, 440 v 
Barriers along the private plot between river and forest. High traffic in the Medinipur 

to Jhargram road. 
1) Construction of earthen dam 
2) Plantation offodder species 
3) Providing street light for better visibility around the village on all roads 
Active. Intensity of use by elephants increased. 
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45. Gidhni· Jamboni Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

• '~ OtultJh1n 
fo~Mt D~hi0n 

?' .,. lndicalivalenltJI: 5 km 
~ lndicms Width: 1.S km 
~ ,•~->· t, • >' 

., 

Connects Gidhni range (Satighat)of Jhargram division to Jamboni range of 
Jhargram division. Elephants move from Gidhni Range (Satighata) to Jhargram 
Range (Pukuria beat) crossing Dulung River, Dhaniapal, Bhaluka, and Kumri. 
West Bengal 
Length = 5 km, width = 1.5 km 
22° 26' 3.63' N, 86° 52' 53.57" 
Satighata, Pukuria, Dhaniapal, Baraghong, Bhaluka, Banksole, and Kumri 
Gidhni and Jamboni range 
8 
Tropical dry deciduous 
Forest= 600 ha 
Agriculture = 200 ha 
Habitation = 2 ha 
Regular 

Not recorded by forest department 

1.5 km of village road 
Information NA 

Active. Intensity of use by elephants increased. 
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46. Chandua- Joka Corridor 

Connectivity 

State 
Indicative length and width 
Gee coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

~~!''• ~ 

I 
Indicativa length: 500 m 
lndicatrru Wid1h: 501) m 

h. 

Jharkhand 

tlN•bhum 
Fara!ill nh'islO"' 

This corridor facilitates movement from Chandua in West Bengal to Deoshole 
in Jharkhand 
West Bengal 
Length = 500 m, width = 500 m 
22° 27.323" N, 86° 45.753" E 
Gidhni range 
Two 
T rOQical drydeciduous 
Forest = 80 ha 
Agriculture = 100 ha 
Habitation = 5 ha 
Regular 

Not recorded by forest department 

Information NA 
Information NA 

Active. Intensity of use by elephants increased. 
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47. Kankrajhore· Lalgarh Corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Ob.lthum 
ForaS.t Ohis~i · 

'·' ·' 
'l·f~dicati~~ le~gth; 59 km I 
·. ~.~?icali\'o Wid1h: GOO km 1 '•'f'' 
.• .,Jt'. -.:.,.:"l···x:=.::.__"' . 

Bhulaveda, Belpahari and Silda ranges to lalgarh range 
West Bengal 
Length = 59 km, width = 600 m 
N 22°41'22.37", 22°35'05.80'/ E 86° 37'0.17', 87"01'50.80" 
Bhulaveda, Belpahari and Silda Ranges 
25 
Tropical dry deciduous 
Forest= 1300 ha 
Agricultural = 900 ha 
Habitation = 200 ha 
Regular 

Not recorded by forest department 

1) State highway: 12 km 
2) Kangsabati canal with concrete embankment: 12 km 
1) Improvement of habitat in the corridor area 
2) Providing monitoring vehicle for the frontline staff 
3) Plantation of fodder species 
Active. Intensity of use by elephants increased. 
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48. Chandil· Matha Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat_type 
Major land use 

Elephant movement status 

Number of elephants using this corridor 
Major Bottleneck 
Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

IWUU'E 

s.i.it.ci• 
Fart.•t Ol"~it<, 

This corridor connects the Chandil Range of Saraikela Forest Division with 
Matha Range of Purulia Forest Division. 
West Bengal and Jharkhand 
Length = 16 km, Width = 2 km 
22%9'32!' N, 86°5'56" E to 23°8'4" N, 86°8'22" E 
Chandil and Matha Range 
20-22 
Tropical dry deciduous forest 
Forest= 10200.57 ha 
Agriculture= 120 ha 
Regular 

Not recorded by forest department 
Non forest land 
1) State Highway 4 and associated traffic 
2) High Tension power line (1100 v) 
1) Notification of the corridor and its legal protection 
2) Habitat restoration of the degraded forests in Kadla, Burudih, Chatarma and 
Di!l ardih protected forests. 
Active. Intensity of use by elephants increased. 
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49. Mahilong- Kalimati Corridor 

Connectivity 

State 
Indicative length and width 

Gee Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using this corridor 
Major bottleneck 
Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

3~·40ll't . 

K.~nt 

Jor!ltt Ohll!GO 

jrndicatin le~~lli: 18 km I 
1 lndicalfro VMlh: 0.5 ~rn / 

!1. .. , 

This corridor connects the Mahilong and Bagmundi Range of Ran chi Forest 
Division with Jhalda and Bagmundi Range of Purulia Forest Division. 
West Bengal 
Length= 18 km, width= 0.5 km 

23°14'20" N, 85°46'6" E to 23°20'23" N, 85°54'25" E 
Chandil, Matha, Mahilong and Bagmundi Range 
A[)fli'OX 25 
Tropical dry deciduous forest 
Agricultural land, forests and settlements 
Forest= 11750 ha 
Agriculture= 150 ha 
Regular 

30-35 
Non forest areas 
1) State Highway 4 and associated traffic. 
2) 8 km of double track, electrified railway track 
3) High tension power line, 11000 v 
1) Notification of the corridor and its legal protection 
2) Habitat restoration and enrichment of the degraded forests in Kadla, Burudih, 
Chatarma and Digardih protected forests. 
Active. Intensity of use by elephants not available 
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50. Gobarghusi· Jhunjhaka· Banduan Corridor (Interstate corridor) 

Connectivity This corridor connects the Pagda and Chimti forest blocks of Dalma Wildlife 
Sanctuary in Jharkhand with the Banduan Range of Kangsawati South 
Division in West Bengal. 

State West Bengal and Jharkhand 
Indicative length and width LenQth = 12 km, width= 2 km 
Geo coordinates 22°38'60" N, 86°23'54' E to 22°47'32" N, 86°36'5" E 
Forest ranges falling within corridor Banduan Range 
Revenue villages falling within corridor 4 
Ecological importance This corridor connects Dalma Wildlife Sanctuary with Mayurjharna Elephant 

Reserve. 
Habitat type Tropical Dry deciduous forest 
Major land use Forest, Agriculture land and settlements 

Forest= 2100 ha 
Agriculture= 250 ha 
Habitation= 50 ba 

Elephant movement status ReQular 
Number of elephants using this corridor Not recorded by forest department 
Bottleneck None 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest 1) Fodder plantation in and around the corridor 
department to improve the corridor 2) Development of water harvesting structures 

Current status of the corridor Active. Intensity of use by elephants not available 
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51. Jhalda- Baghmundi Corridor 

Connectivity This corridor connects Jhalda and Baghmundi Ranges 
State West BenQal 
Indicative length and width Length = 9 km, width = 300 m 
Geo coordinates N 23.221777", E 85.865422° 

N 23.368329° , E 85.875779° 
Forest ranges falling within corridor Jhalda and Baghmundi Ranges 
Revenue villages falling within corridor Approx 12 
Habitat type Dry deciduous forest 
Major land use Forest= 8900 ha 

Agriculture = 100 ha 
Elephant movement status Regular 
Number of elephants using this corridor 30-35 
Major Bottleneck Non forest land 
Linear infrastructure in the corridor 1) Village roads, heavily used by villagers 

2) Railway track, 5 km, heavy traffic 
3) High tensionpower line, 1100 v 

Recommendations by the forest Habitat enrichment on either sides of Subarnarekha river 
department to improve the corridor 

Current status of the corridor Active. Intensity of use by elephants increased. 
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1. Pakke· Doimara at Dedzelling (Dadzu. Lumia) Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the area 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the elephant habitats between Pakke Tiger Reserve and 
Doimara Reserve Forest of Khellong Forest Division. 
Arunachal Pradesh 
Length = 1 km, width = 0.4 km 
27° 1' 1" N I 092° 37' 17" E 
27° 1' 37" N I 092° 38' 11" E 
Bhalukponfl Forest ranQe 
Information NA 
Tropical Evergreen and Semi Evergreen Forest 
Forest with plantations 
Regular 

4 

1) National Highway 229, 1 km of the road passes through the corridor 
2) High vehicular traffic 
3) Ti[Jpi Industrial estate about 1 km from corridor 
Information NA 

1) Regular patrolling by the anti-poaching squad to monitor any illegal felling of tree 
or poaching. 
2) Camera trapping for intense monitoring of the corridor. 
3) Habitat improvement activities in the corridor area. 
Active. Intensity of use by elephants increased. 
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2. Dulung· Subansiri Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department 
Status of the corridor 

l>'>,' 
,,/ 

·~·-~··s:..:~~ ,;_ ---·-· .... -. .:. 

Indicative length: 4 krn I 
lnditativa Wid1hj -Skm 

The corridor connects Panir Reserve Forest (Banderdewa Division, Arunachal 
Pradesh) and Dulung Reserve Forest with Subansiri Reserve Forest (Lakhimpur 
Forest Division, Assam) across the Subansiri river. 
Arunachal Pradesh 
Length = 4 km, width = 1.5 km 
N 2JO 29' 34.8", 27"29' 48.2" IE 94° 10' 48.7", 94° 08' 12.8' 
Dirsha ran~e 
4 
Panir Reserve Forest and DulunQ Reserve Forest with Subansiri Reserve Forest 
Mixed forests with bamboo and wild banana. 
Forest (94%) 
Agriculture (0.5%) 
Habitation and others (5.5%) 
Seasonal, mainly during October to December 

Not recorded by forest department 

Information NA 
1) Habitat improvement activities in the corridor area. 
2) Awareness programs for villages around the corridor. 
Active. Intensity of use by elephants decreased. 
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3. D'Ering· Mebo (Sigar Nallah) Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

. 
Current status of the corridor 

) !ndi<:~tivll L.11"¢t': J lnn 
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This corridor connects the Borgoli Range of D'ering Memorial Wildlife Sanctuary and 
Mebo Reserve Forest of Pasighat Forest Division and Dibang Forest Division on 
either side of the Siang River. 
Arunachal Pradesh 
Length= 3 km, width= 1.5 km 
28° 3.176' /95° 25.148' 
28° 3.438' /95° 24.304' 
28° 4.404' /95° 24.525' 
28° 4.372' /95° 24.11 0' 
Borgoli Range 
3 
This corridor connects the D. Ering WLS and Mebo RF of Pasighat Forest Division. The 
corridor facilitates movement of elephants and other wildlife like the tigers (Panthera tigris) 
and Himalayan black bear (Ursus thibetanus). 
Tropical Evergreen Forest 
Forest 
Agricultural land 
Plantations 
Regular 

328 

1) National Highway 13 - 5 km of the road passes through the corridor 
2) Proposed railway track connecting Pasighat to Roing 
Establishment of the army base in the middle of the corridor 

1) Extension of the biosphere zone right upto the interstate border 
2) Restoration of degraded habitats and a policy on land falling under elephant corridor. 
3) Livelihood support to the conflict affected villages. 
4) HEC mitigation . 
Active. Intensity of use by elephants increased. 
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4. Pakke· Papum at Langka nallah Corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

\

Indicativa length: &.5 km !'_ 

Indicative Wid1h: 0.8 km 

PAlmi 
'AIItll!\oS.wtu~ry 

The corridor connects Papum Reserve Forest with Pakke Tiger Reserve. 
Arunachal Pradesh 
Length = 0.5 km, width = 0.8 km 
2JO 1' 2 N /93° 1' 44 E 
2JO 1' 39/N /93° 2' 2 E 
Seijosa territorial range 
Two 
Western and Eastern side of Papum Reserve Forest, Khelong Forest Division, 
Pakke Wildlife Sanctuary and TiQer Reserve and Pakke KessanQ 
Tropical EverQreen to Semi everQreen 
Awiculturalland, Settlements and Seijosa Nallah River 
Seasonal, during monsoon season(May to September) 

25-30 

NEG road connecting Seijosa and Pakke Kessang, 15 km road passing through the 
corridor 
Establishment of Langka village 
1) Accurate demarcation of corridor is needed through proper study. 
2) As rnost of the land is disputed, a planned study is required for the corridor area. 
Active. Intensity of use by elephants decreased. 
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5. Pakke· Papum Seijosa nallah Corridor 

Connectivity The corridor connects Papum Reserve Forest in the Khelong Forest Division to 
Pakke Tiger Reserve. 

State Arunachal Pradesh 
Indicative length and width Length = 1 km, width = 0.6 km 
Geo coordinates 26° 58' 23' N /93° 0' 49" E 

26° 59' 22' N /93° 2' 2" E 
Forest ranges falling within corridor Seijosa territorial range 
Revenue villages falling within corridor 2 
Ecological importance The corridor is critical link into Pakke Tiger Reseve that harbors tigers (Panthera 

tigris), leopard (Panthera pardus), clouded leopard (Neofe/is nebu/osa), Himalayan 
black bear (Ursus thibetanus) and others. 

Habitat type Tropical Evergreen to Semi evergreen 
Major land use Agricultural land, Settlements and Seijosa Nallah River 
Elephant movement status Seasonal, during monsoon season (May to September) 

Number of elephants using the corridor 25-30 

Linear infrastructure in the corridor 1) 15 km of NEG road connecting Seijosa and Pakke Kessang road passing through 
the corridor 

2) Proposed high power tension line 
Major bottleneck Establishment of two villages viz. Lower Balibasti and Upper Balibasti 

Recommendations by the forest 1) Accurate demarcation of corridor is needed. 
department to improve the corridor 2) As most of the land is disputed, a planned study is required for the corridor area. 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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6. Pakke· Doimara at Tippi Corridor 

Connectivity 

State 
Indicative len_gth and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages fallin_[ within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

~.-~-------

The corridor connects Pakke Tiger Reserve with Doimara Reserve Forest of 
Khellong Forest Division 
Arunachal Pradesh 
Len!Jth = 1 km, width= 0.2 km 
27Q 1' 1"N /092°37' 17" E 
27° 01' 35.2" N I 092° 36' 43.1" E 
Bhalukpong range 
One 
KhellonQ Forest division, 
Pakke Tiger Reseve harbors good population of Tigers, Horn bills, Leopard, Clouded 
leopard, Himalayan black bear and binturong etc. 
Tropical evergreen forest and semi evergreen forest 
Forest, Kamen_g_ River, settlements 
Seasonal, during monsoon season (May to September) 

Not recorded by forest department 

1. National Highway 229, 1 km of road passes through the corridor and its heavy 
vehicular traffic 

2. Fencing around the residential area 
3. Tippi industrial estate 
4. Concrete walls as boundary of the Tippi tourism guest house and Orchid 

Research Centre 
This corridor is no longer being used by elephants 

Impaired 
Earlier this corridor was used by elephants for crossing into Doimara RF. However, 
due to obstruction of the corridor at Tippi, the elephants take the route of Dedzeling 
nullah to reach Dadzu-Lumia-Dedzeling at present for their further movement to 
Doimara RF. Thus, the Dadzu - Lumia (Dedzeling) serves as the substitute for the 
Pakke- Doimara elephant corridor at ]Q[JL_ ___ 
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7. Durpong • Doimukh at Khundakhuwa Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Revenue vill~ges falli~g within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Pradesh 

The corridor connects Durpong Forest Reserve with the proposed Doimukh 
Reserve Forest. 
Arunachal Pradesh 
Le~gth-= 3.5 km, width= 1 km 
27"06'54", 27"07'09"N 
93°47'26", 93°48'26"E 
3 
Tropical semi-evergreen forest 
Forest, agriculture and settlements 
None 

None 

Hea1,1y vehicular traffic along National HighWCJY-52A 
1) Declaration, demarcation and legal protection of the corridor under various laws 

appropriate for the state 
2) Regulating night traffic along the National Highway-52A 
3) Protection of Khundakhuwa nullah from encroachment 
4) Finding alternatives for 55 households of Berup and Gumto villages 
5) Protection of the small grassland at the point where River Dikrong and 
Khundakhowa nullah converge 
Impaired 
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8. D'ering • Mebo at Kongkul Corridor 

Connectivity D'Ering Memorial Wildlife Sanctuary with Mebo Reserve Forest leading to 
Dibang Reserve Forest of Roing Forest Division 

State Arunachal Pradesh 
Indicative length and width Length= 2 km, width= 0.5 km 
Geo coordinates 27"56'-27°57' N 

95°23'-95°25' E 
Revenue villages falling within corridor 1 
Ecological importance Elephants from D'Ering Wildlife Sanctuary used this corridor to move to Mebo 

Reserve forest throu_gh the Sissar River bed. 
Habitat type Tropical evergreen forest 
Major land use Forest, agriculture and settlement 
Elephant movement status Information NA 

Number of elephants using the corridor None 

Linear infrastructure in the corridor Information NA 
Recommendations by the forest 1) Declaration, demarcation and legal protection of the corridor under various laws 
department to improve the corridor appropriate for the state 

2) Seeking alternatives for Kongkul village 
3) Protecting the corridor forest by eco-development in Kongkul village 
4) DeclarinQ the corridor and surroundinQ forest areas as Community Reserves 

Current status of the corridor Impaired 
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9. Deosur Corridor 

Connectivity This corridor connects the Burapahar Range of Kaziranga National Park to 
Porcupa Range of East Karbi Anglong Forest Division 

State Assam 
Indicative length and width LenQth = 4.44 km, Width = 2.9 km 
Geo coordinates N 26° 34' 5.153", 26° 33'41.180"/ E 93° 7'30.138", 93° 9'20.274" 
Forest ranges falling within corridor Burapahar RanQe and Porcupa Range 
Revenue villages falling within corridor 2 
Ecological importance The corridor is part of Kaziranga Nationa Park which harbors large number of 

elephants alonQ with other meQafauna species like one-horned rhinoceros. 
Habitat type Tropical moist deciduous forest 
Major land use Forest 

Agriculture 
Tea plantations 
Settlements 

Elephant movement status Seasonal, during monsoon 
Number of elephants using the corridor Not recorded 
Linear infrastructure in the corridor 1) National Highway 37, 6.8 km of road passes through the corridor, vehicular 

frequency is also high 
2) High tension power line (440 V) 

Bottlenecks in the corridor National Highway 37 

Recommendations by the forest Around 26.63 ha of the corridor is under revenue land. The revenue authorities 
department to improve the corridor should minimize human influences and help in restoring the structural corridor. 
Current status of the corridor Active. Intensity of use by elephants not available. 
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10. D'ering- Dibru Saikhowa Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Beats falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

A r u n a c h a I P r B d ~ &'~ 
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This corridor connects the D'ering Memorial Wildlife Sanctuary, Dibang Forest 
Division and Pasighat Forest Division (Arunachal Pradesh) with Dibru 
Saikhowa National Park (Assam) via forest patches of the Sadiya Forest Range 
of Doomdooma Forest Division. 
Assam and Arunachal Pradesh 
Lenqth = 37.33 km, Width= 13.03 km 
N 2JD 50' 36.041", 2JD 51'13.986"/ E 95° 49'58.861", 95° 49'46.320" 
Sadiya beat 
Sadiya and Anchalqhat Forest Ranqe 
S7 
The corridor connects D'Ering Memorial Wildlife Sanctuary and Dibru Saikhowa 
National Park 
Semi Evergreen and Riverine Forest. 
Forests 
River & flood plains 
Agricultural land 
Human settlements 
Regular with seasonal peaks during months from October to February 
> 40 
Information NA 
1) The corridor should have a legal entity so that the state forest department could 

protect the corridor. 
2) Prevention of encroachment and new settlements towards the Assam state. 
3) Support for the local communities for improving their livelihood and minimize their 

interactions with the elephants. 
Active. Intensity of use by elephants increased. 
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11. Bogapani Corridor· Upper Dihing East· Upper Dihing West Block 

;;: 
;, 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 

Forest ranges fallingwithin corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects the East and West Blocks of Upper Dihing Reserve 
Forest in Digboi Forest Division 
Assam 
LenQth = 2.79 km, Width= 2.74 km 
N 27° 25'1.453", 27"25'1.453"/ E 95° 36'25.842", 95° 36'25.842" 
Compartment 94 UDRF West Block and compartments 21,22 & 23 in UDRF East 
Block. 
Lakhipathar Range and Digboi Range 
2 
The corridor connects the Upper DihinQ East- Upper DihinQ West block 
The corridor helps in the extended movement of elephants to and from Dihing-Patkai 
Elephant Reserve. 
T ro[Jical Evergreen Forest. 
Forest, AQriculturalland and Tea plantations. 
Seasonal, majorly in months of October to February. 
Not recorded by forest department 

1) National Highway 38, 1 km of the road passes through the corridor 
2) Single track non electrified railway line (1 km} 
Railway track and National Highway 

1} Up gradation of the corridor area into community and conservation reserve. 
2) Removal of encroachment 
3) Purchasing the private land falling in the corridor area 
4) Creation of over bridges in the area for the vehichles. 
Active. Intensity of use by elephants decreased. 
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12. Panbari Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using_ the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

n·2au·r 
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This corridor connects the elephanthabitats of Kaziranga National Park with 
Karbi Anglong Forest Division through Panbari Reserve Forest. 
Assam 
Length= 4.3 km, width= 3.0 km 
N 26° 37'10.303", 26°36'44.927"/ E 93° 31'0.100", 93° 29'48.442" 
Central Kohora Ra~ge 
2 
The corridor connects Kaziranga National Park with Karbi AnQiong Forest 
The corridor is part of Kaziranga Nationa Park which harbors large number of 
elephants alonq with other meqafauna species like one-horned Rhinoceros. 
Tropical Semi Evergreen Forest 
Forest 
Agricultural 
Regular 
Not recorded byforest department 
1) National Highway 37, 4 km of the road passes through the corridor with around 

1500 vehicles passing per day 
2) High tension power line (440 V) 
National Highway 37 

1) Addressing human encroachment in the area. 
2) Land use change restrictions should be imposed 
Active. Intensity of use by elephants decreased. 
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13. Kotha Buridehing Corridor 

Connectivity This corridor connects Kotha Reserve Forest of Digboi Forest Division with 
Buridehing Reserve Forest of Khatangpani Range of Doomdooma Forest 
Division 

State Assam 
Indicative length and width Length= 2.62 km, Width= 3.41 km 
Geo coordinates N 27" 25'25.056", 27° 25' 25.056"/ E 95° 50'24.976", 95° 50' 24.976" 
Forest ranges falling within corridor Khatangpani Range and Jagun Range 
Revenue villl!ges falling within corridor Six 
Habitat type Semi evergreen Forest and Riverine Forest. 
Major land use Forest 

River and flood plains 
Agricultural land 
Settlements 

Elephant movement status Regular with seasonal peaks during months from October to February 
Number of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 

Recommendations by the forest 1) The corridor should have a legal entity so that the state forest department could 
department to improve the corridor protect the corridor. 

2) Encroachment from the Buridihing Reserve Forest should be freed. 
3) Controlled and regulated agricultural practices. 
4i Terminating the brick kilns from the corridor area. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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14. Kanchanjuri Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

:::." ... ~" •,1 

\/ 

i 
I 

This corridor connects the elephant habitats of Kaziranga National Park with 
Ruthepahar forest of East Karbi Anglong Forest Division (towards the 
northeast) and Bagser Reserve Forest of Nagaon Forest Division (to the 
southwest). 
Assam 
Length= 5.51 km, width= 2.81 km 
N 26° 34' 25.402", 26° 35' 27.205"/ E 93° 10' 46.970", 93° 11' 38.073' 
Western Bagori Range 
3 
The corridor is part of Kaziranga Nation a Park which harbors large number of 
elephants along with other mega fauna species like one-horned rhinoceros. 
Tropical moist deciduous 
Forest 
A~riculturalland 

Regular 

Not recorded by forest department 

3.3 km of National Highway 37 passing through the forest 

National Highway 37 

1) Prevention of human induces disturbances in and around the corridor. 
2) Land use change restrictions should be imposed. 
Active. Intensity of use by elephants decreased. 
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15. Kalapahar· Doigrung Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

·1 :~~:~~~: ~~~~~:a~~~r 
jjl · •'">- 'Hi 1 h l 

This corridor connects Kalapahar Proposed Reserve Forest and Nambor West 
Block of East Karbi Anglong Division with Nambor-Doigrung. The corridor is 
formed from the land gifted by Sar Kro village and the land vacated by Ram 
Terang village and part of Doigrung and Nambor wildlife sanctuary under 
Golaghat Range, Golaghat District. Wildlife Sanctuary (Nambor North Block in 
Golaghat District) 
Assam and Arunachal Pradesh 
Length = 8.27 km, width = 6.17 km 
N 26° 23'12.331", 26° 23' 12.331"/ E 93° 47'48.671", 93° 47' 48.671" 
Golaf:!hat RanQe 
Mix moist deciduous and Semi evergreen Forest. 
Forests 
Agricultural land 
Settlements 
Regular 

NA. But in a single herd 30+ elephants can be seen. 

1) PWD road from Silonijan to Chowkihola, 2.5 km of this road falls within the 
corridor 

2) Increased vehicular traffic 
1) Proper demarcation of the corridor is urgently required. 
2) The encroached area should be converted into plantations and further 

encroachment should be restricted. 
3) Anti- poaching camps should be constructed near the corridor areas. 
Active. Intensity of use by elephants increased. 
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16. Hatidandi Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor · 

9l'61l'E 

,, 

.;' 

This corridor connects the elephant habitats of Kaziranga National Park with 
Karbi Anglong Forest Division 
Assam 
Length= 2.64 km, width= 3.02 km 
N 26° 32'56.741", 26° 33' 40.465"/ E 93° 9' 10.639", 93° 10' 35.068" 
Nagaon Ran_g_e 
1 
NaQaon Forest Division 
The corridor is part of Kaziranga Nationa Park which harbors large number of 
elephants along with other mega fauna species like one-horned Rhinoceros. 
Semi Evergreen Forest 
Forest 
Tea plantation 
Regular 

Not recorded by forest department 

1) National Highway- 37, 4 km of road passes through the corridor 
2) High tension power line (440 V) 
3) Trench along the tea garden 
National Highway 37 

1) Prevention of human induces disturbances in and around the corridor. 
2) Land use chanQe restrictions should be imposed. 
Active. Intensity of use by elephants decreased: 
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17. Haldhibari Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat ty'fJ_e 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

l<ari:a~ 
Nl!ficnal P.:ut 

This corridor connects the elephant habitats of Kaziranga National Park in the 
north with North Karbi Anglong Wildlife Sanctuary and the adjoining 
community forests of the Karbi Anglong_ Hills in the south. 
Assam 
Length= 8.13 km, width = 2.46 km 
N 26° 34'37.063", 26° 34' 54.424" 
E 93° 17'53.772", 93° 20' 33.037" 
Central Western Range 
One 
Kaziranga National Park with North Karbi Anglong Wildlife Sanctuary 
The corridor is part of Kaziranga Nation a Park which harbors large number of 
elephants alongwith other mega fauna species like one-horned rhinoceros. 
Tropical Moist Deciduous 
Forests 
Regular 

Not recorded by forest department 

1) National Highway- 37, 7 km of road passes through the corridor 
2) High vehicular traffic (around 1500 per day) 
1) Prevention of human induces disturbances in and around the corridor. 
2) Land use change restrictions should be imposed. 
Active. Intensity of use by elephants stable. 
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18. Golai· Pawai corridor· Upper Dihing East- Upper Dihing West Block Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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The corridor connects the East and West Blocks of Upper Dihing Reserve 
Forest of Digboi Forest Division. 
Assam 
Length = 7.11 km, width = 2.36 km 
N 27° 21' 38.416", 27° 21' 38.416"/ E 95° 36' 50.757", 95° 36' 50.757" 
Compartment 94 UDRF West Block and 21,22 & 23 Compartment in UDRF, East 
Block. 
Digboi, Marghertia West and Margherita East 
One 
Upper Dihing East and West block 
The corridor helps in the extended movement of elephants to and from Dihing-Patkai 
Elephant Reserve. 
Tropical Evergreen Forest 
Forest 
Agricultural land 
Tea plantations 
Regular 

Not recorded by forest department 

1) IOCL Campus 
2) National Highway- 38 
3) Single track non- electrified railway line connecting Tinsukia and Lidu 
4) Amalgamated Tea company's tea estate 
Tinsukia- Lidu railway track, National Highway 38, and IOCL terminal 

1) Removal of IOCL Terminus 
2) Purchasing the private land falling in the corridor. 
3) Constructing over bridges for the vehicular movement. 
Active. Intensity of use by elephants decreased. 
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19. Kukurakata • Bagser at Amguri Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

II Indicative Length: Q.S krn 
In diems Wid1h: Q,5 km 

Kaziranga National Park and Kukurakata Reserve Forest with Bagser Reserve 
Forest and the forest of Karbi Anglong. 
Assam 
Length = 0.8 km, width = 0.5 km 
26°34'02"-26°34'04" N 
93°03'49"-93°04'03" E 
1 
This corridor used to connect the elephant habitats of Kaziranga National Park and 
Kukurakata Reserve Forest with Bagser Reserve Forest and the forest of Karbi 
Anglong. 
Tropical semi-evergreen forest, tea gardens and grassland 
Agriculture, tea garden and fares 
None 

None 

1) National Highway 37 and associated traffic 
2) School 
3) Road side dhabas and Hotels 
Highway Road 

1) Declaration, demarcation and legal protection of the corridor under various laws 
appropriate for the state 

2) Regulating night traffic along National Highway 37 
3) Preventing destructive developmental activities 
4) Relocation of the roadside dhaba and hotels outside the corridor 
Impaired 
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20. Charduar • Singri Hill Corridor 

Connectivity Sonai Rupai Wildlife Sanctuary and Charduar Reserve Forest and adjoining 
forests with Singri Hill Reserve Forest. 

State Assam 
Indicative length and width LenQth = 30 km, width= 1.5 km 
Gee coordinates 26°36'41"-26°48'39" N 

9n6'58"-92°29'37" E 
Revenue villages falling within corridor 8 
Habitat type Tropical deciduous forest 
Major land use AQriculture, settlement and tea gardens 
Elephant movement status None 

Number of elephants using the corridor None 

Linear infrastructure in the corridor National Highway 52 (Guwahati to North Lakhimpur) 

Bottleneck in the corridor National Highway 52 (Guwahati to North Lakhimpur) 

Recommendations by the forest 1) Declaration, demarcation and legal protection of the corridor under various laws 
department to improve the corridor appropriate for the state 

2) Lobbying with tea gardens to leave a part of the land for easy movement of 
elephants and prevention of change of land-use pattern in these teagardens 

Current status of the corridor Impaired 
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21. Rewak- Emangre Corridor 

Connectivity 

State 
Indicative len_gth and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat typ_e 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

The corridor connects Emangre Reserve Forest to Nokrek National Park. The 
corridor falls under South Garo Hills district under Siju Block and under Siju 
Wildlife Range and Baghmara Wildlife Range 
Meghalaya 
Leflgth = 6.90 km, Width = 1.57 km 
25° 19' 47' N, 90° 39' 14.98" E 
25° 20' 38.25" N, 90° 35' 17.70" E 
Siju and Baghmara Ranges 
8 
Trorical deciduous, semi-evergreen forest 
Forest= 419 ha 
Agriculture= 280.4 ha 
Habitation = 92.6 ha 
Regular 

19 

Local roads and a low hanging power line (35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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22. Nokrek· Emangre Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

~~-~ lndicaliYe lengtn:l$;~ 
lndicatril! Vt'itllh: t !if tm . . 

The corridor connects Emangre Reserve Forest with Nokrek National Park. 
The corridor falls in the West and South Garo Hills district under Ron gram, 
Chokpot and Siju Block and under Nokrek Wildlife Range and Baghmara 
Wildlife Range. 
Meghalaya 
LenQth = 16.2 km, width= 1.57 km 
25° 26'4g,4g" N, goo 27'54.14" E 
25° 21'14.51" N, goo 32'22.84" E 
Nokrek and Baghmara Ranges 
15 
T ro[Jical deciduous, semi-ever~green forest 
Forest = 1 ogg ha 
Agriculture= 452 ha 
Habitation = 189 ha 
Regular 

Not recorded by forest department 

Local roads and a low hanging power line (35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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23. Siju- Rewak Corridor 

Connectivity 

State 
Indicative len_gth and width 
Gee coordinates 

Forest ranges falling within corridor 
Revenue vill(lges falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects Siju Wildlife Sanctuary with Rewak Reserve and helps 
maintain the habitat continuity between Balpakram National Park, Siju Wildlife 
Sanctuary, Rewak and Emangre Reserve Forests, and Nokrek National Park. 
The corridor falls in the South Garo Hills district under Siju Block and under 
Siju Wildlife Range. 
Meghalaya 
Length= 3.78 km, width= 1.38 km 
25° 19'42.33" N /90° 41'24.60' E 
25° 19' 53.26" N /90° 
Siju Range 
12 
The corridor is also regularly used by elephants and other wildlife. The corridor is 
also an extension to the biodiversity rich Nokrek National Park 
Tropical deciduous, semi-evergreen forest 
Forest= 184 ha 
Agriculture = 24.1 ha 
Habitation = 1.90 ha 
Regular 

39 

1) National Highway 62, 1.41 km of the road passes through the corridor 
2) Low hanging power line {35 Kv) 
Information NA 

Active. Intensity of use by elephants increased . 
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24. Balpakram- Baghmara 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages fallingwithin corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

!¥.rJ:ra~£ 

This corridor connects the Mahadeo Range in Balpakram National Park with 
Baghmara Reserve Forest. The corridor falls South Garo Hills district under 
Rongara Block and under Mahadeo Wildlife Range and Baghmara Wildlife 
Range 
Meghalaya 
Length = 9.27 km, width = 2.30 km 
25° 14.755" N /90° 44.329" E 
Mahadeo and Baghmara Ranges 
Ten 
The corridor is an important for connectivity between Balpakram National Park and 
Baghmara Reserved Forest and used by other wildlife including wild ungulates and 
leopard (Panthera pardus). 
Tropical deciduous, semi-evergreen forest 
Forest= 1098 ha 
Agriculture= 161.1 ha 
Habitation= 20.9 ha 
Regular 

68 

1) State Highway 4, 3.75 km of the road passes through the corridor 
2) Low hanging power line (35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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25. Ranggira· Nokrek Corridor 

Connectivity This corridor connects Ranggira, Sanchangiri and Galwang Reserve Forest 
to Nokrek National Park 

State Meghalaya 
Indicative length and width Length = 8 km, width = 1.5 km 
Geo coordinates 25° 30' 5" N /90° 12' 3" E 

25° 34' 59' N /90° 15'10" E 
Forest ranges falling within corridor Tura 
Revenue villages falling within corridor Ten 
Ecological importance This corridor is very critical for movement of elephants and other wildlife from Ranggira 

to Nokrek National Park. 
Habitat type Tropical evergreen forest 
Major land use Forest 

Agriculture 
Plantation (tea/coffee) 
Settlement 

Elephant movement status Occasional, but not through the corridor. 

Number of elephants using the corridor 40-50 in the past, but not now. 

Linear infrastructure in the corridor 1) National Highway- 51 and Asanang- Williamnagar Road 
2) High tension powerline (11 kv and 33 kv) 
3) NEHU Campus 
4) Garo student union building 
5) 2nd Police battalion 

Major bottleneck Establishment of NEHU campus, Garo students union building, fishery pond, 2nd Police 
battalion, and expansion of human settlements and horticultural crops 

Recommendations by the forest 1) State forest department should secure land on the other side of the road to NEHU 
department to improve the corridor campus to provide 500 m width to the corridor . 2) Legal protection of the corridor area 

3) Negotiation with NEHU authorities to spare about 44 ha of land near the hostel area 
for elephant movement 

4) The Garo Students Union building (now school) has to be relocated to an alternate 
site outside the corridor 

Current status of the corridor Impaired 
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26. Saipung· Narpuh Corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Forest ranges falling_ within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects Saipung Reserve Forest and Narpuh Wildlife Sanctuary 
Meghal")'a 
LenQth =11 km, width = 4-5 km 
25° 6' N I 92° 30' E 
25° 15' N I 92° 41' E 
Saipul)g_ and Narpuh Ranges 
2 
Tropical mixed everQreen 
Forests, AQriculturalland and Settlements 
None, last elephant seen in 2001 

None 

Information NA 
Information NA 
Information NA 

Impaired 
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27. Geleki- Sitap corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department 

Status of the corridor 
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This corridor connects the elephant populations Geleki Reserve Forest to Sitap 
range 
Nagaland 
Length= 7 km, width= 110m- 650 m 
26° 47' 02' N, 94° 46' 22" E 
Galeki and Sitap range 
8 
Longleng district 
Unexplored biodiversity. Corridor is used by animals like Himalayan black bear ( Ursus 
thibetanus), leopard (Panthera pardus), tiger (Pan/hera tigris) and others. 
Hilly semi evergreen tropical forest 
Forest 
Agriculture 
Plantation 
Settlement 
Seasonal 

Not recorded by forest department 

Information NA 
1. Proper survey of corridor is required. No such attempts were made earlier. 
2. Systematic use of land prioritizing conservation is needed. 
3. Sensitization and awareness programs 
4. Creation of salt licks 
Active. Intensity of use by elephants decreased. 

Assam 
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28. Abhaypur· Singphan corridor 

Connectivity This corridor connects the Mon of Singh pan Wildlife Sanctuary in Nagaland 
with Abhaypur Reserve Forest in Sonari Forest Division of Assam across Tiru 
River. Corridor falls within the Singhpan Wildlife Sanctuary in Mon District. 

State Nagaland 
Indicative length and width Length = 5 km, Width = 150 m 
Geo coordinates Lat = 26. 856923/ Lon = 94.863468 
Forest ranges falling within corridor Abhaypur RF 
Revenue villages falling within corridor Nine 
Ecological importance Singphan Wildlife Sanctuary is home to rare and endangered flora species along with 

elephant, tigers (Panthera tigris), leopards (Panthera pardus), hoolock gibbon 
_(Hoo/ock hoo/ock) and other wildlife. 

Habitat type Tropical semi-evergreen 
Major land use Forest 
Elephant movement status Regular 

Number of elephants using the corridor 45 

Linear infrastructure in the corridor Village road- 8 km 
Recommendations by the forest 1. Removal of mining road passing through Singh pan wildlife sanctuary. 
department to improve the corridor 2. Increase in wildlife staff 

3. Fund release for compensation 
4. Ecological restoration of the lost forest cover 

Current status of the corridor Active. Intensity of use by elephants increased. 
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29. Hollongapar- Longtho corridor 

Connectivity Meleng Reserve forest, Hollongapar Gibbon Sanctuary to Longtho Range 
State Nagaland 
Indicative length and width Length= 7.62 km, width = 400 m 
Geo coordinates 26° 36' 03" N /94° 23' 21" E 
Forest ranges falling within corridor Longtho range 
Revenue villages falling within corridor 3 
Ecological importance Corridor is possibly used by species including hoolock gibbon (Hoolock hoolock), slow 

loris (Nycticebus bengalensis), leopard (Panthera pardus), stump-tailed macaque 
(Macaca arctoides), pig-tailed macaque (Macaca leonine), Assamese macaque 
(Macaca assamensis)among others. 

Habitat type Tropical wet everQreen, wet temperate, secondary moist bamboo forest 
Major land use Forest (mostly under private and community forests) 

Agricultural land 
Plantations 
Settlements 

Elephant movement status Seasonal 

Number of elephants using the corridor 40 

Linear infrastructure in the corridor National Highway 
Recommendations by the forest 1) Ecological restoration of the lost forest cover 
department to improve the corridor 2) Awareness and sensitization programs 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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30. Daldali· Dimapur corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

lltdk:at!v'CI Lenglh: 5 km i 
liidieatlv<~ Wfdll1: 1 krn 

., 
"' 

This corridor connects the Daldali Reserved Forest to Dimapur Reserve Forest 
in the Dimapur district. 
Nagaland 
Length - 5 km, width = 1 km 
25° 53' 33' N /94° 40' 42" E 
Ranga Pahar and Kuhuboto ranges 
5 
Elephants and other wildlife including leopard (Panthera pard us) and dhole ( Cuon 
a/pinus) use this corridor. 
Tropical wet evergreen forest 
Forest (Private and community conservation areas, Daldali RF) 
Agriculture 
Plantations 
Settlement 
Occasional 

Not recorded by forest department 

Information NA 
lndisen and Aryimkum areas fallingwithin corridor 
Awareness and sensitization programs to local communities 

Active. Intensity of use by elephants decreased. 
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31. Geleki· Tuli corridor 

Connectivity_ 
State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

!'!'Joll"E 

Geleki Reserve Forest to Tuli Range Forest Division of Dimapur district. 
Nagaland 
Length= 12.5 km, width= 300m 
26° 43' 38" N /94 o 40' 02" 
Tuli ranQe 
7 
Dimapur district 
Besides elephants, tigers (Panthera tigris) and leopards (Panthera pardus) also use 
this corridor. 
Tropical wet evergreen and bamboo-dominated forests 
Forest (private forests and community conservation areas) 
Agriculture 
Plantation (rubber+ tea) 
Seasonal 

2 (as on 2022) 

National highway 
Teudikong, Wamaken, and Anaki Yimsen in the corridor due to mining and 

infrastructure 
1) Awareness and sensitization programs 
2) Engagement with the Community Conservation Areas (CCA) to prevent further 
fragmentation of forests 
3) Training of the forest staff for timely monitoring of the corridor areas. 
Active. Intensity of use by elephants decreased. 
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32. Desoi- Changdang corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 

Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department 

Status of the corridor 

fE:~:~:~~~~~~s !m 
1>#1 ~ .., .. 

This corridor connects the Chang dang beat of the Desai Reserve Forest to 
Longchem Range in the Mokokchun_g district 
NaQaland 
Length= 5.5 km, width= 300m 
26° 36' 41" N /94° 25' 49" E 
Longchem range 
10 
Elephants and wildlife like tiger (Pan/hera tigris), dhole (Cuon a/pinus), leopard 
(Panthera pardus) and Himalayan black bear (Ursus thibetanus) use this corridor 
Eastern Himalayan moist mixed deciduous, Nag a Hills wet temperate and montane 
forest 
Forest (private and community forests) 
Agricultural land 
Plantations 
Settlements 
Seasonal 

20-30 

Information NA 
1. Engagement with the Community Conservation Areas (CCA) to prevent further 

fragmentation of forests 
2. Awareness and sensitization programs 
3. Training of the forest staff for timely monitoring of the corridor areas. 
4. Constructing a few forest offices for monitorinQ purposes. 
Active. Intensity of use by elephants decreased. 
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33. Tirutilip- Longchem 

Connectivity 

State 
Indicative len_gth and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the Tirutilip Reserve Forest with the Longchem Range 
in the Mokokchung District. 
Nagaland 
Length= 7.5 km, width= 500 m 
26° 41' 38" N /94° 31' 07" E 
Lon_g_hem rang_e 
5 
Changdang beat, Longchem Range 
Elephants and wildlife like tiger (Panthera tigris), dhole (Cuon a/pinus), leopard 
(Panthera pard us) and Himalayan black bear ( Ursus thibetanus) use this corridor 
Norhern tropical semi evergreen forests 
Agricultural land, Plantations, forests, settlements 
Seasonal 

5 

National Highway 
Yajang B and Yajang C areas within the corridor 
1. Conservation of remnant habitat through the community conservation area 

(CCA) 
2. Awareness and sensitization prograrns 
3. Habitat improvement such as creation of salt licks. 
Active. Intensity of use by elephants decreased. 
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34. Titi· Dumchi • Reti 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Beats falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

' 

Current status of the corridor 

'"""'~"""" h'\o~~· ~ 

The corridor links Titi Reserve Forest in Lankapara and Madarihat Ranges of 
northern part of Jaldapara National Park (Wildlife Division Ill) with Rethi 
Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division), passing 
through Dumchi Reserve Forest. 
West Bengal 
Length= 14-16 km, width= 1.2 km 
Titi to Dumchi = 26"44'54.492" N, 89"16'29.4744' E & 26"43'29.7732" N, 
89"13'39.8388" E 
Dumchi to Reti = 26"43'40.26" N, 89"11'32.8416" E & 26"44'40.4962" N, 
89°9'8.2362' E 
Titi 3A, Titi extension to DMC 1,2 com_])!. to Rethi forest of Jalpaiguri Forest Division 
Lankapara, Madarighat and Dalgaon ranges 
Five 
Titi 3A, Titi extension to DMC 1, 2 compt to Rethi forest of Jalpaiguri Division. 
This is the main corridor used by elephants to move from Alipurduar to Jalpaiguri 
maintaining to connectivity between the Protected Areas of Jaldapara and Gorumara 
National Parks through the Reserved Forests of Jalpaiguri Forest Division. 
Tropical semi evergreen, Sal-dominated northern dry deciduous and riverine forest 
Forest= 1245 ha 
Agriculture= 2455 ha 
Habitation = 300 
Regular 

65-75 

1) Indian Oil filtration unit and its settlements bounded by high walls. 
2) High heavy vehicular traffic 
3) Irrigation canal at Tulsipara tea garden 
4) High power tension line (11000 v) 
Jamtola Bazar to Hantupara tea garden 
1) 200 metre section of the southern part of the Hantapara Tea Garden Labour Line 

(Bigan Sari) towards Jamtola needs to be secured to increase the effective width 
of the corridor. 

2) Vehicular speed should be controlled using suitable barriers on Lanka para Birpara 
state highway. 

Active. Intensity of use by elephants increased. 
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35. Titi· Reti 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments/beats falling within 
corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

~~~·fUll 'I 

The corridor links Titi Reserve Forest in Lankapara Range and Madarihat 
Range of the northern part of Jaldapara National Park (Wildlife Division Ill) with 
Rethi Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division passing 
through Dumchi Reserve Forest. 
West Bengal 
Length= a-9 km, width= 700 m -1300 m 
26° 45' 59" N, ago 10' 12" E 
26° 47' 37" N, ago 15' 49" E 
Titi 3A, Titi extension to DMC 1, 2 compt to Rethi forest of Jalpaiguri Division. 

Lankapara, Madarighat and Dalgaon ranges 
Five 
This is one of the important corridors that elephants use to move from Jaldapara 
National Park to the forests of Jalpaiguri Forest Division. 
T r~Qical semi-evergreen, Sal-dominated northern dry deciduous and riverine forest 
Forest= 0 
Tea garden= 1200 ha 
Habitation = 100 ha 
Regular 

65-75 

1) Indian Oil filtration unit and its settlements bounded by high walls. 
2) High heavy vehicular traffic 
3) Irrigation canal at T ulsipara TG 
4) HiQh power tension \ine(11000 v} 
Labour lines of Lankapara and GarQanda tea Qardens 
1) 200 metre section of the southern part of the Hantapara Tea Garden Labour Line 

(Bigan Bari) towards Jamtola needs to be secured to increase the effective width 
of the corridor. 

2) Vehicular speed should be controlled using suitable barriers on Lanka para Birpara 
state highway. 

Active. Intensity of use by elephants increased 
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36. Apalchand· Mahananda 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Ecological importance 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

\, 

~bhofll""· 
\\\ldth s.~:tv•t:t 

l
llldieutlve Le~>!}lh: 25 km 
Indicative Width: 6 km 

This corridor connects Apalchand Reserve Forest (Baikunthapur Forest 
Division) with Mahananda Wildlife Sanctuary. 
West Bengal 
Length = 25 km, width = 6 km 
26"46' 58!' N I 088"28' 1 0" E 
26"52'22" N I 088"35'39" E 
Laltong compartment 3, 8 and 13 of South range 
Apalchand, Targhera, Sarugarh, Ranges and North, South and west ranges of 
Mahananda Wildlife Sanctuary 
12 
The riparian tract along river Teesta is an important dry season habitat for elephants. 
Grassland 
Forest = 3500 ha 
Agriculture= 2000 ha 
Habitation = 2500 ha 
Regular 

Not recorded by forest department 

1) Teesta filed firing range 
2) Bituminous road form Trghera checkpost to Apalchand checkpost (10 km) and 

Bagarmore to Gazoldoba Bazar road (1 0 km) 
3) T eesta canal with concrete embankment 
4) National Highway 10A (NH 31) 
Saugoan, Kalagati, Washabari, Ellenbari, Totgoan, Sundari busty, Nipania, 

Saraswatipur village, Chumakdangi 
1) Teesta filed firing range should be immediately be shifted to some other area 

Active. Intensity of use by elephants increased. 
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37. Apalchand· Gorumara 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

fl.li~:llldilllf 

.. •«<ftt<v~llin 
l.u·t.lt'<­

f~''li!W 

This corridor connects the elephant population of Gorumara National Park with 
Apalchand Reserve Forest. 
West Bengal 
Length= 15 km, width= 2 km 
26°44'38" N I 088°40'30" E 
26°48'14" N I 088°48'39" E 
Apalchand, Targhera and Lataguri Ranges 
Seven 
River bed 
Forest = 3000 
Agriculture = 500 
Habitation = 700 
Regular 

Not recorded by forest department 

1) National Highway 31 and associated vehicular traffic 
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri 
3) Teesta canal with concrete embankment 
Barodighi, Nepuchapur, Damdim, Bethguri, Kumlai, Kranti and Neora 
1) Shifting of human habitations from the area. 

Impaired 
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38. Apalchand· Klimpong at Mal block (via Meenglass) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor facilitates elephant movement from Apalchand Reserve Forest in 
the Baikuntapur Forest Division to Mal Block in Bhuttabari Forest of 
Kalimpong Forest Division. 
West Bengal 
Length= 16 km, width= 2 km 
26°48'14" N I 088° 39'07" E 
26°55'37" N I 088°45'06" E 
Apalchand, Targhera and Gorubathan ranges 
Nine 
Riparian 
Forest = 2800 ha 
Agriculture = 1 00 ha 
Habitation = 250 ha 
Regular 

Not recorded by forest department 

1) National Highway 31 and associated vehicular traffic 
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri 
3) High tension power line (11000 v), 15 km 
1) Shifting of human habitations from the area. 

Impaired 
Elephants diverted from their route and using a different nearby corridor. 
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39. Apalchand· Klimpong at Mal block (via Sylee) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

Indicative Length: 17 km 
Indicative Widlh: 1.5 km 

This corridor connects Apalchand Reserve Forest (Baikanthapur Forest 
Division) with Mal Block (Kalimpong Forest Division) 
West Bengal 
Length= 17 km, width= 1.5 km 
26° 48' 53" N I 088° 39' 40" E 
26° 55' 36" N I 088° 42' 18" E 
Apalchand, TarQhera and Gorubathan Ranges 
Nine 
Mal block 
Riparian forests and grasslands 
Forest = 1800 ha 
Agricultural land= 150 ha 
Habitation = 280 ha 
Regular 

Not recorded by forest department 

1) National Highway 31 and associated vehicular traffic 
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri 
3) High tension power line (11000 v), 10 km 
Damdim, Ranichera, Sylee, Chakla basti, Kumlai, Rungamatee, Dalim Kote, Gurjan 

Jhora, Bhutta Bari villages falling within the corridor 
1) Shifting of human habitations from the area and raising plantations in those areas. 

Active. Intensity of use by elephants increased. 
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40. Nimati· Chilpata (Buxa· Chilpata) 

Connectivity This corridor facilitates elephant movement between the Nimati Range of 
Buxa Tiger Reserve and Chilapata Reserve Forest of Wildlife Ill Division, 
thereby maintaining elephant movement between Buxa Tiger Reserve and 
Jaldapara Wildlife Sanctuary. 

State West Bengal 
Indicative length and width Length = 4.5 km, width = 3 km 
Gee coordinates 26° 34' 45' N, 89° 24'15" E 

26° 36' 41' N, 89° 26'43" E 
Compartments falling within corridor Poro 5,6,11 
Forest ranges falling within corridor Nimati range 
Revenue villages falling within corridor 5 
Ecological importance This is one of the most important corridor used by elephants for moving between 

Jaldapara National Park and Buxa Tiger Reserve. 
Habitat type Sub-Himalayan secondary wet mixed forest, Eastern Bhabar and Terai Sal 
Major land use Forest= 650 ha 

Agriculture= 500 ha 
Habitation = 100 ha 

Elephant movement status Regular 

Number of elephants using the corridor Around 290 elephants occur in the landscape. Many of them use the corridor. 

Linear infrastructure in the corridor 1) National Highway 31 and associated vehicular traffic 
2) PWD Roads including Nimati - Patkapara road and Mendabari road 
3) 10 Km of High tension (11 KV) power line 
4) Tea estate factories, hotels and dhabas 
5) lshtikutum Khamar Bari lodge 

Major bottleneck Bhutia Basti and Patkapra village 
Recommendations by the forest 1) Notification of the corridors and its legal protection 
department to improve the corridor 2) The southern part of Nimtijhora Tea Garden line should be secured to increase 

the effective width 
3) lshtikutum Khamar Bari lodge should be relocated 

Corridor status of the corridor Active. Intensity of use by elephants increased. 
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41. Buxa· Titi (via Beech and Bharnobari Tea Garden) 

Connectivity This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Ill 
Division), thereby connecting the elephant population between Buxa Tiger 
Reserve and Jaldapara National Park. 

State West Bengal 
Indicative length and width Length = 6 km, width = 1.5 km 
Gee coordinates 26° 44' 22" N, 89° 18' 24" E 

26° 47' 19" N, 89° 23' 26" E 
Compartments falling within corridor BNB 1 of the Bharnabari beat 
Forest ranges falli11_g_ within corridor Hamiltonganj and Nilpara range 
Revenue villages fallingwithin corridor 3 
Ecological importance One of the most important corridors intensively used by the elephants. 
Habitat type Sub-Himalayan secondary wet mixed forest, Eastern Bhabar and Terai Sal 
Major land use Forest= 150 ha 

Agriculture = 350 ha 
Habitation = 1 00 

Elephant movement status Regular 

Number of elephants using the corridor Around 290 elephants occur in the landscape. Many of them use the corridor. 

Linear infrastructure in the corridor 1) State Highway 12 A and associated vehicular traffic 
2) Old railway line trench 
3) Factories of Bharnabari and Beech Tea Graden 

Major bottleneck Topline of Beech Tea Garden 
Recommendations by the forest 1) Notification of the corridors and its legal protection 
department to improve the corridor 2) Expansion of tea gardens and settlements should be regulated. 

3) Trenches meant for waste water drainage in tea gardens should be leveled. 
Current status of the corridor Active. Intensity of use by elephants increased. 
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42. Buxa· Titi (via Torsha) 

Connectivity This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Ill 
Division}, thereby connecting the elephant population between Buxa Tiger 
Reserve and Jaldapara National Park in Alipurduar District. 

State West Bengal 
Indicative length and width Length 14 km, width= 400 m 
Geo coordinates 26° 48' 11" N, 89° 18' 43" E 

26° 49' 34" N, 89° 24' 45" E 
Compartments falling within corridor Rangamati block of Hamiltonganj range of Buxa Tiger Reserve and Titi Forest of 

Lankapara RanQe of Jaldapara Wildlife Division 
Forest ranges falling within corridor HamiltonQanj and Lankapara ranQe 
Revenue villages falling within corridor Four 
Ecological importance Important elephant corridor between Buxa Tiger Reserve and Titi Reserved Forests 

that is widely used by elephants. 
Habitat type Tropical semi evergreen forest, northern Sal-dominated dry deciduous forest, 

Eastern sub-montane semi-evergreen forest, Riparian Forest and Forest plantations 
Major land use Forest = 160 ha 

Agriculture = 300 ha 
Habitation = 100 

Elephant movement status Regular 

Number of elephants using the corridor Around 290 elephants occur in the landscape. Many of them use the corridor. 

Linear infrastructure in the corridor 1) State Highway 12 A and associated vehicular traffic 
2) High vehicular traffic on hasimara- Pasakha road 
3) Old railway line trench 
4) Factories ofTorsa Tea Garden 

Recommendations by the forest 1)Notification of the corridors and its legal protection 
department to improve the corridor 2) Expansion of tea gardens and settlements should be regulated. 

3) Trenches meant for waste water drainage in tea gardens should be leveled 
Current status of the corridor Active. Intensity of use by elephants increased. 
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43. Buxa· Ripu at Sankosh 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects Buxa Tiger Reserve (West Bengal) with the Ripu forest 
in Kochugaon Forest Division (Assam). 
West Bengal 
Length= 12 km, width= 4.5 km 
26° 38' 58" N, 89° 46' 47" E 
26° 42' 40" N, 89° 53' 55" E 
Newland-1, 2A, 28, Kumargram-1, 2, Sankosh-1a, 1b, 2, 3a, 3b 
Kumargram range 
3 
It provides linkage between Buxa Tiger Reserve in West Bengal to Raimona National 
Park and Manas Tiger Reserve in Assam. It acts as satellite habitat for spill over 
population. 
Tropical semi evergreen and tropical deciduous forest 
Forest = 3099 ha 
Agriculture = 141 ha 
Habitation = 54 ha 
Regular 

215 (approximately) 

1) Electric fence- 1 km 
2) 400 kv DC power line- 3.5 km 
3) Borobisha- Sankosh- Bhutan state highway, 3 km 
Kumargram and Sankosh forest villages fallinQ riQht in the corridor. 
1 )Notification of the corridors and its legal protection 
2) Relocation of forest villages 
Active. Intensity of use by elephants increased. 
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44. Mahananda· Kolabari· Tukriajhar 

Connectivity 

State 
Indicative length and width 

Geo coordinates 

Beats falling within corridor 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the Sukna and West range under Mahananda Wildlife 
Sanctuary with Bamonpokhri, Panighatta, Bagdogra Range and Tukriajhar Ranges of 
Kurseong Forest Division. 
West Bengal 
Length= 15 km, width= 400 m 

26°48'25.4" N, 88°20'34.0" E to 26°40'54.6" N, 88°15'37.2" E 
26°48'56" N, 88°19'50.8" E to 26°44'06.3" N, 88°16'11.9" E 
26°41'33.7" N, 88°16'10.3" E to 26°48'18.5" N, 88°19'28.4" E 
Sukna, Lamgumpha, Rakti, Balasan, Tatari, Panighatta, and Marapur 
Sukna Range, West Range, Bamonpokhri Range ,Panighatta Range, Bagdogra Range and 
Tukriajhar Range 
50-60 
The corridor. provides movement to elephant from Baikunthapur Forest Division to 
Mahananda WLS and Kurseonf.] Division. 
Moist mixed forests, teak (Tectona grandis) plantations 
Forest= 500 ha 
Agriculture= 2500 ha 
Habitation = 200 ha 
Regular 

Not recorded by forest department 

1) In Bamanpokhri Range: Kurseong Connecting road Via Rohini and Khaprail, 
MatigaraPankhabari Road 

2) In Bagdogra Range: Asian Highway and Broad Guage Train. Bengdubi Panighatta 
Road. 

3) Vehicular traffic on Asian Highway 
4) About 2 -3 km long boulder sausage and concrete embankment along Mechi River. 
5) High tension power line 
Sukna and BenQdubi cantonment. Railway lines and presence of HT lines. 
1) No further extension of human settlement to be allowed by district administration in areas 
falling within elephant corridors. 
2) Innovative conflict mitigation strategies. 
3) Regular Checking of illegal hooking, sagging power lines along the corridor by electricity 
department 
Active. Intensity of use by elephants increased. 
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45. Chapramari • Kalimpong 

Connectivity This corridor connects the Chapramari Wildlife Sanctuary (Jalpaiguri District) 
to Kalimpong Division - Bhuttabari Forest (Kalim_pong District}_ 

State West BenQal 
Indicative length and width Length = 9.8 km, width = 380 m 
Geo coordinates 26°56'30.92" N, 88°51'10.79" E 

26°57'41.49" N, 88°45'27.59"E 
Forest ranges falling within corridor Gorumara North, Chalsa, Neora South, Gorubathan and Jaldhaka RanQes 
Revenue villages falling within corridor 10 
Ecological importance This corridor facilitates elephant movement between the Mal Block of Kalimpong 

Forest Division and Chapramari Wildlife Sanctuary of Gorumara Wildlife Division. 
Habitat type Tropical moist deciduous forest, Riparian Forest 
Major land use Tea plantations and settlements 
Elephant movement status Regular, the usaQe has increased 
Number of elephants using this corridor 80-90 
Major Bottleneck Tea Garden and Labour Lines 
Linear infrastructure in the corridor 1) Chalsa-Matiali road, Gorubathan road 

2) T.G Irrigation canals 
3) High-tension power line (11000 V) 
4) Razor blade fencing 
6) Tea qarden factories 

Recommendations by the forest 1) No new construction should be permitted inside the corridor areas. 
department to improve the corridor 2) Limit expansion of Labour lines of Kilcot TG, lndong TG and Aibheel TG 

3) Habitat should be restored in Gorubathan Reserve Forest. 
4) Planned expansion of semi- urban agglomerations and convergence modules to 
be taken up by District Administration (District Planning Officer) with that of the Forest 
Dept. 

Current status of the corridor . Active. lntensi!Y of use by elephants not available ·-----.. -·-
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46. Moraghat-Central Daina 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Number of elephants using this 
corridor 
Bottleneck 
Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lndle<~tiVe L~nfPtll: !.311m ·1 
lndicativ~ Width: ~50 m 

> ___.Lt1 

The corridor connects Moraghat Reserve Forest with Diana Reserve Forest of 
Jalpaiguri Forest Division, leading on to Gorumara National Park. 
West Bengal 
LenQth = 7.3 km, width= 350m 
26°47'12.22"N, 88°59'57.88"E 
26°50'14.32"N, 88°58'57.83"E 
Banarkat Range 
4 
There is a good population of Elephants in Moraghat Reserve Forest which forms an 
important forest patch connecting forest of Central Daina. 
Plantations 
Tea garden 
ReQular, the usage has increased 
75 

Tea Qarden labour lines 
1) Banarhat- Totapara Road 
2) Khairkata- Prayagpur road 
3) Ban arhat- Hridaypur road 
4) Tea garden Irrigation canals 
5)Tea garden FactQI}' 
1) Overpass and underpass construction in selected areas of elephant passage. 
2) Insulation and periodical maintenance of aerial HT and L T power lines. 
3) Preserve continuity of corridors by preventing rampant building of infrastructures and 
inculcating the planning of civil administration with that of the Forest Dept. 
4) Planned expansion of semi- urban agglomerations and convergence modules to be 
taken up by District Administration (District Planning Officer) with that of the Forest 
Dept!. 
5) Change in cropping pattern and crop variations at specific areas. 
6) Securing elephant corridors by creating dedicated route through Intra T.G 
jurisdictions. 
Active. Intensity of use by elephants increased. 
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47. Reti-Central Daina 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest rang_es fallin_g_ within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using this corridor 
Bottleneck 
Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

. 
Current status of the corridor 

Wl'SU'E 
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The corridor connects Reti Reserve Forest with Diana Reserve Forest of 
Jalpaiguri Forest Division, leading on to Gorumara National Park. 
West Bengal 
LenQth = 11.9 km, width = 350 m 
26° 48'20.84" N, 89° 5'22.11" E 
26°52'3.68" N, 89° 1'27.06" E 
Banarhat Range 
5 
Tea Qarden 
Tea Qarden 
Regular, Increased use 
80-90 
Tea garden labour lines 
1) National Highway- 31C 
2) Ban arhat- Chamurchi Road 
3) Alipurduar to Siliguri Double track railway line, electrified, 1 km 
4) T.G Irrigation canals. 
5) High-tension power line ( 11 OOOV) 
6) Tea Garden Factory 
1) Insulation and periodical maintenance of aerial HT and L T power lines. 
2) Preserve continuity of corridors by preventing rampant building of 
infrastructures and inculcating the planning of civil administration with that of the 
Forest Dept. 
3) Planned expansion of semi- urban agglomerations and convergence 
modules to be taken up by District Administration (District Planning Officer) with 
that of the Forest Dept. 
4) Securing elephant corridors by creating dedicated route through Intra tea 
garden jurisdictions . 
Active. Intensity of use by elephants increased. 
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48. Moraghat- Reti 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Number of ele!Jhants usingthis corridor 
Bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

{-' 
r- ·*-· ) --
~ 

This corridor connects Moraghat Reserve Forest with Reti Reserve Forest 
(Jalpaiguri Forest Division) 
West Bengal 
Length= 7.9 km, width =350m 
26°47'12:22"N, 88°59'57.88"E 
26°50'14.32"N, 88°58'57.83"E 
Banarhat Range 
NA 
The area consists of more than 80 - 90 elephants which keep travelling between 
these forest patches. 
Tea Garden 
Tea Garden and Army Cantonment 
Regular, increased 
80-90 
1) Siliguri -Aiipurduar Railway line 
2i National Highway 31 and associated heavy vehicular traffic 
1) National Highway 31C. 
2) DB IT A Road. 
3) Ban arhat- Chamurchi - Samtsa Road 
4) One km of Alipurduar to Siliguri electrified double track railway line 
5) One km of Irrigation canal 
6) One km of High-tension power line (11000 V) 
7) Tea garden factories 
1) Overpass and underpass construction in selected areas of elephant passage. 
2) Insulation and periodical maintenance of aerial HT and L T power lines. 
3) Monitoring of rail movement and speed limit fixed for the stretch through 
thermal sensor. 
4) Preserve continuity of corridors by preventing rampant building of 
infrastructures and inculcating the planning of civil administration with that of the 
Forest Dept. 
5) Planned expansion of semi-urban agglomerations and convergence modules 
to be taken up by District Administration (District Planning Officer) in coordination 
with Forest Dept. 
6) Securing elephant corridors by creating dedicated route through Intra tea 
garden jurisdictions. 
Active. Intensity of use by elephants increased. 
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1. Tri-Junction Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 
Forest ranges fallingwithin corridor 
Revenue villages falling within corridor 
Ecological Importance 

Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottlenecks in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

!;. 

This corridor is used by elephants moving from (i) Kamasamudram SF of 
Bangarapet Range in Kolar Forest Division, Karnataka, (ii) Veppanapalli RF of 
Hosur Forest Division in Tamil Nadu, (iii) Nedumuru RF of Kuppam Range in 
Chittoor West Forest Division into Koundinya Wildlife Sanctuary through the 
village of Mallanoor. 
Andhra Pradesh 
Length= 28 km, width= 3.5 - 5 km 
12.661704/78.383441 
Compartment No- 328 to 334, 381, and 382 
Kuppam Range of Chittoor West Forest Division 
40 
This is the only corridor used by elephants dispersing from Karnataka and Tamil Nadu 
into southern Andhra Pradesh. In the absence of this corridor, the elephants of southern 
Andhra Pradesh would occur as a small and isolated population. The number of 
elephants in the area has also increased in the recent years 
Dry deciduous forest, scrub forest with boulder hills and revenue lands 
Agricultural land along with human habitation 
Seasonal, with movement of few loner males throughout the year 
15-20 
1) Krishnagiri- Palamaner National Highway (NH42) 
2) Bengaluru- Chennai Railway Line (approx. 25 km) passes through the corridor. 

Within Kothur RF ofT ami I Nadu, there are two Railway lines 
3) Other major district roads pass through the corridor 
Bangalore- Chennai Railway lines 
Long term monitoring of the elephant movement required. 

Active. Intensity of use by elephants increased 
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2. Rayala Elephant Reserve Corridor 

Corridor name 
State 
Connectivity 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 

Forest ranges falling within corridor 

Revenue villages falling within corridor 
Administrative details of the corridor 

Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottlenecks in the c'orridor 

Recommendations by the forest department 
to improve the corridor 
Current status of the corridor 

lqJttf.fllffJl'~"*"--t',...., 

~ -~ } }\<Hll~oj; fofiUIIIll'jl " ,~~ 

Rayala Elephant Reserve Corridor 
Andhra Pradesh 
Koundinya Wildlife Sanctuary to Sri Venkateswara National Park 
Length = 70 km, Width = 11 km 
13.491271 /79.006550 
Compartment No- 78-83, 103-108, 117, 118, 121-131, 139-195, 305-323, 384, 
1000 
Punganur and Chittoor west ranges of Chittoor west Forest Division and 
Bakarapet Range of Chittoor east Forest Division 
20 
This area is extended Reserve forest of Koundinya Wildlife Sanctuary and a part 
of the elephant range 
This is the only corridor that elephants occurring in Sri Venkateswara National 
Park have used to move from Koundinya Wildlife Sanctuary. The corridor is also 
used by wildlife including leopard (Panthera pardus), slender loris (Loris 
/ydekkerianus), four-horned antelope (Tetracerus quadricornis), dhole (Cuon 
a/pinus), sloth bear (Me/ursus ursinus), sambar (Rusa unicolor), and others. The 
number of elephants in the area has also increased in the recent years. 
Dry_ deciduous, scrub forest with boulder hills and revenue lands 
Forest area, with presence of few villages, agricultural land and mango orchards 
Regular 
50-60 
1) Bangalore- Tirupati Highway (NH4)- have heavy vehicular movement with 

reported animal hits 
2) Kadapa- Chitoor Highway (NH40) 
3) Proposed Bangalore- Chennai Expressway 
4) High tension power line (approx. 50 km) passes through the corridor 
Elephant movement status between Pudiputlabylu and Mangalampettai beats of 

Chitoor East Forest Division remains unclear. 
Long term monitoring of the elephant movement required. 

Active. Intensity of use by elephants increased. 
However, elephant movement status between Pudiputlabylu and Mangalampettai 

beats of Chitoor East Forest Division remains unclear. 
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3. Kaniyanpura- Moyar Corridor 

Connectivity 

State 
Indicative len_gth and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages fallingwithin corridor 
Habitat_!ype 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Indicative Lcr.g1h: 1 krn 
Indicative Width: 0.4 km 
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This corridor connects the Kaniyanpura Reserve Forest with the Moyar 
Reserve Forest of Bandipur Tiger Reserve and is located on the inter-state 
boundary of Karnataka and Tamil Nadu. 
Kama taka 
Length = 3 km, width = 0.4 km 
W 37' 1 ", 11 o 39' 6" N 
76° 38' 22", 76° 44' 49" E 
Kundakere Range 
3 
Dry deciduous and mixed thorn forest 
AQriculturalland, Plantations 
Regular 

1) Mangala-Jakkahalli-Yelchetti road 
2) The emergence of resorts near the corridor 
1) The corridor should be notified by the state forest department. 
2) Reduce dependency of fringe villagers on the corridor forest through suitable eco-
developmental support and assistance. 
3) More area (south of the Mangala-Jakkahalli-Yelchetti road) could be secured to 
widen the corridor at its bottleneck. The Karnataka Forest Department has plans to 
add more area to the corridor. 
Active. Intensity of use by elephants not available 
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4. Begur- Brahmagiri Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges fallingwithin corridor 
Revenue villages fallingwithin corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor . 

hv.tlcatl~tt l!!lll)llr 1 i.m 
lt..tlcatlve Wldtl.: ~.a iln 

This corridor connects Begur Reserve Forest and the Tholpetty Range of 
Wayanad Wildlife Sanctuary with Brahmagiri Reserve Forest and the 
Srimangala Range of Brahmagiri Wildlife Sanctuary. 
Karnataka 
Length = 1 km, width = 0.8 km 
11 o 55' 55"- 11 o 57' 60' N 
76° 0' 36"- 76° 4' 15" E 
Tholpetty and Srimangala Range 
3 
Moist deciduous forest 
Coffee estate and human habitation 
Regular 

1) Mananthavady-Kutta State Highway 
2) Electric fences and Elephant Proof Trenches (EPTs) around the coffee estates 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and development 
activities detrimental to animal movement. 
2) Electric fences and EPTs in the corridor area should be removed on a priority 
basis. 
3) About 375 acres of land identified in the Huvinakadu and Faith Coffee Estates in 
Karnataka needs to be secured in consultation with the management of these 
estates. Similarly, about 100 acres of land identified in the Narikkal Coffee Estate in 
Kerala should be secured for the long-term conservation of elephants in the region. 
4) Inter-state border checkposts in the corridor area should be shifted. 
5) No construction should be allowed on either side of the road passing through the 
corridor. 
Active. Intensity of use by elephants not available 
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5. Edayarhalli - Doddasampige Corridor 

Connectivity 

State 
Indicative len_gJh and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

ilrndlcativo Length: 0.5 km II lndleaUvo Wllflh: 2 km 
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This corridor connects Edayarhalli Reserve Forest of Malai Madeshwara 
Wildlife Sanctuary with Doddasampige Reserve Forest of Biligiri Rangaswamy 
Temple (BRT) Tiger Reserve. 
Karnataka 
Length= 0.5 km, width= 2 km 
11° 55' 12"- W 55' 52' N 
77o 15' 21"- 77° 16' 1" E 
Bylore Range 
6 
Tropical thorn and mixed deciduous forest 
Forest and agricultural land 
Regular 

Kollegal- Sathyamangalam (State Highway 38) 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and developmental 
activities detrimental to animal movement. 
2) Suitable eco-development activities need to be initiated in corridor fringe villages, 
especially to reduce fuel wood extraction and cattle grazing. Energy efficient cook 
stoves could be provided to the villagers to minimize fuel wood extraction 
Active. Information on intensity of use not available. 
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6. Edayarhalli- Guthiyalathur Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

F crest ranges falling within corridor 
Revenue villages falling_ within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lndlco1lvu I.Gflglh: 2 km "''' 
lndicoll•to Width: 2 km 

M'<IHit~ 
W~ldlif~? S,t~>::'luitfy 

This corridor connects Malai Madeshwara Wildlife Sanctuary 
with Sathyamangalam Tiger Reserve 
Karnataka 
LenQth = 2 km, width= 2.1 km 
11 o 48' 38"- 11 o 49' 52' N 
77" 23' 60"- no 25' 10' E 
Hoogyam Range 
3 
Dry deciduous, mixed dry deciduous and shrub forests 
Human habitation 
Regular 

Encroachment by families in Kallatibyalur has further reduced the width of the 
corridor 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and developmental 
activities detrimental to animal movement. 
2) Encroachments in Kallatibyalur should be removed in consultation with settlers. 
Active. Information on intensity of use not available. 
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7. Chamarajanagar- Talamalai at Punjur Corridor (Interstate corridor) 

Connectivity This corridor connects the K Gudi Range of Chamarajanagar Wildlife Division 
(BRT Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger 
Reserve through the Punjur Range. 

State Kamataka 
Indicative length and width Length = 4 km, width = 0.1 km 
Geo coordinates 11 • 46' -11" 47' N 

n· os·- n· 06' E 
Forest ranges falling within corridor K Gudi and Thalavadi RanQe 
Revenue villages falling within corridor 3 
Habitat type Tropical thorn and deciduous forest 
Major land use Human habitation 
Elephant movement status Regular 

Linear infrastructure in the corridor National highway 209 and the associated vehicular traffic 
Recommendations by the forest 1) The corridor should be notified and legally protected by the state forest 
department to improve the corridor department under an appropriate law, and action should be taken to prevent 

encroachment and developmental activities detrimental to animal movement. 
2) In consultation with villagers, about 126 acres of the corridor land belonging to 86 
families in the Hosaboddoddi and Srinivasapuram settlements needs to be secured 
on a priority basis. To further strengthen the corridor, efforts should be made to 
secure land from Muneeshwara Colony in the second stage, following due 
consultations with the local community. 
3) No construction should be allowed on either side of NH 209 in the area passing 
through the corridor 

Current status of the corridor Impaired. 
-----------------------------~------- --------------------
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8. Chamarajanagar- Talamalai at Muddahalli Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor . 
----·-··----------~----·---~~----~---

lntfic~ti\Oo lon{l1h: 15 km 
lnd<:c-atl\'e V(I'Jth: 0.5 ~m 

71'1\J'E 

:!Jth'frltltt'!.q:f;Jlrt 
r~r~~rlt 

Tamllnadu 

This corridor connects the Punjur Range of Chamarajanagar Wildlife Division 
(BRT Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger 
Reserve and is located at the inter-state boundary of Karnataka and Tamil 
Nadu. 
Karnataka and Tamil Nadu 
Length= 1.5 km, width= 0.5 km 
WA?' 12"- 11 o 47' 37" N 
?r 3' 50'- ?r 4' 20" E 
Punjur and Thalavadi Range 
6 
Tropical thorn and deciduous forest 
Forests and settlements 
Regular 

National highway 209 and the associated vehicular traffic 
1) The corridor should be notified and legally protected by the state forest 
department under an appropriate law, and action should be taken to prevent 
encroachment and developmental activities detrimental to animal movement. 
2) In consultation with villagers, 27.39 acres of land belonging to six families from 
Goramadu Doddi, and 10 acres afforest leased land from the Muddahalli Joint 
Farming Cooperative Society, should be secured as a priority to increase the width of 
the corridor. 
3) No construction should be allowed on either side of the national highway passing 
through the corridor. 
4) In consultation with the National Highway Authority of India, speed breakers 
should be created on the stretch passing through the corridor to minimize vehicular 
speeds and facilitate elephant movement. 
Active. Intensity of use by elephants increased. 
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9. Karadikkal- Madeshwara Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor · 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor · 
--------~-.. 
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This corridor connects Karadikkal State Forest and Madheshwara State 
Forest of Bannerghatta National Park, Karnataka. 
Karnataka 
Length= 1 km, width= 0.5 km 
12• 41' 29"-12• 42' 30' N 
7r 33' 46"- n· 34' 49' E 
Harohalli RanQe 
6 
This area facilitates the movement of elephants from Bannerghatta to Hosur Forest 
Division in Tamil Nadu, further leading on to Cauvery Wildlife Sanctuary, 
Karnataka. 
Tropical thorn and deciduous forest 
Forests 
Regular 

1) Stone quarries inside Bannerghatta National Park. 
2) Anekai-Harohalli State Highway and associated vehicular traffic. 
3) Resorts being developed on the southern boundary of the corridor at 
Jayapuradoddi 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and developmental 
activities detrimental to animal movement. 
2) A total of about 87 acres of land belonging to private estates could be secured 
to increase the width of the corridor frorn 510 rn to 1000 m. 
3) Mining and stone quarries near the corridor need to be prohibited 
Active. Information on intensity of use not available. 
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10. Kudrakote· Thirunelli Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the Forest Department 
to improve the corridor 

Current status of the corridor 
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Connectivity is from Tholpetty Range of Wayanad Wildlife Sanctuary to 
Appapara station of Segur Ran_g_e of the North Wayanad Division 
Kerala 
LenQth = 6 km, width = 1.8 km 
11.899945" N, 76.012624. E to 11.892096. N , 76.075286. E 
Thopetty, Appapara and Begur ranges 
3 
Forest and forest plantations 
Teak plantations with secondary vegetation growth 
Regular 
Not recorded by forest department 
1) Thetturoad- Thirunelly Road-1.6 km 
2) Panavally- Appapara Road- 9 km 
3) Hgh tension power line (220 KV)- 1.6 km 
4) Electric fence- 8 km 
5) Elephant proof trench- 6 km 
Stretch between Pulivalmoola to Appappra and Panavally, where the width is 

reduced. Additionally, a HT line and a minor road further impede the 
movement. 

1) Habitat enhancement of forest. 
2) Check on the vehicular movement and restriction on the nighttime 

movement on Thetturoad- Thirunelly Road. 
Active. Intensity of use by elephants increased. 
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11. Kottiyur- Peria Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

Legend 
+-+ Elc~:t!Junt r.~:xndor 
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Connectivity is from Kottiyur Wildlife Sanctuary to Peria Reserve Forest of 
Peria Raf!ge 
Kerala 
LenQth = 12 km; width= 1.5 km 
11.848266. N, 75.817852. E to 11.847653. N, 75.929685. E 
Peria Range 
2 
This is the narrowest corridor in the division and is characterized by dense 
human population, making this corridor important for the movement of the 
elephants from Peria Reserve Forest. 
Evergreen forests and scattered grassland 
Forest= 835 ha 
Agriculture = 85 ha 
Habitation = 30 ha 
Occasional, the movement has decreased. 
Not recorded by forest department 
1) Boystown- Kottiyur Hill highway 
2)High tension power line from Chandanathodu to Peria (440 KV), 3 km 
3) Electric fence, 12 km 
4) Boys town, Varayal Forest station building 
Kottiyur road running along the stream creates a steep and inaccessible terrain 

for elephants. 
1) Establishment of elephant specific overpass across Boystown- Kottiyur road. 
2) Construction of underpass along the Thalasery- Mananthavady road at Peria 

between district border and Peria 35. 
3) Acquiring estates within forested areas 
4) Considering ban on the erection of electric fences for preserving their natural 

movement. 
Active. Intensity of use by elephants decreased. 
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12. Peria· Pannippad (Peria at Pakranthalam) Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 

• Tc.wr ~· Dis:rict HO 

'l~~sl !l•<JI b:>Jr.e';;·y 

0 i'cfesl Di.is>:m toJnca"1 

Connectivity is from Peria Reserve Forest of Peria Range to 
MananthavadyRange, Kozhikode Division and South Wayanad Division 
Kerala 
Length = 1.5 km; width = 400 m 
11.726990' N, 75.828181 . E to 11.740851' N, 76.820213. E 
Peri a and Mananthavady Ranges 
Information NA 
The corridor plays significant role in maintaining ecological as well as genetic 
connectivity and diversity between the elephant populations of Peri a Reserve 
Forest, Kozhikode Forest Division and South Wayan ad Forest Division for 
elephants and other wildlife. 
Evergreen Forest 
Forest = 85 ha 
Agriculture = 14 ha 
Habitation = 1 ha 
Occasional, the movement has increased 
Not recorded by forest department 
1) Mananthavady Kuttiyadi Road and its associated traffic. 
2) Electric fence along the boundaries of the private land. 
3) Mobile tower 
4) Resorts 
Private area between the Peri a and Mananthavady range and Mananthavady 
Kuttiyadi Road. 
1) Acquiring land from the nearby estates 
2) Relocation of the mobile tower to a more suitable location. 
Active. Intensity of use by elephants increased. 
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13. Nilambur Kovilakam- New Amarambalam Corridor (Interstate corridor) 

Connectivity This corridor connects the Nilambur Kovilam Reserve Forest of 
Nilambur North Division (Vazhikkadavu area) with New Amarambalam 
Reserve Forest of Nilambur South Division in the Malappuram district. 

State Kerala and Tamil Nadu 
Indicative length and width Length = 11 km; width = 0.4 km 
Gee coordinates N 11°23'12.71", E 76° 21'18.67" 

N 11°26'30", E 76° 23'23" 
Forest ranges falling within corridor Vazhikadavu 
Revenue villages falling within corridor 4 
Habitat type Moist Deciduous and Semi Evergreen forest 
Major land use Forest= 440 ha 
Elephant movement status Regular, the movement has increased. 
Number of eleJ>hants using the corridor 162 
Linear infrastructure in the corridor 1) Calicut- Nilambur State Highway 

2) Electric fence- 12 km but do not affect the elephant movement 
Bottleneck in the corridor CNG road, PCK Rubber plantation, Panchakolly 
Recommendations by the forest department to Restriction on the vehicular movement between 8 PM to 6 AM. 
improve the corridor 
Current status of the corridor Active. lntensityof use by_ elephants increased. 
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14. Nilambur· Appankappu Corridor 

Connectivity 

State 
Indicative len_[th and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Bottleneck in the corridor 
Recommendations by the forest department to 
im_prove the corridor 
Current status of the corridor 
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This corridor connects the Vazhikkadavu and Nilambur Ranges of 
Nilambur North Division 
Kerala 
Length = 2 km, width = 6.5 km 
11.726990'N, 75.828181'E to 11.740851'N, 76.820213'E 
Vazhikkadavu and Nilambur Ranges 
1 
At the landscape scale, this corridor facilitates interstate movement of 
elephants between Kerala and Tamil Nadu 
Moist deciduous forest 
Forest= 480 ha 
Agriculture = 23.5 ha 
Regular, the movement has increased. 
156 
Electric fence-12 km but do not affect the elephant movement. 
Appankappu 23.35ha agricultural land in Vellarampuzha 
Acquiring land from the nearby estates. 

Active. Intensity of use by elephants increased. 
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15. Thally- Bilikkal Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major Bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current Status of the corridor 

This corridor connects the Bannerghatta National Park of Karnataka with the 
North Cauvery Wildlife Sanctuary of Tamil Nadu. 
T ami I Nadu and Karnataka 
Length- 2.50 km, width- 1 km 
12.57756r N, 77.591290° E 
12.535615° N, 77.579358° E. 
Jawalagiri and Kodihalli ranges 
7 
Southern Tropical Dry Mixed Deciduous Forest 
Forest= 3302.35 ha 
Agriculture= 500 ha 
Habitation= 250 ha 
Regular 

100 to 200 

1. Revenue land along the Dodduru- Belalam road that created a ca. 300-m gap 
in the habitat connectivity. 

2. Elephant-proof barriers 
1) Road from Thally to Maralavadi via Belalam and Therubidhi. 
2) Road from Elavanathe to Hosadoddi. 
3) Road from Therbidi to Kadusivanapalli. 
4) 765 kV S/C Transmission line from Dharmapuri (Salern) to Madhugiri (Kamataka) 

is passing through Thally RF 
5) 765 kV S/C Transmission line from Dharmapuri (Salem) to Madhugiri (Kamataka). 
6) Elephant proof trench formed about 3 km in Jhally RF and 3 km in Bannerghatta 

National Park in the corridor area. 
1) The encroachment may be evicted in the corridor area. 
2) Alternate revenue land near to the Town areas for the Patta holders I 
encroachers. 
3) Habitat improvement works like removal of Invasive alien species, creation of 
waterholes and fodder plots inside the area will helps the elephant movement within 
the corridor. 
Active. Intensity of use by elephants increased. 
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16. Bilikkal· Jawalagiri Corridor (Interstate corridor) 

Connectivity 

State 
Indicative len_gth and width 
Geo coordinates 

Beats falling within corridor 
Forest rang_es falling_ within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Indicative Length: I.Skm 
lndica11ve Wldtil: ll.J km 

This corridor connects Bilikkal State Forest of Bannerghatta National Park, 
Karnataka, with Jawalagiri Reserve Forest of Cauvery North Wildlife Sanctuary, 
Tamil Nadu. 
Tamil Nadu and Karnataka 
Len_g_th = 1.5 km, width= 0.7 km 
12.516164° N, 77.579524° E. 
12.524220° N, 77.608672° E. 
Jawalagiri North, Therubeedi, Yaluvantha and Kadusivanapalli Beat 
Jawalagiri(North Cauve_ry WLS), Kodihalli and Harohalli ranges (Bannerghatta NP) 
0 
Southern Tropical Dry Mixed Deciduous Forest 
Forests 
Jawalagiri Reserved Forest = 3141.58 ha 
Bilikkal State Forest = 3500 ha 
Regular 

Around 200 

Bandemuthappa temple in the Bilikkal State Forest areas along with the road that 
connecting to the temple located in the Bannerghatta National Park in Karnataka. 
1) Road from Belalam and Kadusivanapalli. 
2) Road from Elavanathe to Kadukempathpalli 
1) Habitat improvement works like removal of Invasive alien species, creation of 
waterholes and fodder plots inside the area will helps the elephant movement within 
the corridor. 
Active. Intensity of use by elephants increased. 
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17. Srivilliputtur- Saptur Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Beats falling within corridor 
Forest ranges fallingwithin corridor 
Revenue villages fallingwithin corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor . 

Ttlitt'i~\;':·'H 
for"1 oi~iif;;' 

This corridor connects Saptur Reserve Forest with Srivilliputhur Reserve 
Forest of the Srivilliputhur Grizzled Squirrel Sanctuary. 
Tamil Nadu 
Length= 3 km, width= 0.5 km 
N go 38' 3", E 7r 30' 3g" 
N go 3g• 48", E 72° 32' 14" 
Beat I, II of Watrap range in Srivilliputtur sanctuary. 
Watrap range 
0 
This is a very important corridor facilitating movement of elephants in the South 
West em Ghats landscape complex comprising of Theni and Madurai Forest Divisions, 
and Srivilliputtur Wildlife Sanctuary, Megamalai Wildlife Sanctuary and the Periyar 
Tiger Reserve in Kerala. 
Drydeciduous forest and agricultural lands 
Forest = 60.70 ha 
Agriculture= 75.70 ha 
Seasonal 

Around 20- 30 

Narrow forest patch between the two forest ranges 

1) Canal, 2km 
2) Power fence, 3 km 
1) Increasing the width of the corridor is crucial 
2) Regulation of tourism activities. 
Active. Intensity of use by elephants stable. 
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18. Anaimalai at Waterfalls Estate Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Maj_or land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor links the habitats of the Valparai and Pollachi Ranges of the 
Anaimalai Tiger Reserve. 
Tamil Nadu 
Length= 7.5 km, width= 1.8 km 
N 10° 22' 42", E 7r 0' 31" 
N 10° 26' 15", E 76° 57' 42" 
Valparai and Pollachi ranges of Anamalai Tiger Reserve 
0 
This is an important corridor to connect the western part of the An am alai Tiger Reserve 
to the east. Many herds of elephants and solitary individuals use this corridor for local 
migration. This is an important corridor for tigers (Panthera tigris) too. 
Tropical moist deciduous forest 
TeaQiantations and forest 
Seasonal, majorly between March- August 

Information on intensity of use not available. 

1) State Highway 78 (Pollachi- Valparai) at Andiparai shola 
2) Tea estates like Waterfall and Waverly 
1) 1.8km of State Highway 78 and associated high vehicular traffic 
2\ Tea factories of the estate 
1) Regulating the road work undertaken, with special attention towards use of JCB 
and construction of revetment walls by the Highway department. 
2) Regulating the number and speed of vehicles passing through the corridor. 
Active. Intensity of use by elephants stable 
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19. Siluvaimedu- Kadamparai Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor . 

Legend 
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This corridor links the habitats of the Valparai and Manambolly Ranges of 
Anaimalai Tiger Reserve. 
Tamil Nadu 
Length = 7 km, width = 2. 7 km 
N 10.24'34"- E 76°56'15", 
N 10°21'45"- E 77°0'14" 
Valparai, Mananbolly and Pollachi ranges of Anamalai Tiger Reserve 
1 
This corridor connects the ranges of Valparai and Manambolly of Anamalai Tiger 
Reserve that extends till Parambikulam Tiger Reserve. This landscape also harbors 
high number of micro habitats like swamps that are favoured by elephants. 
Tropical moist deciduous forest 
Forest 
Tea plantations 
Regular 

Around 50 

Private estates near lyerpadi shola 

1) 1.8 km of State Highway 78, and associated high vehicular traffic 
2) Tea factories of the estate 
1) Encouraging people to use LPG instead of fuel wood to ease the pressure on 
corridor. 
2) Regulation on the vehicular movement on State Highway 78. 
3) ReQulation on the tourism. 
Active. Intensity of use by elephants stable. 
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20. Kallhatti· Segur at Glencorin Corridor (Segur Corridor-1) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Kalhatti RF with Singara RF and is part of the Segur 
corridor with an extent of 3413.73 hectares covering four corridors declared as 
a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E & F (FR.5) Dept Dated 
31.08.2010 
Tamil Nadu 
Length= 23.5 km, width= 1.5 km 
1) N-11.521750°, E· 76.53937° 2) N-11.539190°, E- 76.64606° 
3) N-11.523191", E- 76.73430° 4) N-11.559855°, E-76.68879° 
Segur, Singara and Masinagudi Ranges 
8 
Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 
- Bandipur- Wayan and- Sathyamangalam complex of Western Ghats 
Tropical thorn and deciduous forest 
Forest = 61,392 ha, Agriculture= 1,193 ha 
Habitation= 195.40 ha 
Regular 

61 (for the entire series of 4 Segur corridors as estimated by the forest department 
durinQ thetear 2023) 
Habitations at Mavanallah, Bokkapuram and flume channel running across the 
Corridorfrom Masinagudi to Moyar 
1) State Highway (Stretch 1-4.77 km, Stretch 11-1.71 km) and associated high traffic 
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar 
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 
1) Acquiring land at crucial bottle neck points. 
2) Reengineering of canal and flume channel to facilitate wildlife movement 
3) ReQulation of tourism activities. 
Active. Intensity of use by elephants stable 
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21. Avarahalla Sigur Corridor (Segur Corridor-2) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects Avarahalla RF with Segur RF and is part of the Segur 
corridor with an extent of 3413.73 hectares covering four corridors declared as 
a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E & F (FR.5) Dept Dated 
31.08.2010 
Tamil Nadu 
Length- 23.5 km, width= 1.5 km 
1) N-11.5217500, E- 76.53937" 2) N-11.539190°, E-76.64606° 
3) N-11.523191°, E-76.73430° 4) N-11.559855°, E-76.68879° 
Segur, Singara and Masinagudi Ranges 
8 
Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 
- Bandipur- Wayan and- SathyamanQalam complex of Western Ghats 
Tropical thorn and deciduous forest 
Forest= 61,392 ha, Agriculture= 1,193 ha, Habitation= 195.40 ha 
Regular 
61 (for the entire series of 4 Segur corridors as estimated by the forest department 
during the year 2023) 
Habitations at Mavanallah, Bokkapurarn and flurne channel running across the 
Corridor from Masinagudi to Moyar 
1) State Highway (Stretch 1-4.77 km, Stretch 11-1.71 krn) and associated high traffic 
2) 7 krn of concrete flume hannel that runs frorn Masinagudi to Moyar 
3) 2.09 krn of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 
1) Acquiring land at crucial bottle neck points. 
2) Reengineering of canal and flume channel to facilitate wildlife movement 
3) Regulation of tourism activities. 
Active. Intensity of use by elephants stable. 
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22. Kalmalai-Avarahalla-Singhara Corridor (Segur Corridor-3) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Kalmalai RF with Singara RF and Avarahalla RF, and is 
part of the Segur corridor with an extent of 3413.73 hectares covering four 
corridors declared as a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E 
& F(FR.5) Dept Dated 31.08.2010 
Tamil Nadu 
Length= 23.5 km, width= 1.5 km 
1) N-11.521750°, E-76.5393r 2) N-11.539190°, E-76.64606° 
3)N-11.523191°, E· 76.73430° 4}N-11.559855°, E- 76.68879° 
Segur, Singara and Masinagudi Ranges 
8 
Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 
- Bandipur- Wayan and- Sathyamangalam complex of Western Ghats 

Tropical thorn and deciduous forest 
Forest= 61,392 ha, Agriculture= 1,193 ha, Habitation= 195.40 ha 
Regular 

61 (for the entire series of 4 Segur corridors as estimated by the forest department 
during the year 2023) 
Habitations at Mavanallah, Bokkapuram and flume channel running across the 
corridor frorn Masinagudi to Moyar 
1) State Highway (Stretch 1-4.77 km, Stretch 11-1.71 km) and associated high traffic 
2} 7 km of concrete flume hannel that runs from Masinagudi to Moyar 
3} 2.09 km of Northern Hay and 3.27 km of Singara HT power lines 
4} Establishments like schools, settlement, resorts and tourism infrastructure 
1) Acquiring land at crucial bottle neck points. 
2) Reengineering of canal and flume channel to facilitate wildlife movement 
3) Regulation of tourism activities. 
Active. Intensity of use by elephants stable. 
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23. Moyar Avarahalla Corridor (Segur Corridor-4) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat_!ype 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Moyar RF with Avarahalla RF and is part of the Segur 
corridor with an extent of 3413.73 hectares covering four corridors declared as 
a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E & F (FR.5) Dept Dated 
31.08.2010 
Tamil Nadu 
LengJh = 23.5 km, width= 1.5 km 
1) N-11.521750°, E- 76.5393r 2) N-11.539190°, E-76.64606° 
3) N-11.523191°, E- 76.73430° 4) N-11.559855°, E- 76.68879" 
Segur, Singara and Masinagudi Ranges 
8 
Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 
- Bandipur- Wayan and- Sathyamangalam complex of Western Ghats 

Tro[Jical thorn and deciduous forest 
Forest= 61,392 ha, A~riculture = 1,193 ha, Habitation = 195.40 ha 
Regular 

61 (for the entire series of 4 Segur corridors as estimated by the forest department 
durin~ the year 2023) 
Habitations at Mavanallah, Bokkapuram and flurne channel running across the 
Corridor frorn Masina~udi to Moyar 
1) State Highway (Stretch 1-4.77 km, Stretch 11-1.71 krn) and associated high traffic 
2) 7 km of concrete flume hannel that runs frorn Masinagudi to Moyar 
3) 2.09 krn of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 
1) Acquiring land at crucial bottle neck points. 
2) Reengineering of canal and flurne channel to facilitate wildlife movement 
3) Regulation of tourisrn activities. 
Active. Intensity of use by elephants stable. 
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24. Sholayar Dam Corridor (Vazhachal- Anamalai via Sholayar) 

Connectivity 

State 
Indicative length and widtl) 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor links the habitats Kerala Reserve Forest boundary to Valparai 
Range of Anamalai Tiger Reserve 
Tamil Nadu 
Length= 19 km, width= 5 km 
N 10°18'38.03"- E 76°52'3.48", 
N 10°21'15.08"- E 76°59'39.20" 
Valparai Range 
4 
The connectivity between Malayattur Forest Division, Parambikulam Tiger Reserve of 
Kerala and lyerpadi in Valparai of the Anamalai Tiger Reserve in Tamil Nadu is crucial 
for movement of elephants and other large animals including the tiqers. 
Everqreen Forest 
Forests, tea estates and PWD land 
Regular, 

Around 50 

Sholayar dam, tea estate and river 

1) Estate roads (20 km) 
2) High tension power line- Sholayar I, II- 6 km and Urulikkal to Manambolly- 8 km 
3) 15 Homestays and Resorts 
Purchasing of land by the forest dept. 

Active. Intensity of use by elephants increased . 
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25. TANTEA Corridor (Vazhachal- Anaimalai via Ryan) 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor links the Manamboly Range to Valparai Range 
Tamil Nadu 
Length= 12 km, width= 5 km 
N 10°16'9.89"- E 76°57'45.68", 
N 10°17'18.77"- E 77°0'34.37" 
Valparai and Manamboly Range 
4 
The passage of Upasi to Chinnakallar is one of the most important pathways. This 
corridor acts as an important link connecting the protected areas of Tamil Nadu and 
Kerala, including Malayattur Forest Division. 
EverQreen forest 
Forests and T ANTEA leased land 
Throughout the year, but high during certain seasons. 

Around 50 elephants 

1) T ANTEA tea factory, 200 labor quarters 

1) Estate roads (20 km) 
2) High tension power line- Sholayar I, II- 6 km and Urulikkal to Manambolly- 8 km 
3) 15 Homestays and Resorts 
Leased areas in the corridor should be handed over to the Forest Department to 
maintain the integrity of the corridor. 
Active. Intensity of use by elephants increased. 
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26. Topslip to Navamalai Corridor 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor links the Ulandy Range to Pollachi Range 
Tamil Nadu 
Length = 46 km, width = 5 km 
N W27'39.85"- E 76°49'47.88", 
N 10°27'13.22"- E 7r0'29.79" 
Ulandy and Pollachi Ranges 
8 
The passage of Topslip to Navamalai acts as a crucial link connecting several 

\ 
t 
\ 

contiguous protected areas of Anamalai Tiger Reserve Forest. 

Evergreen and Dry_deciduous forest 
Forests 
PWD leased land (for PAP canal) 
Revenue land of settlements and coconut farms (60. 70 ha) 
Regular 

48 

Highway road, Parambikulam-Aiiyar contour canal 

1) Around 10 km of State Highway (Aliyar- Valparai) 
2) PAP Canal with concrete embankment, 15 km 
3) Hanging fences around the patta land 
4) Farm house in Navamalai area 
5) Maitreyi Vedic village and Aliyar Arivuthirukovil 
Purchasing of some of the revenue land by the forest dept. 

Active. Intensity of use by elephants increased. 
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27. Anaikatti North- Anaikatti South Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Anakatti North Reserve Forest to Anakatti South Reserve 
Forest 
Tamil Nadu 
Length = 9 km, Width = 1 km 
11.0856~ N, 76.7750° E 
11.1328° N, 76.8164° E 
Coimbatore and Periyanakanpalayam Ranges of Coimbatore Forest Division 
0 
Facilitates elephant movement from Mannarkad Forest Division of Kerala into undulating 
terrain of Coimbatore Forest Division which is functionally connected landscape with 
Sathymangalam Tiger Reserve. 
Tropical thorn and deciduous forest. 
Forest (8 sq.km), Agriculture, settlements, Institutions, holiday homes, resorts, brick kiln 
industries, revenue lands and roads. Except 74.6 acres of land that has been individual to 
secure the corridor, the rest of it is under Reserve Forest. 
Regular 

NA 

SACON entrance, Kandivazhi tribal settlement and Panapally village 

1) Coimbatore- Anaikatti State Highway, 3.9 km 
2) Brick klins 
3) Establishments like Salim Ali Center for Ornithology and Natural History, Karl Kubel 
Institute, PSG Institution and Swami Dayanand Saraswati Ashram, and numerous resorts 
along the forest fringes. 
1) About 25.7 acres of private land and 48.94 acres of revenue lands (identified in the 
Right of passage book by Wildlife Trust of India) have to be acquired to increase the width 
of the elephant corridor 
2) The landscape section between Anaikatti Reserve Forest and Gopanari reserve Forest 
with a width of about 1 km between Melbavivillage and Gopanari villages through which a 
road passes connectingVelliangadu and Anaikatti has to be included as corridor. 
3) Proposing a new corridor named "Bolam patti Block 2 and Bolampatti Block 3" near the 
area Vallkarudu at the juncture of Devarayapuram and Vellimalai Pattin am revenue 
villages. 
Active. Intensity of use by elephants stable. 
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28. Talamalai- Guthiyalathur Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Talamalai Reserve Forest (in the upper plateau) to the 
Guthiyalathur Reserve Forest (in the lower plateau) located near 1 '1 bend of the 
National Highway 209 from Bannari to Chamrajnagar. 
Tamil Nadu 
Length = 3 km, width = 0.5 km 
N 11°30'31"- E 7r5'4" 
N 11 °33'37"- E 7r8'26" 
Sathyamangalam, Bhavani Sagar, and Talamalai Ranges 
This is a very important corridor used by large number of elephants and other wildlife 
including tigers (Panthera tigris). The corridor is located along the foothills of the 
Talamalai hills, where the habitat is narrow and surrounded by agricultural areas. 
Elephant movement from Bhavanisagar range into Sathyamangalam range is 
particularly facilitated by this corridor. 
Tro[Jical thorn and deciduous forest 
Forest 
Regular, movement is high during October to December 

Around 770 elephants occur in the park and many of them use this corridor 

The shooting range of STF near Puthubeerkadavu and few resorts and ashrams 
located near the forest boundary. 
Sathyamangalam Chamrajnagar National Highway(NH 209) 
Taking over the ashram land near Puthubeerkadavu and increasing the width of the 
natural habitats. 
Active. Intensity of use by elephants stable. 
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29. Mudumalai · Mukuruthi Corridor 

Connectivity This corridor connects Mudumalai Tiger Reserve to Mukuruthi National Park 
State Tamil Nadu 
Indicative length and width Length = 11 km, width = 1 km 
Geo Coordinates 76 31 '31.07 E, 11 31' 3204 N 

76 30' 5973 E, 11 29' 34.25 N 
Forest ranges falling within corridor Gudalur, Naduvattam and Northern Hay Ranges 
Revenue villages falling within corridor 7 
Ecological importance This corridor connects Mudumalai Tiger Reserve and Mukurthi National Park providing 

permeability for elephants to move from dry thorn and dry deciduous habitats to 
evergreen and sho/a habitats of the upper Nilgiris. 

Habitat type Moist deciduous, Semi-evergreen, Shola and Grasslands and Monoculture 
plantations. 

Major land use Forest and associated natural habitats, tea and coffee plantation and human 
settlements. 

Elephant movement status Seasonal, movement is high in months of August to November. 

No. of elephants using the corridor 60-80 

Major bottleneck 1) In lower elevation Deivamalai village and the Silver Cloud estate. 
2) In between upper elevation (TANTEA) and lower elevation (Silver cloud estate) 
only 300 m length afforests are available. 
3) In upper elevation only 200m forest area is available between Royal valley and 
Outcherlony estates. 
4) National Highway 67, Silver cloud tea factory. 

Linear infrastructure in the corridor 1) National Highway 67 and associated high traffic 
2) State Highway (Gundalpet- Coimbatore). 
3) 40 km of High tension power line (11,000 KV) 

Recommendations by the forest 1) Immediate taking over possession of the large tract of Janmam lands from the 
department to improve the corridor plantations, whose lease period has expired long back and notifying these private 

lands as Reserved Forests for corridor protection in Gudalur Division. 
2) Regulation for land use and land cover changes in private lands also needed. 
3) Schools and Colleges which are located in the peripheral areas should be 
targeted for awareness education 
4) Corridor needs to be notified to che,ck the rapid developments in the corridor. 
5) The corridor is newly identified; hence need more detailed study/ground truth 
information in future for more scientific information. 

Current status of the corridor Active. Intensity of use by elephants stable. 
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30. Mudumalai- Nilambur via 0' Valley Corridor (Interstate corridor) 

Connectivity This corridor connects Mudumalai Tiger Reserve ofTamil Nadu to Nilambur 
North Forest Division in Kerala via Gudalur Forest Division in Tamil Nadu. 

State Tamil Nadu and Kerala 
Indicative length and width Length = 35 km, width = 1 km 
Geo Coordinates 76 31' 47.725 E, 11 32' 53.874 N 

76 24' 34.841 E, 11 25' 30.235 N 
Forest ranges falling within corridor Gudalur, Naduvattam and 0 Valley Ranges 
Revenue villages falling within corridor 31 
Ecological importance This corridor is the major connectivity between Mudumalai Tiger Reserve and 

Nilambur Forest Division elephant population. 
Habitat type Moist deciduous and semi-everQreen forests 
Major land use Forest = 5209 ha 

Agriculture/estates = 3408 ha 
Habitation = 1311 ha 

Elephant movement status Regular but peak during south west monsoon season 

No. of elephants using the corridor Around 60 

Major bottleneck 1) National Highway 67 
2) Silver cloud tea factory 
3) 27th mile village 
4) Labour lines of Manjushree Estate, O'Valley, 

Linear infrastructure in the corridor 1) National Highway 67 and associated high vehicular traffic 
2) State Highway (Gundalpet- Coimbatore) and Gudalur to Nilambur via Nadugani, 
Man jeri and associated high vehicular traffic 
3) High tension power line (11 ,000 Kv), 40 kms 
4) Working Manjushree Factory (Smokehouse) at Guind, Silver cloud tea factory and 
Periyashola tea factory . 5) Non-working factories like Bharathinagar Factory and Seaforth factory . 
6) Government offices like Municipality and Panchayat offices, Police station 

Recommendations by the forest 1) Relocation of public from fragmented areas of O'Valley range through proper 
department to improve the corridor schemes. 

2) Immediate taking over possession of the large tract of Janmam lands from the 
plantations, whose lease period has expired long back and notifying these private 
lands as Reserved Forests for corridor protection. 
3) As a short-term remedy, Elephant Proof Trench (EPT) and other preventive 
methods can be resorted to this may provide some immediate relief. 
4) Regulation for land use and land cover changes in private lands also needed. 
5) Schools and Colleges which are located in the peripheral areas should be 
concentrated on for awareness education in order to develop green and animal 
lovers for future generations. 
6) More importantly the corridor needs to be notified and should have guidelines to 
check the rapid developments in the corridor. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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31. Jaccanaire Slope • Hulikal Durgam • Nellithurai - Koothamandi south (Kallar corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 
Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

. 

Current status of the corridor 

Fcr!:~t 8Pat r~:r-x,~~¥'$ 

U Ft:r;..!~t Ci\t:-o·.:•; tx:.Jf>.:lry 

C S!:t::< :xrrl!;,::.~~· 

Sathyamangalam Tiger Reserve and south of Coimbatore FD/ Attapadi 
(through Mettupalayam and Sirumugai Forest Ranges; Nellithurai, Nellimalai, 
Hulikal, Jacanare, Odanthurai reserve forests) 
Tamil Nadu 
Length = 35 km, width = 1 km 
11° 19' 30"- W 21' 26' N I 76° 50' 52"-76° 54' 12' E 
Mettupalayam and Sirumugai Forest Ranges 
6 
It is the only link between Sathyamangalam Tiger Reserve and southern Coimbatore 
elephant populations. 
Dry thorn, Dry and moist deciduous forest types 
Forests, Agricultural land, Settlemenst and River 
Regular 

100-150 
1) Between Kallr first hairpin bend and Dhooripalam (Private lands), 
2) Swamy Sachidananda Jyothi Niketan School, 
3) Forest College and Research Institute, 
4) Alur Vayal. 
1) National Highway 181, 5 km and State Highway- Mettupalayam to Kotagiri, 2 km 
2) Mountain train track, 5 km; 3) High-tension power line; 4) Elephant ProofTrench 
along the forest boundary, 30 km; 5) FCRI fence and EPT, 6 km; 6) Kallar 
Horticultural Garden electric fence, 2 km; 7) Private lands erected electric fence., 27 
km; 8) Compound wall by Black thunder and Sachidanandha school, 2.2 km 
1) Over pass have to be constructed in National Highway -181 and State Highway 
(Mettupalayarn- Kotagiri Road) 
2) Acquisition of private lands to the south of NH -181, between Forest check-post & 
First hairpin bend (app. 30 acres) or easement agreement with private land owners 
3) Acquisition of private lands at Alur vayal or removal of power fences in the corridor 
or easement agreement with land owners. 
4) Reduce the FCRI boundary by amending the lease agreement 
5) Regulate the land use within the corridor area 
Active. Intensity of use by elephants not available 
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32. Anamalai at Punachi Corridor 

Connectivity 

State 
Indicative length and width 
Gee Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Linear infrastructure in the corridor 
Conservation Recommendations by the 
forest department 

Status of the corridor 

Legend 
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Punachi Reserve Forest with Anaimalai Reserve Forest of Anaimalai Tiger 
Reserve 
Tamil Nadu 
Length = 4 km, width= 1.6 km 
10° 25' 3"-10° 26' 42" N 
76 o 58' 34"- 77° 0' 46" E 
Valparai 
1 
The corridor used to connect Punachi Reserve Forest and Anamalai Reserve Forest 
within Anamalai Tiger Reserve. 
Tropical moist deciduous forest 
Forest 
None 

None 

State HiQhway 78 and associated traffic 
1) The corridor should be notified and legally protected by the state forest 
department under an appropriate law, and action should be taken to prevent 
developmental activities hindering elephant movement. 
2. Vehicular speed should be regulated on the Valparai ghat road and visitors 
prevented from stopping. Suitable signage could also be placed to create awareness 
about the corridor and its importance 
Impaired 
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Summary 

As of 2023, through the collaborative efforts between the Project Elephant of the MoEFCC and the State 
Forest Departments of the elephant range states, a total of 150 elephant corridors had been ground­
validated across 15 states in the four elephant-bearing regions across India. The region-specific and 
state-specific list of corridors have been included in Annexure-1 of the report. The State of West Bengal 
had the highest number of elephant corridors, with 26 identified in both northern West Bengal (part of the 
North-eastern regional elephant population) and southern West Bengal (part of the east-central regional 
elephant population). 

In addition to the 15 elephant range states where elephant corridors have been identified and ground­
validated as on 2023, there are also states in which elephants have recently expanded their ranges. This 
includes the Vidharba region in Maharashtra adjoining Chhattisgarh, southern Maharashtra adjoining 
Karnataka, Madhya Pradesh, where elephants presently occur in Bandhavgarh and Sanjay Tiger 
Reserves and northern Andhra Pradesh, where elephants move in from Odisha. In these states, long­
term viability of habitats to support elephant populations, followed by data-driven approach in identifying 
corridors would be pertinent. Similarly, data on elephant movement remains sketchy in many north 
eastern states that harbour relatively small population of elephants. It is hoped that through the 
collaborative efforts of the State Forest Departments and Project Elephant in the coming years so that 
the status of corridors can become clear in these areas . . 
Region-wise corridors 
Among the four elephant bearing regions, the East-Central region has reported the highest number of 
elephant corridors (n = 52) followed by North-east region (n = 48), and Southern region (n = 32). The 
Northern region had the least number of elephant corridors (n = 18) (Figure-1 ). 
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Figure-1. Region-wise elephant corridors across India 
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Within state, interstate and transnational elephant corridors 
Among the 150 reported elephant corridors in India, 126 occurred within the political boundary of a State. 
Nineteen corridors were located across two states. There were six transnational corridors between India 
and Nepal, majorly in the State of Uttar Pradesh (Figure-2). 
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Figure-2. Within state, interstate and transnational elephant corridors across India 

Current status of corridors 
Of the 150 elephant corridors that were reported in India as on 2023, in 40% (n =59) of elephant corridors, 
the intensity of use by elephants has reportedly increased (Figure-3). In 19% (n = 29) of elephant 
corridors, the intensity of use by elephants had remained stable over time. In another 19% (n = 29) of 
elephant corridors, the intensity of use by elephants had decreased. A total of 15 elephant corridors have 
been impaired and would require restoration efforts to render the corridors functional. For 18 corridors, 
information on the current use by elephants was not available (Figure-3). • 
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Figure-3. The current status of elephant corridors across India 
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Annexure-/ 

List of Elephant Corridors 

2 Laljhadi Uttar Pradesh Transnational 

3 Chhedia Uttar Pradesh Transnational 

4 Dudhwa-Katarniaghat Uttar Pradesh Within State 

5 Khata Uttar Pradesh Transnational 

6 Laggabagga-T atarganj-Shu khlaphanta Uttar Pradesh Transnational 

7 Shiwalik Uttar Pradesh Interstate 

8 Rawasan-Sonanadi via Bijnor Uttarakhand and Uttar Interstate 
Pradesh 

9 Kansrau - Barkote Uttarakhand Within State 

10 Motichur- Barkote (Teenpani) Uttarakhand Within State 

11 Motichur- Gohri Uttarakhand Within State 

12 Chilla- Motichur Uttarakhand Within State 

13 Rawasan- Sonanadhi (Upper arm) Uttarakhand Within State 

14 Malani- Kola: Kosi Uttarakhand Within State 

15 Chilkiya- Kota: Kosi near Sundarkhal Uttarakhand Within State 

16 Fatehpur- Gadgadia (Nihal- Bhakra) Uttarakhand Within State 

17 Kilpura- Khatima Uttarakhand and Uttar Interstate and 
Pradesh Transnational 

18 Gorai Tanda (Gala} Uttarakhand Within State 

19 Pakke-Doimara at Dedzelling North- Arunachal Pradesh Within State 

20 Dulung- Subansiri Eastern Arunachal Pradesh Within State . 
21 Dering- Mebo (Sigar nalla) Arunachal Pradesh Within State 

22 Pakke- Papum at Langka nalla Arunachal Pradesh Within State 

23 Pakke- papum at Seijosa nalla Arunachal Pradesh Within State 

24 Pakke doimara at Tip pi Arunachal Pradesh Within State 

25 Durpong-Doimukh at Khundakhuwa Arunachal Pradesh Within State 

26 D'ering - Mebo at Kongkul Arunachal Pradesh Within State 

27 Deosur Assam Within State 

28 Bogapani- Upper Dihing East- Upper Dihing West Assam Within State 
Block 

29 Panbari Assam Within State 

30 Kotha Buridehing Assam Within State 

31 Kanchanjuri Assam Within State 

32 Hatidandi Assam Within State 

33 Haldhibari Assam Within State 

34 Golai- Pawai - Upper Dihing East- Upper Dihing Assam Within State 
West Block 

35 Kukurakata-Bagser at Amguri Assam Within State 

36 Singri Hill Assam Within State 

37 D'ering- Dibru Saikhowa Assam and Arunachal Interstate 
Pradesh 
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38 Kalapahar- Doigrung North- Assam and Arunachal Interstate 
Eastern Pradesh 

39 Rewak- Emangre Meghalaya Within State 

40 Nokrek- Emangre Meghalaya Within State 

41 Siju- Rewak Meghalaya Within State 

42 Balpakram- Baghmara Meghalaya Within State 

43 . Ranggira- Nokrek Meghalaya Within State 

44 Saipung- Narpuh Meghalaya Within State 

45 Geleki- Sitap Nagaland Within State 

46 Abhaypur- Singphan Nagai and Within State 

47 Hollongapar- Longtho Nagaland Within State 

48 Daldali- Dimapur Nagaland Within State 

49 Geleki- Tuli Nagaland Within State 

50 Desoi- Changdang Nagaland Within State 

51 Tirutilip- Longchem Nagaland Within State 

52 Titi- Dumchi - Reti West Bengal Within State 

53 Titi- Reti West Bengal Within State 

54 Apalchand-, Mahananda West Bengal Within State 

55 Apalchand- Gorumara West Bengal Within State 

56 Apalchand- Klimpong at Mal block (via West Bengal Within State 
Meenglass) 

57 Apalchand- Klimpong at Mal block (via Sylee) West Bengal Within State 

58 Nimati- Chilpata (Buxa- Chilpata) West Bengal Within State 

59 Buxa- Titi (via Beech and Bharnobari Tea Garden) West Bengal Within State 

60 Buxa- Titi (via Torsha) West Bengal Within State 

61 Buxa- Ripu at Sankosh West Bengal Within State 

62 Mahananda- Kolabari- Tukriajhar West Bengal Within State 

63 Chapramari - Kalimpong West Bengal Within State 

64 Moraghat-Central Daina West Bengal Within State 

65 Reti-Central Daina West Bengal Within State 

66 Moraghat- Reti West Bengal Within State 

67 Jamui- Jhajha- Chakayi East- Bihar Within State 

68 Charmar- jingo! central Chhattisgarh Within State 

69 Nagdhara-Baraud Chhattisgarh Within State 

70 Hati-Kudmura Chhattisgarh Within State 

71 Chaal - Kartala Chhattisgarh Within State 

72 Korondha- Rupunga Chhattisgarh Within State 

73 Balco-Etma Nagar Chhattisgarh Within State 

74 Balco-Katghora Chhattisgarh Within State 

75 Khod-Rihand Chhattisgarh Within State 

76 Ghat Pendari-Pakni Chhattisgarh Within State 

77 Bhagabilla- Ratnasai Jharkhand Within State 

78 Jampani- Bhagabilla Jharkhand Within State 
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I 

80 Lepang- Dumuria central Jharkhand Within State 

81 Ankua- Ambia Jharkhand Within State 

82 Raibera- Pulbaburu Jharkhand Within State 

83 Dalapani - Suklara Jharkhand Within State 

84 Dalma - Chandil Jharkhand Within State 

85 Dumariya - Nayagram Jharkhand Within State 

86 Silli - Angara Jharkhand Within State 

87 Bharno - Bero - Kara I Sisai- Karra Jharkhand Within State 

88 Dalma- Asanbani Jharkhand Within State 

89 Dalma - Rugai Jharkhand Within State 

90 Siyaljora - Dhobadhobin Jharkhand Within State 

91 Dalapani - Kankrajhor Jharkhand and West Interstate 
Bengal 

92 Anjadbera-Bichaburu Jharkhand Within State 

93 Dumriya-Kundaluka and Murakanjia Jharkhand Within State 

94 T elkoi - Pallahada Odisha Within State 

95 Karo - Karampada Odisha Interstate 

96 Deuli- Suliapada Odisha and West Interstate 
Bengal 

97 Similipal- Hadagarh - Kuldiha (Simlipal- Satkosia) Odisha Within State 
(Baula- kuldiha) 

98 Maulabhanja - Jiridamali - Anantapur Odisha Within State 

99 Kanheijena- Anantapur Odisha Within State 

100 Nuagaon - Baruni Odisha Within State 

101 Buguda - Central RF Odisha Within State 

102 Tal - Kholgarh Odisha Within State 

103 Barapahad- Tarva- Kantamal Odisha Within State 

104 Kotagarh - Chandrapur Odisha Within State 

105 Karlapat- Urladani Odisha Within State 

106 Badampahar- Dhobadhobin Odisha and Interstate 
Jharkhand 

107 Badampahar - Karida East Odisha Interstate 

108 Kalikunda-Chandra through Manikpara West Bengal Within State 

109 Nayagram-- Jamboni through keshorrekha West Bengal Within State 

110 Chandabila Tapoban- Dhumsi through West Bengal Within State 
Keshorrekha 

111 Kalaikunda- Chandra through Satpadi ghat West Bengal Within State 

112 Gidhni- Jamboni West Bengal Within State 

113 Chandua-Joka West Bengal Within State 

114 Kankrajhore- Lalgarh West Bengal Within State 

115 Mahilong- Kalimati West Bengal Within State 

116 Jhalda- Baghmundi West Bengal Within State 
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117 Chandil- Matha East- West Bengal and Interstate 
central Jharkhand 

118 Gobarghusi- Jhunjhaka- Banduan West Bengal and Interstate 
Jharkhand 

119 Tri-Junction Southern Andhra Pradesh Within State 

120 Rayala ER Andhra Pradesh Within State 

121 Kaniyanpura- Moyar Karnataka Within State 

122 Begur- Brahmagiri Karnataka and Kerala Interstate 

123 Edayarahalli - Doddasampige Karnataka Within State 

124 Edayarahalli- Guthiyalathur Karnataka Within State 

125 Talamalai- Chamrajnagar (Pununjur) Karnataka Interstate 

126 Karadikkal - Madeshwara Karnataka Within State 

127 Talamalai - Chamrajnagar (Muddahalli) (T alavadi- Karnataka and Tamil Interstate 
mudahalli} Nadu 

128 Kudrakote- Thirunelly Kerala Within State 

129 Kottiyur- Peria Kerala Within State 

130 Peria- Pannippad (Peria at Pakranthalam) Kerala Within State 

131 Nilambur- Appankappu Kerala Within State 

132 Nilambur Kovilakam- New Amarambalam Kerala and Tamil Interstate 
Nadu 

133 Srivilliputur-Saptur Tamil Nadu Within State 

134 Kallhatti - Sigur at Glencorin Tamil Nadu Within State 

135 Avarahalla at Sigur Tamil Nadu Within State 

136 Kalmalai- Singara and Avarahalla, Tamil Nadu Within State 

137 Moyar- Avarahalla Tamil Nadu Within State 

138 Siluvaimedu - Kadamparai Tamil Nadu Within State 

139 Anamalai at Waterfalls estate Tamil Nadu Within State 

140 Sholayar Dam (Vazhachal- Anaimalai via Tamil Nadu Within State 
Sholayur) 

141 Topslip to Navamalai Tamil Nadu Within State 

142 TANTEA (Vazhachal- Anaimalai via Ryan) Tamil Nadu Within State 

143 Talamalai- Guttiyalattur Tamil Nadu Within State 

144 Mukurthi- Mudumalai Tamil Nadu Within State 

145 Anaikatti North - Anaikatti South Tamil Nadu Within State 

146 Anamalai at Punachi Tamil Nadu Within State 

147 Kallar at Gandhapalllayam (Jaccanaire Slope- Tamil Nadu Within State 
Hulikal Durgam) 

148 Thalli- Bilikal Tamil Nadu and Interstate 
Karnataka 

149 Bilikal- Jawalagiri Tamil Nadu and Interstate 
Karnataka 

150 Mudumalai- Nilambur via 0' Valley Tamil Nadu and Interstate 
Kerala 
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Annexure - II 

Teams that carried out ground-truthing of elephant corridors 

1. Andhra Dr. Lakshminarayanan, Project Scientist, Wll May 2023 

Pradesh Shri. Rakesh Kalva, Consultant: Andhra Pradesh Forest 
Department 

2. Arunachal Dr. Anil Singh, Team Leader, Tarai Landscape, WWF- India May 2022 

Pradesh Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, 
Wll 

3. Assam Dr. Anil Singh, Team Leader, Tarai Landscape, WWF -India February 2022 
Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, 
Wll 
Dr. Bibhuti lahkar, Scientist, Aranyak 

4. Bihar Dr. Anil Singh, Team Leader, Terai Landscape, WWF- India May 2023 

5. Chhattisgarh Dr. Lakshminarayanan, Project Scientist, Wll October 2022 

6. Jharkhand Shri Aditya Bisht, Consultant-S, MoEF&CC Apri12023 

Shri Aakriti Singh, SRF, Wll 
7. West Bengal Shri Aditya Bisht, Consultant-S, MoEF&CC March 2023 

8. Odisha 
Shri Aakriti Singh, SRF, Wll 
Dr. K.M. Selvan, Scientist E, MoEF&CC June 2023 
Dr. Lakshminarayanan, Project Scientist, Wll 
Shri Aditya Bisht, Consultant-S, MoEF&CC 
Shri Udhayaraj, GIS Specialist, Wll 
Ms. Aakriti Singh, SRF, Wll 

9. Kerala Dr. K.M. Selvan, Scientist E, MoEF&CC April2023 

10. Meghalaya Shri Aditya Bisht, Consultant-S, MoEF&CC April2023 
Shri Udhayaraj, GIS Specialist, Wll 

11, Nagaland Dr. K.M. Selvan, Scientist E, MoEF&CC April2023 
Sh. lmnawapang Jamir, Ph. D. Scholar, Department of Forestry, 
Mizoram University 

12. Uttar Pradesh Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, December 2021-

Wll January 2022 

13. Uttarakhand Dr. Anil Singh, Team Leader, Terai Landscape, WWF -India January-March, 
Shri Aditya Bisht, Consultant-S, MoEF&CC 2023 
Dr. Lakshminarayanan, Project Scientist, Wll 

14. Karnataka Dr. Lakshminarayanan, Project Scientist, Wll June 2023 
Shri. R. Raghuram, Himagiri Wildlife Trust 

15. Tamil Nadu Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, June 2022 

Wll 
Dr. Boominathan, WWF-India 
Dr. Lakshminarayanan, Project Scientist, Wll 
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1. Name of the Corridor: ................ . 

2. FD/PA!District: ................... . 

Annexure -Ill 

Corridor data sheet 

3. Connecting (Ranges/FDs/RFs/PAs): ........................ to ................................ . 

4. Geographical coordinates: .................................. .. 

5. Area and dimension: Length ................... . Width (minimum 

maximum): ............................ Total Area: ............ Sq. km 

and 

6. What was the corridor boundary delineated based on? (Was the boundary of the corridor 

identified based on published research/ observations/ strong barriers on either side/ anecdotal 

evidence/ etc.): ................................................ . 

7. Critical area/ bottleneck in corridor: ........................................ . 

8. If there is bottleneck, mention the major reasons of constriction/ bottleneck: 

9. Altitude (Minimum and Maximum): .................................... .. 

10. Map of the corridor (Attach a map): 

11. Importance of the corridor at a landscape scale: 

Status of structural connectivity: 

12. Demarcation of corridor (Mention Compartment! Block/Range/FD and its area in corridor): 

13. Major Land use: Forest/Agriculture/ plantation (Tea/ Coffee/ any other plantation)/ settlement! 

river: ...................................................................................... . 

14. Habitat type/ Forest type/ Vegetation: .............................................................. . 

15. Status of corridor forest (Intact! Degraded): ........................................................ . 

16. Nearest PA: .......................... . 

17. Legal Status of the corridor (PA/ RF/ Revenue land/ community forest/private forest/private 

land): ............................. . 

18. Total areas under different categories: .................... .. 

Land use Area (In ha.) 

Forest 

Agriculture 

Habitation 

Elephant Movement Status/ corridor use: 
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19. Status of elephant movement (Regular/ Seasonal/ Occasional): .................................... . 

20. If seasonal or occasional, specify season and month when elephant usage the corridor 

area: ..................................................................................................... . 

21. Specify the usages (Used by Loners/ elephant herd or Both): ...................................... .. 

22. Group size: .............................................................. . 

23. Specify the period (season/ month) used by loner and herd: ......................................... . 

Loners: 

Herd: 

24. Probable reasons of elephant visit/ usage of corridor areas: ......................................... . 

25. For how long elephants are using the corridor area (No. of years): ................................ . 

26. Current status of elephant movement (Increased/ decreased, compared to 10 years ago): ...... . 

27. Possible reasons of increase/ decrease in elephant movement: ...................................... . 

28. No. of elephant reported from corridor areas during last elephant population estimation 

(Mention year of population estimation exercise and number of elephant): ....................... . 

29. No. of elephant movement reported by publish report/ paper based on corridor monitoring/ study 

undertaken by any institute/ organization (Provide reference of Report/ 

Paper): .................................................................................................. . 

30. If any elephant photograph captured during AITE/ Tiger monitoring from the corridor area (Provide 

detail about number of elephant captured, date 

etc.): ..................................................................................................... · 

31. Mention other important species using this 

corridor: ................................................................................................ . 

Major habitations/ Settlements: 

32. Number of Villages/ settlements falling within the corridor area: ................................ . 

33. Total number of HH of villages/ settlements falling within the corridor area: ................. . 

34. Number of corridor dependent villages/ settlements outside the corridor area: ................. . 

35. Total number of HH in corridor dependent villages/ settlements outside the corridor area: 

36. Dependencies of community living in and around corridor areas on corridor forests/ resources 

(For Fuel wood, Fodder, Grazing, NTFP collection, water for irrigation etc.) .............. .. 
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Status of Human Elephant Conflict (HEC) in and around corridor areas: 

37. Number of villages in and around corridor area affected due to HEC: ............................ .. 

38. Total crop/ plantation area damaged by elephant annually: ........................................ .. 

39. Major crop/ plantation prone to damage by elephant: ................................................ . 

40. Seasonality of crop depredation (month): .................................... .. 

Type of crop Months 

41. Status of house/ property damage (Number of house/ properties damaged by elephants in 

villages/ settlements in and around corridor area- In last five 

years): ............................................. . 

42. Seasonality of house/ property damage (Month) ....................... : ........................ .. 

43. Status of human casualties (Number .of human death/ injuries reported due to human elephant 

conflict from villages/ settlements in and around corridor area- In last five 

years): ................................. . 

44. Status of elephant death due to conflict (Number of elephant death reported due to human 

elephant conflict in and around corridor area- In last five years): 

Threats to the corridor: 

45. Presence of linear infrastructure in the corridor area (Road, Railway track, canal. Power line etc.): 

A. Mention about road, if any (National Highway/ State highway): .................................... .. 

a. Total length of road through corridor area: ............................ . 

b. Status of vehicular traffic (Based on survey undertaken, if any): .......................... .. 

c. Wildlife mortality information, if any (For last one year): ............................................ . 

d. Mitigation measures (overpass/ underpass) undertaken to facilitate elephant movement in 

corridor area, if any: ..................................................................................... . 

B. Railway track (Broad/ meter gauge, single/ double track, electrified/ non-

electrified): ....................... . 

a. Length of the railway track through corridor area and daily rail traffic: ........................... . 

b. Wildlife death due to train hits, if any (For last one year): ............................................. .. 

171 

2526



C. Canal (Irrigation/power): ............................... . 

a. Length of canal through corridor area: .................................. .. 

b. Type of embankment (earthen/ concrete) and slope: ................................................. . 

c. Is there any impact of canal on elephant movement?: ................................................ . 

d. Any bridge or underpass on canal in the corridor area which is being used by elephant:.. ..... .. 

D. Detail of high-tension power line through corridor area (Voltage and Length through corridor 

area): ........................................................................................................ . 

46. Are there fences/ trench/ wall in the corridor? (Yes/No) .................................. . 

4 7. If yes, total length of power fence/ trench/ wall in corridor area: ........................ .. 

48. Impact of existing fence/ trench/ wall on elephant movement, if any: ............................ . 

49. Are there other threats in the corridor? (eg. Poaching, logging, over-extraction of 

resources): .................................................................................................. . 

50. Presence of industry/ Industrial area inside or near the corridor (Yes/No): ....................... . 

51. If Yes, total area of the industry and total work force: ............................................... . 

52. Is there any impact of industry/ industrial area on elephant movement?: ......................... .. 

53. Detail of other establishments inside or near corridor area: 

54. Type of establishment (Institutional building/ tourism infrastructure/ government establishment or 

building): ................................................................................ . 

55. Total area of establishment inside the corridor or impacting the corridor: ......................... . 

56. Impact of establishment on elephant movement, if any: .................................... • ......... . 

57. Year of construction/ establishment: .................................................................... . 

58. Detail of encroachment, if any inside the corridor area (If yes, mention total area and other 

detail): ..................................................................................................... . 

59. Is encroachment impacting the elephant movement? ............................................................... . 

60. Suggested conservation measures/ specific recommendations: 
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Annexure-R4 

GOVERNMENT OF ASSAM 
ENVIRONMENT&: FOREST DEPARTMENT:: DISPUR 

ORDERSBYTHEGOVERNOR 
NOTIFICATION 

The Ii'h April2003 

NO. FRW-44/2002/67. In pursuance of the guidelines of the 'Project Elephant', 
Government of India, and in view of the consent of the Government of India conveyed 
vide F. No. 7-2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to 
declare the land described in the schedules below as an 'Elephant Reserve' with effect 
from the date of publication of this notification in the official gazette. 

SCHEDULES 

A. Location , Area and Name. 

Districts (civil) . . . . . . : . Dibrugarh, Sivasag~r andTinsukia. 

Sub-divisions (civil) . . . . . Charaidew, Dibrugarh, Margherita and Tinsukia .. 

Forest Divisions . . . ·. . . . . Dibrugarh, Digboi, Dum Duma and Sivasagar. 

Name . . . . . . . . . , . . . . DIHING -PATKAI ELEPHANT RESERVE 

Area . . ·. . . . . . . . . . . . . 937 sq krn (Block 1 : 460 sq kin; Block 2 : 156 sq km; 
Block 3 : 170 sq krn, and other disJl;lnct 
pockets"' 151 sq krn). 

B. Boundary I Area description 

This 'Elephant Reserve' consists of three blocks, henceforth referred to as Block 1,2 
and 3; and eight other smaller disjunct pockets. 

BLOCK- I 

Reference point: The starting point is the northernmost tip of Upper Dihing (west 
block) RF (RF= reserve forest) near Khato Beat Office on Makum­
Lakhipathar road. 

North: 

East: 

From the northernmost tip of Upper Dihing (west block) RF on 
Makum - Lakhipathar road, the boundary runs eastwards along the 
notified northern boundary of Upper Dihing (west block) RF. 

Along the eastern notified boundary of Upper Dihing (west block)' 
RF, then along the eastern notified boundary of Digboi (west block) 
RF, then again the e·astern and· thence south-eastern b_oundary of 
Upper Dihing (west block) RF till it reaches the Burhi-Dihing River. 
Thence the boundary runs along the northern boundary of Dirak RF 
and Dirak proposed (lst Addition) RF till the inter-state boundary 
between Assam and Arunachal Pradesh. 
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South: 

West: 

BLOCK,2 

From the south~eastern tip of Dirak proposed (1st Addition) RF on 
the inter,state boundary between Assam and Arunachal Pradesh, 
the boundary follows the interstate boundary up to the south~ 
western tip of Dilli RF. 

Thence, from this point the boundary runs along the existing 
western and northern boundary of Dilli and J oypur RFs up to the 
Burhi,Dihing River, then it follows the existing western boundary of 
Upper Dihing (west block) RF up to the northernmost tip of this 
reserve forest near Khato Beat Office on Makum , Lakhipathar road. 

Reference point: The starting point is the north-western corner of Kakojan RF on the 

North: 

East: 

South: 

West: 

BLOCK, 3 

banks of the Dibru River. · 

From the starting point, the boundary runs eastwards along the 
notified north-western,. northern and eastern boundaries of Kakojan 
RF till it reaches the northern boundary of Upper Dihing (east block) 
RF. Thence it runs along the northe~n boundary of Upper Dihing 
(east block) RF. 

From the north,eastern corner, on the banks of the Dibru River the 
boundary runs along the notified eastern boundary of Upper Dihing 
(east block) RF. 

Thence the boundary follows the notified southern boundary of 
Upper Dihing (east block) RF. 

Thence, the boundary runs along the existing western boundary of 
Upper Dihing (east block) RF and also includes theareas leased out 
for oil mining, Digboi (east block) RF and Bogapani RF till it reaches 
the Dibru River near Nazirating. Then it follows the left bank of the 
Dibru Rivet along the western boundary of Kakojan RF till it meets 
the reference point. 

Reference point: The starting point is the north-western corner of Namphai RF on the 
banks of the Burhi,Dihing River. 

North: 

East: 

From the starting point, the boundary runs eastwards along the 
notified northern boundary of Namphai RF till it reaches the north­
eastern corner of Tinkopani RF. 

From the north-eastern corner of Tinkopani RF, on the banks of the 
Namchik River on Assam - Arunachal Pradesh interstate boundary, 
it runs along the notified eastern and southern boundaries of 
Tinkopani RF and Tirap proposed (lst Addition) RF, and eastern 
boundary of Tipong proposed (Ist Addition) RF. 
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South: 

West: 

Thence the boundary follows the notified southern boundaries of 
Tipong proposed (lst Addition) RF, Lekhapani RF, Saleki proposed 
RF and Makumpani RF. 

From the south~western corner of Makumpani RF on the Assam ~ 
Arunachal Pradesh interstate boundary, it follows the existing 
western and northern boundaries of Makumpani RF, northern 
boundaries of Saleki proposed RF, Lekhapani RF, Tipong proposed 
(lst Addition) RF, Tipong RF, Paharpur RF, again Tipong proposed 
(lst Addition) RF, then Tirap proposed (lst Addition) RF, western 
and northern boundary of Tirap RF till the western boundary of 
Tinkopani RF on the banks. of the Tirap River. Thence the boundary 
runs along the western boundary of Tinkopani RF and southern and 
western boundary of Namphai RF till it meets the starting point on 
the banks of the Burhi~Dihing River. 

In addition to the areas described above, the 'DIHING~PATKAI ELEPHANT RESERVE; 
also includes five other smaller disjunct pockets, the largest of which is Abhoypur 
RF, which has contiguity with Block 1 of this reserve through forests in Nagaland 
and Arunachal Pradesh. Other pockets are Burhi~Dihing (north and south blocks) 
RFs, Duarmara · RF (including Duarmara proposed lst Addition RF), Kotha RF, 
Naloni RF, Phillobari RF, Tokouoni, RF and Torani RF. All these as well as all the 
blocks have contiguity through unclassed forests, riverbeds and tea plantations. 

Memo No. FRW~ 4412002/67~A. 

I 
DR ANW ARUDDIN CHOUDHURY 

Joint.Secretary . 
to the Government of Assam, 

Environment & Forest Dept, Dispur. 

Dated Dispur, the l?'h April2003. 

~PY to the Director, Project Elephant, Government of- India, Ministry of Environment &: 
Forests, Paryavaran Bhavan, CGO Complex, Lodhi Road, New Delhi 110 003. 
2. The P.P.S. to the Chief Minister, Assam· for kind infmmation of the hon'ble Chief Minister. 
3. The P.S. to the Minister of State (ind),Forests,Assam, for kind info. of the hon'ble minister. 
4. The P.S. to the Chief Secretary, Assam, for kind information of the Chief Secretary. 
5. The Commissioner&:. Secretary, Revenue I Tourism Dept., Assam. 
6. The Principal Chief Conservator of Forests, Assam, Guwahati. 
7. Chief Conservator of Forests (all), Assam. 
8. Deputy Commissioners concerned. 
9. Conservator of Forests conc.erned I Divisional Forest Officers concerned. 
10. The Dy. Director, Assam Govt Press, Bamunimaidam, Guwahati~ 21, for publication of the 

above notification in the Assam Gazette extra ordipary and to send 20 copies to this dept. 
11. Guard file. 

DR ANW p;Ru DIN CHOUDHURY 
AUC/4-2003 Joint Secretary 
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Annexure-R5 
293 

Elephant Reserves in India 

Sl. No. Elephant Reserve (ER) State Total Area 
(Sq. Km) 

1. Mayurjharna ER West Bengal 414 
2. Singhbhum ER Jharkhand 13440 
3. Mayurbhanj ER Odisha 3214 
4. Mahanadi ER Odisha 1038 
5. Sambalpur ER Odisha 427 
6. Badalkhol-Tamorpingla Chhattisgarh 1143.34 
7. Lemru Elephant Reserve Chhattisgarh 1995.48 
8. KamengER Arunachal Pradesh 1892 
9. Sonitpur ER Assam 1420 
10. Dihing-Patkai ER Assam 937 
11. South Arunachal ER Arunachal Pradesh 1957.50 
12. Kaziranga- Karbi Anglong ER Assam 3270 
13. Dhansiri-Lungding ER Assam 2740 
14. Intanki ER Nagaland 202 
15. SingQ_han ER Nagaland 23.57 
16. Chirang-Ripu ER Assam 2600 
17. Eastern Dooars ER West Bengal 978 
18. Garo Hills ER Meghalaya 3,500 
19. Mysore ER Karnataka 8055.94 
20. Dandeli ER Karnataka 2321.11 
21. WayanadER Kerala 1200 
22. Nilgiri ER Tamil Nadu 4663 
23. Rayala ER Andhra Pradesh 766 
24. NilamburER Kerala 1419 
25. Coimbatore ER Tamil Nadu 566 
26. Anamalai ER Tamil Nadu 1457 
27. AnamudiER Kerala 3728 
28. A_gasth_yamalai ER Tamil Nadu 1197.48 
29. Periyar Kerala 3742 
30. Srivilliputtur ER Tamil Nadu 1249 
31. Shivalik ER U ttarakhand 5405 
32. Uttar Pradesh ER Uttar Pradesh 744 
33. Terai ER Uttar Pradesh 3072.358 

TOTAL 80,777.778 

True Cdpy 
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Annexure-R6 

ITEM N0.195 COURT N0.11 SECTION XVII 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Civil Appeal No(s). 9719-9711/2918 

COAL INDIA LIMITED 

VERSUS 

Appellant(s) 

DR . KASHMIRA KAKATI & ORS. Respondent(s) 
IA No. 165197/2921 • PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES 

IA No. 197966/2918 • STAY APPLICATION) 

Date : 19-98-2922 These matters were called on for hearing today. 

CORAM : HON'BLE MR. JUSTICE AJAY RASTOGI 
HON'BLE MR. JUSTICE C.T. RAVIKUMAR 

For Appellant(s) Mr. Vikramjeet Banerjee, ASG 
Mr. Neeraj Kumar Gupta, AOR 
Mr. Lilian Kadam, Adv. 
Mr. Rahul Verma, Adv. 
Mr. Ranjeet Kumar Singh, Adv. 
Mr. Arti Prasad, Adv. 
Mr. Abhishek Kumar, Adv. 
Mr. Shivam Singhania, Adv. 
Ms. Shruti Agarwal, Adv. 

For Respondent(s) Mr. Sanjay Upadhyay, Adv. 
Ms. Eisha K., Adv. 
Ms. M. Bachani, Adv. 
Ms. Mayuri Raghuvanshi, AOR 

Ms. Aishwarya Bhati, ASG 
Ms. Archana Pathak Dave, Adv. 
Ms. Kirti Khangarot, Adv. 
Mr. Ameya Mahadik, Adv. 
Mr. Pashupati Nath Rajdan, Adv. 
Ms. Shibashish Mishra, Adv. 
Ms. Ruchi Kohli, Adv. 
Mr. Gurmeet Singh Makker, AOR 

Mr. Avijit Roy, AOR 

M/S. Trust Legal, AOR 

Mr. Shuvodeep Roy, AOR 
Mr. Arnab Singh Deo, Adv. 

Mr. Sridhar Potaraju, Adv. 
Mr. Gaichangpon Gangmei, Adv. 
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Ms. Shiwani Tushir, Adv. 
Mr. Raghav Sethi, Adv. 
Ms. Simran Gupta, Adv. 

UPON hearing the counsel the court made the following 
0 R D E R 

We have heard learned counsel for the parties for some time. 

It is brought to our notice that against the order of the 

National Green Tribunal dated 98 .12. 2917, in the first instance, 

there was an order of status quo which was directed to be 

maintained by the parties. In the meantime, by an order dated 

14.99.2918 and by subsequent order dated 97.91.2922, Union of India 

was directed to file a current status report regarding the steps 

taken for implementation of the directions given by the National 

Green Tribunal. 

Although, the status report has been filed by the Union of 

India but taking into consideration the material on record, we 

consider it appropriate to clarify and permit the Ministry of 

Environment and Forest(Respondent no. 2} to conduct an inquiry 

after taking assistance from Respondent Nos. 3 & 4. Report in 

compliance of the National Green Tribunal's order be furnished to 

this Court within a period of 98 weeks. 

Advance copy of the report be made available to the respective 

parties and parties are at liberty to file their objections, if so 

advised, within two weeks thereafter. 

List on 39.11.2922. 

(MONIKA DEY) 
COURT MASTER (NSH) 

(ASHWANI THAKUR) 
ASTT. REGISTRAR-cum-PS 
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Annexure-R7 

IN THE BON'BLE SUPRE:ME COURT OF INDIA 
Civil AppeJJate Jurisdiction 

Civil Appea1 No. 9710~9711 of2018 

IN THE MATTER OF: 

Coal India Limited ... Appellant 

Versus 

Dr. Kasbmira Kakati & Ors. - .•. Respondent 

INDEX 
-·-··-

' 
S. No. Particulars Pg.No. 

1. Compliance Affidavit on behalf of the Ministry of Environment} 1-3 
Forest and Climate Change (Respondent No.2) 

2, : Annexure-A: Copy of the Office Memorandum dated 1.09.2022 4 
1 regarding constitution of the Committee 

--

3. · Annexure- B: Report of the Committee formed to conduct. the 5-142 
enquiry on complianc-e of the Hon}ble NGrs judgment dated 
08.122017 in OA No. 19/2014. 

-

Date: 

Place: 

Counsel for Respondent 
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ORIGINAL WRIT JURISDICTION 

IN 

Civil Appeal No 9710-9711 of 2018 

IN THE MATI'ER OF: 

Coallndia Limited ...... Petitioners 

VERSUS 

Dr. Kashmira Kakati & Ors. . ..... Respondents 

COMPLIANCE AFFIDAVIT ON BEHALF OF UNION OF INDIA, 

THROUGH SECRETARY MINI~TRY OF ENVIRONMENT FOREST 

AND CLIMATE C~G~ (RESPONDENT NO. 2) 

I, K MUTHAJVIIZH SEL VAN, aged 38 years, having office at Ministry of 

Environment, Forest and Climate Change; New Delhi do hereby solemnly 

affirm and state as under: 

l. That I am working as Scientist 1Ep in Project Elephant Division of 

4. on the records maintained by the Respondent No. l in its normal 
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3. The Ministry has filed the reply in Civil Appeal No 9710 -9711 of 

2028 and the same may be taken on record. 

4. It is submitted that, in compliance of the Supreme Court order dated 

10.03.2022 the Ministry of Environment, Forest and Climate Change 

has formed a Committee to inspect and conduct an inquiry after 

taking assistance of State Government and State Pollution Control 

Board (Respondent No. 3 and 4) and submit the compliance of the 

NGT Order dated 08.12.2017. The Office Memorandtnn related to 

constitution of said Committee is attached as ANNEXURE A. 

5. It is submitted that the Committ€e inspected the site and submitted 

the enquiry report which is attached as ANNEXURE B. 

6. It is submitted that Ministry is duty bound and completely dedicated 

for conservation of the flora and fauna of the country. 

7. It is submitted that; before the Hon'ble Court that l\tlinistry reserves 

its right to file additional affidavit as and when required till pendent­

lite. 

8. That in Hght of the aforementioned facts and circumstances, it is 

respectfully prayed that this Hon1ble Court may pass any order as it 

deem fit. 

Jv - ' 
DEP~ 
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VERIFICATION 

0 ·s FEB 2023 
Verified at New Delhi on thls day of February~ 2023 that the contents of 

the abov~ affidavit are true and correct to the best of my knowledge based 

on the records; and no part of it is false and nothing material has been 

concealed therefrom. 

'-' 
\

I. 

BEFORE ME _ 
RAJENDRA KUM 
NOTARY DELHI R-57 
GOVS.RN~cNT OF INDIA 
SUPREME COURT OF U'mlA A 
COMPOUND, NE:W OC.LHI '\ ') 10 ~ 
Regls~lill' Pg.fSI. N~:,:r ....... , ....... , •• , • ...,..rr; •• 

. MobHe No.~ 98994462090 B FEB 2023 
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f·~::) --.·-·f"·= '-~~ ·~ .; o::;..:~::":JF.rfe-:No:ts·~_,$1'.2oz1~-PE~Plfd(.1~ir<.~?fii~ul:~(No. ~,-i6o6n~.~ . __ ": -.. -_-
: 74l3~9~22./P.E ~-·. · ·· ·' 

! i ~ F~*; 6;l6J20:U-PE~Pa"i1U)_ , . 
'' · ' , GoYfirnri1¢ht·orindlalan«f~- '~ 

Mi~ls!cy ofEnYl~onmcn1, ~~ri5~ & Cll~ntc.(:~~tg~ ~,~)q{D!, ~-ltk~ ~n$~ 
: ·wroj~et Elep11ont Divmo~.qfi'll)@ilT ~ 

'*'*'**''***** ' - . . . . : 

OFFICE 1\>lEMORANDUM 

61ii'Fioor,· V~jrll'Wing, 
Indira P:ir)iavarnn Bbawan, 

.Jor·~a.gh:R<lad, Aliganj,' 
NewDeUii-1!0003' 

S_ltb:- ·dv.ii .. AppeHl :;711}-9711 l.lf 2etl6; Cool:·hdia ··Limtt~d Vs~ Dr K:~t~ katm~ Bt O~·s·:in ·tl.te 
S11premc ~urt of lllldill- reg. 

·Reference is invited lo i.hc: enciosed Supreme ~curt's _order dated 10.0~.221n the Chiil Appe~l 
'9710~9711 of·.2018, Coal [ndia Limited Vs .. Dr Kashm.lro Kakati & ... O.rs in the,Hon'b!e Supreme· Court: 
of .india. Tli.e l-ion'ble su pre1ne Court;· .. ;ide. the above stated ~rcler~ has difecte-4 this · i\.tiru1l:trJi to_:· 
conduct .an inquiry after taldhg ,assistance ~f Sta~e 9overntnent and. State Pollution CQntrot Board 
(res.porldem No .. ~' and 4) and· submJt -the C<>m!'li41ll;{} ·of the -NOT giler dated Q!U2;2017 (Copy 
eridosed) il1 the OA No. !9. of 20.14~ Dr ,Kasliniiro Kakati .Ys. U~I·& Ors wlthio 8 Wee~s. 

2.. . Since lhe_. mauer in_voiv~· iS~lle.s rela~«J IO For~ Ci;inselfvation CfC); linpac:t A&SE-S~~nt . 
(IA),Hazmdous Subsmn·ces M;magement (HSMJ, Con41J-l of F'9llution '(C{>), ·Wildlife (W'L)'. ,and 
Prrije_c(Eieph;tni'(P~) 'd\visions; ih t!tis t;oli!ext: a committ.~e.has bee~ con~i!tuled to ~O!JdU9 !he.'!nquiry 
onthepoirits raised.in the above referred 9A and ·~m compliance of the Hon'ble·NGf o-rder aild·~ubniit 
areport ~vitbiu'2 v<e~ks. Ule composition of. the committee is as follows; 

. ~· ·.· 
~.No,, tNanie & Desitfnation. 
'l IShri. Preet·Pnl Singh DlG,.Foresl Cons~:rvation ... -··· . C:hnimmn .. 

- ·--
2 ~IShri;Soriu.Smgh E, Control ofPcUutiou 

.. 
[Member 

,3 Shri. N.Subrahmai).yam, Scientist D, Hazargow> Substances Managemen~ Membet' 
{HSM) - ... - ... ... 

4 , S)1rL Mllnli:n Kumar Shah, ScieinisrD. IA Member .. -
5 Dr. K.l\ltSelvan: Sci-entist E •. PrQiect Elephimt Member coirvener 

These issues with the approval of the compeJ.el,lt authority • 

... ~~· . . 

Dist'ribl,lt!on: For infonnatioill and n~ccssary actiO!l. 
4 All the: members of the co mmit~!!e. . 
• Add! Chief Secretary; Fore.<;ts, Government of Assam. 
.. 'PCCFS!;Hoff, C:o,·emmeJ1rof t-)ssam. . 
"' PCCf'·& Chiefvii!{ili.fe Warde!ll/ •. dovemmem ?f Assal)i .. (1uwahatL 
• Meilober Secretary, Poth!tion Control Board Assam, 'Bamunimaidam, Guwahati. 

Copy lo: 
•· PPS·to Seereratj, MoEF&CC. 
• PPSJ{) DGF&sS, MoEF&.C:C 
• Prs to :Anu (FCM). MoEF&c;G. 
,. PPS io i\DG (Wlldlife), 1\o~oEF&CC, " 
• PPS-toAdditionalSecret.·uy(NPG), MoEF'&CC. 
" PPS to· Additional Secretarf(TK);~MoEF&CC. 
• PP$ to iOF (WHdlife), MoEF&CC; , 
"· PS to IGF& Director (forest Conserv(ttion!Projeci!Ele.phant), MoEF&CC. 

Gen.,rnted from t!O.ffk~ 'b;t 'j( ~1\JTHI'IMIZll 5ELVAN. 5d_E(KHS.~~-SCI!:NTI>.7 1!, MOEPCC on 06/0Z/2023 lO;{S Nil 
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I . 

F.No.·6~16/l021-PE-Part (l) 
Gtl\'er:nment ofl ndi~/ 'll1«i ~ 

Ministry of Environment, Fore..~ts & Climate Change/ Qllfq'{Df, 'iFf a-iR~ Q~qdT£ ~ 
(Project Elcpluml Divi.sioJt~tifttii\JHI fij'J.flij) 

To 
Tbe Inspector Ge.m:nd ofF~m~st and Director, 
Project Elepbant Division, 
MiDi!itl")' of Environment, FQrcsi and Climate Change, 
Nt:w Dclbi-H 0003 

6N Floor, Vayu Wing, 
Indira Pa:ryavatan Bhawan, 

Jor Bagh Rotld, Aliganj, 
New Delhi·llG603 

Sub: Rep~;rt of the Committee constituted by ,the Ministry of Environment, Forest and Climate 
Chauge to .eunducl au inquiry on the compliance of Hnn'ble NGT Judg-llmcnt dated 
08.12.ZOl7ln O.A. No. 19 of2014, Dr. Kaslunira Kalmti Vs. Uol & Ors.-rcgd. 

Sit, 

In pursuanci'J ofthe Ministry orEnvlronment, ?orest and Climate Chang,e (MoEF&CC) vide F, 

No. 6-l6/2tl2l-PE-Part (I) daledOL09.2022 to conduct an inquiry m the complianccofHon'ble NGT 

Judgement dated 08.]2.2017 in O.A. N(J. 19 of20l4, Dr. Kaslmlim Kakati Vs. C Jl & Ors, the Enquiry.• 

n;~ort of U1e O;~mmittee is submitted herewith for kind considerati~n. 

l 

End: Report ofthe Committe~ .a!ong with l3 annexures 

CopytD: 

Yours faithfully, 
KMu.tham~f Digitanysl~nedby 

• · K.Mtrlha rmzh Servan 

Zh SelVa n J te:2D23.01.04 
I t:/ 17:1'0:41 +05'31)' 

· (Dr. K. :M. Selvan) 
Sclentist''E' (Project Elephant) 

(Member Conv~ner of the Committee) 
Email: km.selvan@.govjn 

Tel: 0 11-208!9272 

1, Shri Prcct Pal Singh, Deputy Inspector General of forest (Fore:>t Conserv<tt.ion}, MoEF&CC 
(Chairmatl of the Committee) 

2. Dr. Sonu Singh, Scientist E, Control of Pollution, MoEF&CC [Member) , 
· 3. Shri N. Smbrrnnanyam, Scientist D, Ha:zardous Substance Management (HSM), l'V~oEF&CC 

(Member) 
4. Shri Munna KurnarSh~b, Soientis.t D,. Impact Assessment, MoEF'&CC (i\·iember) 
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Report of Committee Constiuted by the Ministry of Environment and Forest & 

Climate Change to conduct an inquiry on the compliance of Hon1ble NGT1 

judgment dated 08.12.2017 in the OA No 19 of 20'14 Dl-. Kaskmira Kalmti Vs Uol 

& OI'S., 

Date: H . 1 . ·~cl~.'l 
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1. Background 

The applicant Dr. Kashmira ~<akati is a wildlife conseN~llronist who !lad 'Norked 

extensively on elephant habitats in the State of Assam, especially In Di11ing Pa1kai 

Wildlife sanctuary, Upper Dihing Reserve and Bogapani corridor. Dr. l<akati, in the 

petition to Hon'ble NGT in the year of 2014, raised concerns over the Elephant 

Reserve and elephant corridor which needs to be secured for the l~rger 

environmental good.· The Hon'ble NGT, Principal Bench, vide judgment dated the 

08:12,2017, directed following to be complied by the Central Government and State 

Government with a view to protect the elephant population and other related issues: 

1) Tt1e Central Government shall in exercise of the power conferred 

by Stwtion 5 of tht:J Environmer1f Profecticm Act, H186 and read 

with the provisions of Wildlife (Protection) Act, 'f972 declare the 

area inhabited or used by elephants as conservation resetVes. 

2) • We direct registration of separate case against ll'lo Coal India 

Limited and Oil lnclia Limited for further enqui,y in the matter 

relating to adverse effect caused to ll1e environment consequent 

to t11e act of commiss;on and omission in respect of oil exlraciion 

mKI coal extraction in their respective rnines. 

3) Declare Bogapanl Corridor w11;c11 connects. upper Dehing via 

Bogapanl tea estat(:s as forming pari of the elephant conidor and 

issue notification in tl1is regard. 

4) Conduct a Survey of t11e elephant population in each state and 

consequently declare /he area surrounding thereto as eco­

sensitive zone. 

5) 

8) 

Declare south Bramhapulra elephant ranges known as Dihing­

Patlmi Elep/1ant Reserve established on 17th April, 2003 by 

Project Elephant as the elephant reservelefepl1ant corridor. 

We hereby restrai'n the Digboi Town Municipal CorporaUon from 

dumping municipal waste and garbage in Dihing-Patkai Elephant 

Reserve. 

7) Respondent No. 7 i.e. Oif India Umitecl to forlt1wftf1 stop releasing 

of untreated off effluent in open sludge pits and seepage~ areas 

N.:SvJi.>~-~#""'' 

l 
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8) 

around oil rigs fn the Digboi Oil field which falls within upper 

Dil1ing RF (East Block) .and the Dilling-Patkaf Elephant f-{eserve. 

We hereby direct Goa/India Limited to prevent clischarge ol' toxic 

pollutant i.e. yellowish~orange water flowing out of old mines, 

abandoned by it within Jeypore RF and Dilui1g-Patkai Elephant 

Reserve. 

9) We cJirect Dig/Joi Town Committee, Assam not to allow any 

construction activity in ancJ around tlu1 Digl>ol reserve. 

1 0) We direct t11e State of Assam to work out a viable solution for 

IJanding over of t11e afJandoned Coal mine of the Coal India 

Limited to tl1e Forest Department for its prope:r maintrmf.mce fmd 

to prevent harm to the flora and fauna. 

11) We restrain permanent structure inofud;ng residence i/1 and 

around Golai Corridors hy the Municipalities ~md Respondent 

Nos. 5. 6, 7 & 8 or plivate individuals. 

12) We direc! Central Gov&rnrnent to exercise its povt~r t.mdol 

.Ser.:tirm 6 of the Environment Protection Act, 1986 ana Wildlffo 

Protealion Act, ·J9 72 to gb10 legal recognition and s!.nlus to the· 

efepfmnt rcomdor~' at GoiRi and Bogapani and ot/rer mr.1as l"o 

ensure free passage of t11e endangered wildlife anirnals. 

J3) ResporKienl No. '/ to mandate before any proposed development 

within t/11-J estab/isfJec1 elephant habitat a prior wNclllfe clearance 

from tim stanc:Jing committee of t1'1e national board of wilcllife is 

mandatory. 

14) The Respondent No. 1 sfwll consult Project Elephant to specially 

t:1ssess tlw impact of development as part of EIA process and 

ensure such assessment under Section 36 (4) of ll1e BioDiversity 

Act. 

15) We futther clirecf the State GoV€Hiunents to constitute fl State 

Level Committee comprising of Senior Officers !leaded by t/Je 

Chief Consetvator of ForE.•st to conduct sutvey of the e/ep/1ant 

population ln each districl in the State and demarcate the area of 
1\1• ...... ~~'1tu"',... their trafJitaUon. _.-v- ,Q 
1}~4.tl.:l<~A,I..'>I.~V~-" 
~--~· . 
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16) Jn the first instance the c:ornmittt:.re shall complete survey within a 

pEltiod of one year and subrnit tile mp01t to the Core Committee. 

17) Tile Core Committee shalf be constituted by the Central 

Government through f'vlinistw of Environment Forest 8( Climate 

Change to be heade(J by officer not below the rank of Additional 

or ,Joint Secretmy in tile Ministty who shall examine the reporl 

received from eaclt State and to recomrnencl declaration of area 

inhabited by the elephants as elephant reserve or elephant 

corridors by t11e Central Govemment an elephant roseNe. 

·f 8) The core cornmittee shall r~;1commend to the Centml Govemment 

twth1,7r r;.wtion In tl'lll 1"1/Ntr~r n"'lf"ltirlg to prot~JOtian of Glaphants, 

declarntion of e/epllant corridors, elephant reserves and for such 

other direction as may be twcessaty to fulfil the recommendation 

as contained in the Gajah (Rf1pori of tJ1<1 Elephant Task Fon~e). 

'19) Tile State level CommittEJe ancl Core CommWeH shall submn itB 

report to the Tribwwl within a period of one yetw from now and 

tt1e Applicant will b0 ~mtitled to approtmh tills Ttibuna) for furfh •)r 

(lfroction as the circumstances may require." 

In this regard, Cc)a! India appn:"Jadl·~o ':h.;-; H:.m'ble Supreme Court oflndia against 1'· .• -: 

Impugned Judgment dated 08 '!2 201'7 t"lf \tV:; Hon'ble NGT, Princtpal Bench in O.A 

No. '19 of 2014 directing to mgisk:.; "- ::>E:Mc~rate case for OH India limited and Co~': 

India Limited for further inquiry into ti·1e matter relating to adveme effects caused ;\: 

the environment. The Hon'b!e Stlprerne Court has directed MOEF&CC to file c:~· 

action taken report on the directions passecl by Hon'ble NGT, Principal Bench ,,, 

O.A. No. '19 of 20"i4. The Ministry !·1ad filed the affidavit ln compliance of order 

p~1ssed by the Hon"ble Supreme Court of India. However, in the latest order dated 

10-08-2022, the Court directed U1e ''Ministry of Environment and Forest 

(Respondent no. 2) to conduct tm inquiry after taking assistance from 

Respondent Nos. 3 & 4. Report in compliance of tile National Green Tribwud's 

order be fumis!1ed to tflis Court ;-vitllin a period of 08 weeks''. The oaler 

~nclosed as Annexure ·t N .;;~~~t .......... 
U--t.u..~, .... 2) .. ,_<tJ;-__, 
_,....~--~--:~ 
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Tfle fssues raised by the Hon'bfe NGT direction are relclted to Hazardous 

Substances Management (HSM), Control of Pollution (WatHr), Impact Assessment, 

Project Elephant and Forest Conservation Divisions of the Ministry. Therefore, as 

directed by the Hon'ble court, the Ministry of Environment Forest & Climate Change 

constituted an enquiry cornmittee on 15t September 20222 under the chairmanship of 

DlG, Forest Conservation (Annexure 2). The composition of the committee is as 

follows: 

--r.-;---------- -----
# 1 Name & Designation 

' 

i; - :~r~:~:e:i::~ s~~~o:~:; ~~~~:::·:::::~~oEF&cc. •• . .. [;:::::11 
: :3-- ----f::iF1iC-N.Sub~·ahlnanyam, Sc:ientisf-6-,-HazarCious Substances-hvlember h 

Management (HSM), MoEF&CC 

'L!oEF&CC 

i 'i i -,ll~- -!<:: M ~3E~ j \1 tltl' s cienffSt'E,~Of.-oject } ~erJl~i i1r1C MoE f.-g;(~(~- -.... . . -' (\,~E~m ber' -j 
' 

________ Co~-~::er I 

-i he Ct)mmrnee conducted its first meeting on 1st September 2022 and discussed the 

d~rc-ctions of Hon'ble NGT and requested the State of Assam, vide letter elated 61
h 

-~~r::ph:ln tber 2022, to appoint a nodal pE';rson on behalf of the Principal Chief 

Cr:m(>en,ator of Forest (Respondent No 3) and Pollution Control Board of Assam 

(Respondent No 4). Accordingly, Forest Department of Assam norninated ShrL 

Muthukumar Chief Conservator of Forest (CCF) and Pollution Control Board of 

f\ssam nominated Dr. Shantanu Kumar Dutta, Member Secretary, as the Nodal 
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2. Field ln!::ipection of the Committee 

The comm~ttee (except Sllri N.Subrahmanyam) conducted ·the field inspection from 

2th to 291
h September 2022 In Dihing Patkai Wildlife Sanctuary and the corridors 

mentioned In the Hon'ble NGT order dated 08.12.2017. One member Shri 

N.Subrahmanyam of the committee conducted field inspection from 4th to 6111 

November, 2022. The committee held a meeting at Conference Hall, Makum Forest 

Guard School, Makum wfth all the concerned stakeholders i.e., representative of 

District Administration, Digboi Municipal Corporation, Assarn Forest Department, 

Assam Pollution Control Board, Coal India Ltd, Oil India and Indian Oll Corporation 

Ltd and NHAI. The participants list is enclosed at annexure 3. 

The findings of the committee In l'espect of the directions passed by the 

Hon'ble NGT are as follows: 

# 

1 ~~r:c::~:al Gov_e_rn_n-1e_n_t --+-~-:~-ed-~-":-~=~F=-&=cchas ~:~ ~~uea··anY such directions I 

shall in exercise of the under section 5 of the EPA, 1986. However, as per\ 
power conferred by Sub~Section (1) of section 36A of the Wildlife 
Section 5 of the (Protection) Act, 1972, "the State Government mew, 
Environment Protection after having consultations with the local 
Act, 1986 and read with communities, decfare any area owned by lhe 
the provisions of Wildlife Government, particularly the areas adjacent to 
(Protection) Act, ·1972 National Parks and sanctuaries and tl1ose areas 
declare the area Inhabited which linl< Ofle protected area wit11 another, as a 
or used by elephants as consetvation reserve for protecting fallclscapes, 
Conservation Reserves. seascapes, flora and fauna and their habitat: 

Provided that where the conservation reserve 
. includes any lend owned by t11e Central 
1 Govemmenf1 its·p· 1ior concurrenc~ shall be obtair1ed 
i before making such declaration.". Therefore, tile 

~
, State Government was required to declare the area 
inhabited or used by elephants as Conservation 

'reserves. 

The State of Assam is yet to declare the areas 
inhabited or used by Elephant as Conservation 
Reserve. 

2 !I We direct -registration of The matter falls under fhe perview of the Water 
separate case against the (Prevention and Control of Pollution} Act, 1974 anci 
Coal India Limited and Oil Hazardous Waste (Management and Handling) 

i India limited for further Rules, 1989. issued under the prov[sir)ns of the 
,_~i_e_ng~!iry_i!!_H~?_matter relating 

s 
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---r-- ·----------:;::;;-----,---------,-----.----=:----,-------
to adverse effect caused to Environl11ent Protection Act, 1986. 
tile environment consequent 
to the act of commission and Tile Pollution Control Board, Assam (PCB-A) was 
omission in respect of oil required to action against the said violation and 
extraction and coal extraction conduct inquiry in the matter as per the provisions of 
In their respective mines. the Water (Prevention and Control of Pollution) Act, 

197 4 and Hazardous Waste (Management and 
Handling) Rules, 1989. In this context, committee 
requested PCB-A to inform that whether any·action 
or case has been registered against M/s CIL and 
M/s OIL. Pollution Control Board, Assam vide its 
email dated 29th September, 2022 submitted the 
reply that no case has been registered against M/s 
CIL and M/s OIL 

The reply received from the Pollution Control Board, 
Assam is enclosed as annexure 4. 

Therefore, this direction of the NGT has not been 
complied with. 

l--t--:c---------:-----------+---------------
:3 Declare Bogapani Corridor The Gajah Report 2010 identified the elephant 

which connects upper Dehing corridors across the country including the Bogapani 
via Bogapani tea estates as Corridor. The State. of Assam was requested vide 
forming part of the elephant letters dated 24/08/2017, 17 /'11 /20 "17 and 
corridor and issue notification 01105/20"18 to declare the cot ridors, including , 
In this regard. Bogopani corridor, identified by the said report as 

elephant corridor. These letters are attached as 
Annexure 5. 

Further, in pursuance of the landmark judgment 
passed by this Honrble Court in Civil Appeal No. 
3438-343912020 (Hospitality Association of 
Mudumalai Vs. In Defence of Environment ancl 
Animals &Ors) the Ministry asked all elephant range 
states vlde letter dated 14/12/2021 (Annexure 6) to 1 

implement the observation of the Hon'ble Supreme 
Court. In this case, the SC had observed that 

. elephant corridors must be protected. 

Despite the direction$ of NGT and the Central 
Government, the State of Assam is yet to notify 

-~V Bogapani Corridor as elephant corridor. 

> .. ~ ~¢~\t--/4-:---+-=-C-on-d..,....u_c_t -a--=-s-urv-ey_o_f_t-,--he ___ .. The Ministry conducts the-- survey--o-f-el-e-ph_a_n_t 
'Y !Y/v elephant population in population every five years in each state in the form 

,;,s/ \ each state ;;md of Alllndfa Elephant estimation. 
~v;r--· I consequently declare the 

area surrounding thereto 
as eco .. sensltive zone. 

Significant and important elephant habitats have 
been notified as National Parks, Sanctuaries, 

I 
Reserve Forest and Elephant Reserves. Some of 

. __ '----------------------~·t-_h .. :.=_e_e__;_l~e_p,han_t h§l.9lt§tS have also been noEfie;~ as 

6 
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-- ------ -Tiger Reserves. In addition, areas, including 1 

elephant habitats, around most of the national parks 
and sanctuaries have also been declared as eco~ 
sensitive zones. Proposals for use of area in 
National Parks, Sanctuaries, Tiger Reserves are 
being considered by the Standing. Committee of the 
National Board for Wild Life as per the provisions 
contained in the Wild Life (Protection) Act, 1972. ' 

5 Declare south 
Bramhaputra elephant 
ranges known as Dihing~ 
Patkai Elephant Reserve 

1 

established on 17th April, 
2003 by Project Elepl1ant 
as the elephant 
reserve/elephant corridor. 

6 We he-reby restrain the 
Digboi Town Municipal 
Corporatio,n from dumping 
municipal waste and 
garbage in Dihing-Patkai 
Elephant Reserve. 

1--- .. --' ', ----------
1 7 Respondent No. 7 i.e. Oil 
r India Limited to forthwith 

stop releasing of untreated 
oil effluent in open sludge 
'pits and seepage areas 
around oil rigs in the 

' Digboi Oil field which falls 
within upper Dlhing RF 
(East Block} and the 
Dihing-Patkai Elephant 
Reserve. 

The State of~Assam have notified five Elephant 
Reserve including DH1ing- Patkai Elephant Reserve_. 
The notification enclosed at annexure 7. 

However, the south Brahmaputra elephant areas 
have not been included in the Dihing- Patkai 
Elephant Reserve. 

1 
The Dig'bol Town MuniCI-pal Corporatton has stopped 

i dumping the municipal waste referred to in the NGT 
order. 

However, IOCL is still dumping the municipal waste 
generated from !OCL and OIC India townships at 
tile site. 

Further, it is the responsibility of Digbal lo'l.vn 1 

Municipal to treat the legacy waste as pr:!r Solid I' 

Waste Management Rules 20'16. 

Therefore, the problem of garbage dumping ls I 
, continuing at the site. 

(i) Oil is ieaking from underground pipelines in th~:: 
Reserve Forest 

(ii) At several places, oily sludge pits of abandoned 
wells have been found and natural drains pass 
through these pits. 

(iil) Oil spill have been found in several oil 
producing wells and Crude Gathering Stations. 
No fencing had be<.~n provided at these well 
sites. 

(iv) More than BOO wells have been drilled since the 
operation of Burma Oil Company ltd. 01.1 India 
ltd does not even have the inventories of these 
abandoned oil wells, let alone treatment of 
these pits. 

_I 
(v) In ttle three oil sludge remediation sites visited, 

tile remedfatron has not resulted in complete 
conversion of oily sludge into biodegradable 
matter. .. They_~Jq f1(Jt even maintain the 

7 
N.,~~r ... -
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8 We hereby direct Coal 
India Limited to prevent 
discharge of toxic pollutant 
i.e. yellowish~orange water 
flowing out of old mines, 
abandoned by it within 
Jeypore RF and Dihing­
Patkai Elephant Reserve 

9 We direct Digbol Town 
Committee, Assam not to 

t allow any construction 
l activity in and around the 

Digboi reserve. 

10 We direct the State of 
Assam to work out a 
viable solution for handing 
over of the abandoned 
Coal mil1e of the Coal 
India Limited to the Forest 
Department for its proper 
maintenance and to 
prevent harm to the flora 
and fauna 

------ ·-- - ·----------
inventors of abandoned oil wells. 

Oil India Limited has been unable to stop the 
release of untreated oil effluent in open sludge pits 
and seepage areas around oil rigs in the Digbol Oil . 
fletd. 

' (l) Waste water or seepage water from coal mines 
is in yellow colour is due to presence of Pyrite 
(Iron disulphlde}. 

(ii) Natllral seepage from Tirap coal mine is 
entering Ledo Panl Nalla and the Nalla flows I 
into Buri Dehing river. 

(iii) Even though wastewater collection pits, settling 
tanks and Effluent Treatment Plant (ETP) have 
l;>een established 1 the said facilities are not 
operational. 

Coal India Limited has not taken any steps to 
prevent discharge of the toxic pollutant flowing out of 
old mines. 

Despite clear directions from the NGT, the Digboi 
Town Committee has taken U1e position that the I 
area is not under their jurisdiction. They have also I 
not taken up the matter with other Authorities having 
jurisdiction over the area in question. The 
communication received from the Digbol Town 
Committee ls enclosed at annexure 8. · 1 

. Therefore. action is yet to taken on this NGT \ 
direction. 

The State Government did not furnis.h ··-·any 
record/document regardiilg any action being taken 
up to work out viable solution for handing over of 
abandoned mines of Coal India to Forest 
Department. The details requested from the state of 1 

Assam are enclosed at annexure 9. 
1 

In several abounded rnlnes, the structures/houses 
constructed by Coal India were found intact. 
Further, these houses/structures are occupied. It 
was the responsibility of Coal India to remove these 
siructures at their cost. restore the area to origrnal 
status and physically hand over the abandoned coal 
mines, free of all encumbrances, to the Forest 
department. 

--~i Therefore, it has been concluded that this direction 
of tile NGT Is yet to be Implemented. 

····-. - -···· ·-···~ 

N· _s\JAJv.v.MVq'.w~ 
8 
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r( --W-e--r-es-tr~aln_p_. erm_a_n_ei:,T -rT·Ile site visit revealed -that Golaf ·c-orridor is no 
i structure including I longer a viable corridor for passage of elephants. 
' residence in and around This corridor is already blocked due to construction 

Golai Corridors by H1e of permanent structures. Further, no steps have 
Municipalities and been taken regarding permanent structures present 
Respondent Nos. 5, 6, 7 & in the Golai Corridor. Photographs are enclosed at 

· 8 or private individuals annexure ·10. 

The NGT direction has not been complied with. 

12 We--direct Centra-l --The G~jah Elephant -Task- Force -Report. ·2010 
Government to exercise recommended that critical elephant habitats and 
its power under Section 5 corridors that come under the PA network should be 
of the Environment considered for declaration as Community and 
Protection Ac;t, 1986 and Conservation Reserves. 
Wildlife Protection Act, 
1972 to give legal 
recognitron and status to 
the elephant corridors at 
Golai and Bogapani and 
other areas to ensure free 
passage of the 
endangered wildlife 
animals 

'!"he Ministry has already asked the State. of Assam 
to notify corridors identified by the Gajah Elephant 

·. Task Force Report, 2010 including Bogopani and 
Golai Elephant corridors, vide letters dated 
24/08/20'17, 17/1'1/2017 and 0'1/05/2018. The 
communication details are enclosed at Annexure 11. 

Further, the MoEFCC has not issued any specific 
directions under section 5 of EPA, '1986 directing the 
state of Assam to give legal recognrtion and status . 
to the elephant corridors at Golai and Bogapani and ' 
other areas. However, State is empowered to 
protect and declare such areas as a Protected 

~Areas under the'Wildlife (Protection) Act, '1972. 

These elephant corridors are yet to be notified by 
the State Government. 

13 Res-po-nde_n_t -No~--1 - to-- Signific~mt ancf importan-t elephant hahitats -tiave ; 
rnandate before any been notified as National Parks, Sanctuaries. 
proposed development . Reserve Forest and Elephant Reserves. Some of 
within the established the elephant habitats have also been notified as , 
elephant habitat a prior Tiger Reserves. In addition, areas around most of 
wildHfe clearance from the the national parks and sanctuaries have a!so been 
standing committee of the declared as eco-sensitive zones. Proposals for use 
national board of wildlife is of area in National Parks, Sanctuaries, Tiger 1 

mandatory. Reserves are being considered by the Standing 
' Committee of the National Board for Wild Life as per 
the provisions contained in the Wild Life (Protection) 
Act, 1972. 

' Further, Inspector General of Forests and Director, 
Project Elephant is also a member of the. Standing 
Committee of National Board for Wild Ufe (NBWU . 

... -- --··· ·-- -· ----· ---··· ····--·-- -··---- _I 
1'-.l :.~J{I.tt.(Lv<A.tvt¥j 
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r
---···-··· ··-·· 
14 The Respondent No. 1 

1 
shall consult Project 
Elephant to specially 
assess the impact of 
development as part of 
ElA process and ensure 
such assessment under 

' Section 36 (4) of the Bio 
Diversity Act. 

) . .v-~ . "' 

:~~' ~' 15 We further ~dirac\ the state 
, \ Governments to constitute 

\~~ , L.J~~ ; a Sta:e. Level Committ~e 
0 ·· y~V. compns1ng of Semor 
~J>~ Off_icers headed by the 

Chtef Conservator of 
F crest to conduct survey 
of the elephant population 

, in each district in the State 
and demarcate the area of 
their habitation. 

·15 In the first instance tile 
. C:2!'("1rnittee shall gomplete 

·········--·-----····---

The lA Division, MoEF&CC has reported that they 
have been consulting Project Elephant Division 
while granting EC to ln Elephant Corridors, Elephant , 
Reserves, etc. 

The Standard Terms of Reference (ToR) issued by 
MoEF & CC for the EIA process mentions that 

(i) Status of forest clearance for t11e use 
forest land shall be submitted. 

(ii) Copy of the application submitted for 
clearance under the Wildlife Protection 
Act, ·1972 to the Standing Committee of 
the national Board for Wildlife if the project 
site located within notified Eco Sensitive 
Zone, 1 0 I'm radius of N~tional · 
Park/Sanctuary wherein final ESZ 
notification is not in palce as per MoEF & 
CC Office Memorandum dated 8/8/2019. 

(iii) The projects to be located within ·1 0 km of ,, 
the National Parks 1 Sanctuaries 1 

Biosphere Reserves, Migratory Corridors 
of Wild Animals, Eco Sensitive Zone and 
Eco Sensitive areas, showing the distanGe 
between the project site and the said · 
areas. 

(iv) Wildlife Conservation Plan cluly 
atlthenticated by the Competent Authority , 
of the State Government for conservation ' 
of Schedule I fauna, If any exist in the 
study area. 

,
1 
One such sample ToR is annexed at annexure 12. 

I
Frorn these ToRs, it is clear that assessment as 
rnandatecl. u.nder section 36(4) of U.1e Bio-dive. rsity 
Act is dully carried out. 

-; All India eiephant estimation is done every five years 1 

through the State Governments/ UT Administrations, 1 
by Project Elephant 

The States are yet to constitute the committee. 
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survey within a period of 
one year and submit the 
report to the Core 
Committee. 

'1'1 The Core Committee Sf1af·~~,~,- ~The Core Committee -·Fi~asalready been constituted 
be constituted by the in the form of Steering Committee of Project 
Central Government Elephant. This committee is chaired by the Hon'ble 

.. through Ministry of Minister EF&CC. The mandate of the committee is 
! Environment. Forest & to review the implementation of Project Elephant 

Climate Change to be and provide suitable guidance from time to time for 
headed by officer not . which the committee may meet as and when 
below the rank of necessary. 
Additional or Joint 
Secretary in the Ministry 
who shall examine the 
report received from each 
State and to recommend 
declaration of area 
Inhabited by the elephants 
as eleph~nt reserve or 
elephant corridors by the 
Central Government an 
elephant reserve 

The Steering Commiitee is the apex committee of 
Project Elephant. constituted since 1995 to review 
the implementation of the Project Elephant Scheme 
and provide suitable guidance from time to time to 
the Ministry. Seventeen meet(ngs have been held 
till dated (20.12.2022). Pursuant to decisions taken 
in the aforesaid committee, directions have been 
passed to the State Governments regarding the 1 
decision taken in the Steering Committee meeting. i 

Further, the MoEF&CC has also constituted a 
18 ~The-c-or-·e_c_o_m_m-:c-ltt_e_e-sh_a_ll_-1 Central Project Elephant Monitoring Committee 

recommend to the Centra.! (CPEMC), on the request of Hon'ble Supreme Court 
Government further action in the Writ Petition (Civil) No. 489 of 2018. The 
in the matter relating to committee had its 4th meeting at Periyar Tiger 
protection of elephants, Reserve, Kerala on 13th August 2022. 
declaration of elephant 
corrie.iors, elephant 
reserves and for such 
other directron as may be 
necessary to fl1lfil tlie 
recommendation as 
contained in the Gajah 
(Report of the Elephant 
Tasl< Force 

/v• 1---1-9+--.. ~··- -~ ... -- .. ~~ __ ........ ~·-·-- .. ~ 
. 11j·'~( . The State Level 
h(i·,v;. u Committee and Core 

Committee shall subrnit its 
report to the Tribunal 
within a period of one year 
from now and the 
Applicant wlll be entitled to 
approach this Tribunal for 
further direction as the 
circumstances m;;"J.y 

.. ~-·-~-~-.. ~-~ 

~The details of the Steering Committee and CPEMC 
i1 are enclosed at annexure 13. · 
l 

"'~-· .,~-·-.. -·-------------1 
Vide order dated 02.05.2018, the Principal Bench, 
NGT in Writ Petition No. 246 of 2018 directed 
MoEF&CC to file cornpliance report in respect of 
directions issued by NGT in OA 19 of 2014 
(l<ashmira Kakati Vs Uol & Ors). 

In compliance, the Ministry had filed the compliance 
report before the NGT. 

The State Level Committees are yet to be 
constituted . 

11 
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1~
-------

requ[re." 
----------· -~---······---~--------.. --------------------·----- --- t ------------------------------------"···-··· 
The committee on the view that most of the dil'ections passed by the Hon'ble 

Tribunal judgement dated 08111 December, 2017 in O.A. no. 19/20'14 Dr. Kashrnira 

Kakati Vs. UOI & Ors., has not been complied with the State Government of Assam. 

As the area adjacent to the Dihing-Patkai Elephant Rese1ve is very critical for 

elephant and other wildlife, it is Important to protect these habitats With priority for 

long term conservation. Restoring the Golai and Bogapani e!ephant corridors are 

very crucial for movement of elephants betvveen the habitats. lOCL Petroleum 

Products Disposa! Terminal, hotels and number of residential building are effectively 

blocking the movement of elephants especially in Golai corridor. The Statr; 

Government ne.eds to address these issues on the top priority. 

1. 

§lru~atura of the committee nu~!n·b· ers. ~ 
1 

[lJ)? -· 
ShrL Preet Pal Singh, DIG., MoEF & CC: _. -~----!;;:£_~ __ _ 

2. Dr. Sonu Singh, Scientist E, MoEF & CC:~---····-~~' 1.(.'_.$-"1 :1.__· _._l ____ _ 

3. ShrL Munna Kumar Sh3~1. Scientist E, MoEF & CC: __ lt_...t.J.--='_~.~::~:=:~::::Jh.::::' ::;::::::"'"""' 

4. Shri. N.Subrahmanyam, Scientist D, MoEF&CC:~.?~.....aA"~f~ 

5. Dr. K.M.Selvan, Scientist E, MoEF & CC: ...... ~Q~-- .. . 

12 
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ANNEXURE-1 

1 

ITEM N0.195 COURT N0.11 SECTION XVII 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Civil Appeal No{s). 9719-9711/2918 

COAL INDIA LIMITED 

VERSUS 

Appellant{s) 

DR . KASHMIRA KAKATI & ORS. Respondent{s) 
IA No. 165197/2921 • PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES 

IA No. 197966/2918 - STAY APPLICATION) 

Date : 19-98-2922 These matters were called on for hearing today. 

CORAM : HON'BLE MR. JUSTICE AJAY RASTOGI 
HON'BLE MR. JUSTICE C.T. RAVIKUMAR 

For Appella~t{s) Mr. Vikramjeet Banerjee, ASG 
Mr. Neeraj Kumar Gupta, AOR 
Mr. Lilian Kadam, Adv. 
Mr. Rahul Verma, Adv. 
Mr. Ranjeet Kumar Singh, Adv. 
Mr. Arti Prasad, Adv. 
Mr. Abhishek Kumar, Adv. 
Mr. Shivam Singhania, Adv. 
Ms. Shruti Agarwal, Adv. 

For Respondent{s) Mr. Sanjay Upadhyay, Adv. 
Ms. Eisha K., Adv. 
Ms. M. Bachani, Adv. 
Ms. Mayuri Raghuvanshi, AOR 

Ms. Aishwarya Bhati, ASG 
Ms. Archana Pathak Dave, Adv. 
Ms. Kirti Khangarot, Adv. 
Mr. Ameya Mahadik, Adv. 
Mr. Pashupati Nath Rajdan, Adv. 
Ms. Shibashish Mishra, Adv. 
Ms. Ruchi Kohli, Adv. 
Mr. Gurmeet Singh Makker, AOR 

Mr. Avijit Roy, AOR 

M/S. Trust Legal, AOR 

Mr. Shuvodeep Roy, AOR 
Mr. Arnab Singh Deo, Adv. 

Mr~ Sridhar Potaraju, Adv. 
Mr. Gaichangpon Gangmei, Adv. 
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2 

Ms. Shiwani Tushir, Adv. 
Mr. Raghav Sethi, Adv. 
Ms. Simran Gupta, Adv. 

UPON hearing the counsel the Court made the following 
0 R D E R 

We have heard learned counsel for the parties for some time. 

It is brought to our notice that against the order of the 

National Green Tribunal dated 98.12.2917, in the first instance, 

there was an order of status quo which was directed to be 

maintained by the parties. In the meantime, by an order dated 

14.99.2918 and by subsequent order dated 97.91.2922, Union of India 

was directed to file a current status report regarding the steps 

taken for implementation of the directions given by the National 

Green Tribunal. 

Although, the status report has been filed by the Union of 

India but taking into consideration the material on. record, we 

consider it appropriate to clarify and permit the Ministry of 

Environment and Forest(Respondent no. 2) to conduct an inquiry 

after taking assistance from Respondent Nos. 3 & 4. Report in 

compliance of the National Green Tribunal's order be furnished to 

this Court within a period of as weeks. 

Advance copy of the report be made available to the respective 

parties and parties are at liberty to file their objections, if so 

advised, within two weeks thereafter. 

List on 36.11.2622. 

{MONIKA DEY) 
COURT MASTER (NSH) 

(ASHWANI THAKUR) 
ASTT. REGISTRAR-cum-PS 
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F.No. 6-16/2021-PIC•Part(l) 
Government of lndinllllffii lR"cfiR' 

ANNEXURE-2 

Ministry of Environment. Forcst'l & Climate Change/~, ~JtR~q1{<k'iOi-~ 

(Projt~ct Elephant Di ~·islo~ tlf.t ~1'311111 fc'r.l:nirn 

OFFICE MEMORANDUM 

.6t" Floor. Vayu Wing. 
lndim Parynvaran Bhaw;m. 

Jor Bagh Road, Aligrmj, 
New Dclh i-110003 

Dated 1.09.2022 

Sub:· Civil Appeal 97HMJ7U of 20l8, Coal India Limited Vs. llr Kashmira kal<ati & Ors in the 
Supreme Court ofhtdia -reg. 

Rclerencc is invited to the enclosed Supreme Com·t's order dated 10.08.22 In the Civil 1\ppettl 
9710-9711 of 2018; Coallnuia Limited Vs. Dr Kashmir:a Kakatl & Oi1i in the Hon'blc S~1prcme Court 
of India. The Hon'ble Suprenw Co_mi, vi(!(' the 11bovc ~tlltl)d order, has directed thi~ Minish·y to 
condue'i an (n·quiry after taking assishince of State Govemm~nt and State Pollution Control Boned 
(r(:spondent No. 3 and 4) and submit the .compliimce of 1h~ NCiT ord~r datl;!d 08;12,2017 (Copy 
enclosed) in the OA No. 19 of 2014, Or Ka:'lhrnira Kakati Vs. Uol & Ors within 8 week:o;. 

2. Since the matter involve iii-sues related to Forest Conservation (FC), lmpaGt Assessment 
(lA),H;p:~trdous ~ubs.t~mccs M:magernent (I-ISM), Control or Pollution (C'P), Wildlife (WL) and 
ProjectElephant (PE) divisions, in lh.ls context, a committee has been con:>tituted to conduct the enquit'Y 
onthc poill(s raised in the above referred OA and on compliance of the Hon'ble NOT order lind submit 
areport within 2 weeks. The composition of the committee is as follows: 

S.No. Name & nesi~nati(ni 
i ShrL Preet Pai Singh DIG, Forest Conservation Chairman 
2 Shri. Sonu SinghE, Control ofPolluticm Member 
.) ~hti. N.Subrahrnunyam, Scieniist D, Hazardous Substances Management Member 

(HSM) 

4_ Shri. MuntH¥ Kumar Shah, Scientist D,JA 
5 Dr, K.M.Selvnn1 SCientist E, P1;oject Eh:plmnt 

These issues with the nppmval of the competent authot'ity. 

F,nd: As nbovc. 

Distribution: For in!brmatitm and necessary action. 
• All the members of the committee. 
" Adidl ChicfSecrctnry, Fon.:s;s, Government of Assam. 
o PCCF&HoFF. Oovemment of Assam. 
" PCCF & Chief Wildlife Wardens, Govcrnn1cnt nf Assam. Guwahatl. 

Memhel' 
Member convener 

t>{ oCJ ). 'i-
(Dr.t{ajendra u ttr) 

Scientist 'C' (Project Elephant) 
Email: kumar.mjcndra@ilic.in 
Telephoiie No. 0 II· 20819306 

., Meml.H:r Secretary. Po!luliou Cornm! Board Ass.tun, B:ununimaidanL Guv ... ·ahati. 

CO[lY to: 
" PPS to Secretary. MoEF&CC'. 
o PPS to DGF&SS, l\·loEF&CC 
q PPS toADG (FCfPT), ~ ... IoEF&CC. 
o PPS to AD(j (Wildlife}, MoEF&CC. 
o PPS w Additiom1l Secretary (NPGJ, MoEF&(~C. 
a PP$ lo Additional Secretary (TK). MoEF&CC. 
a PPS to tGF (\Vildlife}, MoEF&CC. 
.. PS to IGF& Dircdm !For~~st Conscn•nlion/ProJect Elt>phant), MoEFS:CC. 
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_.,.,.,~()'-----------------------------------

-

Pollution Conirol Board:: Assam 
negl~)~}::'t~ (ilfffr:e ... Dlbru-g-arl11 P,Q & D~st· Dibrugaxh. Phf.~fl~ N~,..(13T?~·Z3.'/.:'5517 

~~r~).=~f=~f=_c~_;liif.:.I:l1fC;Jfh!lV o:n: d!Lcom. ro dlbru;£"a i h6~g__;;l??.?~.:-:~~-~ ~~_:~g 

Web~!~~: ww~.v.~:~<;bi>ssnm.org 

ANNEXURE-4 320 

No. RO/DBR{f~3951/2014-15/12 Qated Dibrugarh, the 29''' Seotembei"2022 

Io; 
Or Sonu Singh 
Sc[entist-E(Add!tlOi"'al Director), 

Mfnistrv of Environment, forest & Cfimate Change, 
Govt of India, New Delhi 

Sub: Committee visit to Assam in compliance ofHon'ble. Supreme Court Order-Reg 
Ref: Queries put forward by the Enquiry Committee email dated 27.09.2022 

Sir1 

W!th reference to the a nove subject, I have the honour to forward the l'ep!y to the Queries put forwarded by the 
enquiry ~ommittee vide email dated 27.09.20:22 for favour of your needful 

Endo: As stated 

Yours faithfully 

A 
(H~ull 'V'--

Remnal Executive Engineer 
MEMO: 1110: RO/DBR/ T-3951/2.014-15/12.-A Dated Oib, the 29~~> Sep~202Z 
Copy to: 1) The Member Se<:retarv, Pollution Control Board Assam. Bamunimaidam, Ghy-21 for favour of your kind 
information. 

Vourn faithfully 

.,.,-----· 
{H.Pegu) 

Regional Executfve Engineer 
P.C.B.A.,R.O. Dibrugarh 

Head Ofilce: Bamunimardmn. Guwahati-78! 021, Assam: India_ 
Phone: 2652774& 2550258 :Fax; 036l-2550259; Gram; POLLUTION CONTROL 

E-mail:membcrsecretary@)pcbassam.org; W'ebsite:1..vww.pcbas:sam.org 
Regional Offices at Dlbrugarh, Golaghat, Sibsagar, Nawgaon, Tezpur, GuwahatL Bcngaigaon &Bilchar 
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Querv l: The details of the case registered against Coal India ar1d Oil India regarding the damage 
caused to environment during commissionjng and operations. [inJormation t<J be provided by Coal 
India, Oil India and SPCB]. 

ReJ)Iy: Pollution Conh·ol Board Assam had not registered t..'lse against Oil India Ltd. & Coal 
India. 

Qucot 2:Number and status of wells and pits tot collecting eftluentfsludge and there remediation 
and estimated cost lhr remediation [iniillmation lobe provided by Oil IndiaJ 

Querv 3: Procedure followed tor treatment ofoil effluent from oil rigs in Digboi oil field 
[iuformation to be provided by Oil India]. 

Quen' 4: Inspection report of oit effluent treatment pbmt and sludge pits from rigs in Digboi oil 
field since Hon'blc- NOT directions in the matter [intormation to be provided bySPCB]. 

Reply: lnspf!ction report not prepan~d. For last 20years, no drilling acth·ity was £1m·ied out 
in Digboi Oil Field .as per inform~ttion ft(lm Oil India Limit~d. No Efllncnt f.r~atmcnt plant 
or new sludge pits were seen. Usually for daiU sites, they instaU Mobile 'Effluent Treatment 
Plant and C()nsn'uct HDPE lined 11its for storage of effluent and other activities. 

Querv S: 1nspeetinn report of ahandt1ned and operational mines w.rJ. discharge from mines since 
Hon'ble NGT directions in llie matter [inform~iii.m to be. provided by SPCB) .. 

Reply: Insp~dion report not priilp:ncd .How~VIili', wat~r -410d son iiant}lf{!S W(ll'C coUect~d from 
val'iaus sources of coni mining operation a1·ea on 04.01.2021, 03.03.2021 & 08.03.2021 and 
reports are ench~sed as Annexure-A.(Coal India Ltd was nmN)perational for la~t hYo years. 
Pa·oduction started again from Fehruary'2022 onw~u·ds) 
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3Pf~ ~· .Jt 
POLLUTION CONTROL BOARD, i\SS~t.\IVI 

Department of Envlronmem and FoGJsts, Go·-.~ernment c~ Assam 
Bamlhumaidan, GuwchaH-781021. Assam 

ANALYSIS REPORT OF TC-0'1/2'1 

SAMPLE: lNFORMATION 

Sour~.: VVat-er from Tlkor~~ t~)·~:P {r~~~~ntr",g p;.U\/olr~} 

U:J~ttor:: N~2~;=-; Ef4E~ -..10 ::~ 1£-95·:-.. ~ 3'05.7972-~ 

Date of Reciipt ;·;'::;: 1-0i-0":; 

5. Collec-tee By \'lr =:. H;m·j;q,;e. Si\ 

ANALYSED PARAMETERS: 

pH 

Oi~ & Gre01se (O&Gi 

8\ochernica! Oxygen DoSmaM (BOO 1 

Chemical Oxyfjer1 Demand (COP/ 

Suspand<=d Sol1d {SS) 

Nltr:11te as ~J 

Pi-;ospr;ate as P 

S!..i>Oht(j,:o asS 

He:<~N<.<Ient Cbromrurn 

Total Chromitnn 

L~d 

Me.fCUi)' 

Zin;: 

''8DL Below Detectable Llmit 

4.9 

E.OL tng/! 

SOL mgl! 

0 I mg.ii 

BDL rng/1 

BDL mg/i 

G.07 mg/1 

i 483 mgil 

lJ ~ l.Z7 rng n 

!Jischarge Standard 
(a'> p•er SCHEDULE Vf 

of EP Ac~,l986) 

1Clrngil 

50 Ff''iJil 

\ "T<g/.1 

5 mgli 

0. i ;!ifj/t 

lmg/1 

0.1 n~g/1 

3 mg/J 

tic~ Laboratory 
PCB. l':\SS,:t!n 
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.if"' - ~ Si 'I fil'?i !(if 
POLLUTION CONTROL BOAJID: ASS~\1 

? 

Department of Envlronrnent ana Fores!s, Government of Assam 
Bart1inum'aida". Guwahati-7B '1821. Assam 

ANALYSiS REPORT OF TC-02121 

SAMPLE li\IFORMATIOl\1 

.J Date qf Rec~ipt 
~·. Coi!f;Ctii'>J Br 

AN/-1LYSED PARAMETERS: 

Biochemlc.al Ox~o·gen Dernaml (BOD: 

Cl1emtcaJ Oxygen D&ITIE(lct (COD; 

Susper1ded Solr.a (SS) 

Ni<rale 13S N 

H;;;xavalent Chrornium 

Tot'i)l Chrom;um 

Le-aci 

Copper 

Cudrmum 

"BDL; Below Dstectlb!e Limit 

202'i···J~ -Ji:: 
Mr 0 r-!C>ndrq:.;,:! 3;\ 

i _4 rn~/~ 

'2 . .3 :ng/1 

47 5 rr.g/1 

:?2.0 mgR 

0.4 mg I 

8DL 1':'19 1
' 

0.2 rng'l 

BDL tn£il 

8DL mg:'l 

D !38 ."lg/i 

SOL mg/1 

'i. i '[5 P'I!;J'• 

SOL rr.gl 

EDt. "'9'' 

Dfschar!fie Sta11datd 

(as per SCHEDUlE VI 

of EP t~c;t,19l>5) 

5.5·9:0 
·10 mgi[ 

3-0 rr:g/1 

25C· mg/1 

'100 mg,l.! 

f rngll 

;;; "'8·') 

2 mgll 

Cfi mw'i 

2 rngil 

0 ',1 ·ng/1 

3 rng/1 

3 ITH~/! 

Jh;~ L:abor-.~tory 

PCB, ,::\.ss<tm 

...... >!li\1\.f. 
.. .«!~ 
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!Ttt*~~r tir~sGr 
POLLUTION CONTitOL BOA~RD~ i\SSi;~.lVl 

Department of Environment and Forests, Government of Assam 
Bamrnumaidan, Gwvahatt-78102 t, ~~ssam 

ANALYSIS REPORT OF TG-0312i 

SAMPLE INFORMATI0:-4 

Source: '•/Vater from Leek i{atch<!l Nc,l<af·· 

2 Date & Tirn& of Gol!f;<:.\i·J!~· 2021-C'·f-O.:: ~~ (rl :30 Piv1 

Date of R·ece~pt 
Co!l~?c(ed By 

ANALYSED PARAMETERS: 

;:;H 

Oil 8. Grease ~;o&Gi 

BiocheHntca: 0:<:\:'g.an Demand (8{)0: 

Cf•ernical o:~yg'"n Dern;;n;;i \COO) 

Susp&nd&d Sclrd \SS) 

Nit;at;;; ss N 

Ph£:110lic Compo!Jnds 

PhJsphal<; as P 

Hex~N~Ient Chrom'um 

Yotal G1'1tornlum 

lead 

Mt:iGL .. r;: 

Zin•;:; 

C;ldml:um 

'SDL: Setow O"tr;ct.ql.Jf.e Um!t 

2021 .. \Jt .. i)S 
rvir D H~'ln.:ii(ll:l'7 S;\ 

8DL 'i1";:~:/l 

2.6 n1gl[ 

8.8 G.:;Jil 

•16.0 mg/1 

BDL rng11 

D." n:.g/1 

BDL mqi! 

3DL n1g/\ 

:] 07 4 r'T~Q ,q 

BD1 ... n1g/l 

.~~. "i '16 eng/! 

8fJL mg!l 

8DLn<gil 

Dlscharg$ Standard 

(<~s per SCHEDULe VI 

of EP A<::t,1985j 

s.~s-9.o 

·1 0 n~gil 

8D rr.g/i 

250 mg,'l 

100 rng/1 

SC mg!l 

.I mg!l 

2rng/J 

0 ·i •lig!l 

2 rng/! 

iJ. Gl r:;g!i 

3 mgil 

3 mg/1 

Vc., L;::tborator~· 
PCEl, Assam 
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31 $11\1· :f"11fif f 

POLLUTION CONTROL BO.t\RD, JLI\SSAl\1 
Department of Environment and For~sts, Government of Assam 

B.amlr~umaldanl Guwahati-781021, 1\ssam 
\itGoslte:l'iV/'N.pct.-assan<:org 

ANALYSIS REPORT OF TC-07/21 

SAMPLE INFORMATION 

4 

O_;:;te of R~:csipt 
Cofi•:'<Cted By 

ANAL VSED PARAMETERS: 

pH 

Oil & i.3n:;asB iO&Gj 

SLrspepcJed ·Sand {SS) 

Nitre.ne 2s f\J 

Pii,3r.ofic Gorr:pmmds 

Phosp:n:.r'E: <J.:;: P 

T-oia~ Chrorniurr1 

Zinc 

Cop;oer 

CBdm.tUn1 

"SDL~ 8elovJ .Dete.ctabfe Lt~ui~ 

2C2·1-Q3-[;.L 
~;·r. [) Hand1q:.1e S.~. 

4.3 

2.1 rng/1 

!.5-mgil 

BDL mg;J 

8DL n1gt 

(j.l.JS2 n¥1g/l 

Di:;charge St<~ndard 
{a:; per SCHEDUlE VI 

of EP A.ct,l986) 

s 5-9 0 

fQ mgii 

3C mg>'l 

2;;:o m~111 

., mg.ll 

::: fn9il 

3 rng/! 

if.c. Labor<JtOf)l 
PCB. Assam 
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_'(,,_., 
:!? 

Jl 

6~ POLLUTION CONTROL BOARD~ ASSAlVI 
'' Depar~ment of Enviroornent end Forests, Govemment of ~ .. ssam 

~ .. t:C~r~ Baminumaldan, Guvvai1ati-781 021, Assam 
"~--~W::..U wetrstte: vtw..;·h1 

.. pcbas-S-9m. org 

ANALYSIS REPORT Of TC-08f2·J 

SAMPLE INFORMA'TION 

Sou tee '/Vater from Saniui';iafi 1'-luHah 

2. Date & Tr:n;;; of Col(ectiar 202 i-(}3-0::1 at 12:50 \bM 

3. Date of Receipt 2021-0:3-04 
.\. Coll;;;.::ted By f'/k. D. :-tandiqwa, SA 

ANALYSED PARAMETERS: 

P 
.. , 
>' 

Clll E, Grease (Q€,G) 

Bio;,:;i·l"'mic;al Oxygen Demand (80[Y; 

C:h:micai ():r,yger. Demanrf tCOD', 

Suspended SoHct (SS) 

Ni!rate as N 

Phsmrhc Compounds 

?hcs.obate asP 

:Suiphkle as S 

Hexavalent Cl1romiGiil 

Tvtiill Chromium 

rv1erc:Jry 

Zinc 

Nickel 

Cop-ps-r 

Cadmlum 

~soL: Sel-ow D.:tectab!e Urn it 

50 
BDL mg1 1 

·1 .. :.\ cngli 

42.0 mgi: 

0.1 mgil 

BDL rng/1 

D.1 mg.'\ 

BDL mgir 

BDL mg,i\ 

BDL mgll 

0.065. n1g/l 

BDL rng/1 

0.0761ng'i 

0.0·8,8 mg.t'l 

8DL mg/( 

BDl. mg/1 

Discharge Standard 

(as pet SCHEDULE Vl 
of EP fkt,l985} 

·ro rngil 

:30mgd 

'100 mg!l 

50 rngti 

1 mg/1 

5. rngi: 

2 rng/l 

01 nl(:).''l 

2 n~g/1 

0.01 rr1g/~ 

3 mgll 

:Smg.ll 

2. rngn 

lie, Laboratory 
PCB, P~'>sam 

326 

2565



-~ :§r>Ja:~ ~~if~ 
POLLUTION CONTil.OL BOARD, ASS~~\11 

Department of Envh"'omnef1t and Forest$, Government of Ass-arn 
Bamfnumaldan. GuwahaU-781021, Assam 

V·,.'Sbsli!.e.,ViWVt.p:Cb~.SS~l:rri.(JrQ 

ANAL YS!S REPORT OF TC .. Q9/21 

SAMPLE iNFORMATfON 

L 

S.curc~. Soil sample frcm pa;;:,:Jy tieicl of lwo gaon 
Date K Tirne r:l Golfectcn · 21J2H13-08 at GtOO PM 

2 Da!e of Recefpl 
•'l. Collected By 

ANALYSED PARAMETERS: 

pH (1:5) 

OH & Greass (Of.,G) 

!gnltibillt~' 

Chromium (T> 

Lsad as Pb 

Z:inc as Zn 

C;:,pp€-r as cu 
Nicke18s N1 

Mercury a<:: Hg 

8Dl: Below f.kitectab!e Umt<: 

Mr ,\11i, r>. Handrque, SA EE.S 

$.i' 

BDL mg.'kg 

Non-1 gni!ib:'e 

0.144 mg/kg 

092 m~lkg 

't .428 rng/kg 

0.2fl4 mgikg 

1 . 24 6 mglkg 

BDL mgikg 

BDL mglkg 

>;;: \ _/,, .r~ 
I _/~I 
\ 

J, (. 
/ \I • 

He, Laboratory 
PCS, Assam 
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~~~ ~tt~mr fi1~5ia>i' 11~~·cr 
POLLUTION C<)NTROL BO~ARD~ ASSAlVI . . ,. 

Department of Environment a:;d Fors.sts. GcNemm-Bnt oi /<.ssem 
Baminumaidan, Guwahati·h11021, Assarn 

ANALYSJS REPORT OF TC-10121 

SAMPLE tMFORMATiON 

So!Jrc:~: Soil ,S.:nnple from oo;;dd:,r fle~d .:::f CipE> ga;;>rt 
;z Date & Tirrre of Colfectlor, · 202~·03-08 ,;;to 1:15 Pi\..·1 

3 D3te of Receipt 
4. Collected By 

ANALYSED PARAMETERS: 

~:·H ('I 5; 
Oil & Grease r,Q,&G) 

lgmtlbJiity 

Chmm 1urr1 (T) 

Lead as Fb 

Zln.c as Zn 

Copper as Cu 

Niclr.el as N1 

CactmJum as Cd 

M'"'rc.ury 83 Hg 

BDL Below Detectable Umlt 

2021-rJ.J-.tJ~~ 

r •. fr D Ha!ld!(~ue .Stl 

BDl. mg;kg 

NorHgni1ibla 

0,176 111t;lkg 

1 . 02R rng}kg.g 

\L;!8B n1gl~~g 

BDL rngif.g 

ilc, Laboratory 
PCS. Assam 
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31 S\1 tl\j ~ tt~fq ~ ~Sf a:r ~ f4lflf 
POLLDTIOI\r CONTROL BOARD, ASSA1\1 

Department of Environma11t ano Fores:ls, Govermneni of Assam 
Bamrnumakian, Giuwahali-781 02·1, ;.\ssam 

ANALYSIS REPORT OF TC~11/21 

$ .ll.IIM'LE fNFORMA T!ON 
Snurc.s. Soi1 Sample fn:w'. ;:;2drly .. ,e\d of Sarn,:l~;:;~~ gaon 

?. Dai0 & Tt-ne of C~li<i'~l;::•n 2021-03-JE a\ 13'1 35 Plv1 

J. Da~e of REcetpt 
·>. GoUeo1ed B;r 

ANALYSED PAR,t\METERS: 

pH (L5) 

Oil & GrBase (08G) 

lgnitlbfllt)' 

Chromtum tTl 

Le;;Jti as Pb 

Capper E!SCU 

Mck~l asNi 

Cadmium «s Gd 

Mercury as Hg 

EiD.l; Be~ow DeteciaElli! Limit 

\•l:en·l ;;Fliti b!E 

0.244 nl'>Jikg 

D 064 rng.ikg 

I .258- f'l~?/f\g 

0.23~ m~i/J(Q 

l. !55 mgikg 

BDL ::ng~f~!] 

8DL ;rg/kg 

ilr::. Laboratory 
PCB, Assam 
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--:()------------------------
- 330 

. .!~ --0:-;.~~ ~dl ~fii:q~q ~Jfti' 
POLLUTION CONTRCJL BOARD, A.SSAfvi 

Departrnent or Environmerct ant:! Fors.:,;ts, Govemmenl ot P..ssarn 
3r:.urJii'1Lfnia7rJ:.jn; r3~..r~va~~a!i-?81021. Assen~ 

ANALYSIS REPORT OF TC~13/21 

SAMPLE INFORMATION 

.3. 

Sourc·~ Soi! Sample f'Dt?i p;;;d·:iy f.:+J of l,edo (:oa; p-'!ra gaor:. 
Da:te <~Time of Co!iecrKJr ~ 2C·~~ ·1-[~3:-os a~ 02.:Z·J P!\4 

Date of Rece!pt 2021-03,~09 
CortBcred B:; Mr D H:=:!1cii:~ue. S,<.. 

AN~.LYSED PAR~.METERS: 

pH Cl :5;: 
Off &.Greese {O&f-i} 

1gm1il:<llity 

Chrumi!..H:l (fJ 

u~ad as Ptl 

Zinc a;; Zn 

Copper as Cu 

Nic!\t-;;1 as ~~~ 

Gadmium a" Cd 

M-\!rcury as Hg 

SDL: Below D.;~ecta!Jle Umf! 

5.7 

BDt rnglkg 

o.-14? mglkg 

0 055 ~ng/kg 

'.05 I rrig/l\g 

0 'l/411'19/kg 

1 W4 n~·91kg 

BDL rri!1/kg 

BDL. tlig.~~g 

ilr:;. .. Labo:rntory 
PCS. Assan1 
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~ l1 ¥~ !ltpi cr fit :q !i ar ~fij l'4 cr 
POl,LUTION CONTROL BOA.H.D~ .ASSA.:Vl 

Department ot Env~rot'\tne.nt an,j FNests :.:::ovP.rnrr:sn: nf ;\s$.arn 
Banw;umaidfln, Guwat~a£J-!61 021, .Assam 

ANALYSIS REPORT OF TC-12121 

SAMPLE INFORMATION 

Source: Soil Sampl"' fro:c; ,;;;:;;ddy f;elci cf fl:od gaon 
1. D::;.te & Tlme or Col\eciton . Zu21 ·03-()8 at O·\SD PM 

-?.. Dat~ c_f Re-c.arpt 
-1 GoHected 13y 

ANAL VSEO PARAMETERS: 

pH (1:51 

Oil & GH3a58 (0~,(;) 

lgn itloility 

Ghromfum (Ti 

' Lt'ad as Pb 

Zlrwas Zn 

Copp<;r ao: Cu 

Gaclrnium as Cri 

EDL: Below D~tactable Umll 

202 ~ .rj;:;. t.)g 

1.;1r Ci. H:.;ndlqur;, S.<>. 

58 
6i)t mg!Kg 

Non-lgro:tib\s 

0.193 ri19/kg 

1).0_;i5 mgif\g 

0. 862 tng.lhg 

0202 mglkg 

f-JDL rngl~ .. g kg 

ifc, Lab.(;rator~ 
PCE,Assam 
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tr-:::re:tnX3NN\i 

Jf •. :No.Ei~lS_/2017 PE 
Government of Irt<:)Ja. 

ANNEXURE-5 

M!rustcy of'EiJYh.'ontttent,. Fb.rest:and. CW:lt~~e Change 
·:fTojcct 61~phant:oivi~on 

Im.liir~ Pl)U'j'a¥artit1 B~'WM 
\l'ayuWi.ng~ ·JQ~ Bagh Road,.,.Alil¥UlJ 

· New Delhi .. ll 0003 
D\l~l ~-f.t. August .. 2017 

Sub~ O~(w; of ~e. Hon~le S~~ente Court dated-01'~~ .. 2011 jn Wrlt 
Petl~.t;t (Q} D.O.c 275 of ~01.5 titled V'idya .AtJl:reya,. & .Ani'• 'V.s. 

S. '·. ; n:, 

Union of lndia. ·()ts. · 

lQndl,y find enclosed th~ ordet of the· Hori1hle S11pr.eme Co:urt 'order­
df. 04.7(>8.,~~17 Writ :petiti~n :(C) nq. 27!5 of 2Cn5j wll,er~ th.~ Hon'ble 
·SUpreme Om.trt M~l dir¢cted the ¥Q~F&CC to cpnsider prot~t;iqn pf 27 
high prl!iiri'ey ·e.~ph;mt cornddts in -~ $tates by ~J:::quit.itlg l.and, if 
·p~Gessnry. ·· · 

:li;l thi~ •regard,, yo:p. 131"~· :requested to. ass~s$ the feasi"bili:t;y of 
:protecting fu~s¢: cortidors m. yQur re<apective :State ~~l if ~y, iand 
a.cq~siticm.is to b~·d9:ne1 P;i.ake :it.experuti~11sly. 

lf ,any :firtartci!ill ~sa~s£ance is required ·ff>:r this taak, the Ministry ·I.qM 
{;On~id~r f®cllngjt,· $Ubject to budg-etary .reStraints, 

It .is further reqries~. to futnish an action tsk~n report wit.hiri. 60 
clays for :f:ding of ~h.e -~fjd_~\ii.litl Hon'bl~ S1.1.p~me Court. · 

Enol: A~ ab.(Jve 

Copy fo:t 'kind ij:af()j'nia'ijqn :and: tt~e.ec~~ action. to.: 

l. '!'he Chief Wild Life Wardeti ,. Govciinment of Ut:trakhand. 
~- T:he OhiefW'tld Life W'l:lrden, .Go\l'etnment of Odish~. 
S. The "Chief.Wild. tlf'~ W~;m~ G.ovem..tn.e.n:t 'of West a~:ngaL 
4.. The Chief Wild Life Warden. Gove:r-nm:en t ofAssatn.; 
5. ·The·C::hie!:Wild Lite Watden, Government ofA:r.Utia.chal Pradesh, 
6. The Ch.ie;:f Wild Life Warden, Gavef:@1.ept of :M:e:gbaraya. 
''7. The Chie:f W~.Life W f;tr:tlen1 (roV'.em~~t -of Jillinataka . 
. 8. T:ht Chief Wi14 Life Warden, Governm~nt of·T$llli!nadu. 
9, 'rhe ChiefWlld Life W!rrden, Go"Vemrii.ent of.:l({Jrala. 
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-~-

CotlR1' NO, l 

S U ~· ',it E ~ E C Q U It W .0 li" I N o' ! A 
Rli<eo-gp of" ~~;rNGS 

~d .. i; i,(!~iij~n{g}Jru.t,U:i .N~·f.gl. 2.7:S(:ii:ilq 

~Yl.. A~~!t;A ·~ -~R. 

muo1;; oF nwa . "· l:lM'. 

P®~tiort~ {:s} 

iRaS:£:l:On~~t (S) 

Dati::!' : .. n-t-.oa .. 2nl:7 'ih-i~ pet.itl,.<m ~as ~~d :on fo-t h~~ing :t~y­

col:W4 : 
f{0~'-1\IJ!l. ·m'a!:: CJil'El!' JVS'r:t<:s 
a¢1t• Bi'.E riii.. ~slllCS zi, Y. ~W!.C~tJD . . . . 

t>fr,:Shyam, D.ivp, S.r~Ad'lf, 
·Mr.~. iL ·Ma,noha~, AOlt · 

~. P;t~ky Amj::p.d:, AsG 
~.t:i~im ~1~ Uv. 
&tiur~t;~pak $1;;el ,. i¢,'11', 
·Ma.$~ya 'R'l.thq~e,. ,Ad,~. 
l!r::;:d~~d:O S'~gh -~.( ".1\0}{ 

'&.S.;it;.Hi.~~a ... M11.Gtiril. 
~.Pa~ ~~Yai.'.·~"'·· 
m::.-saoo.t.t l:>:i:~tap, stnahr Adv .. 
M'ti • Sharn;U.:t,~ ttpadhyay, M.!it 

MJ:.iul;t:i;t Sha~.J' Adv. 
Mt'.:P.:K,.~Hclti ~'IT. 
Mx.-A,¢, .. Px:~Ab~n, ~'It-
Mrs .~~~ :N~g:pal, Ad:v. 
Mr.Raj Baba.dut.f ··Adv, 

Mr. J:o.$etib Atistotl~ $. , Ad.v, 
~t:r. Priya; k:'i~~9tie, At.iv. · 
~',Ji$h:i.Sh ~Y(Idia;v i. Adv. 
:Ma .l\oms'ha .~j t l\:dV'. 

M;e .tleb~ji.t 1aot~~ati"' Mv. 
~5 .1)i.ksh'lt Rbi..1 i\.(}R 

~ ,tl'ecep~ Gi!la:J., Mv-.. 
. Mr "!4'lin,~ J:twna~, .Adv. 

~, S .Ud.a,y;_;t ~wna.~ S~ga~ 1 Jlid"f. 
Ml;" ;~:tt;~njai. ·.S~AtJA 1 Mv. 

~.fi>.H~t.ik~ Wll1bi, MV. 
~- ~ J'es;a1 Wih.i, ~". 
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2. 

~, Puja ~:Lnt;fh, Adv. 
Ids. SllPQhi~~ ~!'l:r:l\'1=:' .. .~ Mv. 

Mr.G.i?ta~$}l., :Adv. 
~ .. Ji~ ~:.~. i A&v. 
:~e.,Priyll.rika P±~.h1 ~v. 
Ml:$ ~~~~ll&; :prakash, l'i.~-

~ .• ~a:l!.ng :Pa.t.tdA%S'e 1 .llt.4v .• 
Mr .t.U.aila:n.t :Katne!iihW<ti:l<;~., ~'ll. 

VPON he:a..;:i.tl~ t:he:. ecun~el. t)le ·~ta~t .m.;!e ~ :t;;;>iJ,otrlng 
ORDXR 

S:l. Q_3., 20i7, r.eJaUirad l::~spQP~~t No$ · .. 1 ~;~.f.ld. 3: to file cQi.m.~~.l:: 

e:f:f;tl:b'lvits, ·t:.lite· ·a~· ~~ not fo.:t:th~ol)\irtq, ·Ms .Pinky ~~d, l,~rnad 

Mdit:Lo~l:;4. Spltc::itor .tlen~a.I, se..~ks a $hcy:z:it ·ad}o',l~nt', .so as to 

2, Mr •. Sb:yiUn D:iv~#i, .),e:a:rned ~~tiic:t cou~ai a~eadhg. :~n 

behalf .9f ·.~ J?.eiS.i'l:i9ner bas ~ded over f;.b. us: iri. Court tl;l~y ~ some\ 

s:u.g~$$1:;~tq:l) .on lJahal:f ii:lf th~ peti.tioner. ~ Ji~~ggC:Ult.icna l!.:t''i:!!· t~lt.$n 

lian®~ ¢y~:r:: tfil· the l:ea:e#~d.: M#t:~~nal soll.!;:5,toif' Gan.~;a;l:. • 

. 3 • 'rh.~ .l~~;rn~Q.. Aci,(iiti~nal Soli: iii ~9= G.ecn:e,;:d :~oul.~e~taJti(!is to. 

·t~e inttt ®.:t!l.Si~~ation the su:gge:::l't~ons of the petitionex;, whi+e; 

fi.f~ng the count~ ilr:f#idavit11 :on he-hal£ of :teB.:P:Otit;i~nt .No!'!- • .l. om~ 3 .. 

4. '· 

;; " Cc:lunte:tr ot.£'t_i4vit$ on behiit'lf Qf :re~pond~;t.t;. Nos .1 ~tid 3 be 

po~itively .!i.~ed w.it:hin three months. 

(~l/.';rl;Sll ~ YAOAV.} 
Mt;..ct:JM .. ~S 

(REmJ'l'>A BADliNA) 
~ST ,Rl!:GI:$TlmR 
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--··--·--·--····~--........ ____________________ ~---------- ------~--~~----~~~ 

F.No.6·15/'~017 PE 
Govermnent of india 

Mi.ni~uy of Environment, f:\rrest and Climat-€ Change 
Project 'Elephm'l.t Division 

· hK'iira Pa.ryavftr'an Sha·w~1.1 
Va.y1-1 \Vi~, Jor Bagh RDad, Aligan,_i 

, · Jlew Delhi~ 11000.3 
:O$ite! j 7 Novem.bel!''~0017 

Sub: O:rder of the. a:o.n!ble Suprem." CG-nrt dated -1)4·08--20 17 in Widt 
!Petitto.tt (C~ no. 27.5 of 2015 titled 'V:ldya Atlu-eya & Am'. Vs. 
union of India & Ors. 

T'he tmdersigned is @rected to refer this Ministry•s lctte!f ~ted 24-
08-2017 on the :ilbcwe cited subject. The 1Hon'ble SttpFeme Court has 
directed the MoEF&CC to consider pr:otectinn uf 27 high priority elephant 
corridors in n:iine States by acquiring land, if necessary, 

ln tll'is regard, this Min.istr)T requested Chief Wildlife Ward-ens to 
assess the feasibilit:_y• of protecting the~e corridors in your respectl.ve States 
and la.."'ld 1acqi,;tisftio-n if any, is to be done and if any financial as~is.tanc-e is 
reqtriDerl for this task. the r .. nnis.try may r.onslder funding it, suhJed to 
budg:eta1:\• restrfl.ints. 

It i-s to inform that ropl_y f:rtom your State is still awa:ited. TherE>fDre, it 
is once again requested to kind.!y consider thg sugg_(;J~tton ¢f the Hon'b1e 
:S1..1:p1~.mc Court artd fU:h'.dsh .an action taken :report on the s;eune .a.t thre 
earliest for filing of aft1davit in the Hon"ble Supreme Court of Indi<B,, 

'fhe maHer rnay plc..<ts.e be gra.nted tQp priotity. 

/L{)! 
(No~l Th9:&1llls.) 

JJeputy Insp~nr Genl&Till ill Fonms & 
:Oh'ector, Pavoject Elephant 

Tele.f~1x: -()11·2-\69'3.323 
E· w ttl!: pmjoctckphat\ll, mo~~(f)gmpil.com 

Encl: Copy of Lhe; letter dated 24-0i'3-2011' 

1. The Ch..iefWiki UJe. \.V~niera, Governm-ent Qf Ut.trakhattd. 
2. The Chlef Wild LU\!J' \V nrcten, G0vernment of Odisha. 
3. The Chief ~Vilcl Life Warden, -a.overnment nf West Bengal. 
•l. The Chief Wihll;i.fe '\..VHi"Cien, GiDvt:ml1iK:nt of As\!>am. 
5-. The Chief Vilild LHe Warden, Govci'1i.tnent of Aru.nach<il-1 i:olfa.desh, 
6. The Chief Wjld Life W9rde:n, G-ovcrr;..:m.ent of Meghalaya. 
7., The Chief WUd. Life~ Vlarde:n, Gove:rrifficnt of Kat~nataka. 
:8. The Chief Wild Life Vla,rden, (l-Q~TI11.11.ent of'f.;lllilnadu. 
9. The Chi-ef Wild Life W;;.rden, Government of Kerala. 

5 
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F. No. 6-3/2010-PE {Vol. I) 

~~ 

qqf~~or, CA ~ ~ qR<JJ~r ~ 
GOVERNMENT OF INDIA 

MlNlSTRY OF l'mVrRONMSNT, FOREST AND CliMATE CHANGt; 
~ ~~ ~. ;:riR qfff '{fG, 

-;rrf ~-110 003 
INDIRA PARYAVARAN SHAWAN, jQR BAGH ROAD, 

NEW DELH!-110 OtiS 
Wttbsire: mall f. illc.ln 

Dated 1st May,2018 

Sub: Order of the Hon'ble Supreme C9~rt: da,i:ed 23.04.2018 jn Writ Petition (c) no. 897 of 
1996 titled A. Rangarajan & Ors; ,'fs,' Union of India & Ors. ·filed in the Hon'ble 
Supreme Court_reg · · 

Ref: Order of the Hon'ble Supreme Court dated 04.08.2017 in Writ petition (c) no.275 of 
2015 titled Vidya Atherya & Anr. Vs Union of India; 

Kind attention is Invited to the subject. Please find enclosed the order of the Hon'ble. 
Supreme Court dated 23.04.2018 in the matter for securing the critical high p1iority elephant 
corridors to minimise the human- elephant confli<::ts: It is requested to kindly provide the response. 
ofthe states on critical elephant corndors as sought by this Ministry and furnish an action taken 
report of the same within three weeks to this ministry. 

In this regard, attention is also invited to this Ministry vide letter mentioned under 
reference requesting the Chief Wildlife Wardens to assess the feasibility of protecting these 
corridors in your respective states. lnsplteofthe reminder on 17.11.2017, the response from the 
respective states to this Minlst1y is· still awaited and the order of Hon'ble Supreme Court may also 
be perused i.n this context 

Hence, it is once again requested to send the responses immediately to this ministry for 
finalizing the view of thls Ministry on the matter. 

This may be treated on top priority. 

Ends: as above. 

Distrjbution for kind information and necessary action: 

1. The Chief Wildlife Warden, Government ofUttarakhand. 
2. The Chief Wildlife \.Varden, Government ofOdisha, 
3. T1le Chief Wildlife Warden, Government ofWest Bengal. 
4. The Chief Wildlife Warden, Government of Assam. 

i II( 
(Noy I ho~as} 

IGF & Dire<:tor (Project Elephant} 
Telephone No. 011~24695249 

Email: noyaUfs1963@gmall.com 

5. The Chief Wildlife Warden. Government of Arunachal Pradesh. 
6. The Chief Wildlife Warden, Government of Meghalaya. 
7. The Chief Wildlife Warden, Government of Karnataka. 
8. The .Chief Wildlife Warden, Govermnent ofTamil Nadu. 
9. The Chief Wildlife Warden, Government of Kerala 

,£;;~?~ 

.B, 
\~ 

"'"'"jfs.¢" 
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10. The ChlefWHdlife Warden, Government of Andhra Pradesh. 
11. The ChiefWildllfe Warden, Gov~rnment ofTripura. 
12. The Chief Wildlife Warden, Government of Nagaland. 
13. The Ch!efWildlife Warden, Government of Uttar Pradesh. 
14. The Chief Wildlife Warden, Government of Bihar, 
15. The Chief Wildlife Warden. Government of Jllarkhand. 
16. The Chief Wildlife Warden, Go,rernment: of Chhattlsgarh. 
17. The ChiefWiidllfe Warden, Government of Rajasthan. 
18. The Chief Wildlife Warden, GovernmentofManlpur. 
19. The Chief Wildlife Warden .. Government of Madhya Pradesh. 
ZD. The Chief Wildlife Warden, Government ofHaryana. 
21. The Chief W!1dl!fe Warden, Govemment of Gujarat. 
22. The Chief Wildlife Warden, Government of Andarnan and Nicobar. 

Copy to~ Shri A. N. s. Nadlmrni, Senior Addl. Gov-ernment Advocate, Supreme Court of 
India for kind information al!ld necessary action 

~·yl{ 
IGF & Director (Project Elephant) 

Telephone No. 011-24695249 
Email: nQ;talifs1963@gmail.corn 
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r·· . 

REMINDER. 
$tJPJRE.ME COURT MA..I1'EfR 

F.llo.6·15/201'1 PE 
(1overn:tnent oi India 

Mini3"tP.f of Environment, f'orest and Climat~ Change­
Project Elephant Division 

lndi:ra P'd.Tj'avaran BhB.wan 
Vayu Wing~ Jor Ba.gh Road~ Aliga:nj 

. :!few Delhi· 11000.3 
Date: J 7 Nowmber~2017 

$ubt4'0rder of the Hon~e s_ uplem.e Court: dated 04n0S·20 17 in Writ 
j ~Utlm't (C-t no. 2"7f5 Qf 2015 titled Vidya Atlu:eya & Am. Vs. 
Unionrof~lndia & Ors. ' · 

t ' 
·-

/'"' The undersigned is directed to refer tbi~ ,Mjpisrry's letter dated 24-
1 08-2017 on the above cited !rubject. The Hon'ble Supreme Court has 

directed tho MoEF&CC to consider protection of 27 high priority elephant 
corridors in nine Statr::;~ by acquiring land, if necessary, 

m this reg6u·d., this Ministry r~quested Chief \Ni1d1ife Ward-ens to 
assess the feasibility of protecting these corridors in yoU1· respective States 
and land acquisition if any. is t.:!'J b€ done and if a~1.y fu:lancial assistance is 
required for this task, the M:inistry may\ronsider funding it, subject to 
budgetary restraints. . ''-......_ 

It :is to inform that :reply frotn your Stat.-;1 ifll ~till awaited. 'fhereiiJre, it 
is once again requested to kindly consider the suggestion of the Hon'blc 
Supreme Court and furnish a:n a1:tion taken report on tbe S<.<lme a.t tbe 
earliest for filing of affidavit in the Hon"blc Supreme Court of India. 

The. matter may please be granted top priority. 

k,Ji( 
tNoyal Tho~} 

D<epu.ty Im:Gpector Gert.e-rnl of Forests & 
tn.r;e~tort P:r.cject Elephant 

'felel'ax: 011-:1469S32J 
l~rnil!L ,prnjew.:ltphan4.1llo~i"4.gmiJ:ilAzonl 

1. The Cl'UefWild Life Warden , OoverriiTtent of Uttrakhaf'ld. 
2. The Chief \Vild Life Warden, Government of Odisha. 
3. The Chief Wild L:lfe Wa.nlen, Government of West BengaL 
4. The Chief Wild Life Warden, Government of Assam. 
5. 'the Chief Wild ille Warden, Government of Arunachal Pradesh. 
6. 'The Chief Wild Lire Warden, Government of M-eg;1:talaya. 
7, 'The Crud Wil1 Life \"larden, Government of Kama taka. 
8. The Cmef Wild Life \Varden, Goven'l.tnent of 1'amilnadu. 
9. The Chief Wild Life W ard~n~ Govcxn.m¢nt of Ke:ra.la. 
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1 

ITEM N0.3 COURT N0.4 SECTION PIL·W 

S U P R E M E C 0 U R T 0 F l N D ! A 
RECORD OF PROCEEDINGS 

Writ Petition(s)(Civil) No(s}.897/~996 

A. RANGARAJAN & OR$. Petitioner(s) 

VERSUS 

UNION OF INDIA 
MINISTRY OF ENVIRONMENT AND FOREST & ORS. 

WITH 
SLP(C) No. 5176/2012 (XII) 
SLP{C} No. 2666/2012 {XII) 
SLP(C) No. 7619/2012 (XII) 
S.L.P.{C) ... CC No. 5161/2012 {XII) 
SLP{C} No. 2e154/2011 {XII) 
SlP(C) No. 37332/2913 (Xli) 
S.L.P.{C) ... CC No. 9231/2612 {XII) 
SLP(C} No. 21469/2011 (XU) 
SLP(C} No.·:17313~17314/2G11 (XII} 
SLP(C) No. 21463-21464/2011 {XII) 
SLP(C) No. 21461/2011 (XII) 
SLP(C) No. 16668/2011 {XII) 
SLP(C) No. 17160/2e11 (XII) 
SLP(C} No. 17155·17156/2811 (XII) 
SLP(C) No. 1715G~171Si/ZG11 {XII) 
SLP(C) No. 21489/2611 (XII} 
SLP(C} No. 21467/2811 (XII) 
SLP(C) No. 21472/2011 {XII) 
SLP(C) No. 21477/2911 (XII} 
Sll.P{C) No. 21478/2011. {XII) 
SLP(C) No. 21470/2011 (XII) 
SLP(C} No. 21468/2011 (XII) 
SLP{C) No. 21469/2011 {XII) 
SLP{C) No. 24826/2011 (XII} 
SLP{C) No. 1911.2/2011 (XII) 
SLP(C) No. 25610/2011 {XII) 
SLP(C) No. 31581/2311 (XII) 
SLP(C) No. 35559/2013 {XII) 
SLP(C} No. 30535/2a11 (XII) 
SLP{C} No. 35644/2&13 {XII) 
SLP(C) No. 30536/2811 {XII) 

"'"':·~\~"{'£.) No. 9305/2012 (XII} 
" ··1:,p. (C) .•• CC No. 5278/20:12 (XII) 

(~P.(C) ... CC No. 5312/2012 (XII) 
Diary No(s). 163~9/2317 (XII} 

Respondent(s) 

Date : 23~04~2018 These matters were called on for hearing today. 

I 
I 

I 
I 
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CORAM 

2 

HON 1 BLE MR, JUSTICE MADAN B. LOKUR 
HON'BLE MR. JUSTICE DEEPAK GUPTA 

Mr. Harish N. Salve, Sr. Adv.{A.C.)(NP) 

Ms. Aparajita Singh, Adv. {A.C.) 

Mr. A.D.N. Rao, Adv. {A.C.) 
Mr. Sudipto Sircar1 Adv. 
Ms. Tulika Chikker 1 Adv. 

Mr. Siddhartha Chowdhury, Adv. (A.C.) 

For Petitioner{s) Mr. Salman Khurshid, Sr. Adv. 
Ms. Ma.dhavi Divan, Adv. 
Mr. Manan Verma, Adv. 
Ms. Palak l\1ahaj an, Adv. 
Ms. Kanika Saran, Adv. 
Ms. Diksha Rai, AOR 

Mr. Rahul Shyam Bhandari 1 Adv. 
Mr. Vinodh Kanna B. , AOR 

Mr. sudarsh Menon, AOR 

Mr. K. V. Mohan, AOR 
r.tr, JC v ~ Salakr ish nan, Adv, 

Mr , Nikhil Nayyar, AOR 

Mr. S. Ravi Shankar, AOR 
Yamunah Nachiar, Adv. 
Ms. Priyanka Das, Adv. 

~lr. Avishkar Singhvi, Adv, 
Mr. Abhimanyu Bhandari, Adv. 
Ms. Roohina Dua, Adv. 
Mr. Naveen Kumar, AOR 

Mr. Sridhar P'otaraju, AOR 
Nr. Prabhat Kumar, Adv. 
Mr. Uday Khanna 1 Adv. 
Ms. Ankita Sharma 1 Adv. 

Mrs. Lalita Kaushik, AOR 
Mr. Sanjay Upadhyay, Adv. 
Ms. S. Shukla, Adv. 
Ms. Eisha Krishen, Adv. 

r•lr. Shakil Ahmed Syed, AOR 
Jl<lohd. Parvez Dabas 1 Adv. 
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For Respondent(s)/ 
applicant(s) 

Tamil Nadu 

3 

~1r. Uzrni Jameel Husain, Adv. 
~1r. Pulkit Chandra, Adv. 

Mr. R. Anand Padmanabhan, Adv. 
Ananya Mukherjee, Adv. 
Mr. Romil Pathak, Adv. 
Mr. Shashi Bhushan Kumar, AOR 

Mr. Kaustubh Shukla, AOR 
Mr. Ankur Kashyap, Adv. 

Mr. v. Balachandran, AOR 
Mr. Siddharth Naidu, Adv. 

Mr. Vikas Mehta, AOR 
Ms. Anushree Menon, Adv. 

Mr. K.N. Balgopal, Sr. Adv. 
Mr. L. C. Agrawala, AOR 
Mr. A.P. Mukundan, Adv. 
Ms. Nitya Nambiar, Adv. 

Ms. Rukhsana Choudhury, AOR 

Mr. Gopal Shankara Narayanan; Adv. 
Mr. Senthil Jagadeesan, AOR 
~1s. Shruti Iyer, Adv. 
Ms. Sonakshi Malhan, Adv. 
Ms. Suriti ChmoJdhary, Adv. 
Mr. Shrutanjaya Bhardwaj, Adv. 

Mr. P. K, Mallohar, AOR 

Mr. Manoj v. George, Adv. 
Mr. zulfiker Ali P. s, AQR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
Ms. La.kshmi Sree Puthenpurackal, Adv. 

r-1r. Atmaram N. S. Nadkarni, ASG 
Nr. s. \<Jasim A. Qadri, Adv. 
l'<lr. D. L. Chidanand, Adv. 
Mr. ~itesh Kumar, Adv. 
Mr. Gurmeet Singh Makker, AOR 
Mr. B. Krishna Prasad, AOR 

Mr. Subramonium Prasad, Sr. Adv. 
Jl.lr. M. Yogesh Kanna 1 AOR 
Ms. sujatha Bagadhi, Adv. 
Ms. ~laha Lakshrni, Adv. 
Ms. Nithya, Adv. 
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Kerala 

Assam 

Tripura 

Bihar 

4 

Mr. G. Prakash, Adv. 

Ms. Aparna Bhat, AOR 
1\Ts. Joshita Pai, Adv. 

Ms. Anitha snenoy, AOR 

Mr. Sridhar Potaraju, AOR 

Caveator-in~person 

Mr. K. v. Vijayakumar, AOR 

Mr. Vinodh Kanna B., AOR 
Mr. A. Sriram, Adv. 
r1r. Manikandan, Adv. 

Mr. B. Krishna Prasad, AOR 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
Ms. Lakshmi sree Puthenpurackal, Adv. 

Mr. B. Balaji, AOR 

~tr. Ann am o. N. Rao, AOR 

Ml". P. A. Noor ~luhamed, AOR 
Ms. Giffara s., Adv. 

Mr. Parijat Sinha, AOR 

Mr. M. A, Krishna Moorthy, AOR 

Mr. Shuvodeep Roy, AOR 
1\lr. Sayooj Mohandas N. 1 Adv. 
Mr. Naman Kamboj, Adv. 

Mr. Shuvodeep Roy, AOR 
Mr. Rituraj Biswas, Adv. 

Mr. Anil Shrivastav, AOR 

Mr. Gopal Singh, AOR 
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Meghalaya 

5 

l\1r. Manish Kumar 1 Adv. 

Mr. R. N. Keswani 1 AOR 

Mr. Ranjan Mukherjee, AOR 
Mr. S. Bhowmick1 Adv. 
Mr. Daniel Stone Lyngdoh, Adv. 

Mr. Edward Belho, AAG 
Ms. K. Enatoli Serna, Adv. 
Mr. Amit Kumar Singh1 Adv. 
Mr. K. Luikang Michael, Adv. 

UPON hearing the counsel the court made the following 
0 R D E R 

Learned Additional Solicitor General has submitted 

that the Project Elephant Scheme is being implemented in 

22 States. 

Letters have been ~'llritten to all these 22. States on 

24th August, 2.017 and 17th November, 2917. In the letter 

dated 24m August, 2a17, an Action Taken Report t•Jithin 60 

days had been sought . While in the letter dated 171:n 

November, 2317 the States have b-een informed to take up 

the matter on top priority. 

In spite of the aforesaid letters and time bound 

requirements given by the Union of Ind.ia, only three 

States, i.e., Kerala, Meghalaya and West Bengal have 

responded. The following States have not given any 

response to the Union of India: 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4, Chhattisgarh 

5. Jharkhand 
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6 

G. Karnataka 

7. l'<1aharasht ra 

8. Nagaland 

9. Odisha 

:1.0. Tamil Nadu 

11. Uttar Pradesh 

12. Uttarakhand 

13. Tripura 

:1.4, Rajasthan 

15. Andaman & Nicobar Islands 

:16. Bihar 

:17. Punjab 

18. Gujarat 

19. Haryana (\'lhere an elephant rescue centre has 

been set up support:e(i by Project Elephant} 

Response should be given by the aforesaid States 

tvithin four weeks from today positively. 

Learned counsel appearing in Writ Petition (C) No.Z75 

of 2015 {Vidya Athreya &_ Anr. Vs. Union of Indi~ & ors_.) 

says that he vJill not press the issue of elephant 

corridor in the aforesaid case. 

List the matter on 12th July, 2018. 

(SANJAY KUMARMI} 
AR-CUM-PS 

(KAILASH CHANDER) 
COURT MASTER 
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To, 

F. No. 6-3/2010-PE 
Government of India 

ANNEXURE-6 

Ministry of Environment, Forest & Climate Change 
(ProJect Elephant Division) 

"'"'*"'***"'*"'** 
Indira Paryavan Bhawan, 

Jor Bagh Road, Aliganj 
New Delhi-110003 

Date; 1ft.ll.2021 

Principal Chief Conservator of forests & 

Chief Wildlife Wardert 

All PE range States/UTs 

Sub: Civil Appeal No. 3438~3439/2020, In the matter of Hospitality Association of 

Mudumalai Vs. In Defence of Environment and Animals & Ors.· reg. 

Sir, 

The undersigned is hereby directed to bring to your notice that the Petitioners, ln 

the above-cited subject matter had cnatlenged the judgment of the Hon'ble High Court of 

M<:~dras for uphok1ing the validity of the Tamil Nadu Government Notification G.O.(Ms.) No. 

125, dated 31.08.2010 (Annexure-. I), whlch had notified an 'Elephant Corridor' in the Sigur 

Plateau of Nilgiris Dlstrict. Following the passing of said No!.lfi:eatiOn, the resort owners and 

other private l~nd owners were directed to vacate the lands falllng within the notified 

elephant corridor to the District Collector, Nilgiris w!thln three rr10nths from the date ofthe 

]udgment. 

Hon'ble Supreme Court vide lts judgment dated 14.10.2020, while llpholding the 

order of the Hon'ble High Court of Madras, recognized th<;> importance of eiephant 

corridors for protection and preservation of elephant species and state·d: 

" ... As forest fonds continue to be lost_ these relatively narrow and linear patches 

of vegetation form vital notvrol habitat linkages between larger forest patches. 

They allow elephants to move between secure habitat freely, without being 
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disturbed by ilumans; '' 

!he Hon'ble Supreme Court further observed th-e following:-

"Elephant corridors allow elephants to continue their nomadic mode of survivct/1 

despite shrinking forest cover, by facilitating travel between distinct forest 

habitats. Corridors are narrow and linear patches of forest which establish and 

fdcllitate connectivity across habitats. In the context of today's world, Where 

habitat fragmentation has become increasit1gfy common, these corridors ploy a 

crucial role in sustaining wildlife by reducing the impact of habitat isolations. In 

their absence, elephants would be unable to move freely, whicfl would in tum 

t;Jffe't many ather animal species and tbe ecosyst€m balance of several wild 

habitats would be unalterably upset. It would also eventually lead to the local 

extinction of elephants, a species which Is wildly revered In our country and across 

the world. To secure wild elephants' future, it Is essential that we ensure their 

uninterrupted rilovtHnent between different forest habitats. Far t11is, elephant 

corridors must be protected." 

In vlew of the above stated observations iterated by the Hon1ble Supreme Court of India, 

the copy of the judgmerlt is herewith attached (Anne><ure· II) along with thls 

communication and submftted for your inforrnatior• and needfl.ll please. 

End: As above 

Scientist 'D' (Project Elephant) 

Email fd: km.selvan@gov.tn 

Telephone No.- 011-24695067 
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'' •.· 

W"~life ,..-Formation 
1
0f Efe?h.ant·Corridor. as per. tbr;: d!r~9Uon of !he High COL!!~ dated 

~u~.20v9 ~nd 1.3 . .:..01~ 1n W.P. No.10096/2008 filed by Elephant Rajenora~ -
Re~resenlatl~ns J obJeC!Jons filed by !he psmion~rs ag~inst the fQrmatlon ol elephant 

·, corr1dot - Rejected - Conflrmaticn for .lhe sate and w~dlsturbed pa~sa~ge of elE.lphant 
5!Bphant Corridor as per the direcUon of HIQh Court -Orders -Issued. . · · 
--~-. ' ., .• ......,-~-- .. --. I ! 'I l ·-;·· • , .. ' 

. ENVIRONMENT AND FORE·ST~ (FR.9) OF;PAR.TMENT 

G.O.(M$.} No.125 Datad: 31.08.2010 

i. 
• 2. 

High .C<Jurt, Madras order dated 3Q.9,2008 h).W.P. No. 10098 of 2009, 
1-Hgh Court, ~ladras OFder.da!ed 3.12.2009 lh W.P. 'No.10098 of 2009 
and 2762 · · . 

3. Government !attar No.2805./FR.512009·15, dated ~.1.201 0. 
4; High Court, Madras order dated 11.1.2010. · · : · 
5. High Court, Madras order dated 1.3.2010 l,n W:P. No: 1.0098 of 2008.· 
6. From the Principal Chlef :8.onseuvator of' :Forests ,letter 

No.WLS/24778/08, dated 2e.os.'2010. · · 
:·~~~- I 

ORO~R; 

' 
Thj~uE!ephanl G. Rajendran has filsd a W.P. NQ. ·{o098/2008 befl{ljl the Hon'ble 

Hlgh Cowi, Madras. Jn ab1dance with !he High Court order fou0h and fifth ci!ed read 
above, the Prir.\{(!<);:1 Chief CoMervator at rorests lri ·tne letter 6~~ read ;:~bove: hes S€tnt 

1 · the proposalh':fi~:$ .tiov(:lmmenlfor passing final. orders. ·. · } · 

; ' -

· ,~ 2. T~~ .elephant is a fre~ aif1Q. lpng _ra~ging ~nimal. bn; an average it may ~ravr;1l 
· · . · ·up ~o 2tMO ~i1on,eter~. in z day and, therelo.;~, im~y require vast f~rest~d ·h~bi!~t~ having -,. 

opt1mum habitat condllions to rnoye and sUI"V!V~.' The purl)~$e of rmgratlons m in.$!?.WCh of ·~ · 

I ·food, water~ seasonality corr;pulsi_ons and phys!cel r¢qlll~ements.. The e!~phaD~ show 
strong fideli!y to the ro11tes lJSI::d d.urlng their m9Ve[Ji1;3ni~. Haolta! fragme~!aUon l$ one of 

j !he major threats to migratory mammals like Aslan elephants,·which wlth vas! resOJ.rrec& 
1 requirement~. are amon9 fhe worst affecte~., An s-lephant'corridor.rs rou~hly defin~d ~sa 
-~i . n~rro'N $-lrip Qf land (having optimal tre'~ 'tovar ejl'lcl . oa.slc hi!l;}lta! r?qUiremenls {Q( 

· , . '. ~fephants) 'Jf any !ength !h§f ~!retch. oUore_st~d ·(or-otherwise) larid mat connects larger 
··-::: I ~-·· :-=:----:· . h~ ~-i~-~~§:·,;.&~h::-elep!~ant }-lopu!a tlo 11S}-and forms- -a-:cond u!l :~or' enima!' m o~:emenLbe!v.'een.. 

! habftatt. This mov~m€nt helps !o enhano~·speci~-~Drvfv~rand.blrth rate. Elephafi!s are· · 
j. ~lllO::f. _to sti~k to tJlaii. ~igra-!ory routes. b?tWeen \hef.r ·s~asonar· ranges ~~rough irj~se 
1 · · corn~ors. wh1ch somB t1mes may be h1ghly com;lrlcled. ·Any jos$ of area m lhe known 
, 

-PT.O. 
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comdors or other man made disturbances such a$ b"uifdings, co~tmcliM·\>f n~w rbads'," 
chMg~d agricultura~ praciices and other dlstv_rbancj~{l .wm .in c;ll !ik~whood .lncr~a.s~ .r~~n.~·,. . 
"Jiepharr1 confficls,. r~slricl the movements :o( ekiphan!.s, which "'~t' be biolog(ca)ly ~~nci.~ 
'eco!og.ically fatallo .l~em. Th~ i.O?.S. OJ G9~~jd9,()~il,l:l~ad :to-::gre,al~roontlic~s. Md· aJ91fc9~Se'·. -
lhs'sftesif·{o _the affected elephant :oopu!a.lloh~. OueJo ala_rmit19 siltJatlon~ aris·lnf{OVl o:f 
threats to corridors across the r.ountry · du~ ·to rari!pa11t and unpl~(tned oev.e!op·~ent · 
around the elephant .regions. th~ Go~.remm~nt. of lndia (G01) have b.een contin~.o.us!y 

.Rursuing wi~h.the Slates that all th~ idert1fle:d el.ephant cor~ldor$.in the States. inter ..Slat& 
and intema!ionaf elephant co~rfdors -belwoon !ndla an.d O!her oeogr~phically CQO!~UOU$ 
count1ies tmus1 be protected wllh a IOrtfl lerm view to. oonserve the elephants rn all Hte .. 
regions, \vhere elephants are found. lrrlhe letlei of 200H addressed to all S!~Jtes the GO/ · 
had commiJ~ical¢d a lenlative li$1 of id~ntmed 138 Slab~ CO!ridors, 28 interstat~. corrid11rs 
and 17 international corrl~or$ and. a$kfiqlthe Sltite~ toJq~nftfy aJI alap!!ani corrfdorf in !htiir 
respective States and !ake .urgent st~ps' to notlfy th~m _under qpproprrat<;: Act~. l'hil;l alsQ · 
implied that the State Government is fuliy empowel'ed tQ declare an Elephant Coak!or ana 
manage ft as per !he exist_ing lay.'s. and reg~l:ations. 

'• 

l' 

' ;· 
. f , 
:· 

I 

i 
I 
j . ' t-· 
i 
' 

I 

\1 ~ • ~ . 

3. Dtuing. !he years 2008·2009 .few Writ Petmons wera· fiJ~d ff1 th~ Hon'b-le 
Hrgh Court of Madras1 (W.P.No.100S8/2008 by one.Thfru. Rajenoran) seeking dir~ctions 
from the Hoil'b!e High Court to (er.nove ali emcroachrne~ts, illegal cqn$twctions to 
restrain the fecal communities from pracl~ing aclivlfies inc1uding agdcvl!ure along 
migratOI)' routes rhat ~re harnful to the elephantS, and 110lif'/ ltle _identified elephant 
co~ridors -in ttie Sigur p!atea~ of the ~ilgir'tS pi~trlct. ·.Tile peti~on.s also plead,ad th{1 · 
Hon'ble Cou11 to restrain man made dtstijrbances. sucl1 as agricullure, Gattle r'~artng, 
grass cultivation, C<Jllecllon and tra~sportatll;ln of minor fotest pmdJ.Jces in. the vHiages 
a butting or in those thet fall [n th.:e corr1dom. . · 

• t ,I 

4. · · !n pursuanre of th~;! pflU!I~hs.lhrr Hon1Qie:'Cotrl (0~\ober 2009), dire<iteq · 
the- State Government t·c con$tltvt~ a teem of 6:lP.ert~drom: Environment aAd For~;~$ts­
Departrnent wlth ~man~ ate to.stud~l the l!lephEmt Cprridoro in the $l;liq area vf&-a·vis the· 
following l'epons publi$h!.ld on !h~ · s~pfept of eleph~nr corridots in: thf;l NHglris Ol$trlct, . 
name~- · 

a) Eco!ogy of the Aslafl !!lephant 
J 

~} The Asian Erephant in.Southern ~ndia. 

c" A bri~f <locumen!a11on of Eh~phantCorridors ln Soulh ifldia, . 
. . . - ~ . . ·, I . . ~ .' •', , , . 

5. · Accordfngly a committe-e vias constrtuted 1:~cpmprlslng nQ!ed forestry and 
•;.rildlife expert$ from !he For\1St- Qepartment ,lnciudlng Principal Chief Conservat9r of 
f'ores!s and ChiE!fViJIId Ufe Warden, Chief CoMe1vator cf Fores1s (11AP), Conseniator of 
Fo-rests, Co!mbatora Circle~. Conse-rvator of Fofests ~d F;leld·OlreQtor. Mv.dum~la!J;l9er 
H(;l$erve, 0oty1 and t.he Oistrrct Forest Offtc:;er, Ntlgi(fs North, Oofy lQ as~e~s the ~~tent 
an'd vita!lty of t11e corrido-rs and prepG~(a a m~p on scif.mtlfk: tine~r: · 

6. ;filf~e Comm!Uee ;n .con~ylta~on wllh various ~~ep~a;1t experis, NGOs, . 
~cian!lst.s, f;)'}}J~rlenced retired senior forest officials, mbai$ and;1Qca! comrnunii!¢s In tile' 
field prepar«q a da!alled mal) usfnQ iateslGI$ !echnolo~y with ade.quate ground lruthlng · 
in the fleld a11(j proposed a single ;:6nsolfdated CO{ridor and_ s~b.~i!ted to_ the Hon:bl_~----· 

•. ~IWrt:.·~-- . ··--~~--~ :-:~- -·- -··-- . ---. - · - ~ 
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. · . 7,' r he Court obs<~rvod tha! · lho Govorn rnent M~decf ~ to . make suihul>lr:r. . 
lf'li~rvenfton to ensttrt1 a dis!urb~nce free con~dor. for m61t'er.nent$ of ~lephant::;.: H_owever, . 
in Vr~w of th~. representalions mac.fe by differept'lan(l liofdars and prop~rty owners· it) !he 
re9ion. the Hon'bre Hlgh Courl in ifs ord'er dated 3.12.200& hav? issue-d lhe fol./o~~ing 
directions:· · · 

(i) The State· Government will· bave to de:cida as to vinlth Elephant 
Corridor has !o be idenlifieo : · 

(lr) The publication of such m~p showing lh~ 'Elephant Corrrdor shoul~ 
. be rt)ade through the Forest Dep11rtm~nt. In·. two local t-Jewspapers­
one in Eng lis~ and another in vernacular Tamil giving the detail{; of 

· SuNe.y Nos. of private lands wnie-h are. ··falling wlfhin the propos·ed 
;-.el~phan! 'Corridors. Th~ personJ · mqy be asked to sJJbmit · ihett­
, Qbjactlons wllhin.the tim$ frame of pne mcmth. · 
~~:'1;! . . ' =t 
~~e lntimatlon of such propos.ed i;l~phant C'orridqr aiong·: with a copy 
!Sf the reporl of the Expert Comm/Uee should b$ also forwsrded tq 
each local Panch.eyat falling within fha proposed Elephant Corridor so 
that the local peisons c;an have the knowledge Qt !he corrjdor. on their 
O\Am. 

1 
. I . 

(iv) · No se~arate Individual h~aring I$ ~~qulrao ta·b? give~ to .~ny person . 
'Tht>ugh a mass hearing may· be g1ven as g~nera!Jy gtven rn the land 
AcqUisHlon case$ and Oti hea~lng suer o.bJecilons, , the proposed · ·· 
Elephant Corridor ineJud!ng the map contakilng different SuNey Nos. 
should be finalized and:publk;hed wlthln a period ()t six moJ:@s • 

(v) No Individual or any Association should lnt~rv~ne In the case~· If the;~y 
have any objecHor; they may raise before th$- authorities concemeq .. 

On finalizatlon of !lis Elephant Corrldor it will be .open'tor the State to 
decide whether the private lands falling within the Elephant Corridor 
that do not be~ong to Scheduled Tribes ancf other TradltiQnal Forest 
Dweller$ and who have a right under the proilf~lons of the Sche<;iuled 
Tribes and other Traditional For!lst Owalle~s (A~ca-gnltion of Forest 
Righ!s} Ac~. 2006 shm,Jld b~ acqulreo. If tha declskm !s laken to 
acquire the lands regu~p procedure as lai~ d.own tinder the lane! 
Acquis.i!lofJ Ao! has !o be to !lowed.\ 

(vl~ lf the .State Gov~mmE?nt in !he meantime ~,.;rant I¢ taka .over ih~ 
_ Manag$ment of lhe.' Privat~ Forests U may do so in terms qf Saotion 3 
of the Tamll Nadu Private Forest$ (Ass·utt)p!i.ori of Management) Acj 
pf 1961 sD as !o enable the (1!~phan!s t9 pass through !he Corridol 
without any hindrance ilff'the. fands'ara acq~fred.. · . 

· (yiif)~.: ·Thisln1f1~1m. Ord.er !o .r~move i;lnr.wthorized· solar. ft<(fclng will eqtl('l~/y 
b ~-appfJCF.!ole . to lh~ T rJ b·srs ·and -qtfier T-r~aiHO"na[ -.F:o~mtDwsU~JS: .. · · :·· 
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As Mr t/1(1 /11gh Court O~a'er dated 1,. 12.2Q0_9._in Writ ·P(I!HiQ\1 Nos.·. '- ·. 
32747120~7 and 26693'?008, \ill, unauthorize-d .const11,1ctions ma~! ,) 
on the prrvate·!ands, pnvate forest land~,_ e!c., Win P..e remove~ bY. .the. 
Olsfrlct Coflec!or, The Nlfgiris. Fa.lrther} lhe:re ~:,;:.(Jn'Y unauthorized· 
commercia! building~ includfng resorts some ohvhi~h_ are arso u~ed 
for COlllffiBrda,i.DU!'pOS!!S which had bee.n O!V~n eledn..:;l~·- .-:~onneclion 
as residential house.~. tne· Tamil Nadu Electricity Boafd wiU ensure 
disconnection of power supply to such pr~mlses. 

3. , Accordingly, a public ho1ir.e W8S issued on 7-.1.2010 along with the maps of 
proposed corridor and relevant documents in all 4 'village~. e.g.,. Sholur, Masfnagudf, 
· f-lullathi and Kadanadu !hat. were likely to be. affected by the proposed corridor. ln. 
response to th~ public no!lee isst1ed petitions wera received. , ~ · 

· 9. The no !lee ·w~s published. by~ the Olstr!ct Forest O'f.flcer, Nfigiris No.rth Division. 
· · · ·ooty W,ith aJJ due procedures and the gufoelin~s haw,1 be_en metlcu1~usly·follo.wed. The 

public notice, was.displayed on public pfa·ces :a tong wlth lha map .and other documents 
!ha! ware given to the panoh~yats a,f tlje ,4, vill!lfl"e§ in. qu~JJo.n. , Public hearings~ were 
held oo 8.2.2010 f;lt 9.30 A.M. at Fore$t Anti poaching camp ·near Segur Bridge, Kalhalii 
Mr~si119udl~--.- for Sholur village on 8.2.2010 a! 11.30 A.Miiat F'ore:St 'Rest House (!99 
House) Ma'i , gudi for Masinagudi Vll!age and on 8.2.2010 at 2.30 P.M. at For~nl Rest 
House, Th~~PCCF' and CWN (;onsmuted a PeHtions Committee of experienced and 
comp~!eni i¢fficlals to examine 640 petitions, rece}iv~d a! the pu_bllc hGaring am;! UH3 
tfrroug11 m~n. The -C(lmmlttea went through each and every ,petitton and listed out the .. 
mB!or objeetkms rul~flo ltl eaoh oJ ther.t · · · 

' -- .. 
"10. All the Qbjections were- axam1ned, lhorcughly. it has heen ensured tl1at the 

in!l.~_n!i(IJ) of the Government ls to notify the conidor fo'r a safe and undi,${Urbed passage 
of el,lp!l<ants' so that thefr g~netlc d!spersal.could b~·ensured for· lang su!Vfva[ The 
Elr; r;ha,nt Corridor ha~ to oa necessarily notified as a tnaf]'agemenl ;:;c!lvlty on the part of 
F orasl :Department witl,ou( lnfringln9 on th~r Right~ .of tb.e people living in the Corridor. 
;:;-~·nher aG par the instruction of the G?vem.r:nen! pf lndlil to iden[ify, demflt~arcl and 
pro I<;'·:-;! ;.md con;>ervs the el~phanl cm:n{.)ors 1n eaoh· and every St.st~:, conc·erted action 
h~~ i?, :;e iZ~kan to. noll~/ the elephant ;nrridor._ TM Hon'bl~ High Court has, also issueo 
dlre.C~Ions !o CQI1S!der the repre~entat!Qns and objectlons med by the Pubhc ~nd {)3$$ 
appropriate on:it')n:: in ~c-cordanc$ w'tth La'w. · · 

. , 1 i. The Gov~rnrnent have carefully a~d indep~~den!Jy examined ~~~- th~ ., 
representatiOn$ and. pbj~ction$ made .by th& public_ along \•ifth th~ Expsrt CommiHee 
~~ep ''~ ~ na1 fhe origin a i :ecords with. the ralevant Ac! <;~~d Rules: In det~il an~ co~ sidq~cf 
·hat arl 1ha represemtauons ancl ob;ec!lpns ma.de by lllff applrcants are wrthout mer.t. 
{AnnexlJre.l). Th·e GQ1<smmen! therefore ~re}ect tile pe!ltlons im·d obJections made by lhe 
IJHbfiQ agt.lir.ISI the (Orma!/~m Of elephant corridor, 

' .. \ . . 

f . \ 

' -. 
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• ::. , •. :_ .- . : 12. The Government also CQnfirrr~ the ~~e~hant c.ortld.or map pub!isl1ed ·Jn fl~~ t~o · , 
~i_ .. 11 ._ lo~! dairies 011\:! in English (i.e.) 11Th~ Htnou" an_d the othe1 i~ vernacular (Ll3.) Tamil : _ 

j ,~ "Dh1a Thanfhl" respectively on 6.1.2010 an_d 7.;1,2010 ir. compliance vlith lh~ ord$rs of 
. ~ · !he Hon'ble Hlgh Covrtr Chennai ·dateq 3.12i2009 in W.P. No. 1009$/200$. The-
: ~~ boundal)' qe_scrip!icm of !he elephant corridor r~'fur-1ish~ in. Annexure.!!. Ti.1e 'ands 
. . falling within the ?Q~ndary descrlplion fom1 the ~tephar.t.-_corrldor. · ThG list of .the surJey 
_ numbers falling w1thm the elephant corridor ls In ·Ann~XUrfl,l/1. · 

' - . . l 

. : \ l 
] :.~ .. The Government direct the Principal Chief Conservator Df Foresls to pl,lbllsh 
~ -the flnal elephant corrldo-r in !he cadastral map prep1mid by the Expert Committe~ along 

I
~ with_ the Sur'ley ~umbers of pr~ud~ lands which•are r~ll!iig within .the proposed eJ~~haQt 
: comdor. The Principal Chief ConseNator of Forests 1s atso dlrecled to commumcate 

.. j: the Gov~nmenlord~r to ;~:::::::THE GOVERNOR) 

·: I· / OE~ENbRAiiATH SARANGI 
ADDITIONAL CHIEF SE:CRETARY TO GOVERNMENT 

:L 
.-.·­: I .. 

~~ -! 
I 
l 
~ 
~ 
i 
l. 
I 
1 
I 

i: 
I 

.'~ 
·: f 
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j l •' 

To . . 
The Principal Chief Conservator of Forests, Ch$nn.ai·i5 . · ·. - . 
Tbe Prinoipal Chief Conservator of Forests andtChiefWlldUfe Warden·, Chennal-15 
Tne-orstrlct ·Cotle~or, The Nltg!ris Olsmct, · · ,. - · . 
The Secretary to Government. Law Oepa·FimePit~ ChennaL9 · 
The Principal Secretary to Government; Flnan6e Department Ch~nnai :-' 9~ · 
The Pr\nc1pal Secretary to Government Revenue depa~ment. Chennal- Ql., 
nw Special Government Pleader, Hlgh Court, Chennal .. -: ... 
The Legal Otfic_er. Olo. the Principal Chief Conservat-~r qf For~sts. Chennai-'15. 
The Private ;·:S~cr~tary to Additio!ll.ll Chief Sacretart to Go·i~mm~n!, Environment and 
Porests, De~~·Hinenl, Chennal-9 ~ · ·: , 
SF/SC$.. f.:) 

I:· 

JFORWARDEO BY, ORDERJ · ~-
.- ~.~~"-'· 

: SEC. . . f};~;~lCER 
'.-
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REPORTABLE 

IN THE SUPREME COURT OF INDIA 

CIVIL APPELLATE JURISDICTION 

CIVIL APPEAL NOS.3438-3439 OF 2020 
(Arising out of S.L.P. (C) Nos.17313-17314 of 2011} 

HOSPITALITY ASSOCIATION OF MUDUMALAI ..... APPELLANT(S) 

VERSUS 

IN DEFENCE OF ENVIRONMENT AND 
ANIMALS AND ORS. ETC. ..... RESPONDENT(S) 

WITH 

Civil Appeal No.3437 of 2020 
SLP (C) No. 20154 of 2011 

Civil Appeal No.3440 of 2020 
SLP (C) No. 21460 of 2011 

Civil Appeal Nos.3442-3443 of 2020 
SLP (C) Nos. 21463-21464 of 2011 

Civil Appeal No.3444 of 2020 
SLP (C) No. 21461 of 2011 

Civil Appeal No.3445 of 2020 
SLP (C) No. 16668 of 2011 

Civil Appeal No.344 7 of 2020 
SLP (C) No. 17160 of 2011 

Civil Appeal Nos.3448-3449 of 2020 
SLP (C) Nos. 17155-17156 of 2011 
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Civil Appeal Nos.3450-51 of 2020 
SLP (C) Nos. 17150-17151 of 2011 

Civil Appeal No.3446 of 2020 
SLP (C) No. 21480 of 2011 

Civil Appeal No.3452 of 2020 
SLP (C) No. 21467 of 2011 

Civil Appeal No.3453 of 2020 
SLP (C) No. 21472 of 2011 

Civil Appeal No.3454 of 2020 
SLP (C) No. 21477 of 2011 

Civil Appeal No.3455 of 2020 
SLP (C) No. 21478 of 2011 

Civil Appeal No.3456 of 2020 
SLP (C) No. 21470 of 2011 

Civil Appeal No.3457 of 2020 
SLP (C) No. 21468 of 2011 

Civil Appeal No.3458 of 2020 
SLP (C) No. 21469 of 2011 

Civil Appeal No.3459 of 2020 
SLP (C) No. 24826 of 2011 

Civil Appeal No.3460 of 2020 
SLP (C) No. 19112 of 2011 

Civil Appeal No.3461 of 2020 
SLP (C) No. 25010 of 2011 
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Civil Appeal No.3462 of 2020 
SLP (C) No. 31581 of 2011 

Civil Appeal No.3463 of 2020 
SLP (C) No. 35559 of 2013 

Civil Appeal No.3464 of 2020 
SLP (C) No. 30535 of 2011 

Civil Appeal No.3465 of 2020 
SLP (C) No. 35644 of 2013 

Civil Appeal No.3466 of 2020 
SLP (C) No. 30536 of 2011 

Civil Appeal No.3467 of 2020 
SLP (C) No. 9305 of 2012 

Civil Appeal No.3468 of 2020 
SLP (C) No(s).12388 of 2020 

(arising out of SLP(C) .... cc No. 5278 of 2012~ 

Civil Appeal No.3469 of 2020 
SLP (C) No(s).12389 of 2020 

(arising out of SLP (C) ... CC No. 5312 of 2012) 

Civil Appeal No.34 76 of 2020 
SLP (C) No. 5176 of 2012 

Civil Appeal No.3477 of 2020 
SLP (C) No. 2666 of 2012 

Civil Appeal No.3470 of 2020 
SLP (C) No. 7619 of 2012 

Civil Appeal No.3471-3472 of 2020 
SLP (C) No(s).21390-21391 of 2020 

(arising out of SLP(C) .... CC No.5161 of 2012) 
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Civil Appeal No.3473 of 2020 
SLP (C) No. 37332 of 2013 

Civil Appeal Nos.3475 of 2020 
SLP (C) No(s}.12393 of 2020 

(arising out of SLP(C} .... Diary No. 16319 of 2017} 

Civil Appeal No.34 7 4 of 2020 
SLP (C) No{s}.12392 of 2020 

(arising out of SLP{C} .... CC No.9201 of 2012} 

JUDGMENT 

S. ABDUL NAZEER. I. 

1. Leave granted. 

2. The appellants in these appeals have assailed the final 

judgment and order dated 07.04.2011 of the High Court of 

judicature at Madras, passed in Writ Petition (PIL} No. 10098 of 

2008 along with several other writ petitions including Review 

Application No. 131 of 2010 and Writ Petition No. 23939 of 2010 

filed by the Hospitality Association of Mudumalai. The High Court 

by the impugned judgment has upheld the validity of the Tamil 

Nadu Government Notification G.O.(Ms.} No. 125, dated 
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31.08.2010 which had notified an 'Elephant Corridor' in the Sigur 

Plateau of Nilgiris District and has further directed resort owners 

and other private land owners to vacate and hand over the vacant 

possession of the lands falling within the notified elephant 

corridor to the District Collector, Nilgiris within three months from 

the date of the judgment. 

3. The appellant in Civil Appeal Nos.3438-3439 of 2020 (arising 

out of SLP (C) Nos.17313-17314 of 2011), is the Hospitality 

Association of Mudumalai, registered under the Tamil Nadu 

Societies Registration Act, 1975, situated in the Nilgiris District of 

Tamil Nadu. The members of this association have established 

resorts/guest houses in the Nilgiris forest area. The other 

appellants are either the owners of the resorts/guest houses or 

the owners of the lands in and around the Nilgiris forest area. 

Some of them have built dwelling houses on their lands, some of 

them have encroached upon government lands and put up 

constructions thereon and some of them are cultivating the said 

lands. 

4. Before referring to the proceedings before the High Court 

and this Court, as well as the submissions made by the learned 
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counsel for the parties, it would be helpful to refer to the 

background facts and the prevailing ecological context in which 

the impugned G.O. was notified. 

A. BACKGROUND 

s. Despite being a figure of traditional cultural reverence, today 

the elephant species is severally threatened in India. The crux of 

the problem is one that affects all wildlife in the country: land. As 

India's human population has grown exponentially in the past 

several decades, so has its demand for resources. At its essence, 

that demand boils down to the requirement for more land - for 

agriculture to grow more food and for construction of roads, 

dams, mines, railways and housing. This demand for land has led 

to the degradation and fragmentation of the country's forest 

cover. The elephant, being a large agrarian animal, may weigh up 

to 4-5 tons and requires about 200-300 kgs. of fodder comprising 

of various plant species daily. It, therefore, needs large areas, 

which it uses by rotation, so that it may not overgraze an area 

and in the process destruct it altogether. This allows the natural 

vegetation of the habitats a chance to re-generate. 
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6. However, the ever-growing need for land, infrastructure and 

energy requirements of our large population have slowly 

fragmented the elephant's natural spaces which are now 

surrounded by human habitation, agriculture, mining, roads and 

railways. The more forest habitat is fragmented, the farther an 

elephant herd has to roam in search of food and water. 

Increasingly, elephants have to move farther and farther afield, 

even from one forest area to another, often through small patches 

of forests called corridors. As forest lands continue to be lost, 

these relatively narrow and linear patches of vegetation form vital 

natural habitat linkages between larger forest patches. They allow 

elephants to move between secure habitats freely, without being 

disturbed by humans. Further, elephants are genetically 

programmed by nature to never inbreed within their birth family 

and thus need to move around between gene pools to reproduce. 

These corridors aid this process by helping different elephant 

populations to intermingle, which is essential for retaining the 

vigour of the species and ensuring its long-term survival. By 
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identifying and nurturing such corridors, deadly confrontations 

between humans and elephants can be avoided, in addition to 

safeguarding the welfare of the wildlife. Unfortunately, in most 

areas, the existing corridors are repeatedly being destroyed which 

will block migration routes of the elephants and would result in 

the fragmentation of the habitats as well as increased human­

elephant conflict. 

7. To prevent such conflict and protect elephants, the 

Government of India through the then Ministry of Environment 

and Forests launched a centrally sponsored scheme 'Project 

Elephant' to provide financial and technical support to the wildlife 

management efforts by States for their free ranging populations 

of wild elephants. The 'Project Elephant' document was released 

in the year 1993. It admits that elephants are facing serious 

threat due to large scale destruction and fragmentation of their 

habitat due to increase in human and cattle populations, felling of 

natural forest and replacing them with single species, commercial 

plantation, excessive grazing, forest fires and shifting cultivation, 

destruction or capture for crop raiding, human killings, 
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encroachments and man-made barriers/destructions such as 

roads, railway lines, dams, canals, tea gardens, agriculture and 

industry etc. The 'Project Elephant' was to provide financial and 

technical support to major elephant bearing States in the country. 

The project aims to ensure long term survival of viable 

conservation reliant population of elephants in their natural 

habitats by protecting the elephants, their habitats and migration 

corridors. Other goals of the 'Project Elephant' are addressing 

issues of human-animal conflict and providing for welfare of 

captive elephants. The main activities under this project include 

the following: 

1. Ecological restoration of existing natural habitats and 

migratory routes of elephants; 

2. Development of scientific management planning for 

conservation of elephant habitats and viable elephant 

populations in India; 

3. Promotion of measures for mitigation of human-elephant 

,/ conflict in crucial habitats; 
~l 
~l 
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4. Moderating impact of human and domestic livestock 

activities in crucial elephant habitats; 
s. Strengthening of measures for protection of wild 

elephants from poachers and unnatural causes of death; 

6. Research on elephant management related issues; 

7. Public conservation education and awareness 

programmes about elephants; 

8. Eco-development of elephant habitats; and 

9. Provision of improved veterinary care for elephants. 

8. Specifically in the context of elephant preservation in Tamil 

Nadu, on 14.06.2006, the State's Principal Chief Conservator of 

Forests and Chief Wildlife Warden ('PCCF') had requested that the 

private/patta lands forming the traditional movement corridors of 

elephants between the Mudumalai Wildlife Sanctuary and 

National Park to other parts and also between Eastern and 

Western Ghats be brought under the control of the Forest 

Department, by acquiring the lands after paying compensation to 

the owners. The PCCF had highlighted the use of these patches of 

private forest land, which serve as vital migratory routes, for non-
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forestry use as a serious threat to free movement of elephants. 

The PCCF addressed another letter dated 6.11.2006 to the State 

Government, proposing the Survey Nos. of the patta land to be 

acquired for the purpose of the elephant corridors. Similarly, the 

Ministry of Environment and Forests, Government of India, by its 

letter dated 11.08.2006 to the State Government of Tamil Nadu 

had noted that 88 elephant corridors had been identified by the 

Wildlife Trust of India's book titled 11 Right of Passage - Elephant 

Corridors of India" and requested that necessary action be taken 

for notification and protection of the elephant corridors situated in 

Tamil Nadu, as identified in the aforesaid publication. 

9. Pursuant to this communication, the Government of Tamil 

Nadu issued a Government Order dated 21.08.2007, appointing 

an Exploratory Committee with Collector of Nilgiris as the 

Chairman and four other members consisting of District Forest 

Officer, Nilgiris North Division, Wildlife Warden, Ooty, Officer of 

the Revenue Department, Ooty and the concerned Tehsildar. This 

Committee was constituted for exploring the possibility of 

acquiring the patta lands with the willingness of farmers who 

could spare their lands for acquisition for elephant corridors. 
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B. Proceedings before the Madras High Court 

10. During this period, an organization called 'In Defence of 

Environment and Animals', represented by its Managing Trustee 

'Elephant' G. Rajendran, filed Writ Petition No. 10098 of 2008 

before the Madras High Court seeking issuance of a Writ of 

Mandamus directing the official respondents therein to keep the 

elephant corridors free from encroachment and to prevent any 

other disturbances to the free movement of elephants and other 

animals. It was the specific case of the petitioner therein that the 

elephant corridor was being disturbed by some encroachers and 

builders. Due to mushrooming of resorts, elephant corridors were 

either closed or becoming narrow. It was further contended that 

the Forest Department had not taken any stringent action to evict 

the encroachers from the elephant corridor. On 02.02.2009, the 

High Court passed an interim direction to the District Collector, 

Nilgiris to file a status report showing the steps taken to remove 

the encroachers from the lands falling under the elephant 

corridor. 

11. Certain other writ petitions were filed by the Schedule Tribes 

and other Traditional Forest Dwellers contending that they were 
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not encroachers and that they had a right to occupy the land in 

question under the Schedule Tribes and Other Traditional Forest 

Dwellers {Recognition of Forest Rights) Act, 2006. It was further 

contended that on the strength of the order dated 02.02.2009 in 

Writ Petition No.10098 of 2008, the District Collector had directed 

them to stop the cultivation of these lands and that they were 

being prevented from collection of minor forest produce and 

grazing their cattle. These writ petitions were clubbed together 

for hearing before the Madras High Court. 

12. At this stage, Hospitality Association of Mudumalai, the 

appellant herein, filed an impleadment application in the said 

case. It was contended that this association consisted of residents 

of the Masingudi Bokkapuram area and that they had been 

providing hospitality services to tourists who visit the area to see 

the wildlife and that there was a misguided sense of hostility 

towards the people who own and run guest houses in this area 

from the authorities and self-proclaimed environmentalists 

dwelling outside the area. It was also contended that the 

members of the said association had been living in the said area 
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for more than 50-60 years and that there had been virtually no 

human-animal conflict in the area since there is little to no 

agriculture and the elephants can freely move around throughout 

the area. 

13. During the course of hearing, the District Forest Officer of 

Nilgiris North Division made a presentation before the High Court 

to highlight the importance of the forests and corridors in the 

region. The District Collector, Nilgiris also appeared before the 

High Court and showed certain slides on his computer depicting a 

map of the corridor of elephants. He stated that to allow the 

elephants to pass through the corridor, the unauthorized 

occupants had to be evicted. Similarly, the State's PCCF also 

made submissions before the High Court to highlight the 

necessity of preservation of the elephant corridor by acquisition of 

patta lands. Considering the rival content!ons of the parties, on 

30.09.2008, the High Court issued the following directions: 

"(i) forest department, which has the knowledge of 

movement of elephant in the corridor, may identify 

and inform the same; 
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(ii) the State Government may publish the information 

regarding the elephant corridor and the area, in 

leading newspapers and also by drum beating/tom 

tom, calling for objections of locals, if any, in the area 

in question; 

(iii) after hearing the locals, particularly those who may 

be affected, they may finalize the elephant corridor 

from which unauthorized occupants are to be evicted; 

(iv) to ensure that schedule tribes and other forest 

traditional dwellers are not affected, it is required to 

identify the other traditional forest dwellers in terms 

with Schedule Tribes and other Traditional Forest 

Dwellers (Recognition of Forest Tribes) Rules, 2007; 

(v) only after the recommendation and recording their 

names in the appropriate register, they may proceed 

with eviction, by giving notice in the newspaper, by 

drum beating/tom tom and by giving individual notice 

to the unauthorised occupants. 
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(vi) So far as the acquisition of the land is concerned, if 

any private land is required to be acquired, they will 

have to follow the procedure under the Land 

Acquisition Act. Prima facie, as the tribals and other 

forest dwellers cannot be evicted from the 

unauthorized lands, their lands need not required to 

be acquired, if it is a forest land. Learned counsel for 

the parties are requested to give further suggestion 

in the matter, in the interest of public and elephants." 

14. Since there was opposition to the map prepared by the 

District Collector by the contesting parties, the Court felt it 

necessary that a team of experts of the Environment and Forest 

Department be constituted to identify the elephant corridor and 

submit a report after taking into consideration different books 

published with regard to elephant corridors. 

15. In pursuance of the directions of the High Court, an Expert 

Committee was constituted by the Government. The Expert 

Committee visited the elephant corridor area in the Nilgiris twice, 

enquired with the field officers and tribals of the area and 
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obtained opinions from experts before submitting its report on 

04.11.2009. A map of the elephant corridor in the Sigur Plateau in 

Nilgiris region was also filed by the said expert Committee before 

the High Court. Noting that the State Government was responsible 

for notifying elephant corridors within its territory, the High Court 

on 01.12.2009 directed the State Government to choose one of 

the maps for the elephant corridor out of either the one identified 

by the Expert Committee or the one identified by the Wildlife Trust 

of India's publication "Right of Passage - Elephant Corridors of 

India", which was referred to in the Central Government's 

abovementioned letter dated 11.08.2006. This order also directed 

the State Government to file an affidavit disclosing the actions it 

intends to take against resort owners and residents of the 

elephant corridor. In accordance with the High Court's directions, 

the State Government came forward with a decision that it will 

ensure that no illegal construction takes place in the area shown 

as 'elephant corridor' in the report of the Expert Committee and 

that no person will be allowed to put up fresh solar/electrical 

fencing within the proposed area of the elephant corridor. Taking 
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into account the materials on record, the High Court passed a 

fresh order dated 03.12.2009 as under: 

"(i) The State Government will have to decide as to which 

Elephant Corridor has to be identified, i.e. corridor 

identified by the Central Government in the letter dated 

11.08.2006, with the help of the State Forest Department 

and NGOs, or the proposed Elephant Corridor as identified 

by the Expert Committee in the present cases, preferably 

within one month. 

(ii) The publication of such map showing the Elephant 

Corridor, should be made by the State through the Forest 
' 

Department in two local newspapers, one in English and 

another in vernacular Tamn giving the details of Survey 

Numbers of private lands which are falling within the 

proposed Elephant Corridor. The persons may be asked to 

submit their objections within a time frame, say one 

month. 
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(iii) The intimation of such proposed Elephant Corridor along 

with a copy of the report of the Expert Committee, should 

be also forwarded to each local Panchayats, which fall 

within the proposed Elephant Corridor, so that the local 

persons can have the knowledge of the corridor of their 

own, if they so choose. 

(iv) No separate individual hearing is required to be given to 

any person, though a mass hearing may be given as 

generally given in the "Land Acquisition" cases and on 

hearing such objections, the proposed Elephant Corridor 

including the map containing the different Survey 

Numbers should be finalized and be also published at an 

early date, say maximum within six months. 

(v) No individual or any Association generally should 

intervene in the case. If they have any objection, they 

may raise before the authorities concerned. 

23. On such finalization, it will be open for the State to 

decide: 
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(a) Whether the private lands which are falling within the 

Elephant Corridor, do not belong to Schedule Tribe and 

other traditional forest dwellers, who have a right under 

the provisions of the Schedule Tribes and other 

Traditional Forest Dwellers (Recognition of Forest Rights) 

Act, 2006, and whether such lands should be acquired. If 

the decision is taken to acquire the lands, they will follow 

the regular procedures as laid down under the provisions 

of the Land Acquisition Act. 

(b) If the State Government, in the meantime, wants to take 

over the management of the private forest, it may do so 

in terms of Section 3 of the Tamil Nadu Private Forest 

(Assumption of Management) Act (LV of 1961}, so as to 

enable the elephants to pass through the corridor 

without any hindrance till the lands are acquired." 

16. Here, it may be noted that the aforesaid order of 03.12.2009 

passed by the High Court was challenged before this Court 

through Special Leave Petition (Civil} Nos. 14416-14422 of 2010 

which was disposed vide order dated 30.04.2010 in the following 

terms: 
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"Permission to file special/eave petitions is granted. 

Delay condoned. 

Heard learned counsel for the petitioner and learned counsel 

for respondent no.l. 

The learned counsel for the petitioner contends that if 

proposed Elephant Corridors established, the petitioner 

would be seriously effected as his land falls in that area. 

The petitioner would be at liberty to approach the 

Committee which is likely to finalize the Elephant Corridors 

and also would be at liberty to approach the High. Court and 

seek intervention proceedings though the division Bench has 

already indicated under other proceeding that no 

intervention is allowed. 

With the above directions, the special leave petitions are 

disposed of." 

17. In pursuance of the directions of the High Court, the State 

Forest Department issued a public notice dated 07.01.2010, 
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thereby publishing a proposed, elephant corridor, as identified by 

the Expert Committee, and requiring the persons whose private 

lands are falling within the proposed corridor to submit objections. 

Public hearings were also held by the authorities concerned and 

the objections raised by various persons were rejected. 

Thereafter, the State Government issued the impugned G.O., 

thereby confirming the elephant corridor map as published on 

07.01.2010 and also specifying the boundaries of the elephant 

corridor and the Survey Nos. falling within the said corridor. 

18. Several writ petitions were filed before the High Court 

challenging the impugned G.O. These were clubbed with the other 

pending writ petitions and PIL and came to be decided by the 

High Court's impugned order dated 07.04.2011. 

19. The High Court rejected the appellant's contentions 

regarding the propriety of constitution of the Expert Committee 

given that the Wildlife (Protection) Act, 1972 ('Wildlife Act') does 

not envisage the same and rather provides for constitution of 

State and National Boards for Wildlife. It was held that the Expert . 

Committee's mandate did not impinge upon that of the Boards 
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under the Wildlife Act. The High Court also did not find merit in 

the appellant's contention that the State Government lacked the 

power to notify an elephant corridor. For this, the High Court relied 

upon Entries 17 A 'Forest' and 178 'Protection of wild animals and 

birds' in the concurrent list and the power of the State 

Government to notify Sanctuaries, National Parks, Conservation 

Reserves and Community Reserves under Chapter IV of the 

Wildlife Act. 

20. Before the High Court, the appellant had also contended that 

the impugned G.O. sought to create an "artificial corridor" in an 

area through which elephants do not traditionally pass. In 

rejecting this contention, the High Court held that the material on 

record clinchingly showed that the animals were already moving 

through the said area. The High Court observed that the appellant 

and others have constructed holiday resorts and are carrying on 

commercial activities in the area despite only holding permissions 

for construction of dwelling houses. The mushrooming of such 

resorts, which were bounded by electric fencing and barbed wires, 

had severally restricted the movement of elephants and caused 

an increase in incidents of human-elephant conflict. Accordingly, 
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the High Court passed the following directions which are under 

challenge before us: 
"The resort owners and other private land owners are 

directed to vacate and hand over the vacant possession of 

the lands falling within the notified 'elephant corridor' to the 

District Collector, Nilgiris within three months from today. In 

the meanwhile, the Government of Tamil Nadu is permitted 

to go on with the implementation of the project as has been 

notifiedJn G.O.M.s. No. 125, dated 31.08.2010, in the best 

interest of the wildlife, particularly elephants so as to notify 

and improve the elephant corridor." 

21. The High Court also directed the State to strictly adhere with 

the provisions of the Scheduled Tribes and Other Traditional Forest 

Dwellers (Recognition of Forest Rights) Act, 2006 and in case any 

forest dwellers are evicted from the elephant corridor, they be 

provided alternate accommodation or compensation as per the 

procedure contemplated under law. 

22. A Review Application No. 157 of 2011 was filed against the 

above decision of the High Court. The same was dismissed by the 
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High Courtvide its order dated 16.11.2011 on the ground that the 

impugned judgement was a reasoned order which did not suffer 

from any error apparent on the face of the record. 

C. Proceedings before this Court 

23. During the pendency of the present appeals, this Court was 

informed that large scale construction was underway in the 

elephant corridor in Tamil Nadu. In its order dated 12.07.2018, 

this Court had made it clear that no construction is allowed in the 

elephant corridor in Tamil Nadu and directed District Collector, 

Nilgiris to prepare and present a plan of action on how to identify 

the constructions that have been made, when they ·have been 

made and for what purpose the constructions are being utilized. 

This plan of action was to be with respect to the elephant 

corridors as mentioned in the Report of the Elephant Task Force 

titled "Gajah" as well as the elephant corridor as notified by the 

impugned G.O. 

24. In compliance with this order, the District Collector, Nilgiris 

filed a Plan of Acton Report which identified the following 

constructions in the elephant corridor areas: 
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51. Nature of the construction Total number 
No. of 

constructions 
01. Total No. of Buildings within Resort 309 

Complexes (numbering 39} 
02. Houses 390 
03. Other Common Buildings (Schools, 27 

Water Tank, Community Halls, Temple, 
Public Toilet etc.) 

04. No. of Estates/Plantations 9 
05. No. of Cultivation Fields 77 
06. Other Constructions 9 

Total 821 

Specifically in respect of the resorts, the District Collector 

submitted that all 39 of them were operating illegally as 27 of 

them had obtained approvals only for residential purpose whereas 

12 of them had not obtained any approval at all. 

25. At the next hearing on 09.08.2018, this Court noted that only 

advocates on behalf 12 out of the 39 resorts were present before 

the Court and thus deemed that the remaining 27 resorts had 

accepted the Collector's above-mentioned report. Accordingly, 

this Court directed that these 27 resorts be closed down/sealed by 

the Collector and granted 48 hours to the other 12 resorts to 

produce documents showing approvals and title for running of 
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their resorts before the Collector. If the Collector were to find the 

documentation incomplete, she was directed to immediately close 

down/seal the premises. Further, the non-resort dwellers who 

were identified by the Collector's report to be occupying land in 

the corridor area, were granted a period of 2 months to produce 

necessary documents for verification before the Collector. 

26. Thereafter, the District Collector, Nilgiris filed an Action 

Taken Report dated 23.10.2018 stating that 27 resorts had been 

sealed as per this Court's above direction and documents were 

received from the other 12 resorts. The Collector submitted that 

out of these 12 resorts, only 1 resort owner could show proof of 

use of his premises for residential purpose while the remaining 11 

resort owners did not have valid documents. Accordingly, these 

11 resorts were also sealed by the Collector in accordance with 

the above order of this Court. In this Report, the Collector 

additionally highlighted that the Forest Department had directed 

the sealed resorts to remove solar, electric and barbed wire 

fences erected around their premises as the same hinder the free 

movement of elephants in the corridor. However, only a few of the 
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resort owners had complied with the Forest Department's 

directive. In this connection, on 24.10.2018, this Court directed 

that electric fences and barbed wire, wherever installed by the 

resort owners, should be removed immediately. The District 

Collector, Nilgiris filed another Action Taken Report dated 

29.11.2018 reporting that she had ensured removal of electric 

fences and barbed wire from the premises of the aforesaid resorts 

in the corridor area. 

27. During this time, in addition to the 12 resorts which were 

initially represented before this Court, several other owners of 

resorts/guest houses as well as the owners of cultivated lands, 

dwelling houses and other constructions in and around the 

elephant corridor area have sought to be impleaded before us, 

being aggrieved by the actions of the District Collector, Nilgiris 

and also the impugned High Court decision. 

D. Contentions of the Parties 

28. Appearing for the appellants, Shri Salman Khurshid, learned 

Senior Counsel argues that the appellants' lands do not fall within 

an elephant corridor and that the area notified under the 
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impugned G.O. does not fall within any scientifically recognized 

elephant corridor and seeks to cover areas which are not 

traversed by elephants. It is further contended that the 

identification of elephant corridors is a scientific process and that 

the impugned G.O., which was issued in pursuance of the 

recommendations of the Expert Committee appointed by the High 

Court, was erroneous and untenable in law. The resort owners 

claim that they run small resorts which are compatible with the 

environment and are essentially for tourists who want to be close 

to nature and wildlife. It is also asserted that these resorts help 

tourists acquire sensitivity towards animals and the environment, 

while preventing any exploitation or damage by their presence. 

Some of the other appellants have also contended that their lands 

do not fall within the elephant corridor from which the removal of 

encroachment was sought. 

29. It is further argued that the areas which have been notified 

as elephant corridor by the State Government through the 

impugned G.O., are in variance with all authoritative studies on 

historic elephant corridors in Sigur Plateau from 1972 till date. It is 
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also submitted that there is a variance in acreage between the 

recommendations of the Expert Committee formed by the High 

Court and the impugned G.O. issued by the State Government. It 

is contended that the unilateral addition and deletion of 

private/Government lands in the said G.O. is arbitrary and illegal. 

The expansion of the corridor areas under the G.O. amounts to 

creation of a new elephant corridor which does not presently exist 

and the same is unlawful. 

30. Learned counsel for some of the other appellants have made 

similar submissions. It was argued that the lands of the appellants 

do not fall within the elephant corridor. It was also argued that the 

Plan of Action Report filed by the District Collector, Nilgiris before 

this Court is clearly fallacious and the actions of the District 

Collector in pursuance thereof are illegal. Some of the appellants 

have further alleged that the District Collector, Nilgiris has 

illegally removed fencing from establishments outside the notified 

elephant corridor area as well. 

31. On the other hand, learned advocate appearing for the 

contesting respondents, has sought to justify the impugned 
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judgment of the High Court, so also the Plan of Action Report and 

Action Taken Reports filed by the District Collector, Nilgiris. 
32. Learned advocate appearing as Amicus Curiae has supported 

the submissions of the contesting respondents and the Reports 

submitted by the District Collector, Nilgiris. 

E. Our Analysis 

33. We have carefully considered the submissions of the learned 

counsel made at the Bar and perused the materials on record. 

34. At the very outset, it must be noted that the Wildlife Trust of 

India terms elephants as a ,.keystone species" bec:ause their 

nomadic behavior is immensely important to the environment. 

Herds of roaming elephants play several important roles in the 

ecosystem: 

(i) Landscape architects: Elephants create clearings in the 

forest as they move about, preventing the overgrowth 

of certain plant species and allowing space for the 

regeneration of others, which in turn provide 

sustenance to other herbivorous animals. 
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(ii) Seed dispersal: Elephants eat plants, fruits and seeds, 

releasing the seeds when they defecate in other places 

as they travel. This allows for the distribution of various 

plant species, which benefits biodiversity. 

(iii) Nutrition: Elephant dung provides nourishment to 

plants and animals and acts as a breeding ground for 

insects. 

(iv} Food chain: Apex predators like tigers will sometimes 

hunt young elephants. Further, elephant carcasses 

provide food for other animals. 

(v) The umbrella effect: By preserving a large area for 

elephants to roam freely, one provides a suitable 

habitat for many other animal and plant species of an 

ecosystem. 

Elephant corridors allow elephants to continue their nomadic 

mode of survival, despite shrinking forest cover, by facilitating 

travel between distinct forest habitats. Corridors are narrow and 

linear patches of forest which establish and facilitate connectivity 

across habitats. In the context of today's world, where habitat 

fragmentation has become increasingly common, these corridors 

32 

383 

2622



play a crucial role in sustaining wildlife by reducing the impact of 

habitat isolations. In their absence, elephants would be unable to 

move freely, which would in turn affect many other animal 

species and the ecosystem balance of several wild habitats would 

be unalterably upset. It would also eventually lead to the local 

extinction of elephants, a species which is widely revered in our 

country and across the world. To secure wild elephants' future, it 

is essential that we ensure their uninterrupted movement 

between different forest habitats. For this, elephant corridors 

must be protected. 

35. Legal intervention 1n preservation of these corridors has 

been necessitated because wildlife corridors are threatened by 

various social, economic and anthropogenic factors, as noted 

above. Commercial activities such as running of private resorts 

and construction of new buildings with barbed and electric fences 

within elephant corridors pose a serious threat of fragmentation 

and destruction of habitats. The long-term survival of the species 

depends on maintaining viable habitats and connecting corridors 

which maintain variance in the species' gene pool and avoid other 
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risks associated with habitat fragmentation and isolation of 

spec1es. 

36. Overtime, several environmental legislations including the 

Indian Forest Act, 1927 and the Wildlife Act have been enacted to 

provide for the protection of forests and wild animals, with a view 

to ensuring ecological balance and preserving natural habitats 

including su~h corridors. The object of the Wildlife Act was 

interpreted emphatically by this Court in State of Bihar v. 

Murad Ali Khan1 in the following terms: 

"8 .... The policy and object of the Wild Life laws have a long 

history and are the result of an increasing awareness of the 

compelling need to restore the serious ecological-imbalances 

introduced by the depredations inflicted on nature by man. 

The state to which the ecological imbalances and the 

consequent environmental damage have reached is so 

alarming that unless immediate, determined and effective 

steps were taken, the damage might become irreversible. 

1 1988 (4) sec 655 
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The preservation of the fauna and flora some species of 

which are getting extinct at an alarming rate, has been a 

great and urgent necessity for the survival of humanity and 

these laws reflect a last-ditch battle for the restoration, in 

part at least, a grave situation emerging from a long history 

of callous insensitiveness to the enormity of the risks to 

mankind that go with the deterioration of environment. 

XXX XXX XXX 

10. ... Environmentalists' conception of the ecological 

balance in nature is based on the fundamental concept that 

nature is "a series of complex biotic communities of which a 

man is an inter-dependant part" and that it should not be 

given to a part to trespass and diminish the whole. The 

largest single factor in the depletion of the wealth of animal 

life in nature has been the "civilized man" operating directly 

through excessive commercial hunting or. more disastrously, 

indirectly through invading or destroying natural habitats." 

37. Specifically in issue before us, is the corridor in the Sigur 

Plateau of Tamil Nadu. It connects the Western and the Eastern 
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Ghats and sustains elephant populations and their genetic 

diversity. The Sigur Plateau has the Nilgiri Hills on its south­

western side and the Moyar River Valley on its north-eastern side. 

Depending on the monsoon, the elephants migrate in search of 

food and water and during the course of their migration, they 

have to cross the Sigur Plateau. This migratory path is considered 

to be very crucial as it connects several contiguous forest areas 

forming the Nilgiri Biosphere Reserve in the states of Tamil Nadu, 

Karnataka and Kerala, the largest protected forest area in India. 

38. Conflicting maps of this corridor were presented before the 

Madras High Court, which thus directed the State Government to 

choose between: (i) the elephant corridors identified in the 

Wildlife Trust of India's book titled ~~Right of Passage - Elephant 

Corridors of India" which were referred to by the Central 

Government in its letter dated 11.08.2006 to the State 

Government; or (ii) the single elephant corridor identified by the 

Expert Committee appointed by the High Court. As per the 

aforesaid book titled ~~Right of Passage", the following 4 corridors 

lie in the Sigur Plateau region: (i) Avarahalla - Sigur, (ii) Kalhatti -
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Sigur at Glencorin, (iii} Moyar - Avarahalla and (iv} Kalmalai -

Singara and Avarahalla. The Expert Committee examined all the 

elephant corridors in the area and identified a single elephant 

corridor comprising of various elephant corridors in the Sigur 

Plateau region. The State Government, vide the impugned G.O., 

notified this single elephant corridor, along the lines of the 

recommendations made by the Expert Committee. 

39. The first limb of the appellants' contentions before us is that 

there is no statutory power for creating/recognition of new 

corridors by the State Government. We do not find merit in this 

argument and, in principle, are in agreement with the findings of 

the High Court regarding the power of the State Government to 

take measures, including issuance of the impugned G.O., for 

protection of wildlife in Tamil Nadu. It is undeniable that the State 

Government is empowered to take measures to protect forests 

and wildlife falling within its territory in light of Entries 17 A 

'Forest' and 178 'Protection of wild animals and birds' in the 

concurrent list and the power of the State Government under the 

Wildlife Act to notify Sanctuaries and other protected areas. It is 

an admitted position that the land of the appellants has also been 
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notified as private forest in 1991 under the Tamil Nadu 

Preservation of Private Forests Act, 1949, which prohibits cutting 

of trees in private forests. Our attention has also been drawn to 

the decision of this Court in T.N. Godavaraman Thirumulkpad 

v. Union of lndia2 wherein felling of trees in the state of Tamil 

Nadu was prohibited in all forests, including forests situated in 

privately owned lands. The contesting respondents have argued 

that the construction of the appellants' resorts must have 

necessarily run afoul of the above decision of this Court. Without 

commenting on the factual accuracy of this assertion, given that 

the classification of the appellants' land as private forest land is 

not in dispute here, we find no difficulty in holding that the State 

Government was empowered to protect the habitats situated on 

the appellants' land by notifying an elephant corridor thereupon. 

40. Furthermore, since the impugned decision of the High Court, 

the Ministry of Environment, Forest and Climate Change vide its 

Notification 5.0. 4498(E) dated 13.12.2019 has declared the 

entire area in question and adjoining areas around the Mudumalai 

Tiger Reserve as an Eco-Sensitive Zone. Under this Notification, 

2 1997 (2) sec 267 
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the State Government of Tamil Nadu has been expressly directed 

to regulate land use generally, as well commercial establishment 

of hotels/resorts specifically, in the Eco-Sensitive Zone so 

established. As was held by this Court in M.C. Mehta v. Union of 

India and Ors. 3 the "Precautionary Principle" has been accepted 

as a part of the law of our land. Articles 21, 47, 48A and 51A(g) of 

the Constitution of India give a clear mandate to the State to 

protect and improve the environment and to safeguard the forests 

and wild life of the country. It is the duty of every citizen of India 

to protect and improve the natural environment including forests 

and wild life and to have compassion for living creatures. The 

Precautionary Principle makes it mandatory for the State 

Government to anticipate, prevent and attack the causes of 

environmental degradation. In this light, we have no hesitation in 

holding that in order to protect the elephant population in the 

Sigur Plateau region, it was necessary and appropriate for the 

State Government to limit commercial activity in the areas falling 

within the elephant corridor. 

3 1997 (3) sec 715 
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41. The second limb of the appellants' submissions comprises of 

questions about the scientific accuracy of the Expert Committee's 

Report and contentions that the dimensions as well as the 

location of the single corridor identified therein are at odds with 

authoritative scientific publications. It has been argued by the 

appellants that their resorts and other establishments do not fall 

within the historic corridors identified in these publications. These 

assertions were dealt with by the High Court which held that there 

was material on record to show presence of elephants as well as a 

past incident of human-elephant conflict, which resulted in the 

death of a French tourist, in the region where the appellants' 

resorts are located. The High Court also held that any absence of 

elephants from the areas surrounding the appellants' resorts was, 

in fact, due to the construction activities of the appellants 

whereby access of the elephants has been restricted through 

erection of electric fencing. We see no reason to interfere with the 

above factual findings of the High Court and also do not find fault 

in the State Government's adoption of the recommendations of 

the High Court-appointed Expert Committee, through the 

impugned G.O. 
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42. This brings us to the last limb of the submissions of the 

appellants, which is comprised of factual objections to the 

acreage of the elephant corridor as notified by the impugned G.O. 

and the actions taken by the District Collector, Nilgiris in 

pursuance thereof. The appellants have contended that there has 

been substantial variance between the acreage recommended for 

acquisition by the Expert Committee Report and the acreage in 

the impugned G.O. It is further alleged that the acreage in the 

newspaper advertisement by the State Government inviting 

objections to notification of the corridor is also different from the 

acreage in the impugned G.O. As all the objections received 

pursuant to the said newspaper advertisement were rejected by 

the State Government and since the impugned G.O. purported to 

adopt the recommendations of the Expert Committee, the 

appellants allege that the said variance in acreage is arbitrary 

and unreasonable. It has also been alleged that the District 

Collector, Nilgiris has acted arbitrarily in sealing their resorts after 

rejecting the documents submitted by the appellant resorts 

purporting to show approvals and title. Similarly, it has been 
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alleged that the District Collector went beyond the scope of this 

Court's order dated 24.12.2018 wherein immediate removal of 

electric fences and barbed wire was directed. It is the appellants' 

case that non-electric fences as well as fences beyond the 

notified elephant corridor area were removed by the District 

Collector. We are of the view that it is just and proper to hold an 

inquiry to establish the veracity of the above factual objections of 

the appellants. 

43. Therefore, we appoint a 3-member Inquiry Committee 

consisting of: (i) Hon'ble Mr. justice K. Venkatraman, Former Judge 

of the Madras High Court (Chairman); (ii) Mr. Ajay Desai, 

Consultant to World Wide Fund for Nature-India and Member of 

the Technical Committee to come up with a National Elephant 

Action Plan (NEAP}, constituted by the Union Ministry of 

Environment, Forest and Climate Change (MOEF&CC}; and (iii} Mr. 

Praveen Bhargava, Trustee of Wildlife First and Former Member of 

National Board for Wildlife to decide the individual objections of 

the appellants and any other persons claiming to be aggrieved by 

the actions of the District Collector, Nilgiris pursuant to the 

impugned G.O. and as recorded before us through her Plan of 
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Action Report and her twin Action Taken Reports, as also the 

allegations regarding arbitrary variance in acreage of the 

elephant corridor under the impugned G.O. The State Government 

is directed to consult the Chairman of the Inquiry Committee and 

pay remuneration to him and the other Members of the Inquiry 

Committee. Further, we direct the State Government to provide 

appropriate secretarial assistance and logistical support to the 

Inquiry Committee for holding the inquiry within four weeks from 

today. 

44. We leave it to the discretion of the Inquiry Committee to 

decide the location for its inquiry proceedings. We also authorize 

the Inquiry Committee to appoint requisite staff on temporary 

basis to assist the Committee in the inquiry and to fix their 

salaries. The State Government is directed to pay their salaries. 

The State Government and the district level authorities are 

directed to provide their full cooperation and produce any and all 

files/documents required by the Inquiry Committee to address the 

grievances of the appellants and any other persons claiming to be 

similarly aggrieved. The appellants and other persons claiming to 

be aggrieved by the plan of action/actions of the District Collector, 

43 

394 

2633



Nilgiris pursuant to the impugned G.O. and the allegations 

regarding variance in acreage under the impugned G.O, are 

permitted to file objections containing their grievances before the 

Inquiry Committee within a period of four months from today. The 

Inquiry Committee is directed to consider the objections filed 

before it and pass appropriate orders thereon after granting the 

parties a reasonable opportunity of being heard. The parties are 

also permitted to file documents in support of their respective 

contentions before the Inquiry Committee. 

45. The present appeals are disposed of in the aforesaid terms, 

leaving the parties to bear their own costs. All pending 

applications shall stand disposed of. 

New Delhi; 
October 14, 2020. 
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GOVERNMENT OF ASSAM 
ENVIRONMENT& FOREST DEPARTMENT;; DIS PUR 

ORDERS BY THE GOVERNOR 
NOTIFICATION 

The ll~h April2003 

Ab\lNEXURE-7 

NO. FRWA4/2002/67. In pursuance of the guidelines of the 'Project Elephant', 
Government of India, and in view of the consent of the Government of India conveyed 
'lide F. No. 7~2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to 
declare the land described in the schedules below as an 'Elephant Reserve' with effe,ct 
from the date of publication of this notification in the official gazette. 

SCHEDULES 

A. Location; Area and Name. 

Districts (civil) , . , ... : . Dibrugarh, Sivasagar and.Tinsukia. . ·. 
Sub--divisions (civil) , . . . . Charaidew, Dibmgarh, Mar.gherit:a and Tinsulda .. 

Forest Dh·isions . . . . . , . . Dibmgarh, Digboi, Dum Duma and Sivasagar. 

Name . • . . . . ... , . . . . Dli'liNG -PATKAI ELEPHANT RESERVE 

Area .. · ............. 937 sq lcm (Block 1 c 460 sq kin~ Block 2 = 156 ~q km.; 
Block 3 "'170 sq km, and other disjunct 
pockets :-151 sq km). · 

B. Boudnry /At'AA descriptifm 

This 'Elephant Reserve' consists of three blocks, henceforth referred to' as Block 1,2 
and 3, and eight other srnallerdisjunctpocket:s. 

BLOCK~ 1 

Reference point: The starting point is the northernmost tip of Upper Dilling (\vest 
block) RF (RF= reserve forest) near Khato Beat Office on Makum ... 
Lakhipathar road. 

North: 

East; 

From the northemrnost tip of Upper Dilling (west block) RF on 
Ivlakum ~ Lakhipathar road, the boundary nms eastvvards along the 
notified northern boundary of Upper Diliing (r,vest block) RF. 

Along the eastern notified boundary of Upper Dihing (\vest block)" 
RF, then along the eastern notified boundary of Digboi (west block) 
RF, then again clle eastern and' thence south~eastern boundary of 
Upper Dilling (west block) RF rill it reaches the Burhi~DLh.ing River. 
Thence the boundary nms along the northern boundary of Dirak RF 
and Dirak proposed (1st Addition) RF till the inter~state bmmdary 
hervveen Ass~nn and ,;.\.· .. ·unachal Pradesh. 
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South: 

'"f • .Jtllr.Wl 

From the south~eastern tip o£ Dirak proposed (lst Addition) Rf on 
the inter~state boundary between Assam and r\:nmachal Pradesh, 
the boundary follows the interstate boundary up to t.l)e south~ 
western tip of Dilli RF. 

West: Thence, from this point the boundary runs along the existing 
western and northern boundary of Dilli and Joypur RFs up to the: 

BLOCK~ 2 

Bm:bi~Dihing River, then it follows the existing western boundary of 
Upper Dihing (west block) RF up to the northemmost tip of this 
reserve forest near Khato Beat Office on Makum ~ Lakhipathar road. 

Reference point: The starting point is the north-·west:ern comer of Kakojan RF on the 

North: 

East: 

South: 

West: 

BLOCK- 3 

banks of the Dibru River. · 

From the starting point, the boundary runs eastw"ards along the 
notified north-western, northern. and eastern boundaries of Kakojan 
RF till it reaches the northern boundary of Upper Dihing (east block) 
RE Tiu::nce it runs along the northern bounda1y of Upper Dihing 
(east block) RF.' 

From the north"eastern comer, on the banks of the Dibl'u River the 
boundary runs along the notified eastern boundary of Upper Dilring 
(east block) RF. · 

Thence the bound~n-y follows the ~lotilied southern boundary of 
Upper Dilling (east block) RF. 

Thence, the boundary 11.ms along .the ~x.isting weste:rn boundary of 
Upper Dihing (east block) RF and also includes the areas leased out 
for oil mi.ni.ng, Digboi (east block) RF and BogapwJ RF till it-reaches 
t11e Dibru River nea:r Nazitating. Then it follows t.he left banl{ of the 
Dibru River along the western boundary of Kakojan RF tlll it meets 
the reference point. · 

Reference point: The starting point is the north~\vestern corner of Namphai RF on the 
banks of the Burhi-Dihing River. 

East: 

From the starting point, the boundary runs eastwards along the 
notified northern boundary of Namphai RF till it reaches the north~ 
eastern corner of Tinkopani RF. · 

F"tom the north~eastern corner of Tinkopani RF, on the banks of the 
Namchik River on Assam~ Arunachal Pradesh interstate boundary. 
it runs al!ong rhe notified eastern and southern boundaries of 
Tinlwpani RF and Tirap proposed (lst Additiqn) RF, 2 .. nd eastem 
boundary of Tipong proposed (l"t Addition) RF. 

7 
·, 
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South: 

West: 

Thence the boundary follows the notified southern boundades of 
Tipong proposed (l"t Addition) RF, Lekhapani RF, Saleld proposed 
RF and 1vlakumpani RF. 

From the south~western corner of Makumpani RF on the Assam ~ 
Arunachal Pradesh interstate boundary, it follows the existing 
western and northern boundaries of Makumpani RF, northern 
boundaries of Saleki proposed RF, Lekhapani RF, Tipong proposed 
(lst Addition) RF, Tipong RF, Paharpur RF, again Tipong proposed 
(!Sot Addition) RF, then Tirap proposed (1s1 Addition) RF, westel'n 
and northern boundary of Til:ap RF till the western boundary of 
Ti:nkopani RF on the banks_ of the Tirap Ri.ver. Thence the. boundary 
runs along the western boundary of Tinkopani RF and southern and 
western boundary of Namphai RF till it meets the; starting point on 
the banks of the Burhi-Dihing River. 

In addition to the areas described above, the 'DmJt--.TG-PATKAl ELEPHANT RESERVE' 
also includes five other smaller disjunct pockets, the largest of which is Abhoypur 
RF, wh..ich has contiguity vdth Block 1 of this teserve through forests in Nagaland 
and An,machal Pradesh. Other pockets are Burhi~Dihing (north and south blocks) 
RFs, Duarmara RF (indud.ing Dw;~m1ara proposed ltt Addition RF). Kotha· RF, 
Naloni:RF, Phillobari RF, Tokouoni RF and Torani RF. All these as well as all the 
blocks have contiguity through uncb.s$ed forests, riverbeds and tea plantations. 

Memo No. FRW~ 44!2002/67-A. 

/ 
OR AN\VARUDD!N CHOUDHURY 

Joint Secretacy 
to the Government. of Assarr1, 

Environment&: Forest Dept, Disp~r. 

Dated Dispur, the Ith April2003. 

~py to the Director, Project Elephant, Government of-Lndia, Ministly of Environment & 

Forests, Pmyavaran :Bhavan. CGO Complex, lodhi Road, New Dclhi 110 003. 
2. The P .P.S. to t:he Chief MiPJster. Assam for kind inf01mation of the hon'ble Chief Minister. 
3. The P.S. to the Minister of State (ind),Forests,Assam, for kind info. of the hon'ble. nUni.ster. 
4. The: P .S. to the C11ief Secretary, Assam, for kind information of t:he Chief Secretary. 
5. 'fhe Comm.i.ssioner &: Secretary, Revenue: I Tourism Dept., Assam. 
6. The Pli.ncipal Chid Conservator of Forests, Assam. Gu \vahati. 
7. Chief Conservator of Forests (all.), Assam. 
8. Deputy Comnussioners concerned. 
9. Conservator of Forests concerned/ DivisionaL Forest Officers concerned. 
10. The Dy. Director, Assam Govt Pre.$s, Bamunim.aidam, Guwahati-21, for public-ation of rhe 

above notification in the Assam Gazette e.xtra mdLnr:lry and to send 20 copies to this dept. 
1 L Guard file. . 

DRANWA: UlflDINCHO\JlJHURY 

~ joint Secretary 
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GOVERNMENT OF 'ASSAM 
OFFICF. OF TtiE DIGB.9V~.L UNt~·ICAL 80. · ARD::DIGOOI 

Dlst.- Tin!i ~ {1\~~~m}j: . .-1BG171 

The Olvlslorwl Fows:t Offlcer, 
msbol Olvlslon, 

OJr,boi 

,A.NNEXURE-8 

Sub:- Acjjon taken report regarding Civil Appeal No. Wl/EG/Civll Appeal No. (S) 9710~9711/2018. 
Ret:· Your letter No.B/NGT/2022/2322-29, dtd. 7.6-09·2022. 

Respected Sir, 
With all due respect, and wlth reference to the subject cited above, I would hereby like to 

bring to yo~r kind notice that Dlgbo! Municipal Board has taken appropriate actlon in its 

capacity to fulfil the direction ofthe Hon'ble National Green Tribunal (NGT). 
The followin~ are the point-wise action taken: 

1. Hon'bfe NBT, in its judgement under point no. 6, directed Olgboi Municipal Uoard to 

restrain from dumping Munitipal waste and garbage in Dehing·Patkai Elephant reserve. 

In this regard, Digboi Municipal Board has acquired Govt. land and has prepared 

a new Solid Waste Management and dumping s1te at 5 no Gota1 Gaon under Makum 

Mouta of Margherita ~evenue Cin:le:. We have already 5tarted disposal of waste in our 
new dump!ngsite. 

2. As per point no. 9 of the judgement Digboi Municipal Board was directed not to allovJ 
any COI'IStructiort activity in and around the Oigboi reserVe. 

In this conteKt, it rs to be noted that Digboi Municipal Board area does not share 
any boundary with Digboi reserve. Thus condition of granting permission for 

construction activity from Oigboi Municipal Board does not arise. 

I hereby submit the Action Taken Report of Hon'ble NGT, for f;:rvour of your necessary 

action. 

~-
Chairman 

Dlgbqif~RiVIAfl Board 
-QIGfilOI MUI®e~~AL SOARD 

DIGSOi 

Scanned with Cam Scanner 
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To, 

AN~IEXURE-9 

F.No. 6-16/2021-PE-Pat·t(l) 
Government of India/ ~lltt':~H'tpl!{ 

Ministry of Environment, Forests & Climate Change/tlt:Jfqt.lDI, 
q;:r.Jfl ~\il dq I!{QI\q J=u:i ~ ll¥1tl 

(Project Elephant Divisionffllijlq~i\G1'411f4~ 
********* 

6111 Floor~ Vayu Wing, 
Indira Paryavaran Bhawan, 

J or Bagh Road, AHganj, 
New Delhi-110003 

Dated 03.10.2022 . . 

The Secretary 
Ministry of Geology and Mining 
Government of Assam; 

Sub:- Civil Appeal 9710-9711 of 2018, Coal India Limited Vs. Dr Kashmira 
kakati &Ors in the Supreme Court of India- reg. 

Sir, 

\Vith reference to the Order dated 10.08.22 in Civil Appeal 9710-9.711 of 2018, 

Coal India Limited Vs Dr Kashmira Kakati & Ors, the Supreme CoUlt oflndiahad 
asked the Ministry of Environment, Forest and Climate Change to conduct an 
inquiry after taking assistance from Respondent no 3 (State of Assam through its 
chief Secretary) and 4 (Principal Chief Conservator ofFotest and ChiefV\Tild Life 
Warden District- Assam) in compliance of the National Green Tribunal's order 
dated 18.12.17 in the matter of Dr Kashmira Kakati vs Union of India ( O.A 19 
of 2014) to be furnished within 8 weeks. 

In the afmesaid context, please finnish information on the follovving aspects'; 

a) Number of Meetings conducted with Coal India Ltd for taking over the 
abandoned coal min1ng area along the Minutes of the J\.1eetings. 
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b) Information on mining areasin revenue lands and/orforest lands inside the 

elephant reserves as the tonnat given in Annexure I(the map of the 
elephant reserves is enclosed as Almexure U for reference). 

c) Map showing mining lease (whether handed over or not/ whether expired 
or uot)as per infonnation given in para (b) above. 

d) Details (name of the mining lease, location, number of buildings, area 
covered by buildings) that \vere constructed for office/staff for mini11g or 
othenvise by the mining lease holder 

e) Whether the buildings/offices mentioned in para (d) were handed over by 
the mining lease holder to the Mining and Geology Department or not - if 
handed over, then copy of handing over/ taking over report may be 
furnished arong with status of cun-ent usage of building. 

Encl: as above 
Yours faithfuHy. 

\ ' 

.~~ 
DR. K. Mutltam~J,elvan) 

Scientist 'E' (Project 
Elephant) 

Email id: km.selvan@gov.in 
Telephone No. 011-

24695067 

401 

2640



402 

ANNEXURE 

S.no Name Location of Area of Year in Status of If the 
of the the mine the which the mining mining 
Mine with geo mining abandoned lease - lease has 

coordinates lease whether expired, the 
the lease handing 
is in force over/ 
or expired taking over 

report. 
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1985 

1995 
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2005 

2018 
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1 

2 

3 

4 

5 

LULC of Dihing Patkai ER for four based on the years 1985, 1995, 2005 and 2018 

Forest 

Agriculture 

Fallow land 

Built up 

Water body 

91.25 

7.40 

0.14 

0.13 

1.07 

89.84 

8.78 

0.14 

0.17 

1.07 

89.72 

8.90 

0.15 

0.25 

0.98 

'' Forest "Agriculture Fallow land ,. Built up • Water body 

LULC of Dihing Patkai ER for the year 2018 

83.49 

15.18 

0.01 

0.13 

1.19 

About 83.5 % of Dihing Patkai ER under forests. Decrease in forest cover is evident between 1985 and 

1995. Similarly, a decline in the forest cover was observed between 2005 and 2018 (Table-9). However, 

the resolution of the layers 2005 and 2018 are not comparable. 
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Googie image of Bogapani and Golai Elephant corridors 

Bogapani corridor in 2017 

Bogapani corridor in 2022. 
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Golai Elephant corridor in 2017 

Golai Elephant corridor in 
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ANNEXURE-11 

,. 
SUPREME Q.OVR.!I' OTTER 

. . ;TI:ME BOUND 
F.l\To.6.15_/2017 PE 
dMe.tnment of India. 

Miri.istry of'El)r.rh.'onment,. Fbl'eSt ~4. CW'P~te·· Ohange 
f'roject El~Pftaol DiviSion 

· . l:P:Qlr~ PiiUYa:Varan B~w~ 
\l'a:'fl'l.Wi.ng~ J.o.r B~gh Road, .. Ali~nj 

· New Delhi•llom;;a 
D'tfs: ilt :&ugw;t. 2017 

S;,lb~ o~~ of ~E) Hon~lt~ S~P1~m;e Court dated·0+0•,.2017 :itt Writ 
Pet!~.ll (Q} no .. 275 ut 2015 title.4 Vidya. AtJ:t:reya.. & .Anr. ·,v$. 
UJ1iot}; of India ·()ts. · · 

·s· '· ;,. n:, 

_ Ki,ruily find enclosed t:b~ order- of·the· Bori~le Supr~me Co:urt 'order 
dt. 0+.(}8.,~(;)17 Writ :petiti~n :{C) nq, 275 of 20.15; v,ril,ert:::w th~ Hon'ble. 
SUpreme Ot1t1rt M$: di~.cted the riJlq'tF&Cc to cpnsider prot~ctiQn r;t 27 
hi1:1h ptit:Jniy ·eh.;:pl:tmt comddts .in ·~. $W,tes P,y· acqqi'f.itj_g· land, if 
·n.~GeSS'arY. · · 

.fu thi!ii regard,; YOP f:U'~ :requested to ass~S$ the feasfbilit;y of 
-protecting the.$¢: cottidors m ycQur r¢apective state a,I?-4 if' ~Y, iand 
acqtdsition.is to bedpne~ riiake it.expe-diti€nasly .. 

lf :any fuwlci~ ~ss~st:afice is required {or this taak •. the ;Ministry -~ey 
~on~id~r futldingjt,..6u'bject 1;() P\ldg-etary restraints, 

It is further reqiieste<;I to furnish an action takt?l'l repott withiri 60 
clays !or f':ding of 1;)).e ajfl¢l._;,i~t in; fi1lli'hl~ S11p~me Court. 

:tnet: A~ ~pqve 

Copy ·fo:t 'kind b.J:fopn.atjqn :and: nee¢~~ ac·tion. to : 

l. 'l'he Chief Wild Life Warden " Govemfuent of Ut:fntkhand. 
~. }'he C$efW:t1d.llie W~den, .Government of Odi$::t. 
3. 'rhe Chief. Wild Lue w~d~n~ G.ovel"'U»~n:t of West J3~pgaL 
4-. T:he Chief Wild Lite W~Iden. ·Governm~t :of Assatn,; 
5. Ti1e-c;mefWild_ t-ite Warden, Omremme:nt ofArufia.chal :Pra,desh, 
·6. The Ch.ief Wild Life War.:den, Gavern.meP.:i: of :M:~ghaiaya. 
'7. The Chief WiJ,t\ Life Warden1. Govem~nen:t .of Ki.'11'r!ataka . 
. 8. T:he Chief Wildl .. ife Warden, Government of·T~nadu~ 
9~. 'lire ChiefWgld. Life W;arden, Oo'Vernrri~·nt of'({~rala. 
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COURT NO, 1 

S .ii l' ~ ·:g ~ E C Q: U B. 'T. .6 l!' :J: N D ! A 
a:teo:ao (:;f': PR.Omt>-:m<W 

?J::r&t P,eti~9n($1 tCi~ill .N:~qn.27:S{2..9!§ 

''IIJlYA. A~,a.REYA >& iiNR. 

·UN!o~ OF ®,lA . &. i)R!:'f. 

P®~tionu (:s} 

~p:onde~t($) 

Date : :o.t-.os.: .. 2Ut? '.rhi~ pi;!!tit~t'ln ~·n ~ll!ld ·on fo-t- he~i.ng :tc6~Y­

co~; 
l!Ol;•-!U$ !l'E C}:itEi' JV$TXCE: 
a¢N'~ 9tl!l ria. JO$'.r.t¢E n., :t. C!WIDMCJJl11'l 

fb:,Sh.yBm. tiiv~, Sr.Atf;;r .• 
·Mr.~.- iL Ma,noh.in;, AOR . 

-~!!;. P;t#k.Y Ana,nd:1 -ASG 
~.~a5im~i~ Uv. 
Mr.If~~alt $leJ.,. ~'II'· 
·Ms. SbmY.a ~th():te ~: :,Ad,!. 
~:-iG~et S'i.i'!!lh-~. J\.Ojt 

'Mr.S;~·Hi.Sl;,~a, M'lt-.~nl. 
~.Pa~ upa,4yay, .MY-. 
Mf:'.Sa~~t ·l?rA:f;al? Si·l.'lgh( 1\dv" 
'M£i • Sha<tm.i:Ljl. :t'rp~yay ~· J\O,R 

& . .iul;li~ S&a~_,. Mv. 
~.:P.;it,.!!fJill:iclti 'J\dv, 
Mr. A,¢ ,.'t>:t:aitlg~.n, ~~'I!. 
Mrs ,!ifE¢0\ N~g;pal, Adv, 
M%:. Raj Babad~ .i' ·Adv, 

·i.s%: • J:o.$spb. .hi&tot.l~ $ . , Ad.v. 
~c .:I>r'iJt~ M-in.~tle, At;lv. 
~:,.&,hiSh Y~~V;· Adv, 
M'a.ROitts'ha ~:L .iav. 

M:e •. Deb~.j:it ilo:t~a~ati." Mv. 
M$ .:t)ikshtt ltU.r ~OR: 

'Mt-,o·~P~ Gea:L; M.v-.. 
. Mi: ..:!«ili~ itWM.'!', Adv. 

~ , s .·ud,a.y~ Kuma.~ Si\gax- 1 J\d.11'. 
Ml;' ·bbtif;;~fl,jai -S,:_fl9-b..; AdV. 

M_~;; .H~tik~ Wi1i.hi, 1\,dV. 
MS .• J'a:;a1 Wah.i, Mv. . . . . 
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Z®.Pu)a ~ingh! Mv. 
Ms. Sl\Q4bilW ~!.l;i:%11~... Adv. 

Mi:'.G.~a~$11, :Ad.v. 
M;t .• J)I.~ loa~·i-' i Jl,.dV. 
:~s..-Priys.rika PfaW.h,. ~v. 
Mr'ls..ll~@~ :prak.aah, l.4V. 

~~.~~aHng :Pat;tda,xge., ~4v .. 
Mr .lii8i1,~t ':Kat.ne:;;hW<U=li;P":; J\.l:iv.. 

:VPON ·heAAirr~' the:. eeun.~eJ. :t~ ·~~t ~~ ~ ~~i:l,otrlng 
O'RD:E.R .. 

S1.. Q,:L ~61"! ;r r.e'qtli~:ad t:(i-$p!.W!;i¢~t Nc$ •. 1 iolf:ld s: ~o ·file c~~~r 

af:f;i::d~v.it.s , ·t:lite· same· ~~ no't f:o:d:.h<:!ol!lililJ. ·Ms. Pinky Am;md, l.~+nad 

Add.i.tic;n:~ Sp~!c:itor ,GenejiaJ., ~t.\~ks a $hoit. ·ad]olil~.nt, ,so as to 

behalf . .of ·.~ :p:e:ti~±c,;ner has hlo.P.ded eve;- ·~. us iri. court tg~y 1 some 

~rugf/i~;s.~~tlfiJ! .on bah&lf of :t:b.~ petl..tioneJ<. '.11M .a,\l'gg-e,~tion~ l!J:~· t~~~n. 

on r~or:d, ;ano. ma~~~ a~,~~e-A" • ·~. eopy the,rer;£ has bean 
.. . .. ~·~·-~ 

ha::ii~P, ;()y¢:t: t-9· the. lea~#~.!! M.$,t1~na-1 Sollcitoie Gftrie:~al'.. 

take U:lw ®,nsit1~at.ion the su!;fge::rt~Qns of t.Uf.i. petitioner~ whUe; 

fi.f~ng the counter j(ffidaV:itli :on hehal£ of' :rea.:El:Ofi~ent .No-!>.1 <m~ 3 .. 

4,. '· 

($11.:1:I.Sll ~ YAI'iliV.) 
Jm:...CtiM...,~S 

(RE'NwA S1WM'IA) 
~ST ,Rts:r~'rtt!m 
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·--,-- ... ~---.----------· --· --~---~ ---- ~-------~----·-· ·--·--·------ ............ __,...........,........_...._~.f....-......., 

F.No.6·15/~01'1 PE 
Goverr:t'J111ent of india, 

Mini~wtey of Environment, PtJrest and Climate Change 
Project 'Elephm'l.t Division 

· Indira Pal"<Javaran Bhaw:;;.n 
Vayt.l. \Ving~ Jor a.;_'gh-Road, Aliga31j 

, Jiew Delhi-110'003 
:Oate! j 7 'N<rVembel!'~0017 

Subz O:rder of the S:Qtt1)ie Supreme Court dated 04-0f:il..2017 in Wdt 
Petitio:tt (C• no. 27.1) of 2015 titled ~idya Athp;oeya & .A.nr. V's. 
Union of tndia & O!s. 

The tmd.ersigned i:s directed ~o refer tb:i~ Ministry's letrelf dated 24-
08-:2017 on the sbove cited subject. 'T.he Hon'ble Snpreme Court has 
direeted the MoEF&CC to consider pr:otection of 27 high priority elephant 
corridors in n:ine States by acq;ttidng. land, if ntocessary. 

ln this :regard, this Mini.~try requested Chief \'\fildUfe Wardens to 

assess the fe.asibilicy• of protecting !:h'l.l's~ corridors in your respective States 
and ll:t.nd acq~tisition if any, ~s. tD be done- and if any f11'1B.ncia1 as:;;ista.nce is 
req'llirerl for this task, the Mtnis.try may r.ortfJider fundi:ug it, subjed to 
budt,.-etary restrfl.ints. 

It :is to inform th~t mply from your State is still awaited. Ther~fDr~. it 
is once again requested to kindJy consider th.g s-ugg~~t.iQn of the Hon'ble 
Sup:~.'()m.c Court and fu:tni!:l.h .on action taken :report on the satl1€ at thre 
earliest for filing of affidavit In the- Hon'ble Supreme Court of Indi~A. 

The matter t11ay please be gra.n.ted top priority. 

/v;;;~ 
~No~l Thq:lnas) 

Deputy In~pi'!:e'i:M Genll:mll of Fo!'letlbi ~ 
:Dh'ee'I::!Or, P!'oje~t Elephan.t 

1\,lt;f~IX: 011•24()9'532;1, 
~-w uil~ pmjectckp hat)t. tnO(~fJ.!:)gmui.Lcom 

E:il.cl: Copy of lhe letter dated 24-08-201'/l 

1. The Cl>..ief Wild :Life \\I l'lrden , Government: of Ut.tra.khartd. 
2. The Chief Wild Lif~ \Vl:l.rden, Gnvernment of Odisha. 
3. The Chief Wild Life Wa.•d.e:n, {}overnment (Jf West Bengal. 
4. The Chief Wild Life Watde1'11 G;()Vf:nll'li~Cnt of As\'.'.am. 
5. The Chief \'lfild LHe Warden, Government of Arunachal t:>l!'a.desh, 
6. The Chief Wild Life \lll$!.rden, Govct·nment of Meghalaya. 
7. The Chief Wild Life Vlarden, (kwernmant of Karnat:aka. 
:8, The Chief Wild Life W;;.xde.n, (l:o~rrJ.'l1e.nt of'f-"tmi1nadu. 
9. The Chief Wild Life Warden, Government of f{erala. 
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q;q(~~OI, q'OJ 'IFi ~ Q~<iclOf ~ 
GOVERNMENT OF INOlA 

M!NlSTRY QF &NVRONM!a.NT, FOREST AND CliMATE CHANGE 

F. No. 6-3/2010-PE (Vol. I) 

~ ~ ~. iiR qFJ ~m. 
~ ~-110003 

INDIRA PA~YAVARAN SHAWAN, jQR EIAGH ROAD, 
NEW DEI..Hi-111) OtiS 
Website: moef.ilic.l~< 

Dated 1"1 May,2018 

· Sub: Order of the Hon'ble Supreme ~.Urt: d~ted 23.04.2018 in Writ Petition (c) no. 897 of 
1996 titled A. Rangarajan & Ois; ,Vs," Union of India & Ors. ·flted in the Hon'ble 
Supreme Court _reg · · 

Ref: Order of the Hon'ble Supreme Court dated 04.08.2017 in Writ petition (c) no.275 of 
2015 titled Vidya Atherya & Anr. Vs Union of India; 

Kind attention is Invited to the subject. Please find enclosed the order of the Hon'ble. 
Supreme Court dated 23.04.2018 in the matter for secur"ing the critical high piiority. elephant 
corridors to minimise the human- elephant conflicts: It is requested to kindly pr~vide the response. 
of the states on critical elephant C·Orrldors as sougllt by this Ministry and furnish an action taken 
report of the same Within three Weeks to this mlnistry. 

In this regard, attention is also invited to this Mirustry vlde letter mentioned under 
reference requesting the Chief Wildlife Wardens to assess the feasibility of protecting these 
corridors in. your respective states. lnsplte of the reminder on 17.11.2017, the response from the 
respective states to th!s Minlstiy is· still awaited and the order of Hon'ble Supreme Court may also 
be perused ill this context 

Hence, It is once again requested to s~nd the responses immediately to this ministry for 
finalizing the view of thls Ministry on the matter. 

This maybe treated on top priority. 

Encls: as above. 

Distrjbution for kind information and necessary action: 

1. The Chief Wildlife Warden, GovemmentofUttarakhand. 
2. The Chief Wildlife Warden, Government ofOdisha, 
3. Tl1e Chief WHdlife Warden, Government of West Bengal. 
4. The ChiefWildlife V'larden, Government of Assam. 

I!( 
{Noy J olJ:las} 

IGF & Director {Project Elephant} 
Telephone No. 011~24695249 

Email: noyi!Hfs1.963@gmail.com 

5. The Chief Wildlife Warden. Government of Arunachal Pradesh. 
6. The Chief Wildlife Warden, Government of Meghalaya, 
7. The.ChiefWildlife Warden, Government ofKarnataka. 
8. The .ChiefWfidlife Warden, Government ofTamil Nadu. 
9. The Chl.efWlldlife Warden, Government ofKerala 

~-.~~~ 

~·· \~ 
""<'t<trsw:" 
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10. The ChlefWildllfe Warden, Government of Andhra Pradesh. 
11, The ChiefWildlife Warden, Government ofTripura. 
12. The Chief Wildlife Warden, Government of Nagaland. 
13. The ChiefWildlife Warden,. Government of Uttar Pradesh. 
14. The ChiefWildUfe Warden, Government of Bihar, 
15. The Chief Wildlife Warden, Government of)harkhand. 
16. The Chief Wildlife Warden, Government of Chhattisgarh. 
17. The ChiefWiidlife Warden, Government of Rajasthan. 
18. The Chief Wildlife Warden, Govenunent ofManlpur. 
19. The Chief Wildlife Warden, Govt!!rnment of Madhya Pradesh. 
ZD. The ChiefWildllfe Warden, Government ofHaryana. 
21. The Chief Wildlife Warden, Government ofGujarat. 
22. The Chief Wildlife Warden, Government of Andaman and Nicobar. 

Copy to: Shri A. N. s. Nadkami, Senior Addl. Government Advocate, Supreme Court of 
India for kind information a111d necessary action lf/ r 

d J 
{Noya Th.m~as) 

IGF & D.irector (Project Elephant) 
Telephone No. 011-24695249 

Email: noyalifs1963@gmail.cmn 
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REI\IItNDER 
~J':U;~ COURT :MA,]'l'$8 

F.No.6·15/201'1 PE 
(~overnment of india 

Minist.P£ .of Environn1~nt, f.:'<mmt and Cl.imat.e Change­
Project Elephant Division 

l:ndi:ra P..,uyavaran BhB.wan 
Vayu Wing~ Jor Bagh Road, Atig!;lnj 

, Mew· Delhi· 11000.3 
lla:te: 17 Nowmber~2017 

Subt,f"Order _of the Honf'ble s_ upreme C<O'W't dated 04DOS·2017 in. Writ 
j ~t;.tm (Ct no. 27o Qf :2015 titled Vidya Atbreya & Anr. Vs. 
Unicftrof~lndia & Ors. ' · 

1 ' 

/" The unden;igned is directed to refur thi$ Mh:ristry's letter dated 24-
·1 08-2017 on the above cited subject. The Hon'ble Supreme Court has 

dlrected the MoEF&CC to consider prot"'....etion of 27 high priority elephant 
corridons i.:r1 nine Stat~~ by acquiring land, if necessary, 

h1 this reg~rd., this Ministry t€quested Chii"U Wildlife Wardens to 
assess the feasibHity of protecting these corridors in your respective States 
and land acquisition if any, is to be done and if any .financial assistance is 
!f{)q'Uired for this msk, the t-,1inistry may won:side:r fund.Ln.g it, subject to 

. "-. 
budgetary restraints. '· 

It :is to inform that reply from your Stat•~ is stiH awaited. Therefore, it 
is once again r-equested to kindly consider the suggestion of the Hon'blc 
Supreme Court and furnish an a1::tion taken report on tbe s!ilme a.t the 
earliest for filing of aftidavit in the Hon'blc Supreme Court ot India. 

The- matter may please be granted top priority. /k;h( 
fNoyal Tho~) 

Dmpu.ty Ins-pector Genernl of Ftmltsts & 
DirelltO.l't Project Elephant 

Telel'fLX~ 011-:1469SJ2J 
f",.-m!Jll~ ptujt:etdt:pham.rlloeltJ!;gmuiL{:urrt 

!;ncl: Copy <.lf the letter dated 24-08-2(!1 7 

L The CruefWild :t.ife Warden , Ooverla'll.en.t of Uttn.1.khand, 
2. The Chief Wild Life Warden, Goverr.,ment of Odisha. 
3. The Chief Wild Ufe \Varden, Go't.'emment ofWestBengat 
4. ·rhe Chicf\Vild Life Warde11_, Go-vernment of Assam. 
5, 'the Chief Wild Life Warden, Qo.,-ernment of Arunachal Pradesh.. 
6. Tltea Chief Wild l.if~ Warden, Government of M~r,.ha.l.aya. 
7. The Chief WU::-1 Life Warden, Government of Karnataka, 
8. The Cirlef Wild Life Warden, Goveni.mertt of 1.'ami1nadu. 
9. The Chief Wild Life \l>vrard<;!n, Government ofKerala. 
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ITEM N0.3 COURT N0.4 SeCTION PlL·W 

S U P R E M E C 0 U R i 0 F I N D I A 
RECORD OF PROCEEDINGS 

Writ Petition(s)(Civil) No(s).897/~996 

A, RANGARAJAN & OR$. Petitioner(s) 

VERSUS 

UNION OF INDIA 
MINISTRY OF ENVIRONMENT AND FOREST & ORS. 

~VITH 

SLP(C) No. 5176/2612 (XII) 
SLP{C) No. 2666/2912 (XII) 
SLP(C) No. 76~9/2012 (XII) 
S.L.P.(C) •.. CC No. 5161/2012 (XII) 
SLP(C} No. 26154/2011 {XII) 
SLP(C) No. 37332/2013 (XII} 
S.L.P.(C) ... CC No. 9201/2012 {XII) 
SLP(C) No. 21460/2611 (XII) 
SLP(C} No. ·17313~17314/2011 {XII} 
SLP(C) No. 21463·21464/2011 (XII) 
SlP(C) No. 21461/2611 (XII) 
SLP(Cj No. 16668/2011 {XII} 
SLP(C) No. 1716El/2G11 (XII) 
SLP(C} No. 17155·17156/2a11 (XII) 
SLP(C) No. 17150~171Si/2911 ,(XII) 
SLP{C} No. 2.148S/2G11 (XII) 
SLP(C} No. 21467/2Gll. (XII} 
SLP{C) No. 21472/2611 {XII) 
SlP(C) No. 21477/2811 (XII) 
SLP(C) No. 21478/2811 {XII} 
SLP{C) N€L 21470/2611 (XII) 
SLP(C) No. 21468/2011 (XII) 
SLP{C) No. 21469/2011 {XII) 
SLP(C) No. 24826/2311 {X!!} 
SlP(C) No. 19112/2011 (XII) 
SLP{C) No. 25616/2911 {XII) 
SLP{C) No. 31581/2911 (XII} 
SL:p(C) No. 35559/2013 (XII) 
SLP(C} No. 30535/2G11 (XII) 
SLP{C} No. 35644/2a13 {XII) 
SLP(C) No. 39536/2311 {XII) 

·~ ~~ ~) No. 9305/2012 (XII) 
P.(C) ... CC No. 5278/2012 [XII) 

~,P.(C) ... CC :No. 5312/2012 (XII} 
Diary No(s}. 16319/2817 (XII} 

Respondent(s) 

Date : 23~04·2018 These matters \>Jere called on for hearing today. 
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CORAM 

2 

HON 1 BLE MR, JUSTICE MADAN B. LOKUR 
HONtBLE MR. JUSTICE DEEPAK GUPTA 

Mr. Harish N. Salve, Sr. Adv.(A.C.)(NP) 

Ms. Aparajita Singh, Adv. {A.C.) 

Mr. A.D.M. Rao, Adv. (A.C.) 
Mr. sudipto Sircar, Adv. 
Ms. Tulika Chikker, Adv. 

Mr. Siddhartha Chowdhury, Adv. (A.C.) 

For Petitioner(s) Mr. Salman l<hurshidr Sr. Adv. 
Ms. !\1adhavi Divan, Adv. 
Mr. Manan Verma, Adv. 
Ms. Palak Mahajan, Adv. 
Ms. Kanika Saran~ Adv. 
Ms. Diksha Rai, AOR 

~1r. Rahul Shyam Bhandari1 Adv. 
Mr. Vinodh Kanna 8., AOR 

Mr. Sudarsh Menon/ AOR 

Mr. K. V. Mohan, AOR 
Mr, K,V, Balakrishnan1 Adv. 

Mr. Nikhil Nayyar, AOR 

Mr. s. Ravi Shankar, AOR 
Yamunah Nachiar, Adv. 
Ms. Priyanka Pas, Adv. 

l'itr. Avishkar Singhvi1 Adv. 
~1r. Ahhimanyu Bhandari, Adv. 
Ms. Roohina Dua, Adv. 
Mr. Naveen l<umar, AOR 

l~r. Sridhar Potaraju, AOR 
l'o1r, Prabhat Kumar, Adv. 
Nr. Uday Khanna1 Adv. 
Ms. Ankita Sharma, Adv. 

Mrs. Lalita Kaushik, AOR 
Mr. Sanjay Upadhyay, Adv. 
Ms. s. Shukla, Adv. 
~1s. Eisha Krishen, Adv. 

Nr. Shakil Ahmed syed, AOR 
Mohd. Parvez Dabas 1 Adv. 
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For Respondent(s}/ 
applicant(s) 

Tamil Nadu 

3 

~1r. U.zmi Jameel Husain, Adv. 
~lr. Pulkit Chandra, Adv. 

Mr. R. Anand Padmanabhan, Adv. 
Ananya Mukherjee, Adv. 
Mr. Romil Pathak, Adv. 
Mr. Shashi Bhushan Kumar1 AOR 

Mr. Kaustubh Shukla/ AOR 
Mr. Ankur Kashyap, Adv. 

Mr. v. Balachandran, AOR 
Mr. Siddharth Naidu, Adv. 

Mr. Vikas Mehta, AOR 
Ms. Anushree Menon, Adv. 

Mr. K.N. Balgopal, Sr. Adv. 
Mr. L. C. Agrawala, AOR 
Mr. A.P. Mukundan, Adv. 
Ms. Nitya Nambiar, Adv. 

Ms. Rukhsana Choudhury, AOR 

Mr. Gopal Shankara Narayanan; Adv. 
Mr. Senthil Jagadeesan, AOR 
r·ts. Shruti Iyer 1 Adv. 
~1s. Sonakshi Malhan, Adv. 
Ms. suriti Chm~tdhary, Adv. 
Mr. Shrutanjaya Bhardwaj, Adv. 

Mr. P. K, Manohar, AOR 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shilpa Liza George, Adv. 
Nr. Faisal M. Aboobaker, Adv. 
1\ls. Lakshmi s.ree Puthenpurackal, Adv. 

Mr. Atniaram N. s. Nadkarni, ASG 
Mr. s. Wasim A. Qadri, Adv. 
l"lr. D .l. Chidanand1 Adv. 
Mr. Ritesh Kumar, Adv. 
Mr. Gurmeet Si.ngh Makker, AOR 
Mr. B. Krishna Prasad, AOR 

l'-1r. Subramonium Prasad, St-. Adv. 
Mr. M. Yogesh Kanna1 AOR 
Ms. sujatha Bagadhi, Adv. 
Ms. ~laha Lal<shrni, Adv. 
Ms. Nithya, Adv. 
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Kerala 

Assam 

Tripura 

Bihar 

4 

Mr. G. Prakash, Adv. 

Ms. Aparna Bhat, AOR 
~1s . Joshita Pai, Adv. 

Ms. Anitha Shenoy, AOR 

Mr. Sridhar Potaraju, AOR 

Caveator-in~person 

Mr. K. v, Vijayakumar, AOR 

Mr. Vinodh Kanna B., AOR 
Mr. A. sriram, Adv. 
~lr. Manikandan, Adv. 

Mr. B. Krishna Prasad, AOR 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
Ms. Lakshmi Sree Puthenpurackal, Adv .. 

Mr. B. Balaji, AOR 

~lr. AntHill! D. N. Rao, AOR 

Mr. P. A. Noor Muhamed; AOR 
Ms. Giffara S. 1 Adv. 

Mr. Parijat Sinha, AOR 

Mr. M. A, Krishna Moorthy, AOR 

Mr. shuvodeep Roy, AOR 
Mr .. Sayooj Mohandas N., Adv. 
Mr. Naman Kamboj, Adv. 

Mr. Shuvodeep Roy, AOR 
Mr. Rituraj Biswas, Adv. 

Mr. Anil Shrivastav, AOR 

Mr. Gopal Singh, AOR 
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Meghalaya 

5 

~1r. Manish Kumar, Adv. 

Mr. R. N. KeS\'lani, AOR 

Mr. Ranjan Mukherjee, AOR 
Mr • S. Bhowmickr Adv. 
Mr. Daniel Stone Lyngdoh, Adv. 

Mr. Edward Belho, AAG 
Ms. K. Enatoli Serna, Adv. 
Mr. Amit Kumar Singh, Adv. 
Mr. K. Luikang Michael, Adv. 

UPON hearing the counsel the court made the following 
0 R DE R 

Learned Additional Solicitor ,General has submitted 

that the Proj eet Elephant Scheme is being implemented in 

22 states. 

Letters have been written to all these 22 States on 

24th August, 2.!:117 and 17th November, 2917. In the letter 

dated 24tl> August, 2017, an Action Taken Report \•Jithin 60 

days had been sought • While in the letter dated 1r~> 

November, 2lU7 the States have been informed to take up 

the matter on top priority. 

In spite of the aforesaid letters and time bound 

requirements given by the Union of India, only three 

States, i.e. , Kerala, Meghalaya and west Bengal have 

responded, The following States have not given any 

response to the Unio,n of India: 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. Chhattisgarh 

5. Jharkhand 

419 

2658



6 

6. Karnat.aka 

7. Maharashtra. 

8. Nagaland 

9. Odisha 

10. Tamil Nadu 

1.1. Uttar Pradesh 

12. Uttarakhand 

13. Tripura 

1.4. Rajasthan 

15. Andaman & Nicobar Islands 

1.6. Bihar 

17. Punjab 

18. Gujarat 

19. Haryana {Where a.n elephant rescue centre has 

been set up support:el;l by Project Elephant) 

Response should be given by the aforesaid States 

t..rithin four weeks from today positively. 

Learned counsel appearing in Writ Petition (C) No.275 

of 2015 {Vidya Athreya & Anr. Vs. Union of India~ & Ors.) 

says that he vJill not press the issue of elephant 

corridor in the aforesaid case. 

L.ist the matter on :12t11 July, 2018. 

(SANJAY KUMAR~!} 
AR-CUM-PS 

{KAILASH CHANDER) 
COURT MASTER 
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ANNEXUHE-12 

STANBAIU> TEI{MS OF REFEREN(;E tTOR) FOR EJAilEI\U' REPOHT FOR 
PRO.JECTS/ACTIVM'IES REQUIRING ENVIRONMENT CLEi\RANCE 

-------~ 

! 4) fmjikmentllliOII status of rc~.::qgnition of forr::st rights under theStheduled Trihcs and other Traditional 

Fmc~ll)wdkn; (Rbcognitinn of Pores! Rights) Acti 200(J should he indientrd 

IS) The veg4tation in 1he RF I PF <lrt;as in the study mea, wi1h nc~:r.:ssary dcmils, ,;hou!d he given. 

J 6) A study llhall be got done to ascertainlbc impa~l of the Mining Project on \Vikllifc of the study area 

und det~.iils furnished. Imp<id of the pmjcct on th~ wildlife in the surrounding utld uuy otht:r pmtcr:tcd 
area and accordingly, t.letai!Cd mitigative m:easme~> required, shmllti be workdl mil with r:os! 
lmplicatiom: and s:uhmitt~xl. 

17) Location of National Parks, $~mctlllu·Jcs, Bio:iphere Reserve:;, \Vildll fc Coni dol's. Ran1sar site Tiger/ 
Elephant Reserves/( existing as well U!': proposed), if any, within I 0 km of tin.~ m inc lease should be 

dearly indicated. sut>porlt.:d by a locution map duly authc:rttica:tcd hy Chief Vv'lldlifc Warden. 
Necessary deurance, as may ht:. applicable to such projects due 10 [>nlximity <)f the ecologically 

sensitive areas as mentioned above; should be obtained from the Slancling Committee of National 

Board of Wildlif(:ttnd copy furnished. 

I:'\) A detniled lliologlcal study of the study nrc a f core zone nml buffer zone ( 10 km radius of the periphery 
ofthe n1ine lease} I shall be cm·ri(!d out. Details: of flor;:1 and fauna. ~.~ndangcred, endemic and RET 
SpeCies duly mnhemicatt:.d. separately for core and buffer zone shmlfu he f11rnished based on such 
primnry field surv~y, dearly intlkrtting the Schedule of the faunil pmsenl. Tn case of <i.ny scheduled­

l fauna found in the sludy area, the necessary plan alongwith budgetary provisions for their 

conservation should b~ pmpitred in con~uhation wilh Slitll~ Forest and Wildlife Depanme11t <111U 

details fttrnislwd. Necessnry allo(;aliun of ftmtL<; lhr implementing Llle smnc shoultl be JtJade as pmi 
of the project cos!. 

19) Pmximity to Are.as i.lecl;trcd as 'Crilk'<tlly Polluted' or the Projt:cl areas Hkoly to rome under the 

'AraVilli Runge', (attracting court rc:strictions for mining opemlions). should also be indicated and 

where so required, dcanwcc ccrtit!t:.ations from llw prcsyriiY.~d Aur.horitie:\, such ns the SPCB or 
Sratc Minin.f;) DepL Should he sc,:ured and fm•nishcd to the cffccl that lhepmposed mining activid1.\S 

t:oukl be considered, 

20} Similarly. for eoast:~l Projects, A CRZ map dt1ly authcntic.at{ld by one of tht• au!llmb.ed a,~owttc.ics 
dem~ll'caring l.~rL. HTL, CRZ urea, location nf the mine lease w.r.t CRZ. coasLal features ~md1 as 
mangmves, if nny, should be furnished, (Nut~:: The l\·1ining Projects falling mnkr CRZ would ;dso 

need ro ob1ain approval of !h<.: concerned Coa~tal Zone Management Atahmily). 

21) R&R Plan/eompensation details fm· the Prnfett Affected People (PAP) should be furnished, \,\lhile 
preparing the R&R Phm, the rdevant Sll\lc!National Rehabilitation & Rcselt!emcnt Policy shmt!d 
be kept in view. Iu n!Hpect ofSCs !STs :md other weaker sections of ll1e society in thl: study an~tl, u 

need based sumplt! survey, family-wise, should he undcrtHken {(l assc.ss their requircnwnls. and 
action pmgrammcs pwparetl and suhtnittcll ;ux{)n.lingly. integrating tltc: S(~dl.iral programmes of 

line !lcpartmenrs of the State GoVt~I'nmenL h may !H: deatly btought mil whe!her tht~ village(s) 
lo(;ated in tlw mitw lease area will he ~hiflc.d or nol. The issues relating to shirting of villaj;c(s) 
in~lttdlag their R&R and sudu-cnmomit: ;!spects should be disl:US:seu in I he Rcpmt 
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S'I:A.~"DAJUl'l'ERMS O"FREFI,:HENCE (TOR) FOJ< KIMETvlPREPORT FOR PROJECTS{ 
AC'I'lVl'flRS REQUIRING ENVTRONl'\'IENT CLEARANCU~ 

12) One Sl'J.l<:.lltl (non-monsoon) n.~~.1\4arch-May (Summer Season); October-December (po~t nlOllS<)Oil 

~cason}; Decemhcr-rcbrmu·y (winter !iuason)lprimary bm;e.line.data on ambitmt air quality as rer 
CPCB Notification nf 2009, water quality. noise kvcL soil uttd !lora <lHd ftuum shall be; collected 

:uulthe AAQ and illher da~a so compiled prcscnlcd clute-wise in the EIA and EMP Repor1. Site­
Kpccific meteoroltJgical data should also be c.:ollectcd. 'l'he location of the monitoring stations should 

be such as 10 rcprexenL whule of !h~ ~tudy area a11d justified kcepiflg in view lht~ pre-domi nan! 
downwind dire<.:lion \ll1d location of ticnsilivc n~(.:eptors. There $hOuld he at least one mollitoring 

Si!ltiuu within 500 m or the mim~ le<iSC in the prc~domiuanl downwind direction. The mineralogical 
eomposhion of PM 101 pn~ticu!lli'ly for free silica, ~hould be given. 

23) Air quality modeling should be carried out for prediction ofimpact of the pnllcd on the air quality 
of the at\Xt, It :;hnutd alsntukc iutn account the impnc1 of move:menl nfvchklc~ for tr~msportittion of 

mineraL Thl' details oflhe mm.h:l used and input parameters used for modelil1g should he provided, 
The air quality contours nu~y he shown on a location map clearly. indiclttlng the locadnn of the site. 
lot:alion nf :>ensitive receptors. if any, and the habitation. The. wind ro!>es ~htiwing pre-dominant 
wind dircetion 111ay nlsn be indicatt~d im the mup. 

24) The wamr requirement lbr the Project. its availability and source should bl.' 1\Jrnished. A ddaih:d 

wawr balance should al:-;o be twovidei.l. Fresh \>v'llll.'r requirement rur lhc Prqject should be i11dk11t(~d. 

25) Necessary dcanmcc from the Cmnpctcm Authority for tlrnwlt!f r~quisite quantity of water for the 

Project sh(lu!d bt: provided. 

26) l)[;lsGliplion of \\'l.iter couservmion measm-..~s proposed to be 11dopktl in the Prt~ccl sliould l.1c given. 

Detuil.s of rajnwat~:r hrwvesting propo~cd in lhe Proj<~ct, if any. };houkl be provided. 

2 7) Imptlcl uf the Project on the \VUler £jU<tlily1 b{)Jh i-iUI'Iitce n.nd gW\!mlW<lt¢1', ~hnuld he HSscs~cd aud 

net:cssa1y safeguard me:mures, if uny required~ i>houlcl be provided. 

28) Based on a\.'.lllnlmonitmed d<llu, it may clearly be shown \llhethcr \Vorking will intersect groundwater. 
Necessary data and documental ion in this regard nmy be provided. In c«se !he working will intel'l'l:<::t 
grmmdwak~r tahlc, a detailed Hydro Geological Study should he~ undertakctt :uttl Report furnil'iheu. 
The Repoti inter-alia, shall include details ot' the aquifers pre,~enl nnd impact of mining activitks ou 
these aquif,:rs. Necessary pct"mission rwm Cl~tllral Ground Wntcr Authority for working hdow 

ground wat.er and for pumping llf ground water shnuk! <llsn be nhlnined and t~opy furnished. 

29} Detnil~> or any stn~rim, 1;easonat or otherwise. passing through the leas~: lll'Ca smlmodil'icatkm I 

diversion proposed. if any, and lhc impact M the same on the hytlmlogy should [}t; brought out. 

30) lnfonnit!lon on site d<:vation, wol'ldng depth. groundwatt:r table etc. Should he pmvidcd both in 

AMSL and bgl. /\ schcnmLk diagnnn may also be provid,:d for the same. 

J L) A ti.mc bountl Prog,·cs!:iw Greenbelt Development Plan ~hall hi~ prql~Iretl itt a ta!lu!ar fonn (indicating 
the lint:~lf and quautil,tti ve coverage., plant spt:cics <Hid time fnim~) anil submitted, k~~t~ping in mimi, 
the sm1te will ltave Lob~ executed up front on commencement ol'the. Pi'ojcc£. Phase-\Vise pl;tn of 
plantation and r.:ompcnsawry ;tffores!atiml should be charted ck:ady irulicating the an~ a to he t.:ovcn~d 
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STANlJAUJJ 'l'ERi'v1S OF REFERENCE lTOR) Ftm EIA/E1\lP REl'ORT FOR 
N~OJEC'I'SfACnvrrrns IU!:QlJHUNG Ef\'VlRONJvmNT CLEAUANCJ~ 

under plantation nnd the .<;pecks to be plant~d. 111e details or plamation already done should he 

giv~n-The phml1ip¢~;i~~ ~t:-!~t;;tr.d for gr~c:n ltd! ~huuld hav~ gre,ll~~r c~~ll\lgku.l vnlu\; ~md Hhmtld b~: 
of' good utility vn!ue to lhe local popululion with emphasis on local and native spcdes and the 
spe{;ies whidt arc to!tnmt lo pollution . 

.:12) lmpat:l on local tnmsporl infraslruclure due to the Pmject should be indicated. Prqjectcd incrcaxc in 
truck tmrtk as a result of the P1'ojcc1 in Lhc prc~c.nt mad lictwork lindutHng those omsidc the 
Prt~l!Ct ru·ea) should be worked out, indicating whether it is eanahk nf handling tht: in(:n~nwntal 

load. Arrangement for improvlng the. infrastmcture, if contemplated (including action to b;.~ taken 
by other agellcies such as State Govenmmllt) should bt! covtwcd. T'mject Proponent shall conclucL 

fri1pilet ofTranspmtatiou study tl'\ pci· lndian Road Congress Guidi!linrs. 

33) Dc:;lails nfthe nnsite slwlrenuuJ l'aciliLies to be providell to the ri1ine wnrken: sh<'luld l:w im:lwkd in 
the El A t<epon. 

34) Conceptual flllSI mining lund use and Reclamation anJ Restonilinn of mined riut areas (with plans 

and with ildcquate number of sections) should be given in the mA repon. 

:~:1) Occupationul Heulth impacts of rhe Project should be anticipated und the propm:ed preventive 
measut'ct> spdt out in dctai I. DNail.~ of pre--placement medical examinathJn ;md periodiCal mt.dicn[ 
examination schedules should be Incorporated in the EMP. Tlw project sped fie oc~upational health 

mitigation rm:asuJ·c.s \dlh required facilities proposed in the mining area may be detailed. 

36) I'uhlic health implicatiM~ of I he Pt\Jject and reluted ;~ctiviaies for the pnpulation in the impact zone 
should be :;ystcmatical!y evaluated :mtl the proposed remedial measures shoutd be detailed along 

with budgem.ry allotations . 

."7) Mea.1ures or ~~J.cio c~:<Hwmiii sl~nlt'icance and inl1ucnce to tJ1e kH;al community pt:opot~cd to bt.\ 
provided by tlte Pr~jcct Proponent should be indicated. As far as possible, quultlhativc dimtmsinns 
may be given \Vith rlmt: fmmcs l'or implementation. 

38) Detailed environmental management plan (HMP) tn mitigatt'. the cnvinmmeutal impacts whkll. 
should inter-alia include the impacts of change of land usc. foss of agricullural and gn17i11g land, if 

any. occupatiouat health impacts b'"siclel> other impllcts .specific w thL· pwpn.sed Pr~jecl. 

JC)) Public llearlng puinfs ral:>t~d and commitment nf the Project Proponeul on the samt.: along with lime 

ll(IUlltl Aciion Phm with lllldgewry provisions to implement the s£nne should he prcwided nnd also 
rncorporatcu in the final ElAIEMP Repm( of llw Prnj~.!~l. 

40) Details ''f li1igatinn pending agntnsi the. project if ally. with dlrcetio11 (order pm>!icd by any Court oi 
Lilw against the Project should be given. 

4 l) The cQsl of the Project (capital cost and recurring t.:ns!) a.~ well as the costwv.·ards impiemcntaliott 

uf ErvfP should be clem·ly ~pdl mtt. 

4:.!J A Disaster mnnag<'lllt!HI Plan shnll be pr~par,ju and induded in Llle ET;\/FMP f·kporL 
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STANHARDTEHMS OFREFEHENCEfTOR)FOR EIAIE1VIPREPOHTFOU PHOJECTS/ 
ACTIVITIES nEQlillUNG ENVlRONivHCNT CLI<.:ARANCE 

4-3) Bcucflts of the PR~jcct if the Projcct is implemeltlcd should he spdl oat. The benefits of' I he Project 

~fliill dearly indiL:mc cnvironmellt<ll, ~ncial, ecm1ornie, t'llli)loym6nl potcntinl. cte. 

44) Besides the tihove. the heit)W mentioned general points arc also tu he followed:-

a) All documents to be properly referenced willdndex and continuou.~ page munberiug. 

hl Where data an:: prcc~cntcd in rile Report csp~~dully in Hbles, the plTind in which 1hc Jata 
wen;·, collected and the source-s should he indicated. 

c} Project Propnncnl :-:hall enclose all I he analysis/testing reports of water, air, soil. noise etc. 

u:.;ing the MoEF&CC/NABL "ccrctlitcd labnl'iltqrics. Alllhe ol'igin:ll annlysis/tcsling rep•llts 
!'lwuld be available during appmis<ll or the Prqjl:CL 

d) WIH~~·~ !he docutllents provided are in a language other than Enf~lish, till English tmnsl:uion 
should he provided. 

e) The Questimmaire for .envhonmental appraisal ol' mining pw,ject.s as devised earlier by !he 
Minir;try shall 1tlm be ftiled and submittc.d. · 

n Whik preparing the EIA mport, tlw 1nstmetions for the Proponents nni.l instnlcliom; YOI'Ihc 

Coniiultams is;o,;ued by MoEF vide O.M. No . .l-110l3/41/2(l0£1·lA.II(l) dated <lth August. 2009, 
whkh nre available <Hl the websi!c::. ofthis Ministry, shottld be followed. 

g) Changes, it' uny •nm!e in !he bask scope and projetl parameters (ns submitted in Fom1-I um! 
the. PFf~ f(H' .securing the TOR) should hll brm1ghlto !11<~ attention of MoEF&cx: with reasons 
for SLJCh changes and permission should be sought. as the TOR may ai~(• have to IH: ultc.rctL 
Post Public He~trilig (!hang,cs in strucUJrc and (.:Ontcnt of the draft. ElA/EMP (ulhcr than 

modifications arising out uf the P.H. process} wilt e.Jllai! d.m<lucting the PH ag<lin \Vilh the 
n:visct.! dm:umentalion. 

h} As p~w the circlllar no. J-l1011/6ll'V2010-IA.If(l) dated 30.5.2012, cerlffied teporl of the 

sUJtus of compliance of lhe conditions Htrrwlatcd in1hc cnvirnnmcntcleanmce for lh~.: existing 
operations nf the project, :>hnuld be ohtuilll'ld from rhe Regional Office of Minimy of 
Envit'onmcm, Forest and Clin1nte Clwnge, us may he upplicahle. 

i) The EIA report should al:-;o include (i) Burface phm df the ~tl'ea indicating co111nurs of mafn 
Wpographk.: fe;:~turcs. drainage and minisig ar~<l, (ii) geologica! nwp~ and scL:Iions and (iii} 
sel:tions nf thl~ mine pit and external dumps, if any. dearly show(ng the [:.md reatw·cs nf ah~~ 
adjoining area. 
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ACTIVITY 3(b)~ CEMENT PLANTS 

STANDARD TERMS OF REFERENCE FOR CONDUCTING ENVlRONl\'lENT 
lMPACT ASSESSMENT STUOY FOR CEMENT llLANTS AND 

INFORMATION TO BE INCLUDJED IN EIA!EMP REPORT 

GENERAL CONDITION-. 
L Introduction 
1. Backgl'ilund abuut the pmject 
u. Need oft he project 

iii. Ptll'pose of the EIA study 
iv. Scope of the EIA study 

2. Project descrit)tion 
Site Details 

L Location of the project site covering village, Talukal1'ehsil, District and State. 
li. Site accessibility 
iiL Adigital toposheel in pdf or shape fif.e t~ompatible to google emlh uflhe b:Ludy arc.a or radius 

of tOkm and·sitc location preferably on 1:50,000 st:ult,:;. (including all e~~o-sensitiv'~ areas and 
environmcntaHy sensitive places). 

iv. l,~test High-!'<!SiJhltion satellite image data having lrn·5m ~P<llial rr,solulic\n like quidrbird, 
Ikonos, IRS P-6 pan sharpened de., nlong with delineation of ptanL boundary co·ordinales. 
Area must include at leasl I ()Om al! at'OLmd the project location, 

v, Environment settings of the site and it;; :.mro unding along wiih map. 
vi. A list of major industries with name, products and dislam:e fium plant site within smdy area 

( IOkm radius) and the location of the industries shall be depicted in the study area map. 
vii. In ca:>e if! he project site is in vicinity of the water body, 50 meters ihm1 lhe edge of the watt.r 

body towards the site shall be treated as no deve!optnent/cunstrudion zone. If it 'I:{ lll.!ar the 
wetland, Gniddin.;;s for iniph::mcnting WelhtrHI$ (Cons~rvmion and Msnagcmoill) Rules, 2017 
may be tb llowed. 

viii. In case if the project site is in vicinity of the river, lhc industry shall not be located within the 
river flood plain corresponding Lo one in 25 years flood. a1s ceitified by ·~onccmcd District 
Magistrat~/Executive Engineer l:i'om State Water Resources Department (or) any other officer 
aulhnrized by the State Govcmmenl f<)r this purpose as per the provisions contained in lhc 
MoEF&CC Ot11cc Mcmomndum dated 14/02/2022, 

1x. Type oflnnd, land use ofthe project site. 
:x. Status ofacquisiLion ofland. lf<tc-qulsition is ni:Jt complete, stage of' the acquhition procc:-;s as 

per the MoEF&CC OJvl. dated 7/i0/2014 shall be lllmished. 
xi. Engineering layout of the a!'ea wi1h dimensions depicting existing unit H!i \Nell as proposed 

unit indicaiing storage area, plant area, greenbelt are~t, utilities etc. IT located within an 
Industrial arca/E.stale/Complex, layout of Industrial Area indicatiug lo<;a!ion of unit wiEhin the 
Industrial ~ll'ea/Estatc. 

3. Fm·est and wildlife 1'elatcd issues (if l.lJiplicHhlc): 
L Status or Forest Cknmmce lor the USt: or Rm:~st land shill I be submitted. 
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iL Copy of applicatiOtl submitted l(w clearance undc1· the Wildlif:e (Protection) Act, f972, to the 
Standing Committee of the Nationa[ Board for Wildtitc if th~:: project :;;itc located \Vithin 
notified Eco-Sensitive Zone, 1 Okm radius of national park/sanctuary wherein final ESZ 
uo tit1cat ion is nnt in place as pet MoEF &CC Office Memorandum dated 8/8/2019. 

iii, Th(: projects to b~ located within LO l~m of the National Parks, Sanctuarie!i, Bio~pllen: 
Reset;ves, M i!,rtatMy Corridors of \Vild Animals, Eco-scnsitivc Zone and Eco .. sensitivc areas, 
the project proponent shall submit the lhap duly authentic<ltcd by Divisional Fort:.st OftlccJ~ 
showing the <Hst:C}nt~e between the project site and the said areas. 

iv. Wildlife Conservation Plan duly authenticated by the Competent Aulhorityof the State 
Govern men! Hlr conscrvat !on of Scheduk I tilt.mu, if lH1Y t:xists in the study area. 

4. Sali{!nt featm·cs of the proJect 
i. Products ·with capucities in Tuns per Annum fi.w the pmpc,sed project 
ii. lfexpansion project, status of implementation of existing project, details of existing/proposed 

products with production capacities in Tons per Annum. 
iii. Site preparatory ~ctlvitics. 
tv. List ofnlw materials required and their source along with mude oflransportarion. 
v. Other tlnm raw materinls, othel' chemicals and materials requiretl with quantities and litorage 

capat~ities. 

vi. Manufhcturing process details alc>ng \oVith process flow diagram of proposed units. 
vii. Consolidated nmt.etials and energy balance for the project 
viii. Tot;d requirement of ilttrfa(.!e/ ground \Vater and powcrwith their respective sn~~~·~iJS, status of 

approval. 
ix. Water balance :diagram 
x. Details of Emission, eff'luents, hazardous waste generation and mode of di~pmml during 

l.!onstmction as well as operation phase. 
xi. Man~power re<JltiJ'()mcnt. 
xil. Cost t~fproje:et andschedlllcd time of completion. 
xiii. Brief on present status of complianctl ( Expansion/modcmization propo~als) 
a. Cun1ulaUve Environment lr11Jlacl Assessment for lhe exi::;ting a~ well as the ~1roposcd 

expansion/modernization sh<lll be carried out. 
b. In case of ground water drawl tbr the existing unit, action plan tor phasing out of ground 

water abstraction in ne:xl tbnx: ye<ll'S. excct)l tor domestic. purposes and shall switch over !.o 
I 00 1% use of sur6ce water ll'otn nearby source. 

e. Copy of JJ.lL.the Environment Clearance(:}) itiduding Amendment!> thereto obtained for th.:: 
projeet Jhnn MoEF&CC/SELAA shall be attached as an Annexme. A certified copy of the 
latest Motiiloting Report of.the Regional Office of lhe Minl~tt·y of Environment and Forests 
as per circular dated 301h May, 2012 on1hestatus of compliance ofcondilions stipulated in all 
lhe existing environment clearanc.es including amelldtncnts shall be provi~1ed. 

d. In case the existing project has not obtained EnvironmentCiearance, reasons for not taking EC 
under the peo;,;isiom: of the EIA Notiiication 1994 and/or EIA Notitkarimi 2006 shall be 
provided. Copies of Consent to Eslahllsh/NQ Objection Certificate and Consent to Operate (in 
C<t\;e or uniH.; operating prior to EIA Notifical ion 2006, CTE and CTO of FY 20(~5_-2006~ 
obLainetf ti·om the SPCR 1'11<111 be stabmittc.d, Further, cornp Hance report to the comh11011s o I 
consents ihm1 the Regional Office ofthc SPCB shall be sttbmitted. 
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5. Dcsaiption of the £nvironmcnl 
i. Study period 

11. Approach and methodology tor data collection as furnish~d below,.:_. ____ _ 
-- AttrilnHes -- . Snm[llillg ~-~~ 

__ Netw~rk I Fn~qucuc~;-- .l 
Aii• Environment 

icro~Mctcorologica I 
Wind sjJe.ed (lkmrly) 
Wind direction 
Dry bulb 
temperature 
Wet bulb 
temperature 
R~lativ~¢ humidity 
Rain tail 
Solar radiation 
Cloud cover 
Envin.inmental 
Laps~ Rate 

Hut ants 
PM2.5 

--- --··-··-···-------1 

__ P~i(~ 

so~ 

NOx 
co 
HC '··- --------1 
Other parameters 
rclcvam 
project 
topography 
area 

to the 
and 

of the 

ininmm 1 site in hourly 
the project contlnuous 
impact m·ea 

least R- 12 
locations 

, per 
1tional 

Ambient 
Air 
Quality 
Standards, 
CPCB 

til'ication. 

Remarks 

...... -----.-.. ·------! 

lS 51 ~2 Pari 1-20 
Site spet:iltc primary 
data is csscntiHI 
Sccomlary data fi·om 
IMD, Nt!\V Delhi 
CPCB guidelines to be 
considered. 

Sampling i1s per CPCB I 
guidelines 
Collection of AAQ data 
(except in monsoon 
season) 
Locations of various 
stations Jell' di!let'ent 
parameters should btl 
related to tile , 
charactetisrie prope1tics 
of the paranielcr~. 
The rnonitodng Sh-ltions 
sha II be based on (he 
NAAQM standards as 
per GS.R 826( El dated 
16!11/2 009 and take 
into account the 
predominant wind 
directiu11, population 
zone ami sensitive 
receptors in~.:lnding 

reserved forests, 
Rmv data of all AAQ 
mcasuremt~nl !or 12 
weeks of all stations as l __ ..... ·--··- ... I __ _ _ __J, _ _rP:..::C.::...I'_:_i.}~~l~~srl~Y giVCII _ _!11 
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Attribtltt•.s Sampling 

Ft'C!J UC!ll'Y 

l 

the NAAQM 
Notifieation of 
I 6/1 l/2009 along \Vith 
min., max., avl~rage Md 
98% v~tlues Jbr each of 
the AAQ pammetcrs 
frot11 data of ;;dl AAQ 

I
, stations should be 

provided m; an annexure 

t--------:-----"--------'-------L-.---~Jhe E_Ij\_l{ee?~~: _____ _ 
Noise ' 

Hourly equivalent least --&::12-~--pe_r_CPCB I 
noise levels locations J norms 

l----'-'----'-------'--------..1__------'-·-------------------···-
Water 

t~~-----~~----~---.,--·-·r---:---:--------:-:-----,-.,-,---:-----cc------~ 

muncters for watet· mplcstor water quality should be collected and analyz~d as 
quality per: j 
pH, temp, turbidity, IS: 2488 (Part 1"5) methods for sampling and ter:;ting of 
magne!lium lndustri1:1l efflttenls 
hardness. total Slaudard methods tor cxrtminatiou or water and. 
alkalinity, chloride. wastewater CJnal,yshi published by American Public Health 
~ulphate, nitrate. Association. 
nuoridc, sndium, 
potassium, salinity 
Total nitrogen, total 
phosphorus, DO, 
BOD, COD, Phenol 
Heavy mctaJs 
Total co!i(orms. 
faec<ll co 1i Hmns 
Phyto plankton 

__ Zo~_p_l_a_t_ll_~c.ct_o_n ___ +-------.--------- _ 
n· Rivet' Bodies Surll1ce Yield ot' water sourecs to be measured 

Total Carbon water during C'rilical St.Jason 
pH quality of St::mdard methodology for collection M 
Dissolved Oxygen the nearest surface water {BIS standards) 
Biol6gical Oxygen River (60m 
Demand upstream 
f're.e NH4 and 
Boron (hwnstream 

) and other Sodium Absorption 
Ratio surlhcc 

\Vater Electrical 
bodies 

______ Cm:tdut:tivi(y ______ -~-~------'-------------------------------··---· 
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.--- ~\iil:illutcs ----- - - Sump ling Remark"> 1 

t-----------~---N-c_n_v_m_·l-,--< --"--.~-~-.,.-.e-.(J_u_c_n_c_}' __ 1 
___________ J 

u· G1·onnd \Vatet' Ground water monitoring data should be collected at · 
minimum of X locations (ltom existing \vetls /tube i 

wells/e-xisting eurnmt records) n·om the study mea and I 
shall be included. 1--------·-· "' ___ J____::.:..::.:.:.:~..::__:c~..:::.:::.-=-=-----------------------------

Traffic Studv F---=-_:..:.::,:..::::..;::_;.:_;;,=;;::..:,_ ____ , __ 

Type ofvchiclcs 
Frequency of 
'/chicles iur 
transportation of 
materials 
Additional traffic 
due to proposed 
project 

___ ,flm!-inl£ arran~l_c;:._le.c.cn.c.cl__,_ ___________________ _ 
Land Environment 
f----------___,-~o----------------------

,)i( )tl samples b~ collcdcd ns per BrS spe-cificalions 
Particle size 
distribution 
Texture 

pi! 
Elect deal 
conduci ivlty 
Cation exchange 
capacity 
Alkali metals 
Sodium Absorpt i1m 
Ratio (SAR) 
fJermcability 
Walcr holding 
capacity 

_ft?!'SJ~ity ________________ f------------------------
lml usc/Landscnpt~ 

Location code 
Total project at'ea 
Topography 
Drainage (natural) 
Cultivated~ forest, 
plantations, water 
bodies, roads and 
settlements 

------------------------------------------
Biolo_girnl F.:nvi ronment __ ______ __ __ 

y~:l~~c ------------ .. . .... ~- DI;Li!Pc~L~I~_SS__Ijp_tl9.!!_ 0 r nora and llnma (lCITGstrial and 
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I - Attri-hutcs --L ~ ~-l-in~-=--=-T- -- Rcmcu·l•~-- --, 

I _ -----· ____ Nc_h\'o~·J< I FJ·c_qn~ncy ~=t_- ,. 
\ Primarypmduetivity aquatic) cxi~ting in !he Rtmly area shall be given with 

Aquatic weeds sp(;!cial reference to rare, endemic and endangered specie~, I 
Enumtlration of Indicator :;;pecies which indicate ecologic~l! and 
phyto plank:t(H1, zoo cnvironmenl degradation should be identiticd and 
Jllaukton nnd benthos included to clearly state whether the proposed project 
Fisheries would result in to any adverse effect ott Hny species. 
Divcrsit:y indices Samples to collect J)·om upstream and downstream of 
Trophic levels <.Hschargc point. nearby tributaries ar dmvnstrcam, ami 

Rare and endangered 
species 
Mari·nc Parks/ 
Sanctuaries/ dosed 
areas /coastal , 
regulation zone 
(Cf<Z) 

·nest rial 
Vegctat ion-species . 

tist. econcnnic 
imporhmec, R)l'CSt 
produce, rnedidrm! 
value 

Importance valut: '! 

index (fVT) of trees 
Fa\tml . 
Avifauna 
Rm'c and endangered 
sp~,;cics 

Sanctlmrics I 
National park/ 

also lJ·om dug wells close to activity site. . 
For forest studies, direction of wind should he ~;onsldered 
whil(;! selecting forests. · · 
Secondary data to collect fi·om Government ofilce~, 

NGOs, published literature, 

j ~io);phcrc .t.·e.'>crve 
~Iigratory routes 

f
~ .;:-cconomfc 

_L __ ..... ---··--"-·-- -··~---·-· ··--· ··-··· 
Demographic 
structure 

-~ Inft·astructure 
resource base 
Economic resource 
base 
Health status: 

·-~~~ Socio-economic su~·vcy i:.: bas~,~~- proporti,-;,-~atc, 
. stratified and random sampHng method. 

Primary data coiled ion through questionmlite 
Secondary data from census records, statistical hard 
books, tnpo sheets, lwallh record!: and rclcvMtt official 
rcc{1rds available with Govl. agencies 

Morbidity pallern . 

;~~~:~~~·~~~~tlTibltte~l-d_l_ ... _ ----·· ·---···-' 
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iiL 

0 

6. 

1. 

ll. 

a. 
b. 

iii. 

a. 
b. 
iv. 

a. 
b. 
\'. 

I Atl-riilUte. l{emarl{s 

I Edt.tcatiou 

InteqJrctation of each environmerii attribute ::;hall h~ enumeratcdand ~ttmmi1rizo::d as givt:u 
below: 
Ambient air ctuality 
Ambient Noise quality 
Sw'fac.~ water quality 
Ground water qurdity 
Soil quality 
BiologiCal Environment 
Land u.sc 
Socio-economic environment 

Antidpatcd Environment hnpncts and mitigation measures (In case of CXllansion, 
cumulative impact nssesstnent shall ht~ c:m·led out) 
Identification of potential impacts in the fom1 of a matrix tbr the construction and operatim1 

phase for all thec~,!~,:~tr~!E.~ con.!EQ~~nt.~----,---.---=--=----=--

Activity E1wimmucnt F.cologi:~f ---- -l-""c_i_o~---~c_-~nomi~-~~ 
__ nstmction phase ___ 
1en1tion phase 

Impact on ambicllt air quality (Smtrtcs~ Embedded control measures; t\sscssmcm; Mitigmiot1 
measures; Residual impact) 
Construction phase 
Operation phase 
Details of stack emil;skms !hun the existing as \Veil as proposed aetivity. 

Assessment of" ground level concentration of pt.•llutants fl·om the stack emission lmsed on 
AQJP Modelling The air quality contours shall be plotte-d on a location map showing the 
location ofprqject site-, habitation nearby, sensitive receptors. if any along witlt winJ rose map 
for rcsp<;ctive- period 
Impact on ground lcvd r.:oncentrat ion. under nonnal, nbnorma! and emergency conditions. 
Measures to bandit; emergency situations in !he event or uncontrolled release n r cmissitli1S. 
Impact on ambient noise quality (Sources; Embedded control measures~ Assessment; 
Mitigation measures; Residual impact) 
Construction phase 
Opentlion phase 
Impact on traffic (Sources; Embedded control measures; Aliscssrnenl~ Mitigcllion measures; 
Rcsidmtl impact) 
C(lllstruction phase 
Operation phase 
Impact Oi1 soil qualit)t (Sources: f'.mhcddcd conLt·ol measmcs: .. \~!;essmenL; l'v!illgMinn 
measures:. Residual impact) 
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a. 
b. 
I' l. 

u. 
b. 
vii. 

a. 
h. 
viii. 

·a. 
b. 
IX. 

a. 
b. 
X 

a. 
b. 
xi. 

a. 
b. 

Constmctian phase 
Operation phase 
Impact on lnnJ usc (Sources; Embedded c~})ltrol measures; Assessment: Mitigation measures; 
Rcsidllal impact) 
Construction phase 
Opetation phase 
Impact on surface \Vater resource and quality (Sources; Embedded eontrnl nll'asureSi 
Assessment; !VIitigatlon mt~asurcs; Residua! impact) 
Construction phnse 
Operation phase 
lmpaot on ground >vatcr l'csource and quality (Soun:cs; Embedded control measures; 
Assessment~ Mitigation rneasures: Residual impact) 
Constmction phase 
Operation phase 
Impact on tcrrcsh'ial and aquatic habitat (Sources; Embedded control mca~urcs; AsBesst!i!:HH; 
Mitigation measures; Residual impact) 
Constnwtion phase 
Operation phas~ 
Tmpact on socio-cl~Onomie environment (Sources; Embedded t;ontrol measures; Assessment: 
Mitigation m~asures; Residual impact) 
Conslntction phase 
()pemtion phase 
Impact ot1 occupational health and satcty (Sourc(~s; Embedded control mcasun.:s; Assessment; 
Mitigation measures; Residual impact) 
('{)nstructi<)n plmse 
Operation phas.: 

7. Analysis of Alternatives (Tcduwlogy & Site) 
i. No project scenario 
n. Site altcmative 
iii. Technical and social conccrm; 
i v. Conclusion 

8. Environmental i\'lotJitol'ing Program 
1. Details of the Environment Management Cell 
iL Pcrlbrmance monitoring schedule tor all pollution control tkviccs shall be fltrni~ht:d. 
iii. Corporate Environment Policy 
a. Does the company have a well laid down Environment l)olk~y approved by its Board or 

Directors'? If so; il may be detailed in the EIA report. 
b. Does I he Environment Policy prescribe for standard operating process I procedures to bring 

into focus any infi'ingement / deviation I violation of Lhc environment or f(;rcsl norms I 
couclil.ions? f f so, it may be dct.ailed in the E lA. 

c. What is the hierarchical ~yl{tem or Admi11istrative orde.r of the cmnpany 10 deal with the 
environmcm issuet> and for ensuring l:omplinnce \Vith the environment cleamm~e l:ondition~? 
Details o fthis system may• be given. 
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d. Does the con1pany have system of rqwrting of non compliances I violmiolls of environment 
norms to the Board of Directors or the eompany lind / oe shar~~holdcrs cw stakehokler!i at 
large? This reporting mechanism shall be. detidled in the Elt\ rt~port 

iv. AcE ion pian for ost- ro ect environment moriitorin • matrix: 
ctivity slu\ctf-~~~ .. onitorh;g --- ~ocatir;~, 'requenc~v jRcsponsihiHty1 

1 
___ :-'--~ _ _j_Paramcte(_ L _ __' ____ _ _ 
l.nst.r~~~ln phas ... ~-- · , I _- -----~ 
E"~tonlphas" J . ~. L r- . _ _:J 

9. Additional Studies 
Public consultVJtion details (Enlite proceedings a1i separate annexurcatong \Vilh authenticated 
English Translation of Public Consultatiun proJ,::cedirigs). 
Summary of issues raised during public consultation along wirh action plan to address the 

_ same as ner MoEF&CC O.fvL date~! 30/09/2020___ __ _ ______ _ 
C ~"" , . . ~Yt~m·of'implcmcntation ;i~~--] 
IS J· ~cal act1vtty and nctwn Jllan_ 1 (Bud_get iu INRj __ ___ Expendit-u 

[ 1 ~~]- , 1 rc(Rs.ln 
l_-_f_n-Je of the A.cHvity _r_hy-~'i-ic: Targets _ ~~·~-F2"" ~----·-~r_'_--t-~---~-~~:-ores) 

iL 

iii. Risk assessment 
., Methodology 
111 Hazard identification 
6 Frequency analysis 
IT! Consequence analysis 
o Risk assessment outcome 
iv. Emergency response and preparcdHe:ss pI an 

tO. Pro,iect Bene-fits 
i. Environment benefits 
ii. Social infrastructure 
iii. Ernployment ami business opportunity 
iv. Other tangible benefits 

11. Environment Cost Benefit Analysis 
L Net present value 
ii. lnlcrnalmte. of return 
iiL Benefit cost raEio 
iv. Col>! effectiwncss analysis 

12. l~uvkonmcnt Management Plan (Construdiou and Operation ,,hmw) 
1. Air quality management plan 
u. Nolse quali;y management plan 
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iii. Solid and ha7 .. ardous waste management plan 
iv. Effluent management plan 
v. Storm wa£er management plan 
vi. Rain water harvesting plan 

vii. Occupational health and safety nianagemenl plan 
viii. Green belt development plan 
ix. Socio-economic maitagemtml plan 
x.. Wildlife conservation fJlan (ln case ofprcse11cc of schedule I spei::ics} 
xi. Total capital (:ost and rpeurring cost/annum ti)r environment pollution control measures slnill 

be included. 

13. Couclusicm of the EJA study 

I-'""' ,_,..,, 

14. tn addition tcJ the above, any litigation pending against the project and!or any direction/order 
passe{( by any Cnmt of Linv againsl the project, if so, details thereof shall also be included. 
Has the uni£ received any notice under the Sectiot1 5 nfEnvironment (Protection) Act, 198(-l OJ' 

relevant St~ctions of Air and Water Acts'? If so, details thereof and compliance/ ATR to the 
n.oticc(s) and pre!lent status ofthe cnse. 

§PEC1AL CONDITONS-
L Llmestooe tu1d C{)al linkage documents akmg with the status nf environment dcamncc of 

lim~stonc nnd coal mines. 
2. Quantutil of prod\lction of coat and limestone· thHn coHI & li mestom: mines rmd the rm~.i~cts 

they cater to; 
3. Present land usc shall be prepared based on saLellite imagct·y. High-resolution satellite image 

data hnviag lrn-5rn st}aLial resolution like qukkbird, fkonm;, IRS P-6 pau sl1arpcncd etc. tor 
the 10 Km r~idius area from proposed site. The sarne shall be lt~cd for land ttJSedlland-cover 
mapping ofthe area. 

4. If the raw materi<ils used have trace elements, a11 cnvironmcnl management phm ;;hall also be 
included. 

5. Plan tor the implementation of the recommendations made for l he cement plants in the CREIJ 
guidelines shall be prC[)ared. 

6, Energy cunsurnpt ion per ton of clinker and cement grinding 
7. Provh;ion ofwaslc heat recov~~ry boikr 
8. Arrtmgcmcnt ten· co-processing ofhazardous waslc in cement pbnl. 
9. Provision of Alternate Iilels. 
l 0. Emission/Etlluent 1\\lrms as per GSR 496 {E) dated 9/5/2016. 
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F.No. 2-7/1998· PE (Vol.l) 
Government of India 

ANNEXURE-13 

Ministry of Environment, Forests & Climate Change 
(Project E-lephant Division) 

********** 

OFFICE MEMORANDUM 

61h Floor, Vayu Wing, 
Indira Paryavaran Bhawan, -

Jor Bagh Road, Aliganj, 
New Delhi-110003 

Datec-1 281h March, 2022 

Sub: Re-Constitution of the Steering Committee of Project Elephant~reg. 

In supersession of this Ministry's Office Memorandum No. 2-711998-PE (Vol.l) dated 
4th September, 2011 the Steering Committee of Project Elephant is reconstituted as under: 

1. Minister pf Environment, Forests & Climate Change 
2. Minister of State, Environment, Forests & Climate Change 

3. Secretary, Environment, Forests & Climate Change 
4. Director General of Forests & Special Secretary 
5. Additional Director General of Forests (Wildlife) 

6. Additional Director General of Forests (Forest Conservation_) 
7. Additional Secretary & Financial Advisor 
8. Dr. K. K. Sarma, Senior Veterinarian, Guwahati Veterinary 

College, Assam (Padamshri A\vardee 2020). 
9. Shri P. C. Tyagi, IFS (Retd), Dehradun 
10. Sh. Manoj Ram Phookun, Assarn 
11. Sh. B S Bonal, IFS (Retd), Assam. 
12. Sh. Kumku Gam Singpho, Arunachal Pradesh 
13. Dr. Sandeep Kumar Tiwari, WTI, New Delhi 
14. Dr. Dipankar Ghose, WWF-Ind1a, New Delhi 

15. Dr. Bibhuti Prasad Lapkar, Aaranyak, Guwahati 

16. Inspector General of Forests & Director (Project Elephant), 
MoEF&CC. 

Chairpe-rson 
Vice Chairman 
Member 
Member 

-Member 
Member 
Member 
Member 

Member 
Member 
Member 

Member 
Member 

Member 
Member 
Member 

Secretary 

2. In addition to above, the Director, Wildlife Institute of India; Director, Zoological 
Survey of India; Director, Botanical Survey of India; Commissioner, imimal Husbandry, 
Department of Animall·Iusb<mdry & Dairying; ADG (PT)/1tlS, NTCA; Additional Director, 

Wildlife Crime Control Bureau {WCCB); Representative from Ministry of Agriculture and 

Farmer Welfare; Representative from t...finistry of Pmver: Representative from ~~Iinistr_y of 
Railways (Joint Secretary level or above) and Chief Wildlife Wardens of States having 

Project Elephant scheme '.vou]d be permanent invitees for meeting. 

-1-
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3. The term of the Steering Committee of the Project Elt<phant will be for duration of 

three years from the datt~ of issuance of rhis Office Memorandum, subject to modifications, if 
auy, in the compnsilion .and funcWms of the committee, with the apprt>Val of competent 
authoril y. 

4. The committee. wil 1 review the implementation of Project Elcpha11t and provide: 
suitable guidance from time to time for which the committee may meet as and when 
necessary. 

5. Travelling Allowance and Daily Allo\vance will be payable to non-official members 
of the Committee. as adlhissiblc to Grade I officers of the Government ot' Indk1. 

Distl'ibuiion: 

~/L--~~ 
(Dr. K. Muth[r;~h Selvan) 

Scientist 'D' (Project Elephant}­
Email id: km . .selvan@gQ,v.in 

Teleplll'>ne No. 0 i 1-24695067 

1. PS to Hon'ble Minster, Environment Forests&. Climate Change. 

2. PS to Hon'blc Minster of State, Environment Forests & Climate Change. 
3. PPS to Secretary, Ministry of Environment Forests & Climate Change, 
4. PPS to DGF&SS, Ministry of Environn1ent Forests & Climate Change. 

5. PSO to Add!. DGF (WL)/PPS to AGF (FC)/PPS l.o IGF(Wildlife) PS tn.JD (WL), 

EF&CC 

6. All Members of the Steering Committee (Non-official) 

Copy to: 
l. The Chief Secretaries and rarest Secretaries of aU the State Governmenls!UTs. 
2. The Advisor, Forest and Wildlife. Planning Commission. 

3. PAO, rvUnislry of Environment Fort;sts & Clim~te Change. 
4. Director, Public Relations, Ministry of Enviro1m1ent Forests & Climate Change. 
5. Principal Chief Conservator of Forests (HoFF) of all States and UTs. 

6. Chief Wildlife \Varden of all the concemed States. 

-2· 
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F, No. 14-1/201S- PE 

Government Gf India/3ll«r lRCiiR 

Ministry of Environment; Forests & Climate Change/ 44itHUJ, Clir 3fi{~ Q~ttAiii ~ 

(Project Elephant Divisio~ t:Jft:q"JaJiil ~ 

********* 

OJfFICE_MEMORANDUM 

6th Floor, Vayu Wing, 
Indira Paryavaran Bhawan, · 

Jor Bagh Road, Aligatti, 
New Delhi-110003 

Dated: 27th July, 2022 

Sub: Re-Constitution of the Central Project Elephant Monitoring Committee 
(CPEMC) for monitoring and implementation of dircctions/instru<ctions/ 
guidelines of the lVIinistry and Court~s direction related to conservation and 
protection of elephants-regarding 

In supersession of this Ministry's Office Memorandum No. 6-3/2018 -PE dated 281n 
December, 2018, the Central Project Elephant Monitoring Committee (CPEMC) is 
reconstituted as under: 

Additional Director General of Forests (Project Tiger) 

2 Director, \Vildlife Institute of India 
3 Inspector General of Forests (\Vildlife) 

4 PCCF(WL) of two range states (On rotation basis), PCCFs 
of Assam and Kerala 

5 Shri Surendra Kumar, IFS (Retd.) Ex PCCF (WL), Kerala 

6 lli. Digvijay Singh Khat±, lFS (Retd.) Ex PCCF & HoFF, 

Uttarakhand. 

7 ShrL Kishore Kumar Bisen, IFS (Retd.) Ex CCF 

8 
9 

Chhattisgargh, 
Shri. Ranjan Kumar Das, lFS (Retcl.) Ex CCF Assam. 
Dr. P Pramod, Senior Principal Scientist, SACON. 

l 0 Shri. Vivek Menon, Executive Director, \\lTI. 

11 Dr. Anamitra Anurag,'i\(WF -India, West Bengal 

12 IGF & Director, Project Elephant 

2. Tiw Committee shaH have the foUowing Terms of Reference: 

Ex-Officio, G1ainnan 

Ex-Officio, Member 
Ex-Officio, Member 
Member 

Member 
Member 

Member 

Member 
Member 
Member 
Member 

Ex-Officio, Member 

Secretary 

i. Regular monitoring of various directions/instructions/guidelines issued by the· 
Ministry and directions from the Courts regarding conservation and protection of 
Indian elephants whhin the country including iiuplem~ntation of the measures taken 
to avoid the violence against the elephants. 

ii. · The field visits to the states for ex<:tnlination of emergent human -eleph:;mt conflict 
situation on the advice of the Govcmmem of India and to subm.it the report to the 
Govenunent of Jndia!Steering Committee of ProjeCt Elephant. 
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iii. To review in general human - elephant conflict situation in the country and suggest 
the measures to deal with conflict~ effectively. 

iv. IVtonitoring the implementation of the works under "Project Elephant" component of 
Centrally Sponsored scheme, Integrated Development of Wildlife IInbitat!)" (IDWH) 
as and when advised by the MoEF&CC/Stccring Committee 

v. Any other work a'>signed by the Ministry related m elephant conservation. 

3. The Committee shall have the following other Terms and Conditions: 

i. The Committee shall meet at least twice in a year. In addition to this meeting, 
Committee can hold any meetings or m·ganizc visit to HEC area on advice of the 
Ministry. 

ii. The Committee will be at. libeity lo constitute a sub-cornmit.tee out of lts members for 
emergent visiLo; to HEC are-as to deal with emergent HEC situation. 

iii. Tcrins of members other than ex-officio mcnibers shall be two years and extendable 
by one year. 

Lv. The TA/DA and sitting fees (RsAOOO/- per member) to Non-Official Members arc to 
be paid by the Ministry thrmtgh RTGS after submission (If original bills (if Airline..<;, 
Taxi etc. As per the Government of tndia Instructions non official members will, have 
book the ticket thorough Government approved agents. 

Oistribution: 
l. All the members of the Committet~. 

~0~~~--~~~ 
(01'. K. Mutha~izl.~~elvnn) 

Scientist 'D' (Project Elephant) 
Email id: km.selvlm@gov.in 

Telephone No. Oi 1-24695067 

2. The Principal Chief Conservator of Forests & Chief Wildlife Wardens, All Elephant 
Range Stales/UTs. 

Copy to: 
a PS lo Hon'be Minister, EP&CC. 
• PS to Hon"blc lvloS, EF&CC. 
o PPS to Secretary, MoEF&CC. 
e PPS to DGF&SS, MoEF&CC. 

o PPS to Add!. DGF (WL), MoEF&CC. 
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Annexure-R8 

Population ofwild elephants as reported by States 

REGION STATE ELEPHANT POPULATION 

North-East Arunachal Pradesh 1614 
Assam 5719 
Meghalaya 1754 
Tripura 102* 
Nagaland 446* 
West Bengal (North Region) 488 
ManiQur 9 
Mizoram 7 
Total for North-East 10,139 

East Central Odisha 1976 
Region Jharkhand 679 

Chhattisgarh 247 
Bihar 25 
Madhya Pradesh 7 
West Bengal (South Region) 194 
Total for East Central Reg_ion 3128 

North West Region Uttarakhand 1839 
Uttar Pradesh 232 
Haryana 7 
Himachal Pradesh 7 
Total for North West Region 2085 

South Region Karnataka 6049 
Kerala 5706* 
Maharashtra 6 
Andhra Pradesh 65 
Andaman & Nicobar Islands 25* 
Tamil Nadu 2761 
Total for South Region 14612 

GRAND TOTAL 29964 

#The total census figures for West Bengal is 682 (North Bengal (488) +South Bengal(194)). 
* Results are based on indirect (dung) count method as direct counts could not be carried out 
as informed by State& UTs like Kerala, Nagaland, Tripura and A&N Islands. 
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IN THE COURT OF ..... J.'J . .cd::in:,.oJ ...... ~~ .. T.n.~ .. t.?.&n~ ~ J tJl.rz_w ~-
Suit/Appeal No ......... Q.: .. ~.~: ..... ~ .. · ......... ~., .. ./. .. ~ .. 1:-:.~ ................... JURISDICTION OF 201 

In re:-

.. ]):'!C~ ... ~ ......... ~ ....................... Piaintiff(s) or Petitioner(s) 

Appellant(s) Complainant(s) 

VERSUS 

... V.~~ .. :9.:f .... t.~~ ... .'~ ... ~.~ ................ Defendant (s)/ Respondent(s) I Accused Know all to whom 
these Present shall come that 1/we ............................................................................................................................................ . 

(herein after called the advocate/s) to be my I our Advocate in the above- noted case authorize him:-

To act, appear and plead in the above-noted case in this court or in any other court in which the same 
may be tried or heard and also in the appellate court including High Court subject to payment offees separately 
for each court by me/us. 

To sign file, verify and present pleadings, appeals cross-objection or petitions for executions review, 
revision, withdrawal, compromise or other petitions or affidavits or other documents as may be deemed necessary 
or proper for the prosecution of the said case in all its stages subjects to payment of fees for each stage. 

To file and take back documents, to admit and/or deny the documents of opposite party. 

To withdraw or compromise the said case or submit to arbitration any differences of disputes 
that may arise touching or in any manner relating to the said case. 

To take execution proceedings on paying separate fee. 

To deposit, draw and receive money, cheques, cash and grant receipts hereof and to do all 
other acts and things which may be necessary to be done for the progress and in the course of the 
prosecution on the said case. 

To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and 
authority hereby conferred upon the Advocate whenever he may think fit to do so and to sign the 
power of attorney on our behalf. 

And 1/we undersigned to hereby agree to ratify and confirm all acts done by the Advocate or 
his substitute in the matter as my/our own acts, as if done by me/us to all intents and purpose. 

And 1/we undertake that 1/We or my/our duly authorized agent would appear in court on all 
hearings and will inform the Advocate for appearance when the case is called. 

And 1/We undersigned do hereby agree not to hold the advocate or his substitute responsible for the 
result of the said case. The adjournment costs whenever ordered by the court shall be of the Advocate which he 
shall receive and retain for himself. 

And 1/we undersigned do hereby agree that in the event of the whole or part of the fee agreed by me/us 
to be paid to the advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the said case 
until the same is paid up. The fee settle is only for the above case and above Court. 1/We hereby aljlree that once 
the fee is paid, I /We will not be entitled for the refund of the same in any case whatsoever and if the case 
prolongs for more than 3 years the original fee shall be paid again by me/us. 

IN WITNESS WHERE OF 1/We do hereunto set my/our hand to these presents the contents of which have 
been understood by me/us on this ... bfb/-·I .. ~; .... Day of.. ... 2.-{)2,..4 .... _ Accepted subject to the terms of 

thefees. d. 
Advocate !; . A~ / Client Client A 

~0,,-flv f}~etf. I Identify the Signature/Thumb Impression of Below Mentioned Person, ~ 
\)hi £104'?/'?AJO'f 1 Signed in My Presence: T£,~~lfl.J=A~~~AR) 

\" ( ~ ~'/Scientist·~· 
~-'lA~~~~ 
M/o Environment. Forest and Climate Change 

'OfN'Cf ~- ~ ~ 
Govt. of India, New Delhi 
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Government of India 
Ministry of Environment, Forest and Climate Change 

Legal Monitoring Cell 

Date: 13/09/2024 
Subject: Engagement of Panel Counsel 
Ref.:- Request from division on mail dated 12/09/2024 

Respected Sir, 
Shri Shariq Ahmed (9654887684 & shariqcounsel12005@gmail.com) 

You are engaged to appear and conduct the case mentioned below for all purposes on behalf of this 
Ministry till the disposal of the case or expiry of your term of engagement or until further orders, 
whichever is earlier. 

2. Details of the case are as follows:-

Court: . NGT (PB), New Delhi 

Case No.: O.A. No. 19/2014 (MA No. 216/2015, MA No. 1027/2015) 

Tide of the Case: Dr. Kashinira Kakati Vs. UOI & Ors 

Concerned Division of the Mitllstry: Project Elephant 

Name and contact of the Divisional Head: IGF (RKP) & 011-20819352 

Email ID: ramesh.pandey@nic.in 

Name and contact of the dealing Associate (Legal): Mr. PushpendraTomar 

Ph. No.8234965550 

Email ID: pushpendra.tomar@govcontractor.in 

Next Date of hearing: 

· 3. This engagement is subject to the following conditions:-

i. The engagement is governed by O.M. No. 17(21)/2020-PL/NGT Dated 22.08.20.22, 
02.03.2023 and O.M. No. 17(21)/2017-PL/NGT on dated 01.12.2017, 07/02/2019 and 
04/05/2020, Policy and Law Division, Ministry of Environment, Forest and Climate Change, 
Indira Pacyavaran Bhawan, New Delhi read with relevant circulars/instruct tions issued by 
this Ministry from time to time. 

ii. In case you are unable to attend the case for some reason, sufficient advance intimation 
should be given to the concerned Division. 

iii. To return the brief on expiry of your term/ disposal of the case to the Ministry of 
Environment, Forest and Climate Change, or till further orders. 

iv. To intimate the :Ministry the progress of the case regularly including obtaining and forwarding 
· certified copy of the Order/Judgement to the concerned Division whenever necessary. 

v. To appear on behalf of this Ministry in person, and not through a junior counsel in the 
matters marked to you. ~ / 

vi. The engagement is acknowledged. 3 ~ ' 
(Legal Mo~g CeU) 
MoEF&CC, New DeUhi 

~ ~/Smita H. Salv(? 
~ ·~lif <f.?lfi4·m) 

Senior Consultant l_egal 
~. <A !f'i ~rg "lftc«FI >i?r;<-r<~ 
Mfo Enwonment,Forest and Clirnate Change 

.. TtX'<"T ~r~, -:;:r-::f ~~r 
Govt. of India, Ne'v Oeli-d 
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